
International Registration designating India 

Trade Marks Journal No: 1931 ,   09/12/2019           Class 1 
 

 

4327717    26/08/2019

[International Registration No. : 1492225]
Shijiazhuang Aofa Import and Export Trading Co., Ltd.

Room 2103, Unit 3, Wanxiang-Tiancheng Business Square, No. 15 Yuhua West Road, Qiaoxi District, Shijiazhuang City Hebei Province 
China

Proposed to be Used

IR DIVISION
Cellulose; carbonic hydrates; cellulose esters for industrial purposes; cellulose derivatives [chemicals]; cellulose ethers 
for industrial purposes; acetate of cellulose, unprocessed; epoxy resins, unprocessed; cellulose pulp.

5886



Trade Marks Journal No: 1931 ,   09/12/2019           Class 1 
 

 

4327885    26/08/2019

[International Registration No. : 1492277]
Bu Tian New Material Technology Co., Ltd.

No. 818 Fujiacun Village, Qidu, Linzi District, Zibo City Shandong Province China

Proposed to be Used

IR DIVISION
Ethers; ethyl ether; agglutinants for concrete; industrial chemicals; chemical reagents, other than for medical or veterinary 
purposes; chemical substances for analyses in laboratories, other than for medical or veterinary purposes; chemical 
preparations for scientific purposes, other than for medical or veterinary use; plastics, unprocessed; synthetic resins, 
unprocessed; soldering chemicals; leather-renovating chemicals; adhesives for industrial purposes.

5887



Trade Marks Journal No: 1931 ,   09/12/2019           Class 1 
 

 

Priority claimed from 29/03/2019; Application No. : 30 2019 007 432 ;Germany 

4338595    29/08/2019

[International Registration No. : 1495293]
Atotech Deutschland GmbH

Erasmusstr. 20 10553 Berlin Germany

Proposed to be Used

IR DIVISION
Chemical substances for electroplating purposes; galvanic baths; salts for colouring metals.

5888



Trade Marks Journal No: 1931 ,   09/12/2019           Class 1 
 

 

Priority claimed from 10/05/2019; Application No. : 30 2019 011 308 ;Germany 

4339790    22/08/2019

[International Registration No. : 1494252]
Merck KGaA

Frankfurter Str. 250 64293 Darmstadt Germany

Proposed to be Used

IR DIVISION
Chemical substances, chemical materials and chemical preparations, and natural elements, namely antibodies, antibody 
reagents for industrial, scientific use.

5889



Trade Marks Journal No: 1931 ,   09/12/2019           Class 1 
 

 

4339902    03/09/2019

[International Registration No. : 1494071]
BASF SE

Carl-Bosch-Str. 38 67056 Ludwigshafen am Rhein Germany

Proposed to be Used

IR DIVISION
Chemicals for use in industry, in particular catalysts, catalyst carriers and getters.

5890



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

4321878    04/09/2019

[International Registration No. : 1491858]
Guangzhou Mengxilan Cosmetics Co., Ltd.

Rm. 1015, 10/F, Hongxing Bldg., No.238 JinZhongHeng Rd., Baiyun Dist., Guangzhou 310019 Guangdong China

Proposed to be Used

IR DIVISION
Cosmetics; depilatory preparations; shampoos; sunscreen preparations; anti-freckle creams; beauty milks; cosmetics for 
animals; cosmetic preparations for baths; essential oils; hair conditioners.

5891



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

4322043    30/08/2019

[International Registration No. : 1490821]
Amorepacific Corporation

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Proposed to be Used

IR DIVISION
Lipsticks; cosmetics.

5892



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

SPLENDID IMPRESS PROFESSIONAL 

4322985    24/07/2019

[International Registration No. : 1491637]
Shanghai Soparis cosmetics Ltd.

Room 3062, Building 4, No. 580 Shenzhou Road, Fengxian District 201411 Shanghai China

Proposed to be Used

IR DIVISION
Dentifrices; cleaning preparations; cosmetics for animals; cosmetics; shining preparations [polish]; perfumery; soap; 
incense; laundry preparations; grinding preparations.

5893



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

4329190    22/08/2019

[International Registration No. : 1492497]
INTERWORK KOREA CO., LTD.

3ra-117, 27, Mayu-ro 132 beon-gil, Siheung-si Gyeonggi-do Republic of Korea

Proposed to be Used

IR DIVISION
Eyebrow pencils; liquid rouge; lipsticks; mascara; nail polish; cheek colors; blush; eye liner; eye shadow; toilet water; hair 
creams; hair conditioners; hair lotions; beauty masks; bath soaps; beauty soap; false eyelashes; cosmetic preparations 
for skin care; lotions for cosmetic purposes; sunscreen cream; skin cleansing foams; eye make-up; make-up foundations; 
make-up bases (cosmetics); make-up powder; cosmetics; perfume; adhesives for false eyelashes.

5894



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 19/03/2019; Application No. : UK00003384622 ;United Kingdom 

4330078    06/09/2019

[International Registration No. : 1492628]
J. Choo Limited

10 Howick Place London SW1P 1GW United Kingdom

Proposed to be Used

To be associated with:
1102690, 2379610

IR DIVISION
Soaps, bath gel, shower gel; perfumery, fragrances, eau de toilette, colognes, aftershave, perfumes in solid form; 
cosmetics, make-up, make-up preparations; essential oils, essential oils for personal use, body oils, body lotion, body 
cream, moisturizing creams, deodorant for personal use, pre-shave and after-shave lotions; creams, gels and foam for 
shaving; hair lotions, hair conditioners, foot lotions; bath preparations not for medical purposes, balms not for medical 
purposes; nail care preparations, nail varnish, nail polish, nail varnish and nail polish removing preparations; talcum 
powder; sunscreen preparations; sun-tanning preparations; pumice stone; emery; dentifrices; shoe cream, shoe polish, 
shoe wax; cleaning and polishing preparations, including cleaning and polishing preparations for leather, footwear, 
handbags, sunglasses; room fragrance, room fragrancing preparations, aromatics for indoor use.

5895



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 26/02/2019; Application No. : 4528719 ;France 

4330083    21/08/2019

[International Registration No. : 1492633]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used

To be associated with:
1374599

IR DIVISION
Perfumery products; make-up products; cosmetic products.

5896



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 07/03/2019; Application No. : UK00003381203 ;United Kingdom 

4330117    03/09/2019

[International Registration No. : 1492687]
J. Choo Limited

10 Howick Place London SW1P 1GW United Kingdom

Proposed to be Used

IR DIVISION
Soaps, bath gel, shower gel; perfumery, fragrances, eau de toilette, colognes, aftershave, perfumes in solid form; 
cosmetics, make up preparations; essential oils, essential oils for personal use, body oils, body lotion, body cream, 
moisturizing creams, deodorant for personal use, pre-shave and after-shave lotions; creams, gels and foam for shaving; 
hair lotions, hair conditioners, foot lotions; bath preparations not for medical purposes, balms not for medical purposes; 
nail care preparations, nail varnish, nail polish, nail varnish and nail polish removing preparations; talcum powder; 
sunscreen preparations; sun-tanning preparations; pumice stone; emery; dentifrices; shoe cream, shoe polish, shoe wax; 
cleaning and polishing preparations, including cleaning and polishing preparations for leather, footwear, handbags, 
sunglasses; room fragrance, room fragrancing preparations, aromatics for indoor use.

5897



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 07/08/2019; Application No. : 88570695 ;United States of America 

4337334    10/09/2019

[International Registration No. : 1493655]
TOO FACED COSMETICS, LLC

18231 McDurmott West Irvine CA 92614 United States of America

Proposed to be Used

IR DIVISION
Cosmetic preparations; Cosmetics.

5898



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

4339855    10/09/2019

[International Registration No. : 1493673]
Too Faced Cosmetics, LLC

18231 West McDurmott Irvine CA 92614 United States of America

Proposed to be Used

IR DIVISION
Cosmetics and cosmetic preparations; Cosmetics and make-up.

5899



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 27/02/2019; Application No. : 3781805 ;Argentina 

4340062    20/08/2019

[International Registration No. : 1493842]
Avon Products, Inc.

1 Avon Place Suffern NY 10901 United States of America

Proposed to be Used

IR DIVISION
Non-medicated toilet preparations; toiletries; skin care preparations; skin moisturizers; body care preparations; powders, 
cleansers, creams and lotions, all for the face, hands and body; cosmetic suntan preparations; soaps; shower and bath 
preparations; talcum powder; eye cream; eye gels; eye lotions; tissues impregnated with cosmetic lotions; cotton sticks 
for cosmetic purposes; cotton wool for cosmetic purposes; preparations for cleaning, moisturising, colouring and styling 
the hair; preparations for cleaning the teeth; shaving and aftershave preparations; fragrances; toilet waters; cologne; 
deodorants for human beings; anti-perspirants for personal use (toiletries); essential oils (cosmetic).

5900



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 26/03/2019; Application No. : 018040757 ;European Union 

4345635    28/08/2019

[International Registration No. : 1497175]
ANGELINI BEAUTY S.P.A.

Via Melchiorre Gioia, 8 I-20124 Milano Italy

Proposed to be Used

IR DIVISION
Cosmetics and cosmetic preparations; functional cosmetics; cosmetics for the use on the hair; beauty care cosmetics; 
moisturising concentrates [cosmetic]; mineral oils [cosmetic]; sun blocking preparations [cosmetics]; non-medicated 
cosmetics; cosmetic creams and lotions; nail varnish remover [cosmetics]; impregnated cleaning pads impregnated with 
cosmetics; eye make-up; cosmetics containing hyaluronic acid; lip cosmetics; eyebrow cosmetics; cosmetic preparations 
for eyelashes; cosmetics in the form of milks; cosmetics in the form of rouge; facial cleansers [cosmetic]; facial toners 
[cosmetic]; skin conditioners; skin cleansers [cosmetic]; facial moisturisers [cosmetic]; facial wipes impregnated with 
cosmetics; slimming aids [cosmetic], other than for medical use; perfume oils for the manufacture of cosmetic 
preparations; cosmetic preparations for bath and shower; paper hand towels impregnated with cosmetics; perfumes; 
aromatics for perfumes; extracts of perfumes; natural oils for perfumes; oils for perfumes and scents; room perfumes in 
spray form; perfumery and fragrances; after-shave lotions; eau de cologne; toiletries.

5901



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

Priority claimed from 31/05/2019; Application No. : 018076433 ;European Union 

4345907    28/08/2019

[International Registration No. : 1496214]
ANGELINI BEAUTY S.P.A.

Via Melchiorre Gioia, 8 I-20124 Milano Italy

Proposed to be Used

IR DIVISION
Cosmetics and cosmetic preparations; functional cosmetics; cosmetics for the use on the hair; beauty care cosmetics; 
moisturising concentrates [cosmetic]; mineral oils [cosmetic]; sun blocking preparations [cosmetics]; non-medicated 
cosmetics; cosmetic lotions and creams; nail varnish remover [cosmetics]; impregnated cleaning pads impregnated with 
cosmetics; eye make-up; cosmetics containing hyaluronic acid; lip cosmetics; eyebrow cosmetics; cosmetic preparations 
for eyelashes; cosmetics in the form of milks; cosmetics in the form of rouge; facial cleansers [cosmetic]; facial toners 
[cosmetic]; skin conditioners; skin cleansers [cosmetic]; facial moisturisers [cosmetic]; facial wipes impregnated with 
cosmetics; slimming aids [cosmetic], other than for medical use; perfume oils for the manufacture of cosmetic 
preparations; cosmetic preparations for bath and shower; paper hand towels impregnated with cosmetics; perfumes; 
aromatics for perfumes; extracts of perfumes; natural oils for perfumes; oils for perfumes and scents; room perfumes in 
spray form; perfumery and fragrances; after-shave lotions; eau de cologne; toiletries.

5902



Trade Marks Journal No: 1931 ,   09/12/2019           Class 3 
 

 

4354062    09/08/2019

[International Registration No. : 1497588]
BFF KOZMETIK TEMIZLIK PLASTIK ÜRÜNLERI VE TURIZM SANAYI TICARET ANONIM SIRKETI

Tepeören Mahallesi Kimya Sanayicileri Organize Sanayi Bölgesi B-07 Parsel Tuzla Istanbul Turkey

Proposed to be Used

IR DIVISION
Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical purposes, 
laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, perfumery; non-medicated 
cosmetics, fragrances, deodorants for personal use and animals, soaps, shower gels, dental care preparations; 
dentifrices, denture polishes, tooth whitening preparations, mouth washes, not for medical purposes, abrasive 
preparations; emery cloth; sandpaper; pumice stone; abrasive pastes, polishing preparations for leather, vinyl, metal and 
wood, polishes and creams for leather, vinyl, metal and wood, wax for polishing.

5903



Trade Marks Journal No: 1931 ,   09/12/2019           Class 4 
 

 

4329140    26/08/2019

[International Registration No. : 1492434]
Shijiazhuang Kelaisi Import and Export Trading Co., Ltd.

1-1307 Gelan Commerce, No. 256 XiSanZhuang Street, Xinhua District, Shijiazhuang City Hebei Province China

Proposed to be Used

IR DIVISION
Wax [raw material]; beeswax; tapers; paper spills for lighting; wick for candles; lamp wicks; illuminating wax; Christmas 
tree candles; perfumed candles; tinder.

5904



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 03/08/2017; Application No. : 586549 ;Portugal 

3664838    21/08/2017

[International Registration No. : 1371827]
BLUEPHARMA - INDÚSTRIA FARMACÊUTICA, S.A.

SÃO MARTINHO DO BISPO P-3045-016 COIMBRA Portugal

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used

IR DIVISION
Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; plasters, 
materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying noxious 
animals; fungicides, herbicides.

5905



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 14/03/2019; Application No. : VA 2019 00646 ;Denmark 

4323416    27/08/2019

[International Registration No. : 1476623]
Novo Nordisk A/S

Novo Allé DK-2880 Bagsvaerd Denmark

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for weight reduction and long-term weight loss maintenance.

5906



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 17/05/2019; Application No. : 1395911 ;Benelux 

4327903    05/09/2019

[International Registration No. : 1492302]
Agrifirm Group B.V.

Landgoedlaan 20 NL-7325 AW Apeldoorn Netherlands

Proposed to be Used

IR DIVISION
Food supplements for medical, paramedical and therapeutic use for animals; food supplements for non-medical use for 
animals.

5907



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 19/08/2019; Application No. : 4020190128240 ;Republic of Korea 

4327904    28/08/2019

[International Registration No. : 1492303]
LEMON CO., LTD.

1105-65, Sanho-daero, Sandong-myeon, Gumi-si Gyeongsangbuk-do 39170 Republic of Korea

Proposed to be Used

To be associated with:
4150985

IR DIVISION
Pantyliners; medical wound dressings; sanitary panties; tampons for medical purposes; sanitary panty liners; sanitary 
pads; sanitary napkins; sanitary towels; disposable pads for incontinence; diapers for incontinence; nappy pants for 
incontinents; pants, absorbent, for incontinence; eyepatches for medical purposes; medicated feminine hygiene wash; 
bandages for skin wounds; adhesive bandages for skin wounds; wound dressings; dressings for wounds; adhesive skin 
patches for use in post-operative wound care; breast-nursing pads.

5908



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 28/02/2019; Application No. : 88319645 ;United States of America 

4329216    26/08/2019

[International Registration No. : 1492529]
Amylyx Pharmaceuticals, Inc.

43 Thorndike Street Cambridge MA 02141 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of neurological diseases and neurodegenerative diseases.

5909



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

4338179    05/09/2019

[International Registration No. : 1495026]
biosyn Arzneimittel GmbH

Schorndorfer Str. 32 70734 Fellbach Germany

Proposed to be Used

IR DIVISION
Medicinal products for use in humans medicine; medicinal products for use in veterinary medicine; pharmaceutical 
preparations for diagnosis; chemical reagents and chemical test preparations to be use by physicians for medical 
purposes; preparations for health care; dietetic food and products for medical or veterinary medical purposes; food 
supplements for humans and animals.

5910



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 04/09/2019; Application No. : 735642 ;Switzerland 

4338243    06/09/2019

[International Registration No. : 1495127]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in immunology.

5911



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 29/08/2019; Application No. : 735374 ;Switzerland 

4338244    30/08/2019

[International Registration No. : 1495131]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in oncology.

5912



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 04/09/2019; Application No. : 735640 ;Switzerland 

4338255    06/09/2019

[International Registration No. : 1495146]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in immunology.

5913



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 13/08/2019; Application No. : 88576813 ;United States of America 

4338493    29/08/2019

[International Registration No. : 1495725]
Alnylam Pharmaceuticals, Inc.

300 Third Street Cambridge MA 02142 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of primary hyperoxaluria.

5914



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 04/04/2019; Application No. : 4540267 ;France 

4338638    06/09/2019

[International Registration No. : 1495332]
GENFIT

885 avenue Eugène Avinée, Parc Eurasanté F-59120 LOOS France

Proposed to be Used

IR DIVISION
Pharmaceutical and veterinary products; chemical preparations for medical or pharmaceutical use; diagnostic 
preparations; material for diagnostic tests for medical use; radio-isotope markers for therapeutic or diagnostic use.

5915



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 29/08/2019; Application No. : 735376 ;Switzerland 

4339118    30/08/2019

[International Registration No. : 1495174]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in oncology.

5916



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 19/06/2019; Application No. : 733015 ;Switzerland 

4339137    19/08/2019

[International Registration No. : 1493735]
Abbott Products Operations AG

Hegenheimermattweg 127 CH-4123 Allschwil Switzerland

Proposed to be Used

IR DIVISION
Pharmaceuticals, medicines for human purposes; sanitary preparations for medical purposes; dietetic substances and 
foods for medical use; nutraceutical preparations for therapeutic or medical use; dietary supplements; vitamin 
preparations; plasters, materials for dressings.

5917



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

Priority claimed from 15/02/2019; Application No. : 733668 ;Switzerland 

4339305    23/07/2019
[International Registration No. : 1493923]
Max Zeller Söhne Aktiengesellschaft

Seeblickstrasse 4 CH-8590 Romanshorn Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Phytotherapy preparations for medical use; plant extracts for pharmaceutical use; plant and herb extracts for 
medicinal use; pharmaceutical preparations; hypnosedatives; Pharmaceutical products, medical and veterinary 
preparations; sanitary products for medical purposes; dietetic substances and foodstuffs for medical or veterinary use, 
food for babies; food supplements for humans and animals; plasters, materials for dressings; material for dental fillings 
and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.

5918



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 22/03/2019; Application No. : 88352036 ;United States of America 

4339808    09/09/2019

[International Registration No. : 1494292]
GILEAD SCIENCES, INC.

333 Lakeside Drive Foster City CA 94404 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations, namely, pharmaceuticals for the treatment of viral infections; pharmaceuticals for the 
treatment of cardiovascular disorders and conditions; pharmaceuticals for the treatment of respiratory disorders and 
conditions; pharmaceuticals for the treatment of fungal diseases and disorders; pharmaceuticals for the treatment of liver 
disease; pharmaceuticals for the treatment of HIV/AIDS and hepatitis; pharmaceuticals for the treatment of inflammatory 
diseases and disorders; pharmaceuticals for the treatment of cancer; pharmaceutical preparations for immunotherapy, 
including T cell therapy.

5919



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 27/02/2019; Application No. : 734952 ;Switzerland 

4339853    20/08/2019

[International Registration No. : 1493670]
Urovant Sciences GmbH

Viaduktstrasse 8 CH-4051 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical and biological preparations; pharmaceutical preparations for human use; biological and pharmaceutical 
preparations for medical and therapeutic use; pharmaceutical preparations for treatment of bladder and urinary 
conditions; pharmaceutical preparations for treatment of overactive bladder.

5920



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 19/06/2019; Application No. : 733013 ;Switzerland 

4339865    19/08/2019

[International Registration No. : 1493702]
Abbott Products Operations AG

Hegenheimermattweg 127 CH-4123 Allschwil Switzerland

Proposed to be Used

IR DIVISION
Pharmaceuticals, medicines for human purposes; sanitary preparations for medical purposes; dietetic substances and 
foods for medical use; nutraceutical preparations for therapeutic or medical use; dietary supplements; vitamin 
preparations; plasters, materials for dressings.

5921



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 12/08/2019; Application No. : 734776 ;Switzerland 

4339867    14/08/2019

[International Registration No. : 1493706]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for use in oncology.

5922



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 19/06/2019; Application No. : 733016 ;Switzerland 

4339957    19/08/2019

[International Registration No. : 1493721]
Abbott Products Operations AG

Hegenheimermattweg 127 CH-4123 Allschwil Switzerland

Proposed to be Used

IR DIVISION
Pharmaceuticals, medicines for human purposes; sanitary preparations for medical purposes; dietetic substances and 
foods for medical use; nutraceutical preparations for therapeutic or medical use; dietary supplements; vitamin 
preparations; plasters, materials for dressings.

5923



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

4350332    16/08/2019

[International Registration No. : 1498287]
BEIJING DANK BIOLOGICAL TECHNOLOGY CO., LTD.

B204, 2ND FLOOR, BUILDING 1, 44 HUAYUAN NORTH ROAD, HAIDIAN DISTRICT BEIJING China

Proposed to be Used

IR DIVISION
Vitamin preparations; pharmaceutical preparations; diagnostic preparations for medical purposes; diagnostic biomarker 
reagents for medical purposes; dietetic foods adapted for medical purposes; depuratives; sanitizing wipes; chemical 
reagents for medical or veterinary purposes; pre-filled douche bags containing medicated cleaning preparations; dental 
lacquer.

5924



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 22/02/2019; Application No. : 88312000 ;United States of America 

4352608    14/08/2019

[International Registration No. : 1497274]
UCB Biopharma SPRL

Allée de la Recherche 60 B-1070 Bruxelles

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of central nervous system disorders.

5925



Trade Marks Journal No: 1931 ,   09/12/2019           Class 5 
 

 

Priority claimed from 15/07/2019; Application No. : 88514961 ;United States of America 

4357219    07/08/2019

[International Registration No. : 1499457]
Sarepta Therapeutics, Inc.

215 First Street Cambridge MA 02142 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of neuromuscular diseases and disorders, muscular dystrophies, central 
nervous system diseases and disorders, genetic diseases and disorders; pharmaceutical preparations based on 
morpholino oligomer technology platform; pharmaceutical preparations that modulate rna expression; gene therapy 
products, namely, gene delivery pharmaceuticals; pharmaceutical preparations for gene therapy, gene editing, and 
genome editing; gene therapy products for the treatment of neuromuscular diseases and disorders, muscular dystrophies, 
central nervous system diseases and disorders, genetic diseases and disorders; biological preparations for the treatment 
of neuromuscular diseases and disorders, muscular dystrophies, central nervous system diseases and disorders, genetic 
diseases and disorders; viruses, viral vectors and viral constructs for the treatment of neuromuscular diseases and 
disorders, muscular dystrophies, central nervous system diseases and disorders, genetic diseases and disorders; 
pharmaceutical preparations, biological preparations and gene therapy products for the treatment of genetic disorders and 
diseases.

5926



Trade Marks Journal No: 1931 ,   09/12/2019           Class 6 
 

 

4321821    26/08/2019

[International Registration No. : 1491721]
Hu'nan Qianyuan Aluminium Industry Co., Ltd.

Industrial Zone, Huaihua City Hu'nan Province China

Proposed to be Used

IR DIVISION
Aluminium; steel alloys; props of metal; white metal; posts of metal.

5927



Trade Marks Journal No: 1931 ,   09/12/2019           Class 6 
 

 

4321824    02/09/2019

[International Registration No. : 1491717]
Foshan Aolisheng Hardware Co., Ltd.

Room 1019, Area A, Yuneng Digital Plaza, 46 Lishui Avenue, Lishui Town, Nanhai Foshan, Guangdong China

Proposed to be Used

IR DIVISION
Doors of metal; windows of metal; building materials of metal; household metal slide rail; door fitting of metal; fittings of 
metal for windows; chains of metal; door closers of metal, non-electric; locks of metal, other than electric.

5928



Trade Marks Journal No: 1931 ,   09/12/2019           Class 6 
 

 

4327725    26/08/2019

[International Registration No. : 1492237]
Qingdao Weigu Marine Valve Manufacturing Co.,LTD

Lanjiahuang Village west, Dianji Town, Jimo City, Qingdao Shandong Province China

Proposed to be Used

IR DIVISION
Metal drain pipes; metal pipe elbows; drain traps [valves] of metal; valves of metal, other than parts of machines.

5929



Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4275114    04/06/2019

[International Registration No. : 1483997]
XI’AN SHAANGU POWER CO., LTD.

No.8, Fenghui South Rd, High-tech Zone, Xi’an City 710000 Shaanxi Province China

Address for service in India/Attorney address:
RAHUL RAJPUT , ADVOCATE

CHAMBERS OF LAW, 336-B, BHAI RANDHIR SINGH, LUDHIANA - PUNJAB

Proposed to be Used

IR DIVISION
Steam condensers [parts of machines]; blowing machines; pumps [machines]; foundry machines; steam engines; 
hydraulic turbines; filters for cleaning cooling air, for engines; centrifugal machines; centrifuges [machines]; compressors 
[machines]; blowing machines for the compression, exhaustion and transport of gases.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4321876    10/09/2019

[International Registration No. : 1491856]
Chongqing Xintai Machinery Co., Ltd.

No. 9, Fenglin Road, Yongchuan District, Chongqing, China

Proposed to be Used

IR DIVISION
Mine borers.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4327397    04/09/2019

[International Registration No. : 1491635]
Dezhou Jiarui Precision Mechinery Co., Ltd.

Western Zone, Economic Development Zone, Pingyuan County, Dezhou City Shandong Province China

Proposed to be Used

IR DIVISION
Threading machines; machine tools; finishing machines; lathes [machine tools]; drilling machines; milling machines; 
boring machines; tools [parts of machines]; milling machines (include inserts).
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4338487    26/08/2019

[International Registration No. : 1495712]
OPD SERVO MOTOR & ENERGY-SAVING SYSTEM CO.,LTD.

No. 1, Industrial Plant, No. 88 Hongxing Road, Jiangmen City, Guangdong Province China

Proposed to be Used

IR DIVISION
Machinery and equipment for the ceramic industry (including ceramic machinery for constructions); stone-working 
machines; hydraulic excavators; hydraulic jacks; hydraulic machines; hydraulic handiwork tools; control mechanisms for 
machines, engines or motors; waste compacting machines; hydraulic pumps; hydraulic valves; injection molding 
machines; machine tools; handling machines, automatic [manipulators]; alternators; dynamos; generators of electricity; 
driving motors other than for land vehicles; motors, electric, other than for land vehicles; motors, other than for land 
vehicles; motors for boats; starters for motors and engines; hydraulic engines and motors; hydraulic couplers; waste 
disposal units; disintegrators; paper machines; beaters for papermaking; reeling machines for paper manufacturing 
industry; dehydrators for paper manufacturing industry; pulp screens; papermaking machines; pulp washers; pulp rollers 
for paper manufacturing industry; rotary strainers (mechanical components); glazing calenders; centrifugal mills; mills 
[machines].
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

Priority claimed from 08/04/2019; Application No. : 88375582 ;United States of America 

4339793    30/08/2019

[International Registration No. : 1494280]
Cellink AB

Arvid Wallgrens Backe 20 SE-413 46 Göteborg Sweden

Proposed to be Used

IR DIVISION
Three-dimensional (3D) bio-printers for printing of extracellular matrices and biomaterials; three-dimensional [3D] 
bioprinters.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4339891    13/08/2019

[International Registration No. : 1494056]
Djtol Grinding Machine Group Co., LTD

East NO.1, Weiyi Road, Wuhu Machinery and Industrial Zone, Wanzhi Town, Wuhu County, Wuhu City Anhui Province 241100 China

Proposed to be Used

IR DIVISION
Clippers [machines]; tools [parts of machines]; drilling heads [parts of machines]; blades [parts of machines]; hole cutting 
tool; milling cutter; gear cutting tool; broaching tool; grinding machine for metal working; knives [parts of machines].
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4344113    20/08/2019

[International Registration No. : 1496415]
WUXI PENGDA SCIENCE AND TECHNOLOGY CO.,LTD

South District, Industrial Concentration Area, Wanshi Town, Yixing City 214000 Jiangsu Province China

Proposed to be Used

IR DIVISION
Reels for weaving looms; agricultural machines; papermaking machines; type-setting machines [printing]; cotton ginning 
machines; dyeing machines; hemming machines; engraving machines; leather-working machines; wire forming machines.

5936



Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

Priority claimed from 12/03/2019; Application No. : 4532990 ;France 

4345583    14/08/2019

[International Registration No. : 1496512]
ESSILOR INTERNATIONAL

147 rue de Paris F-94220 Charenton-le-Pont France

Proposed to be Used

IR DIVISION
Machines for forming and/or molding spectacle lenses and ophthalmic lenses; working, processing, trimming, cutting, 
drilling, grinding, edging, sketching, grooving, engraving, bevelling, counter-bevelling, chamfering, surface grinding, 
finishing, smoothing, polishing, retouching and/or scouring machines for spectacle lenses and ophthalmic lenses; 
machines for blocking spectacle lenses and ophthalmic lenses; spectacle lens and ophthalmic lens edgers; parts and 
components of all the aforesaid goods.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4353852    17/07/2019

[International Registration No. : 1419698]
IZMAC CO.,LTD.

(KabeulGreatvalley,Gasan-dong), A-704, 32, Digital-ro 9-gil, Geumcheon-gu Seoul 08512 Republic of Korea

Proposed to be Used

IR DIVISION
Anti-vibration apparatus for construction machines; pneumatic door openers and closers [parts of machines]; gas buffers 
other than for vehicles; air buffers other than for vehicles; spiral springs other than for vehicles; shock absorbing rails 
other than for vehicles [parts of machines]; spring buffers being parts of machines; spring hydraulic buffers being parts of 
machines; air springs other than for vehicles; lamellar springs other than for vehicles; hydraulic door openers and closers 
[parts of machines]; anti-vibration apparatus for civil engineering machines.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

4354105    27/08/2019

[International Registration No. : 1497684]
Yuyao Dingtian Bearings Co., Ltd.

Huanghu Farm, Ditang Street, Yuyao City Zhejiang Province China

Proposed to be Used

IR DIVISION
Ball-bearings; bearings [parts of machines]; roller bearings; vehicle bearings; piston rings; sparking plugs for internal 
combustion engines; pistons [parts of machines or engines].
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 7 
 

 

Priority claimed from 09/01/2019; Application No. : 018007643 ;European Union 

4355286    09/07/2019

[International Registration No. : 1497792]
Novibra Boskovice s.r.o.

Na Kamenici 2188 CZ-680 01 Boskovice Czech Republic

Proposed to be Used

IR DIVISION
Parts for ring spinning machines, twisting machines and flyer spinning frames, namely yarn clamping devices and yarn 
cutting devices.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 8 
 

 

Priority claimed from 09/03/2019; Application No. : 88332880 ;United States of America 

4328925    09/09/2019

[International Registration No. : 1493022]
Bumkins Finer Baby Products, Inc.

5454 E. WASHINGTON ST., STE 2 Phoenix AZ 85034 United States of America

Proposed to be Used

IR DIVISION
Table cutlery.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 8 
 

 

Priority claimed from 10/03/2019; Application No. : 88333114 ;United States of America 

4337264    09/09/2019

[International Registration No. : 1493661]
BUMKINS FINER BABY PRODUCTS, INC.

5454 E WASHINGTON ST, STE 2 Phoenix AZ 85034 United States of America

Proposed to be Used

IR DIVISION
Table cutlery.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

Priority claimed from 19/02/2013; Application No. : 011584513 ;European Union 

2678872    15/08/2013
[International Registration No. : 1179146]
IHC HOLLAND IE B.V.

Molendijk 94 NL-3361 EP SLIEDRECHT NL

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N-94, SECOND FLOOR, PANCHSHILA PARK, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Firmware; dredge-proof measuring apparatus; hardware and software for the real-time simulation of the operations of 
dredge vessels, dredge apparatus and instruments; all used for operating dredging vessels, dredging apparatus and 
instruments and training of dredge operators; electric installations for the remote control of industrial operations; 
computers for the control regulation and operation of industrial operations; remote control apparatus; electro-dynamic 
apparatus for the remote control of signals; distribution consoles [electricity], all used for operating dredging vessels and 
dredging apparatus and instruments.

5943



Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

3995371    29/08/2018
[International Registration No. : 1431674]
IZOTOPE, INC.

60 Hampshire Street Cambridge MA 02139 United States of America

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Computer software, computer hardware, and mobile applications for analyzing, recording, processing, mixing, playing, 
exporting, modifying, emulating, performing and collaborating on audio, sound, and music.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

Priority claimed from 23/01/2019; Application No. : 36111429 ;China 

4282164    21/05/2019
[International Registration No. : 1485214]
GUANGDONG OPPO MOBILE TELECOMMUNICATIONS CORP., LTD.

No. 18 Haibin Road, Wusha, Chang'an, Dongguan Guangdong China

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Computers; computer peripheral devices; computer software, recorded; notebook computers; electronic publications, 
downloadable; computer programs, downloadable; computer game software, recorded; computer game software, 
downloadable; USB flash drives; tablet computers; smartglasses; smartwatches; interactive touch screen terminals; 
humanoid robots with artificial intelligence; smart rings; smartphone software applications, downloadable; personal digital 
assistants [PDAs]; computer software platforms, recorded or downloadable; wearable computers; virtual reality game 
software; LCD monitors; computer game software downloadable from a global computer network; light emitting diode 
displays; USB card readers; pedometers; apparatus to check franking; counterfeit coin detectors; mechanisms for coin-
operated apparatus; dictating machines; face recognition devices; punched card machines for offices; bathroom scales; 
rules [measuring instruments]; signs, luminous; transmitters of electronic signals; intercommunication apparatus; 
telephone apparatus; global positioning system [GPS] apparatus; smartphones; mobile telephones; cell phones; network 
communication equipment; wearable activity trackers; cases for smartphones; protective films adapted for smartphones; 
telecommunication apparatus in the form of jewellery; selfie sticks for use with smartphones; stands adapted for mobile 
phones; GPS navigation device; electronic devices used to locate lost articles employing the global positioning system or 
cellular communication networks; in-car telephone handset cradles; sound transmitting apparatus; portable media 
players; electronic book readers; earphones; virtual reality headsets; wearable video display monitors; HD (High 
Definition) televisions; DMB (Digital Multimedia Broadcasting) televisions; selfie sticks [hand-held monopods]; selfie 
lenses; measuring apparatus; audiovisual teaching apparatus; wires, electric; USB cables; semi-conductors; electronic 
chips; electric plugs; video screens; remote control apparatus; optical fibres [light conducting filaments]; heat regulating 
apparatus; lightning conductors; electrolysers; fire extinguishers; radiological apparatus for industrial purposes; 
protection devices for personal use against accidents; theft prevention installations, electric; eyeglasses; batteries, 
electric; rechargeable batteries; wireless chargers; USB chargers; chargers for electronic cigarettes; animated cartoons; 
optical apparatus and instruments; gesture recognition software; biometric retinal scanners; ear pads for headphones.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

4321893    10/09/2019
[International Registration No. : 1491879]
YAN WU GROUP CO.LTD

No. 1 Hong Kong Road, Yancheng Comprehensive, Bonded Zone, 224000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Eyeglasses; parking meters; computers; batteries, electric; measures; cabinets for loudspeakers; record players; 
computer peripheral devices; cameras [photography].
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

4321907    10/09/2019
[International Registration No. : 1491889]
YAN WU GROUP CO.LTD

No. 1 Hong Kong Road, Yancheng Comprehensive, Bonded Zone, 224000 Jiangsu Province China

Proposed to be Used
IR DIVISION
Computers; computer peripheral devices; measures; batteries, electric; record players; cabinets for loudspeakers; 
cameras [photography]; eyeglasses; parking meters.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4321936    26/08/2019
[International Registration No. : 1491979]
Thorlabs, Inc.

56 Sparta Avenue Newton NJ 07860 United States of America

Proposed to be Used
IR DIVISION
Microscopy components, namely, microscopes, microscope objectives, and components for use with microscopes, 
namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras and optical 
filters; microscopy systems comprised of microscopes, microscope objectives, and components for use with 
microscopes, namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras 
and optical filters.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

4321986    26/08/2019
[International Registration No. : 1492055]
Thorlabs, Inc.

56 Sparta Avenue Newton NJ 07860 United States of America

Proposed to be Used
IR DIVISION
Microscopy components, namely, microscopes, microscope objectives, and components for use with microscopes, 
namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras and optical 
filters; microscopy systems comprised of microscopes, microscope objectives, and components for use with 
microscopes, namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras 
and optical filters.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4329078    02/09/2019
[International Registration No. : 1492316]
YANTAI IRAY TECHNOLOGY CO., LTD.

Guiyang Street 11, Development Zone, Yantai City Shandong Province China

Proposed to be Used
IR DIVISION
Telescopes; telescopic sights for artillery; chips [integrated circuits]; sensors; protection devices for personal use against 
accidents; theft prevention installations, electric; fire alarms; monitoring apparatus, other than for medical purposes; 
thermal imaging cameras; detectors; measuring instruments; optical apparatus and instruments; semi-conductors; 
infrared detectors; observation instruments; temperature indicators.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4329081    02/09/2019
[International Registration No. : 1492317]
SHENZHEN TIANRUIXIANG COMMUNICATION EQUIPMENT LIMITED

Room 810, Block E, Zhantao Commercial Plaza, Taojindi Electronic Commerce incubator, Tenglong Road, Longping Community, 
Dalang Street, Longhua District 518000 Shenzhen, Guangdong China

Proposed to be Used
IR DIVISION
Portable telephones; wires, electric; intercommunication apparatus; telephone transmitters; cabinets for loudspeakers; 
theft prevention installations, electric; transmitters [telecommunication]; cameras [photography]; switches, electric; 
galvanic cells.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

Priority claimed from 07/03/2019; Application No. : 77111 ;Jamaica 

4338007    06/09/2019
[International Registration No. : 1495633]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer software used in developing other software applications; downloadable application development 
software; downloadable computer software providing a library of virtual objects for use in developing other software 
applications; downloadable computer software used in producing animation, audio, and three-dimensional effects for use 
in other software applications.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

Priority claimed from 07/03/2019; Application No. : 018032062 ;European Union 

4338478    05/09/2019
[International Registration No. : 1495588]
SBT Instruments A/S

Symfonivej 37 DK-2730 Herlev Denmark

Proposed to be Used
IR DIVISION
Measuring apparatus and instruments; analytical apparatus and instruments; laboratory and scientific apparatus and 
instruments; parts and fittings for the aforesaid goods, including sampling devices for obtaining test samples; devices for 
providing an indication of cellular or microbial contamination; measuring apparatus for measuring bacteria; digital 
microbiological apparatus; measuring apparatus for measuring bacteria based on flow cytometry; apparatus for analysing 
bacteria concentrations in aqueous solutions; hygiene monitoring systems; microbial monitoring systems; food hygiene 
indicators; analysis instruments for use in food research; instruments for measuring microbiology and bacteria in relation 
to ensuring hygiene and product quality in food businesses, hospitals, pharmaceutical manufacturers, and companies 
supplying drinking water and process water; instruments for measuring bacteria in bathing water, including sea water, 
spas and swimming pools; instruments for measuring microbiology and bacteria in liquid and product samples; apparatus 
and instruments for measuring surfaces; test kits and instrumentation for the determination of biological, chemical and 
physical constituents in fluid and solid samples; software, facilitating the collection of analysis data from industrial 
processes and subsequent analysis of the aforesaid data.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

Priority claimed from 12/08/2019; Application No. : 2019739552 ;Russian Federation 

4339076    23/08/2019
[International Registration No. : 1494376]
Zakharov Alexander Vasilyevich

Rublevskoe shosse, d. 34, korp. 2, kv. 532 RU-121609 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing, measuring, 
signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of electricity; 
apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data; recorded and 
downloadable media, computer software, blank digital or analogue recording and storage media; mechanisms for coin-
operated apparatus; cash registers, calculating devices; computers and computer peripheral devices; diving suits, divers' 
masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing apparatus for underwater 
swimming; fire-extinguishing apparatus; 3D spectacles; nanoparticle size analysers; nanoparticle size analyzers; DVD 
players; ticket dispensers; coin-operated musical automata [juke boxes]; juke boxes, musical; fire engines; answering 
machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for 
vehicles; batteries, electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ear pads for headphones; 
ammeters; anemometers; anodes; antennas; aerials; anticathodes; apertometers [optics]; high-frequency apparatus; 
testing apparatus not for medical purposes; remote control apparatus; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; monitoring apparatus, other than for medical 
purposes; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; apparatus to check 
stamping mail; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for 
underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for the production 
of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic resonance imaging 
[MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory experiments; projection 
apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray apparatus not for medical 
purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile 
machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; electric apparatus for remote 
ignition; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
accumulator jars; automated teller machines [ATM]; barometers; anode batteries; high tension batteries; galvanic 
batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; balances 
[steelyards]; lever scales [steelyards]; steelyards [lever scales]; betatrons; binoculars; biochips; electronic tags for goods; 
lens hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification 
bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote 
control apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum 
gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; scales with body mass analyzers; levelling staffs [surveying instruments]; 
rods [surveying instruments]; camcorders; video baby monitors; video cassettes; video telephones; video screens; 
viewfinders, photographic; electric plugs; micrometer screws for optical instruments; viscosimeters; circuit closers; 
wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing 
instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; 
hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; hairdressing training heads [teaching 
apparatus]; holograms; plotters; loudspeakers; sounding leads; plumb bobs; range finders; telemeters; piezoelectric 
sensors; densimeters; densitometers; detectors; smoke detectors; infrared detectors; counterfeit [false] coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slides [photography]; slide 
projectors; transparency projection apparatus; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; quantum dot light-emitting diodes [QLED]; organic light-emitting diodes [OLED]; floppy disks; 
sound recording discs; phonograph records; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA chips; electronic interactive 
whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof waistcoats; bullet-proof vests; 
fibre optic cables; fiber optic cables; life jackets; reflective safety vests; identification threads for electric wires; nose clips 
for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; 
audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; downloadable 
emoticons for mobile phones; marine depth finders; probes for scientific purposes; buzzers; needles for surveying 
compasses; needles for record players; styli for record players; eyewear; reflective articles for wear, for the prevention of 
accidents; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; automatic indicators of low pressure in vehicle tires; automatic indicators of low 

5954



pressure in vehicle tyres; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic 
instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; 
azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; satellite finder 
meters; spark-guards; coaxial cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; rearview cameras for vehicles; cinematographic 
cameras; thermal imaging cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens 
[visual display units]; holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, 
for printers and photocopiers; ink cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; cathodes; 
spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; 
computer keyboards; solenoid valves [electromagnetic switches]; wire connectors [electricity]; thin client computers; 
encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; magnetic encoders; 
visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; protective suits for aviators; 
commutators; compact discs [audio-video]; compact discs [read-only memory]; comparators; marine compasses; 
computers; laptop computers; tablet computers; notebook computers; wearable computers; condensers [capacitors]; 
capacitors; contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes [electricity]; 
distribution boxes [electricity]; junction boxes [electricity]; connectors [electricity]; battery boxes; accumulator boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps 
[photography]; thermionic tubes; thermionic valves; amplifying tubes; amplifying valves; flashlights [photography]; head 
cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers [measuring instruments]; 
square rulers for measuring; slide-rules; contact lenses; correcting lenses [optics]; close-up lenses; optical lenses; optical 
condensers; sounding lines; electricity conduits; measuring spoons; magnifying glasses [optics]; thread counters; 
magnets; decorative magnets; crash test dummies; resuscitation mannequins [teaching apparatus]; mouse [computer 
peripheral]; trackballs [computer peripherals]; pressure gauges; manometers; security tokens [encryption devices]; divers' 
masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments and 
machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for counter-operated 
apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; micrometer 
gauges; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning rods; lightning 
arresters; lightning conductors; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held 
monopods]; terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not 
for medical purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data 
media; optical data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric 
cables; identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for 
offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives 
[lenses] [optics]; lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling 
flares; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for 
protection against fire; garments for protection against fire; asbestos clothing for protection against fire; clothing 
especially made for laboratories; survival blankets; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for 
use with computers; eyeglass frames; spectacle frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
spectacles; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, luminous 
or mechanical; wah-wah pedals; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; data gloves; gloves for divers; 
gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for 
protection against accidents; furnaces for laboratory use; ovens for laboratory use; droppers for measuring, other than for 
medical or household purposes; laboratory pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; stands adapted for laptops; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; 
measuring glassware; graduated glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food 
analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; apparatus for 
recording distance; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring 
the thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus and 
instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; telecommunication apparatus in the form of jewellery; telecommunication apparatus in the 
form of jewelry; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software 
applications, downloadable; printers for use with computers; hemline markers; retorts' stands; apparatus for changing 
record player needles; drainers for use in photography; photographic racks; cleaning apparatus for sound recording 
discs; cleaning apparatus for phonograph records; fire beaters; sighting telescopes for firearms; telescopic sights for 
firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; 
telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; 
computer game software, downloadable; computer game software, recorded; computer programs, downloadable; 
computer operating programs, recorded; computer screen saver software, recorded or downloadable; record players; 
processors [central processing units]; central processing units [processors]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; baby monitors; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; light regulators 
[dimmers], electric; speed regulators for record players; cell switches [electricity]; reducers [electricity]; washing trays 
[photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; relays, electric; safety 
restraints, other than for vehicle seats and sports equipment; X-ray photographs, other than for medical purposes; 
rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; security surveillance robots; 
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laboratory robots; teaching robots; telepresence robots; humanoid robots with artificial intelligence; electric sockets; 
height measuring instruments; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers 
[fibres] [light conducting filaments]; optical fibers [light conducting filaments]; traffic-light apparatus [signalling devices]; 
dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; life nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; rescue flares, non-explosive and non-
pyrotechnic; sirens; electronic access control systems for interlocking doors; scanners [data processing equipment]; 
hand-held electronic dictionaries; integrated circuit cards [smart cards]; smart cards [integrated circuit cards]; 
smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; connections, electric; 
sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; 
speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; eyeglass lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; meters; parking meters; kilometer recorders for vehicles; 
mileage recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; hourglasses; taximeters; ear 
plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; 
teletypewriters; cellular phones; mobile telephones; cell phones; cordless telephones; theodolites; interactive touch 
screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; 
climate control digital thermostats; crucibles [laboratory]; cupels [laboratory]; tone arms for record players; totalizators; 
transistors [electronic]; transponders; protractors [measuring instruments]; transformers [electricity]; step-up 
transformers; resuscitation training simulators; vehicle breakdown warning triangles; triodes; starter cables for motors; 
discharge tubes, electric, other than for lighting; electric discharge tubes, other than for lighting; capillary tubes; neon 
signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; headgear being protective helmets; squares 
for measuring; gauges; quantity indicators; gasoline gauges; petrol gauges; water level indicators; electric loss indicators; 
light-emitting electronic pointers; slope indicators; clinometers; gradient indicators; inclinometers; levels [instruments for 
determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric 
installations for the remote control of industrial operations; steering apparatus, automatic, for vehicles; balancing 
apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices 
against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing 
apparatus; theft prevention installations, electric; devices for the projection of virtual keyboards; film cutting apparatus; 
drying apparatus for photographic prints; optical character readers; centering apparatus for photographic transparencies; 
dosage dispensers; dosimeters; battery chargers; chargers for electric batteries; chargers for electronic cigarettes; 
acoustic alarms; sound alarms; sounding apparatus and machines; apparatus for editing cinematographic film; cathodic 
anti-corrosion apparatus; couplers [data processing equipment]; wearable activity trackers; anti-theft warning apparatus; 
computer peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic 
couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; readers [data processing equipment]; heat 
regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic effects units for musical 
instruments; bar code readers; downloadable ring tones for mobile phones; downloadable image files; downloadable 
music files; animated cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; filters for use in 
photography; USB flash drives; magic lanterns; optical lamps; optical lanterns; signal lanterns; cameras [photography]; 
glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; photometers; flash-bulbs 
[photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; containers for contact lenses; 
eyeglass cases; spectacle cases; containers for microscope slides; cases for smartphones; cases especially made for 
photographic apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time recording 
apparatus]; laboratory centrifuges; eyeglass chains; spectacle chains; cyclotrons; compasses for measuring; frequency 
meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; covers for personal digital assistants 
[PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring 
instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos screens for 
firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards for sports; lifeboats; snorkels; cell 
phone straps; eyeglass cords; spectacle cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; equalisers [audio apparatus]; screens [photography]; workmen's protective face-shields; 
projection screens; radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts 
[electricity]; galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; 
black boxes [data recorders].
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4339125    23/08/2019
[International Registration No. : 1494106]
Thorlabs, Inc.

56 Sparta Avenue Newton NJ 07860 United States of America

Proposed to be Used
IR DIVISION
LED light engines.
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Priority claimed from 19/04/2019; Application No. : 88393400 ;United States of America 

4339135    20/08/2019
[International Registration No. : 1493789]
Waters Technologies Corporation

1209 Orange Street Wilmington DE 19801 United States of America

Proposed to be Used
IR DIVISION
Mass spectrometry instruments, namely, mass spectrometers and structural parts and structural fittings therefor; 
spectrometers; operating software for mass spectrometry instruments; computer software for collecting, manipulating, 
analyzing, storing, and reporting data in mass spectrometry applications.
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4339272    29/08/2019
[International Registration No. : 1494487]
IEP Technologies, LLC

417-1 South Street Marlborough MA 01752 United States of America

Proposed to be Used
IR DIVISION
Explosion isolation valves, namely, valves that close automatically upon detection of an explosion; electrical installations 
for the remote control and monitoring of explosion isolation valves; computer software for operating and monitoring 
explosion isolation valves.
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4339351    23/08/2019
[International Registration No. : 1494490]
NELU, LLC

1801 S Decatur, 14923 Las Vegas NV 89114 United States of America

Proposed to be Used
IR DIVISION
Computer printers for documents and computer printer hardware, namely, printers, structural printer parts, replacement 
printer heads for document printers and plotters; computer printers for shipping.
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4339413    22/08/2019
[International Registration No. : 1493814]
Samsung Electronics Co., Ltd.

129, Samsung-ro, Yeongtong-gu, Suwon-si, Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Mobile telephones; tablet computers; television receivers; audio electronic components, namely surround sound systems; 
digital set-top boxes; dvd players; light emitting diode displays; monitors; 3d eye glasses; computers; printers for 
computers; digital cameras; semiconductors; portable media players; portable computers; wireless headsets for mobile 
phones, smart phones and tablet computers; rechargeable batteries; battery chargers; leather cases for mobile phones, 
smart phones and tablet computers; flip covers for mobile phones, smart phones and tablet computers.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

Priority claimed from 08/08/2019; Application No. : UK00003419845 ;United Kingdom 

4339752    02/09/2019
[International Registration No. : 1494679]
CommScope Technologies LLC

1100 CommScope Place, S.E. Hickory NC 28602 United States of America

Proposed to be Used
IR DIVISION
Telecommunications equipment in the nature of closures for splicing and terminating fiber optic cables; splice closures 
comprising a reinforced heat-shrinkable wraparound sleeve coated internally with a hot-melt adhesive to provide a 
watertight seal for fiber optic or copper cables; heat-shrinkable closures for sealing cables; closures specially adapted for 
splicing and terminating fiber optic or copper cables; closure kits comprised of trays specially adapted for splicing fiber 
optic and/or copper cables, and also including enclosure domes and bases, clamps, o-rings, gel sealing blocks, cable port 
plugs, tray towers, and cable retention hardware; fiber optic and/or copper splicing accessories, namely, splice trays, 
multi-cable sealers, mounting hardware, slack storage baskets, splitters and multiplexers; mounting hardware for 
mounting telecommunication closures; mounting kits for mounting telecommunication closures containing mounting 
hardware and brackets; telecommunications apparatus and instruments, namely, mechanical splice closures, tool-less 
splice closures, fiber optic splice housings, fiber optic splice boxes, and modular building blocks being modular 
telecommunications equipment closure and housings; apparatus and instruments for use in organizing fiber optic and/or 
copper cables, namely, plastic couplings for organizing and holding the cables and wiring being for use in relation to 
telecommunications networks; signal transmission apparatus, namely, fiber optic connectors, fiber optic cables, copper 
cable connectors, and copper cables; digital optical transmission apparatus for transmission of telecommunications, 
namely, cables for optical signal transmission; fiber optic instruments in the nature of apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electrical or optical signals, namely, fiber 
optic splice closures, fiber optic splice housings, fiber optic splice boxes, fiber management hardware, fiber optic 
distribution frames, fiber optic connectors, fiber optic plugs, fiber optic adapters, fiber optic splices, fiber optic splice 
trays, fiber optic splice cassettes, fiber optic cables, fiber storage baskets, fiber optic terminals, fiber optic distribution 
hubs, and fiber optic cabinets; cable outlets, cable termination units, and optical device storage in the nature of storage 
racks for storing fiber optic cables; optical electronic communications equipment, namely, optical amplifiers, optical 
transmitters, optical emitters, optical electronic components in the nature of optical cables, optical data links, and optical 
transceivers; computer networking and data communications equipment, namely, transceivers, digital subscriber lines in 
the nature of telecommunication cables, opto-electrical conversion modules for use in the field of telecommunication 
transmission in the nature of optical to electrical converters; software for transmitting telecommunication and tracking 
assets; Microcontrollers for internet of things (IoT) enabled devices; electronic hardware modules and sensors for Internet 
of things (IoT) enabled devices; devices for wireless radio transmission; connection devices for telecommunication 
networks, namely blocks, connection modules, disconnection modules, switching modules, earth modules, electrical 
contacts, insertion tools, plugs, overvoltage arrester magazines, cords, test adapters, boxes, frames, mounting frames, 
and parts and fittings therefor.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4339778    26/08/2019
[International Registration No. : 1494177]
Guangzhou Battsys Co., Ltd.

Xili Village (Factory 2) (Factory 3), Dongyong Town, Nansha District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Batteries, electric, for vehicles; accumulator jars, accumulator boxes; battery boxes, plates for batteries; anode batteries; 
high tension batteries; chargers for electric batteries; galvanic cells, grids for batteries; batteries, electric; accumulators, 
electric; solar batteries; lithium ion batteries; fuel cells.
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4339807    26/08/2019
[International Registration No. : 1494103]
Thorlabs, Inc.

56 Sparta Avenue Newton NJ 07860 United States of America

Proposed to be Used
IR DIVISION
Microscopy components, namely, microscopes, microscope objectives, and components for use with microscopes, 
namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras and optical 
filters; microscopy systems comprised of microscopes, microscope objectives, and components for use with 
microscopes, namely, illumination devices, stands, sample holders in the nature of microscope slides and plates, cameras 
and optical filters.
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4339943    26/08/2019
[International Registration No. : 1494112]
Thorlabs, Inc.

56 Sparta Avenue Newton NJ 07860 United States of America

Proposed to be Used
IR DIVISION
Multiphoton imaging system comprised of microscopes.
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Priority claimed from 16/07/2019; Application No. : 30 2019 016 603 ;Germany 

4340018    28/08/2019
[International Registration No. : 1494756]
Carl Zeiss Industrielle Messtechnik GmbH

Carl-Zeiss-Straße 22 73447 Oberkochen Germany

Proposed to be Used
IR DIVISION
Coordinate measuring apparatus, in particular horizontal arm measuring apparatus for measuring vehicle bodies.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

4342282    20/08/2019
[International Registration No. : 1496867]
Cordial GmbH Sound & Audio Equipment

Robert-Bosch-Str. 13 85221 Dachau Germany

Proposed to be Used
IR DIVISION
Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; electrical cables for use in the 
electroacoustics, except for all kinds of play equipment, especially coin-operated gaming machine; cable bulk stock and 
assembled cabel with plugs for transfer of audio and video signals, cablesystems, jacks, plugs, plug-in-systems, 
multicore-systems, impedance converter, groundlift switch, electrical and electronic attenuators, electrical and electronic 
transformer, electrical and electronic adapter, electrical and electronic direct-injection-boxes (DI-Boxes), optical 
conductor.
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Priority claimed from 05/07/2019; Application No. : 4020190104255 ;Republic of Korea 

4352746    05/07/2019
[International Registration No. : 1498425]
Spigen Korea Co., Ltd.

446, Bongeunsa-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Reinforced glass specially adapted for use as smartphone screens; sticker for protecting liquid crystal for smart phones; 
clear protective covers adapted for smartphones; flip covers for smart phones; film for protecting screen for smart 
phones; protective film for smart phones; protective films adapted for smartphone screens, computer screens and other 
electronic display screens; clear protective covers adapted for mobile telephones; liquid crystal protective film for smart 
phones; film for protecting liquid crystal for electric communication device; surface protection films for mobile phones; 
liquid crystal film for MP3 players; protective film for PMP liquid crystal; protective films adapted for liquid crystal displays 
for navigation systems; stand for tablet PC; liquid crystal protective film for tablet computer; PDA liquid crystal protective 
film; tool for attaching a protective film on a liquid crystal screen of mobile phones; tool for attaching a protective film on a 
liquid crystal screen of smart phones; cases for PDAs; cases for laptops; cases for smartphones; holders for mobile 
telephones; docking stations for mobile telephones; charging data cables; cases for batteries; battery packs; electrical 
cells and batteries; auxiliary battery packs; USB chargers; wireless charging devices; chargers for smart phones.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

Priority claimed from 22/05/2019; Application No. : 2019-072287 ;Japan 

4352792    09/08/2019
[International Registration No. : 1498594]
Toshiba Memory Corporation

1-1, Shibaura 1-chome, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Analyzing machines and instruments; measuring or testing machines and instruments; electric or magnetic meters and 
testers; telecommunication machines and apparatus; SD memory cards; computer network adapters; computer network 
switches; computer network hubs; computer network routers; IC chips; integrated circuit memory cards; NAND flash 
memories; NAND flash storage devices; NAND flash memory controllers; NAND memories; non-volatile memory; non-
volatile memory devices; USB flash memory drives; solid state memory cartridge; flash memories; flash memory cards; 
memory cards; memory card cases; semiconductors; semiconductor memories; semiconductor memory devices; data 
storage medium for computer; data storage devices; data processors; computer memory devices; computer peripheral 
devices; solid state drives; integrated circuits; circuit boards; computer hardware; biological information monitoring 
device (not included in class 10); downloadable computer programs; computer programs; electronic machines, apparatus 
and their parts; memory cards and other memory medium recorded with data featuring images and texts of magazines and 
books; electronic publications.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

 

Priority claimed from 22/05/2019; Application No. : 2019-072284 ;Japan 

4352813    09/08/2019
[International Registration No. : 1498554]
Toshiba Memory Corporation

1-1, Shibaura 1-chome, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Analyzing machines and instruments; measuring or testing machines and instruments; electric or magnetic meters and 
testers; telecommunication machines and apparatus; SD memory cards; computer network adapters; computer network 
switches; computer network hubs; computer network routers; IC chips; integrated circuit memory cards; NAND flash 
memories; NAND flash storage devices; NAND flash memory controllers; NAND memories; non-volatile memory; non-
volatile memory devices; USB flash memory drives; solid state memory cartridge; flash memories; flash memory cards; 
memory cards; memory card cases; semiconductors; semiconductor memories; semiconductor memory devices; data 
storage medium for computer; data storage devices; data processors; computer memory devices; computer peripheral 
devices; solid state drives; integrated circuits; circuit boards; computer hardware; biological information monitoring 
device (not included in class 10); downloadable computer programs; computer programs; electronic machines, apparatus 
and their parts; memory cards and other memory medium recorded with data featuring images and texts of magazines and 
books; electronic publications.
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Priority claimed from 22/05/2019; Application No. : 2019-072286 ;Japan 

4352819    09/08/2019
[International Registration No. : 1498502]
Toshiba Memory Corporation

1-1, Shibaura 1-chome, Minato-ku Tokyo Japan

Proposed to be Used
IR DIVISION
Analyzing machines and instruments; measuring or testing machines and instruments; electric or magnetic meters and 
testers; telecommunication machines and apparatus; SD memory cards; computer network adapters; computer network 
switches; computer network hubs; computer network routers; IC chips; integrated circuit memory cards; NAND flash 
memories; NAND flash storage devices; NAND flash memory controllers; NAND memories; non-volatile memory; non-
volatile memory devices; USB flash memory drives; solid state memory cartridge; flash memories; flash memory cards; 
memory cards; memory card cases; semiconductors; semiconductor memories; semiconductor memory devices; data 
storage medium for computer; data storage devices; data processors; computer memory devices; computer peripheral 
devices; solid state drives; integrated circuits; circuit boards; computer hardware; biological information monitoring 
device (not included in class 10); downloadable computer programs; computer programs; electronic machines, apparatus 
and their parts; memory cards and other memory medium recorded with data featuring images and texts of magazines and 
books; electronic publications.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4354426    04/04/2019
[International Registration No. : 1497192]
DTEK DETAY TEKNOLOJI VE OTOMOTIV SANAYI TICARET LTD STI

Büyük Istanbul Otogari YenI Dogu Çarsisi, No A158, Bayrampasa Istanbul Turkey

Proposed to be Used
IR DIVISION
Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic, industrial and 
laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing 
apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory 
apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for laboratory experiments, apparatus 
for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, 
video recorders, CD and DVD players and recorders, mp3 players, computers, desktop computers, tablet computers, 
wearable technological devices, namely, smartwatches, smart wristbands and head-mounted cameras, microphones, 
loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer 
peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data 
processing equipment], photocopiers, magnetic and optic data carriers and computer software and programmes recorded 
thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, movies, TV series and 
video music clips recorded on magnetic, optical and electronic media, antennas, satellite antennas, amplifiers for 
antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic components 
used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated circuits, chips 
[integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic locks, photocells, 
remote control apparatus for opening and closing doors, optical sensors, counters and quantity indicators for measuring 
the quantity of consumption, automatic time switches, clothing for protection against accidents, irradiation and fire, safety 
vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof, apparatus and instruments for conducting, transforming, accumulating or controlling electricity, 
electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, 
electrical circuit boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery 
chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, solar panels for production of 
electricity, alarms and anti-theft alarms, other than for vehicles, electric bells, signalling apparatus and instruments, 
luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, 
radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, metronomes.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4354896    29/04/2019
[International Registration No. : 1497819]
ZNSHINE PV-TECH CO., LTD.

1 ZHENXING SOUTH ROAD, ZHIXI INDUSTRIAL ZONE, JINTAN, CHANGZHOU 213251 JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Semi-conductors; single-crystal silicon wafers; light dimmers [regulators], electric; battery chargers; plates for batteries; 
polycrystalline silicon wafers; junction boxes [electricity]; inverters [electricity]; solar batteries; lighting ballasts.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 9 
 

4356491    26/08/2019
[International Registration No. : 1499016]
UIY INC.

3/F, NO. 9, XIANGYIN RD, LONGGANG DISTRICT, 518116 SHENZHEN, GUANGDONG China

Proposed to be Used
IR DIVISION
Sensors; antennas; radar apparatus; coaxial cables; amplifiers; integrated circuits; magnetic wires; internal modems; anti-
interference devices [electricity].
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Priority claimed from 29/07/2019; Application No. : 734371 ;Switzerland 

4357457    20/08/2019
[International Registration No. : 1499458]
Resense SPA SA

rue de la Cité 3 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Software.
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Priority claimed from 03/02/2017; Application No. : 87323696 ;United States of America 

3659703    01/08/2017
[International Registration No. : 1368713]
RESTORATION ROBOTICS, INC.

128 Baytech Drive San Jose CA 95134 United States of America

Address for service in India/Agents address:
KOCHHAR & CO

TECHNOPOLIS BUILDING, TOWER-B, 3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

Proposed to be Used
IR DIVISION
Medical devices, instruments and equipment for use in treatment of hair loss and component parts thereof; medical 
devices, instruments and equipment for use in hair transplantation; medical apparatus, namely, computerized machines 
and instruments for use in hair transplantation; medical apparatus, namely machines, equipment and instruments for 
automated hair transplantation; medical systems and instruments for use in hair transplantation comprised of one or more 
components taken from the following list: computer, imaging equipment, image processing equipment, robotic arm, 
display, needles, dermal punches, skin tensioning devices, medical kits containing dermal punches; medical robots for 
use in medical and cosmetic procedures; medical robots for use in treatment of hair loss; medical image-guided systems, 
apparatus and instruments for use in hair transplantation and treatment of hair loss; kits containing surgical tools for use 
in hair transplantation; kits containing medical tools and instruments for hair and tissue dissection; medical apparatus, 
namely, skin tensioning devices for use in hair transplantation; medical needles and cannulas for use in hair 
transplantation.
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING REGISTRATION NO..2678098.
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4274603    03/05/2019
[International Registration No. : 1483882]
Medicontur Kft.

Herceghalmi út 1. H-2072 Zsámbék Hungary

Proposed to be Used
IR DIVISION
Lenses [intraocular prostheses] for surgical implantation.
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4329106    26/08/2019
[International Registration No. : 1492389]
Shenzhen Enmind Technology Co., Ltd.

Room 201, Block A, No.1, Qianhai Road 1, Qianhaishen Port Cooperative District, Shenzhen 518000 Guandong China

Proposed to be Used
IR DIVISION
Thermometers for medical purposes; diagnostic apparatus for medical purposes; pumps for medical purposes; medical 
apparatus and instruments; syringes for medical purposes; anaesthetic apparatus; stents; electrocardiographs; hearing 
aids.
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Priority claimed from 19/06/2019; Application No. : 2017018 ;Australia 

4338022    21/08/2019
[International Registration No. : 1495640]
Scimotana Pty. Ltd.

Suite 1, Ground Floor, 23-27 Wellington Street St Kilda VIC 3182 Australia

Proposed to be Used
IR DIVISION
Medical apparatus for use in surgery; medical apparatus for use in surgical procedures including reconstruction, repair 
and augmentation of craniofacial bones; articles for medical use including surgical implants and prostheses for 
reconstruction, repair and augmentation of craniofacial bones; medical devices for use in implantology; medical implants; 
surgical or medical implants comprised or consisting of artificial material; medical prostheses for reconstruction, repair 
and/or augmentation of the craniofacial bones; prostheses for medical treatment including facial and cranial prostheses.
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Priority claimed from 04/04/2019; Application No. : 30 2019 104 504 ;Germany 

4338536    16/08/2019
[International Registration No. : 1495791]
NOVOLUTO GmbH

Friedenstraße 91 / 91 a 10249 Berlin Germany

Proposed to be Used
IR DIVISION
Electrically operated massagers; vibrators, being adult sexual aids; sex aids.
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Priority claimed from 13/03/2019; Application No. : 018035483 ;European Union 

4339233    02/09/2019
[International Registration No. : 1493900]
Siemens Healthcare GmbH

Henkestraße 127 91052 Erlangen Germany

Proposed to be Used
IR DIVISION
Medical and electromedical apparatus and equipment, in particular computed tomography scanners; parts and fittings for 
medical and electromedical apparatus, equipment and computed tomography scanners.
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Priority claimed from 22/03/2019; Application No. : 018039413 ;European Union 

4339785    02/09/2019
[International Registration No. : 1494203]
MedVASC AB

Scheelevägen 2 SE-223 81 Lund Sweden

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; medical instruments for treatment of varicose veins.
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Priority claimed from 26/02/2019; Application No. : 1948432 ;Canada 

4341876    26/08/2019
[International Registration No. : 1496609]
Rostrum Medical Innovations Inc.

3687 East 1st Avenue Vancouver BC V5M 1C2 Canada

Proposed to be Used
IR DIVISION
Medical devices for the qualitative and quantitative measuring and monitoring of cardiopulmonary coupling.

5983



Trade Marks Journal No: 1931 ,   09/12/2019           Class 10 
 

4343870    16/08/2019
[International Registration No. : 1497078]
BEIJING DEMAX MEDICAL TECHNOLOGY CO.,LTD

A13-7, JINGSHENGNANSI STREET, JINQIAO SCIENCE AND TECHNOLOGY INDUSTRIAL BASE OF TONGZHOU PARK, 
ZHONGGUANCUN SCIENCE AND TECHNOLOGY PARK, TONGZHOU DISTRICT 100033 BEIJING China

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; catheters; injectors for medical purposes; medical guidewires; physiotherapy 
apparatus; drainage tubes for medical purposes; hemostasis stitch instrument.

5984



Trade Marks Journal No: 1931 ,   09/12/2019           Class 10 
 

 

Priority claimed from 17/03/2019; Application No. : 314776 ;Israel 
4354981    09/09/2019
[International Registration No. : 1497947]
ALPHA-BIO TEC. Ltd.

4 Hatnufa Street, Kyriat Aryeh 49510 Petach Tikva Israel

Proposed to be Used
IR DIVISION
Artificial limbs, dental implants; prosthetic components, namely abutments, secondary parts, tertiary parts; dental 
prostheses and their parts; endoprostheses for human, dental and veterinary purposes; surgical instruments for dental 
use.

5985



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

4322992    16/08/2019
[International Registration No. : 1491324]
Shanghai Electric Group Co., Ltd.

30F, No.8 XingYi Road ShangHai China

Proposed to be Used
IR DIVISION
Lighting apparatus and installations; cooling installations and machines; air conditioning installations; heating apparatus; 
pipe line cocks [spigots]; sanitary apparatus and installations; water purifying apparatus and machines; radiators, electric; 
gas lighters; polymerisation installations.

5986



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

4324600    26/08/2019
[International Registration No. : 1491564]
ZHEJIANG BENYUAN INTELLIGENT APPLIANCE CO.,LTD.

No. 88, SHANGJIN ROAD, HONGJIA, JIAOJIANG, TAIZHOU ZHEJIANG China

Proposed to be Used
IR DIVISION
Beverage cooling apparatus; milk cooling installations; heating and cooling apparatus for dispensing hot and cold 
beverages; refrigerating apparatus and machines; ice-cream making machines; refrigerating chambers; refrigerating 
containers; cooling installations for tobacco; refrigerating chambers; air cooling apparatus; air-conditioning installations; 
air filtering installations; gas scrubbing apparatus; air purifiers for household purposes; household air cleaners; 
dehumidifiers for household purposes; household humidifiers; hot air bath fittings; toilets [water-closets]; toilet bowls; 
disinfectant apparatus; water purification installations; water filtering apparatus; drinking fountains; radiators, electric; 
kettles, electric; electrically heated mugs; refrigerating cabinets; ice machines and apparatus; refrigerators; freezers; 
refrigerating display cabinets.

5987



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

4327365    26/08/2019
[International Registration No. : 1491591]
HUANG Feiting

Block B, Building 1, Sanjiang Guoji Huayuan Guandi, Jinhua Zhejiang China

Proposed to be Used
IR DIVISION
Lighting apparatus and installations; cooking utensils, electric; refrigerating appliances and installations; air-conditioning 
apparatus; heating apparatus; water distribution installations; sanitary apparatus and installations; water purifying 
apparatus and machines; radiators, electric; watering installations, automatic.

5988



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

Priority claimed from 16/04/2019; Application No. : 88387593 ;United States of America 

4336851    22/08/2019
[International Registration No. : 1493524]
Taylor Commercial Foodservice Inc.

750 N. Blackhawk Road Rockton IL 60172 United States of America

Proposed to be Used
IR DIVISION
Non-vending freezers for commercial use for making and dispensing semi-frozen food products, namely, soft serve ice 
cream and other frozen desserts.

5989



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

Priority claimed from 26/08/2019; Application No. : 4020190132552 ;Republic of Korea 

4337332    02/09/2019
[International Registration No. : 1493650]
WOONGJIN COWAY Co., Ltd.

136-23, Yugumagoksa-ro, Yugu-eup, Gongju Choongcheongnam-do Republic of Korea

Proposed to be Used
IR DIVISION
Air cleaners for household purposes; portable air cleaners for personal use; household air cleaners; air filters for air 
cleaners; ionizing apparatus for air cleaners; air cleaners industrial purposes; electric air cleaners; portable air cleaners; 
air cleaning apparatus; air cleaners for automobiles; sterilizers; non-electric water purifying apparatus for household 
purposes; water purifying apparatus for household purposes; water purifying apparatus for commercial purposes; bidets; 
electric humidifiers for household purposes; electric cooking utensils; electric coffee machines; dehumidifiers for 
household use; clothes treatment apparatus, namely sterilizing, deodorizing and drying apparatus for clothes (electric, for 
household purposes).

5990



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

Priority claimed from 15/03/2019; Application No. : 018036671 ;European Union 

4340082    03/09/2019
[International Registration No. : 1493804]
INOVA Semiconductors GmbH

Grafinger Str. 26 81671 München Germany

Proposed to be Used
IR DIVISION
Illuminators, luminaires and lighting installations, lighting apparatus and lighting fittings, in particular in the form of 
ambience light, exterior light or interior light and in particular for automotive use, consumer use and industrial use, 
including parts of the aforesaid goods.

5991



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

Priority claimed from 16/05/2019; Application No. : 735169 ;Switzerland 

4345938    26/08/2019
[International Registration No. : 1496276]
Regent Beleuchtungskörper AG

Dornacherstrasse 390 CH-4018 Basel Switzerland

Proposed to be Used
IR DIVISION
Apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water distribution 
and sanitary installations.

5992



Trade Marks Journal No: 1931 ,   09/12/2019           Class 11 
 

4352945    16/08/2019
[International Registration No. : 1497331]
Red Dot Corporation

495 Andover Park E. Tukwila WA 98188 United States of America

Proposed to be Used
IR DIVISION
Space heaters and air conditioners for vehicles using engine heat.

5993



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

Priority claimed from 29/03/2019; Application No. : 018042387 ;European Union 

4339235    02/09/2019
[International Registration No. : 1493901]
Continental Reifen Deutschland GmbH

Vahrenwalder Str. 9 30165 Hannover Germany

Proposed to be Used
IR DIVISION
Vehicle tires.

5994



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4340084    19/08/2019
[International Registration No. : 1494307]
Azarov Stepan Ivanovich

Simonovsky val str., bld. 16, flt. 34 RU-115088 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Vehicles; apparatus for locomotion by land, air or water; functional, constructive and decorative components and parts of 
vehicles [including elements of passenger compartment]; casings for pneumatic tires [tyres]; valves for vehicle tires 
[tyres]; inner tubes for pneumatic tires [tyres]; vehicle wheels; bands for wheel hubs; air pumps [vehicle accessories]; 
rims for vehicle wheels; non-skid devices for vehicle tires [tyres]; anti-theft alarms for vehicles; windshield wipers; 
wheelbarrows; two-wheeled trolleys; golf carts; shopping trolleys [carts (Am.)]; anti-skid chains; covers for vehicle 
steering wheels; seat covers for vehicles; tubeless tires [tyres] for bicycles, cycles; bicycle tires [tyres]; automobile tires 
[tyres]; pneumatic tires [tyres]; spikes for tires [tyres]; repair outfits for inner tubes.

5995



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4342327    10/09/2019
[International Registration No. : 1496902]
KTM AG

Stallhofner Straße 3 A-5230 Mattighofen Austria

Proposed to be Used
To be associated with:
3392248

IR DIVISION
Bicycles, motorcycles, small motorcycles, motor scooters, mopeds, and all parts and accessories therefor, namely motors 
for land vehicles, saddles for bicycles and motorcycles, tires, wheels, rims, brake linings, brake discs, trims, luggage 
carriers, luggage boxes, panniers, tank rucksacks, stands, mudguards, spoilers, rear sections, mirrors, petrol caps, tanks, 
chains, bench seats; motorized vehicles, namely dual axle or multi axle vehicles, including off-road vehicles (all-terrain 
vehicles, quad bikes); vehicles and parts therefor; small motor bicycles, motorcycles, light motorcycles, pedelecs, electric 
two-wheeled vehicles and bicycles (egnition), training and children's bicycles, seat covers for motor vehicles; saddle 
covers for bicycles and motorcycles.

5996



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4342329    10/09/2019
[International Registration No. : 1496904]
KTM AG

Stallhofner Straße 3 A-5230 Mattighofen Austria

Proposed to be Used
To be associated with:
3392453

IR DIVISION
Bicycles, motorcycles, small motorcycles, motor scooters, mopeds, and all parts and accessories therefor, namely motors 
for land vehicles, saddles for bicycles and motorcycles, tires, wheels, rims, brake linings, brake discs, trims, luggage 
carriers, luggage boxes, panniers, tank rucksacks, stands, mudguards, spoilers, rear sections, mirrors, petrol caps, tanks, 
chains, bench seats; motorized vehicles, namely dual axle or multi axle vehicles, including off-road vehicles (all-terrain 
vehicles, quad bikes); vehicles and parts therefor; small motor bicycles, motor-assisted bicycles, light motorcycles, 
pedelecs, electric two-wheeled vehicles and bicycles, training and children's bicycles, seat covers for motor vehicles; 
saddle covers for bicycles and motorcycles.

5997



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4343844    29/08/2019
[International Registration No. : 1497028]
LIVINA HAMANI Co., Ltd.

1347-3, Okubo-cho, Nishi-ku, Hamamatsu-shi Shizuoka 432-8006 Japan

Proposed to be Used
IR DIVISION
Automobiles and their parts and fittings.

5998



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4343879    09/09/2019
[International Registration No. : 1497098]
Xinyi Automobile Parts (Wuhu) Co., Ltd.

Economic and Technological Development Zone, Wuhu 518000 Anhui Province China

Proposed to be Used
IR DIVISION
Clutches for land vehicles; windscreens; doors for vehicles; rearview mirrors; windows for vehicles; anti-theft devices for 
vehicles; upholstery for vehicles; horns for vehicles; sun-blinds adapted for automobiles.

5999



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4352574    27/08/2019
[International Registration No. : 1497255]
Inner Mongolia North Hauler Joint Stock Co., Ltd

NHL Building, Beizhong Road, Rare-Earth Zone, Baotou Inner Mongolia China

Proposed to be Used
IR DIVISION
Lorries; tilt trucks; sprinkling trucks; automobiles; trucks; trailers; trucks with a crane feature incorporated; forklift trucks; 
tipping bodies for trucks.

6000



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4352590    17/06/2019
[International Registration No. : 1497263]
Beidou Aerospace Automobile (Beijing) Co., Ltd.

601,101 Nei, Floor 1-6 of No. 22 Building, No. 18 Zone, No. 188 Nansihuan Road West, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Vehicles for locomotion by land, air, water or rail; fork lift trucks; sprinkling trucks; hose carts; golf carts; waggons; 
motors, electric, for land vehicles; automobiles; bodies for vehicles; motor homes; electromobile; cycles; scooters 
[vehicles]; electric tricycles; electric vehicles; funiculars; air vehicles; balloons [dirigible-]; water vehicles; anti-theft 
alarms for vehicles; steering wheels for vehicles; wheelchairs; trolleys; tyres for vehicle wheels.

6001



Trade Marks Journal No: 1931 ,   09/12/2019           Class 12 
 

4352616    17/06/2019
[International Registration No. : 1497284]
Beidou Aerospace Automobile (Beijing) Co., Ltd.

601, 101 Nei, Floor 1-6 of No. 22 Building, No. 18 Zone, No. 188 Nansihuan Road West, Fengtai District Beijing China

Proposed to be Used
IR DIVISION
Vehicles for locomotion by land, air, water or rail; fork lift trucks; sprinkling trucks; hose carts; golf carts; waggons; 
motors, electric, for land vehicles; automobiles; bodies for vehicles; motor homes; electromobile; cycles; scooters 
[vehicles]; electric tricycles; electric vehicles; funiculars; air vehicles; balloons [dirigible-]; water vehicles; anti-theft 
alarms for vehicles; steering wheels for vehicles; wheelchairs; trolleys; tyres for vehicle wheels.

6002



Trade Marks Journal No: 1931 ,   09/12/2019           Class 14 
 

Priority claimed from 13/02/2019; Application No. : UK00003375174 ;United Kingdom 

4277086    19/02/2019
[International Registration No. : 1483316]
Roger Green

4 Tidemill Close, Christchurch Dorset BH23 2UE United Kingdom

Proposed to be Used
IR DIVISION
Horological and chronometric instruments; watches; stopwatches; wristwatches; chronographs for use as timepieces; 
chronometers; chronoscopes; clocks; atomic clocks; electric clocks; electronic clocks; mechanical clocks; automatic 
clocks; quartz clocks; electrical alarm clocks; electronic alarm clocks; mechanical alarm clocks; quartz alarm clocks; 
control clocks; clocks incorporating radios; pendulum clocks; wall clocks; apparatus for timing sports events; movements 
for watches and clocks; watch hands; dials for watches; watch faces; watch bands; watch straps; buckles for watchstraps; 
watch bracelets; cases for watches; watch boxes; watch pouches; watch clasps; watch springs; watch winders; watch 
glasses; watch chains; pendants for watch chains; clockworks; clock hands; dials for clocks; clock faces; cases for 
clocks; boxes for clocks; barrels for clock and watch-making; cases for clock and watch-making; anchors for clock and 
watch-making; dials for clock and watch-making; pendulums for clock and watch-making; buckles for watch bands and 
watch straps, of precious metal; bracelets; charms; jewellery; jewellery chains; key chains; necklaces; precious metals; 
alloys of precious metals; precious stones; parts, fittings and accessories for all the aforesaid goods.

6003



Trade Marks Journal No: 1931 ,   09/12/2019           Class 14 
 

Priority claimed from 17/05/2019; Application No. : 731383 ;Switzerland 

4346018    21/08/2019
[International Registration No. : 1496312]
Auguste Reymond S.A.

Zihlstrasse 50 CH-2560 Nidau Switzerland

Proposed to be Used
IR DIVISION
Timepieces and jewelry.

6004



Trade Marks Journal No: 1931 ,   09/12/2019           Class 16 
 

 

Priority claimed from 22/04/2019; Application No. : 88396313 ;United States of America 

4327809    06/09/2019
[International Registration No. : 1492105]
World Vision, Inc.

34834 Weyerhaeuser Way So. Federal Way WA 98001 United States of America

Proposed to be Used
IR DIVISION
Envelopes.

6005



Trade Marks Journal No: 1931 ,   09/12/2019           Class 17 
 

4339139    22/08/2019
[International Registration No. : 1493736]
Eurostar Engineering Plastics

Zone Industrielle, 7 rue de la Ferme Saint Ladre F-95470 FOSSES France

Proposed to be Used
IR DIVISION
Processed thermoplastic resins (semi-finished products).

6006



Trade Marks Journal No: 1931 ,   09/12/2019           Class 17 
 

Priority claimed from 04/01/2019; Application No. : 4020190001705 ;Republic of Korea 

4352985    02/07/2019
[International Registration No. : 1497526]
STEK CO., LTD.

(Guro-dong, G-HIGH CITY), 1801, 243, Digital-ro Guro-gu, Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Polyurethane film for use as building insulation; multilayer films for use in sealing and insulating; insulator film; protective 
films; tinted plastic films for use on vehicle windows; scratch protection films for use in manufacture; tinted films; thermal 
cutoffs film; urethane films; tinted plastic film for use on windows; anti-dazzle films for windows [tinted films]; tinted, 
laminated and reflective plastic films for interior decorating; films for automotive seonting; films for sun protection; tinted 
films for vehicles; thermal cutoffs films for vehicles; ultraviolet-proof films for vehicles; reflective plastic films for use on 
windows; plastic film, other than for wrapping.

6007



Trade Marks Journal No: 1931 ,   09/12/2019           Class 17 
 

4353022    20/08/2019
[International Registration No. : 1497436]
PAMICA ELECTRIC MATERIAL(HUBEI)CO.,LTD

No.226 Yuli Ave., Junshui Town, Tongcheng 437400 Hubei China

Proposed to be Used
IR DIVISION
Dielectrics [insulators]; insulating tapes; insulators for electric mains; insulators for cables; insulators for railway tracks; 
paper for electrical capacitors; mica, raw or partly processed; insulating materials.

6008



Trade Marks Journal No: 1931 ,   09/12/2019           Class 20 
 

Priority claimed from 08/01/2019; Application No. : 40201900550Y ;Singapore 

4271456    07/05/2019
[International Registration No. : 1482366]
KODA LTD

28 Defu Lane 4 Singapore 539424 Singapore

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Armchairs; baskets, not of metal; bedding [except linen]; beds; bedsteads [wood]; benches [furniture]; bins, not of metal; 
bins of wood or plastic; bolsters; bottle racks; boxes (nesting -); boxes of wood or plastic; busts of wood, wax, plaster or 
plastic; cabinet work; cabinets (index -) [furniture]; carts for computers [furniture]; cases of wood or plastic; casings of 
wood (bottle -); chairs [seats]; chests for toys; chests, not of metal; chests of drawers; clothes hooks, not of metal; coat 
hangers; coatstands; containers, not of metal [storage, transport]; counters [tables]; covers for clothing [wardrobe]; 
cupboards; cushions; deck chairs; desks (furniture); dinner wagons [furniture]; display boards; display stands; divans; 
doors for furniture; dressing tables; easy chairs; filing cabinets; fittings, not of metal (furniture -); flower-stands [furniture]; 
footstools; frames (picture -); furniture; furniture of metal; furniture (office-); furniture partitions of wood; furniture shelves; 
glass (silvered -) [mirrors]; hat stands; head-rests [furniture]; index cabinets [furniture]; jewelry organizer displays; 
keyboards for hanging keys; magazine racks; mattresses; mattresses (spring -); mirrors [looking glasses]; nesting boxes; 
newspaper display stands; office furniture; picture frames; pillows; decorative wall plaques made of plastic or wood; plate 
racks; plates, not of metal (registration -); racks [furniture]; screens [furniture]; seats; seats of metal; shelves for filing-
cabinets [furniture]; shelves for storage; showcases [furniture]; sideboards; silvered glass [mirrors]; sofas; spring 
mattresses; stools; table tops; tables; tables of metal; tea carts; tea trolleys; trays, not of metal; trestles [furniture]; trolleys 
for computers [furniture]; trolleys [furniture]; typing desks; umbrella stands; vice benches, not of metal; wagons (dinner -) 
[furniture]; wall plaques made of plastic or wood; washstands [furniture]; water beds, not for medical purposes; work 
benches; woven timber blinds [furniture]; writing desks.

6009



Trade Marks Journal No: 1931 ,   09/12/2019           Class 20 
 

 

Priority claimed from 14/08/2019; Application No. : 88578170 ;United States of America 

4339787    20/08/2019
[International Registration No. : 1494212]
BackJoy Orthotics, LLC

6309 Monarch Park Place, Suite 101 Niwot CO 80503 United States of America

Proposed to be Used
IR DIVISION
Seats; cushions; lumbar support cushions; pillows; seat cushions; seat pads; back cushions; lumbar support pads; back 
support cushions.

6010



Trade Marks Journal No: 1931 ,   09/12/2019           Class 21 
 

Priority claimed from 16/05/2013; Application No. : 1268431 ;Benelux 

2859984    29/10/2013
[International Registration No. : 1219079]
IN2CARE HOLDING B.V.

Costerweg 5 NL-6702 AA Wageningen

Address for service in India/Agents address:
IP GLOBAL SERVICES

8/3, GROUND FLOOR, RAJINDER NAGAR, N. DELHI-60.

Proposed to be Used
IR DIVISION
Mouse traps, insect traps.

6011



Trade Marks Journal No: 1931 ,   09/12/2019           Class 21 
 

Priority claimed from 05/05/2019; Application No. : UK00003397150 ;United Kingdom 

4339857    16/08/2019
[International Registration No. : 1493674]
The Ocean Bottle Ltd

20-22 Wenlock Road London N1 7GU United Kingdom

Proposed to be Used
IR DIVISION
Drinks containers, containers for household or kitchen; flasks; vacuum bottles; vacuum flasks; water bottles; glass cups; 
ceramic mugs; drinking bottles; drinking cups; drinking flasks; drinking flasks [for travellers]; reusable plastic water 
bottles sold empty; reusable stainless steel water bottles sold empty; lunch boxes; beverageware.

6012



Trade Marks Journal No: 1931 ,   09/12/2019           Class 21 
 

4352996    03/09/2019
[International Registration No. : 1497373]
TOP PROFIT MANUFACTURING CO.,LTD

Jiujiang industrial development zone, nanhai district, foshan city 528000 guangdong province China

Proposed to be Used
IR DIVISION
Dustbins; washtubs; trash cans; mop wringer buckets; buckets; brooms; cloth for washing floors; cleaning instruments, 
hand-operated; mops; litter trays for pets.

6013



Trade Marks Journal No: 1931 ,   09/12/2019           Class 21 
 

Priority claimed from 20/06/2019; Application No. : 4024679 ;Spain 

4355281    01/07/2019
[International Registration No. : 1497869]
ZIZ DENTAL CARE, S.L.

Jerez, 4, Portal 5, 1° D E-28016 MADRID Spain

Proposed to be Used
IR DIVISION
Electric toothbrush heads; toothbrushes; electric toothbrushes; hand-held toothbrushes; interdental brushes for cleaning 
teeth; toothbrush bristles; toothbrushes; electric toothbrushes; oral care sets consisting of toothbrushes and dental floss; 
containers for toothbrushes; toothbrush holders.

6014



Trade Marks Journal No: 1931 ,   09/12/2019           Class 22 
 

 

4353838    26/08/2019
[International Registration No. : 1278141]
YÜKSELEN TENTE BRANDA IÇ VE DIS TICARET LIMITED SIRKETI

Osmangazi Mahallesi 2626 Sokak No:9 / 1 Esenyurt Istanbul Turkey

Proposed to be Used
IR DIVISION
Ropes; strings; rope ladders; hammocks; fishing, nets; tents; awnings; tarpaulins; sails; vehicle covers, not fitted, bags of 
textile, for packaging; padding and stuffing materials not of rubber, paper or plastic, including those of wool and cotton, 
textile fibers; raw spun fiber; glass fibers for textile use.

6015



Trade Marks Journal No: 1931 ,   09/12/2019           Class 22 
 

4356490    28/05/2019
[International Registration No. : 1499020]
Fujian Haixingkaisheng Technology Co.,Ltd

Jinshangzhen industrial district, Shishi, Quanzhou 100055 Fujian Province China

Proposed to be Used
IR DIVISION
Textile fibers; twine for nets; cotton tow; string; down [feathers]; wadding for padding and stuffing upholstery; eiderdown; 
silk flock; padding materials, not of rubber, plastics, paper or cardboard; raw fibrous textile.

6016



Trade Marks Journal No: 1931 ,   09/12/2019           Class 25 
 

Priority claimed from 03/10/2017; Application No. : 302017000110750 ;Italy 

3857015    24/01/2018
[International Registration No. : 1405718]
SEVEN FOLD S.R.L.

Via Atto Vannucci, 7 I-50134 FIRENZE Italy

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES

S.S. DATTA & ASSOCIATES, 288/1,B.B. CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Clothing; headgear; waterproof clothing; dresses; suits; bandanas [neckerchiefs]; underwear; braces for clothing 
[suspenders]; stockings; socks; shirts; hats; coats; belts [clothing]; bathing suits; neckties; bolo ties; ascots; silk 
neckties; bow tie; plastrons; pocket squares; kerchiefs [clothing]; neckerchiefs; silk neckerchiefs; pocket kerchiefs; 
scarfs; foulards [clothing articles]; jackets [clothing]; gloves [clothing]; jerseys [clothing]; hosiery; sweaters; vests; 
trousers; shoes; gymnastic shoes; footwear; shawls; fur stoles; sashes for wear; silk shawls; overcoats; tee-shirts.

6017



Trade Marks Journal No: 1931 ,   09/12/2019           Class 28 
 

3339869    20/01/2016
[International Registration No. : 1294873]
LCD Enterprises Ltd

Unit 6 Ystrad Trade Park, Ystrad Road Swansea SA5 4JB GB

Address for service in India/Agents address:
KAN & KRISHME ATTORENEYS AT LAW.

B, 2/47-C, LAWRENCE ROAD, DELHI - 110 035, ( INDIA ).

Used Since :03/12/2012

IR DIVISION
Toys, toy vehicles, scale model vehicles.

6018



Trade Marks Journal No: 1931 ,   09/12/2019           Class 28 
 

 

Priority claimed from 03/12/2015; Application No. : 014876213 ;European Union 

3401929    04/05/2016
[International Registration No. : 1311678]
LCD Enterprises Ltd

Unit 6 Ystrad Trade Park, Ystrad Road Swansea SA5 4JB GB

Address for service in India/Agents address:
KAN AND KRISHME.

B-483, KNK HOUSE, MEERA BAGH, PASCHIM VIHAR, NEW DELHI-110063, INDIA.

Used Since :24/02/2015

IR DIVISION
Action figures; toys, toy vehicles, model vehicles; toy aeroplanes; model aeroplanes; toy locomotives; model 
locomotives; toy watercraft; model watercraft; kits (sold complete) for the construction of scale models; railway sets; 
parts, scenery and model figures for railway sets; model buildings; model road layouts; model railway layouts; toy 
figurines; model figurines.

6019



Trade Marks Journal No: 1931 ,   09/12/2019           Class 28 
 

4330076    06/09/2019
[International Registration No. : 1492626]
ASHINO (THAILAND) CO.,LTD.

647/9 BANGWAEK ROAD BANGPHAI BANGKHAE, BANGKOK Thailand

Proposed to be Used
IR DIVISION
Fishing rods; fishing lures; fishing lines; fishing reels.

6020



Trade Marks Journal No: 1931 ,   09/12/2019           Class 28 
 

Priority claimed from 11/03/2019; Application No. : 88333889 ;United States of America 

4340086    09/09/2019
[International Registration No. : 1494337]
Kenneth W. Christopherson LLC

6638 W Ottawa Ave, Ste 220-3 Littleton CO 80128 United States of America

Proposed to be Used
IR DIVISION
Sports equipment, namely, lower body alignment apparatus; golf training equipment, namely, apparatus for assisting in 
aligning an individual's feet, body, hands, head, shoulder, knees, and/or ball relative to a target; golf training equipment, 
namely, apparatus for aligning vertical and horizontal positions.

6021



Trade Marks Journal No: 1931 ,   09/12/2019           Class 29 
 

3711606    16/05/2017
[International Registration No. : 1381058]
KERRY LUXEMBOURG S.À.R.L.

17, rue Antoine Jans L-1820 Luxembourg

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Processed fruits and vegetables, and fruit and vegetable extracts for culinary purposes.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 30 
 

 

4323408    26/08/2019
[International Registration No. : 1476999]
The Oyatsu Company, Ltd.

420 Tajiri, Ichishi-cho, Tsu-city Mie 515-2592 Japan

Proposed to be Used
IR DIVISION
Binding agents for ice cream; meat tenderizers for household purposes; preparations for stiffening whipped cream; 
aromatic preparations for food; tea; coffee; cocoa; ice; confectionery; bread; seasonings; spices; ice cream mixes; 
sherbet mixes; unroasted coffee; cereal preparations; almond paste; jiaozi [stuffed dumplings]; sandwiches; Chinese 
steamed dumplings; sushi; pizzas; boxed lunches consisting of rice, with added meat, fish or vegetables; hot dogs 
[sandwiches]; meat pies; ravioli; yeast powder; koji [fermented malted rice]; yeast; baking powder; instant confectionery 
mixes; by-product of rice for food [Sake lees]; rice; husked oats; husked barley; flour; gluten prepared as foodstuff; 
pastries; maize-based snack food; rice-based snack food; wheat-based snack food; caramels [candy]; cereal bars; corn 
flakes; macaroni; pasta; starch-based snack food; bread-based snack food; instant noodles; spaghetti; snack dried 
noodles; rice cakes; fried dough cookies; cookies; crackers; biscuits; cakes; chocolate; candy; confectionery made from 
bread; rusks; cereal-based snack food; chips [cereal products]; farinaceous foods; noodles.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 30 
 

4330018    26/08/2019
[International Registration No. : 1477082]
The Oyatsu Company, Ltd.

420 Tajiri, Ichishi-cho, Tsu-city Mie 515-2592 Japan

Proposed to be Used
IR DIVISION
Coffee; cocoa; confectionery; bread; sandwiches; baozi [stuffed buns]; hamburgers [sandwiches]; pizzas; hot dogs 
[sandwiches]; meat pies; Worcester sauces; meat gravies; ketchup [sauce]; soya sauce; vinegar; vinegar mixes; 
seasoning soy sauce [Soba-tsuyu]; dressings for salad; white sauce; mayonnaise; sauces for barbecued meat; spices; 
cereal preparations; jiaozi [stuffed dumplings]; Chinese steamed dumplings; sushi; fried balls of batter mix with small 
pieces of octopus [Takoyaki]; boxed lunches consisting of rice, with added meat, fish or vegetables; ravioli; instant 
confectionery mixes; pastries; maize-based snack food; rice-based snack food; wheat-based snack food; caramels 
[candy]; cereal bars; corn flakes; macaroni; pasta; starch-based snack food; bread-based snack food; instant noodles; 
spaghetti; snack dried noodles; rice cakes; fried dough cookies; cookies; crackers; biscuits; cakes; chocolate; candy; 
confectionery made from bread; rusks; cereal-based snack food; chips [cereal products]; farinaceous foods; noodles.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 30 
 

4350589    21/08/2019
[International Registration No. : 1498158]
HLEKS GIDA SANAYI VE TICARET ANONIM SIRKETI

Toplarönü Sokak No:16 Anadoluhisari Beykoz Istanbul Turkey

Proposed to be Used
To be associated with:
3743376

IR DIVISION
Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed dumplings, noodles, pastries 
and bakery products based on flour, desserts based on flour and chocolate, bread, simit [Turkish ring-shaped bagel 
covered with sesame seeds], pogaça [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, baklava 
[Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough], desserts based on dough 
coated with syrup, puddings, custard, kazandibi [Turkish pudding], rice pudding, keskül [Turkish pudding], honey, bee 
glue for human consumption, propolis for food purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces 
(condiments), tomato sauce, yeast, baking powder, flour, semolina, starch for food, sugar, cube sugar, powdered sugar, 
tea, ice tea, confectionery, chocolate, biscuits, crackers, wafers, popping candies, chewing gums, ice-cream, edible ices, 
salt, cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human 
consumption, crushed barley for human consumption, processed oats for human consumption, processed rye for human 
consumption, rice, molasses for food.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 30 
 

 

Priority claimed from 30/05/2019; Application No. : 4-2019-19165 ;Viet Nam 

4352927    25/07/2019
[International Registration No. : 1498458]
TRUNG NGUYEN INVESTMENT CORPORATION

82-84 Bui Thi Xuan Street, Ben Thanh Ward, District 1 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Coffee; coffee-based beverages; unroasted coffee; artificial coffee; tea, tea-based beverages.

6026



Trade Marks Journal No: 1931 ,   09/12/2019           Class 32 
 

Priority claimed from 19/02/2019; Application No. : 2019-026711 ;Japan 

4350614    14/08/2019
[International Registration No. : 1498175]
Lumielina International Inc.

Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Beers; soft drinks; carbonated drinks; non-carbonated soft drinks; non-alcoholic drinks; energy drinks; drinking water; 
table waters; mineral water beverages; fruit juices; non-alcoholic vegetable juice beverages; extracts of hops for making 
beer; whey beverages.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 32 
 

4355295    01/06/2019
[International Registration No. : 1497880]
ALPINE DRINKS NZ LIMITED

36 Ben Lomond Crescent, Pakuranga Heights Auckland 2010 New Zealand

Proposed to be Used
IR DIVISION
Glacial water; mineral and aerated waters and other non-alcoholic beverages; mineral enriched water [beverages]; mineral 
water [beverages]; mineral waters [beverages]; drinking water; bottled drinking water; bottled water; sparkling mineral 
water; sparkling mineral waters; sparkling water; spring water; still water; flavored water; flavoured mineral waters; table 
water; table waters; aerated water; essences for making flavoured mineral water, not in the nature of essential oils; 
distilled drinking water; drinking water with vitamins.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

2697123    21/10/2013
[International Registration No. : 1189178]
JIANGSU YANGHE BREWERY JOINT-STOCK CO., LTD

No. 118 of Yanghe Middle Avenue, Suqian City Jiangsu Province China

Address for service in India/Agents address:
L.R.SWAMI CO.

NO.3, PLAYGROUND VIEW STREET, NANDANAM EXTENSION, CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Wine; aperitifs; alcoholic essences; distilled beverages; fruit extracts, alcoholic; alcoholic beverages containing fruit; 
digesters [liqueurs and spirits]; brandy.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

 

4327919    05/09/2019
[International Registration No. : 1492305]
Lark Distillery Pty Ltd

5B Morrison Street HOBART TAS 7000 Australia

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer); spirits (beverages); distilled beverages; fermented liquors; fermented spirits; whisky; 
malt whisky; brandy; gin; liqueurs; rum; tequila; vermouth; vodka; wine; alcoholic essences; bitters; cocktails; 
preparations for making alcoholic beverages.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

 

4337982    03/09/2019
[International Registration No. : 1312575]
Bumbu Rum Company LLC

383 W. Broadway, 5th Floor New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Brandy; digesters [liqueurs and spirits]; distilled beverages; gin; rice alcohol; rum; sake; spirits [beverages]; vodka; 
whisky.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

 

4338249    22/08/2019
[International Registration No. : 1495141]
WITHONE CO., LTD.

2-1-1, Kamikosaka, Higashiosaka-shi Osaka 577-0806 Japan

Proposed to be Used
IR DIVISION
Whisky.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

Priority claimed from 20/03/2019; Application No. : 018038474 ;European Union 

4339926    16/08/2019
[International Registration No. : 1494083]
Box Destilleri AB

Sörviken 140 SE-872 96 Bjärtrå Sweden

Proposed to be Used
IR DIVISION
Whisky.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 33 
 

Priority claimed from 11/03/2019; Application No. : 018034246 ;European Union 

4340005    10/09/2019
[International Registration No. : 1494131]
Sovereign Brands, L.L.C.

383 W. Broadway 5th Floor New York US-DE 10012 United States of America

Proposed to be Used
IR DIVISION
Alcoholic beverages (except beer), in particular whiskey.

6034



 
Trade Marks Journal No: 1931 ,   09/12/2019           Class 34 
 

Priority claimed from 27/09/2018; Application No. : 88134616 ;United States of America 

4099592    17/12/2018
[International Registration No. : 1450808]
FLAVOUR WAREHOUSE HOLDINGS LIMITED

Global Way Darwen, Lancashire BB3 0RW United Kingdom

Address for service in India/Agents address:
S.S. DATTA & ASSOCIATES

S.S. DATTA & ASSOCIATES, 288/1,B.B. CHATTERJEE ROAD,GROUND FLOOR,KOLKATA 700 042,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Electronic cigarettes; liquid nicotine solutions for use in electronic cigarettes; flavourings, other than essential oils, for 
use in electronic cigarettes; electronic cigarette liquids; electronic cigarette liquid solutions containing nicotine; flavour 
essences for electronic cigarettes and electronic smoking devices; electronic cigarette atomizers; electronic cigarette 
cartomizers; nicotine-free liquid solutions containing flavourings for electronic cigarettes and electronic smoking 
devices; personal vaporisers and electronic cigarettes; electronic cigarette boxes; electronic cigarette cases; smokers" 
articles; parts and fittings for all the aforesaid goods.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

 

3888847    05/05/2018
[International Registration No. : 1412475]
TRUSTWORTHY ACCOUNTABILITY GROUP, INC.

P.O. Box 5944 Washington DC 20016 United States of America

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES

103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Digital advertising.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

 

3894901    05/05/2018
[International Registration No. : 1412641]
TRUSTWORTHY ACCOUNTABILITY GROUP, INC.

P.O. Box 5944 Washington DC 20016 United States of America

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES

103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Advertising; digital advertising.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

 

3895777    05/05/2018
[International Registration No. : 1413359]
TRUSTWORTHY ACCOUNTABILITY GROUP, INC.

P.O. Box 5944 Washington DC 20016 United States of America

Address for service in India/Attorney address:
LUTHRA & LUTHRA LAW OFFICES

103 ASHOKA ESTATE 24 BARAKHAMBA ROAD, NEW DELHI-1

Proposed to be Used
IR DIVISION
Advertising services, digital advertising services, advertising assurance services, advertising agency services, 
advertising network services, advertising exchange services, trading desk services, demand-side and sell-side platform 
services, yield optimizer services, data provider services, ad servers and other ad buying, selling or serving platform 
services.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

4310869    10/09/2019
[International Registration No. : 1409071]
Adecco Group AG

Bellerivestrasse 30 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Provision of human resources management services, by means of an online platform and a software application, which 
directly links independent professionals and principals and vice versa; consulting services in the field of management of 
independent professionals; outsourcing services (business assistance); management of contracts and contractual 
services for independent professionals and principals; compilation, systematization and management of data regarding 
independent professionals and principals.

6039



Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

 

4339143    10/09/2019
[International Registration No. : 1493737]
Citizens of Humanity, LLC

5715 Bickett Street Huntington Park CA 90255 United States of America

Proposed to be Used
IR DIVISION
Retail store services and online retail store services in the field of apparel.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

 

4345546    14/08/2019
[International Registration No. : 1496007]
Breakthrough Energy Ventures, LLC

4110 Carillon Pt. Kirkland WA 98033 United States of America

Proposed to be Used
IR DIVISION
Public policy consulting services in the fields of energy, agriculture, industrial production, transportation, climate change, 
and natural resources (Terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the Common 
Regulations); public policy research services in the fields of energy, agriculture, industrial production, transportation, 
climate change, and natural resources (Terms too vague in the opinion of the International Bureau – Rule 13 (2) (b) of the 
Common Regulations); providing public policy information in the fields of energy, agriculture, industrial production, 
transportation, climate change, and natural resources (Terms too vague in the opinion of the International Bureau – Rule 
13 (2) (b) of the Common Regulations); public advocacy to promote awareness of issues in the fields of climate change, 
energy, agriculture, industrial production, transportation, and natural resources (Terms too vague in the opinion of the 
International Bureau – Rule 13 (2) (b) of the Common Regulations); business consulting services to others in the fields of 
energy, industrial production, transportation, climate change, and natural resources.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

Priority claimed from 05/02/2019; Application No. : 30201900008757 ;Italy 

4352875    10/06/2019
[International Registration No. : 1498396]
MEDA - VITA S.P.A.

Via Bernardino Telesio, 15 I-20145 Milano Italy

Proposed to be Used
IR DIVISION
Advertising; rental of advertising space; dissemination of advertising matter; compilation of mailing lists; direct mail 
advertising (leaflets, prospectuses, printed matter, samples), arranging newspaper subscriptions for others; publication 
of publicity texts; business management; business administration; office functions; distribution of prospectuses and 
samples; business advice to companies, business information or inquiries; business research; commercial or industrial 
management assistance; business appraisals; analyses and appraisals of enterprises; book-keeping; document 
reproduction, employment agencies; computerized file management; data input and processing services, rental of 
publicity and marketing materials; organization of exhibitions for commercial or advertising purposes; on-line advertising 
on a computer network; rental of advertising time on communication media; public relations; modelling for advertising or 
sales promotion; bill-posting, shop window dressing; import-export agencies; sales promotion for others; market 
researches; auctioneering; promotion of goods via television, the Internet, catalogs with sales offers; organization of 
events for commercial purposes; presentation of goods on communication media, for retail purposes; commercial 
information and advice to consumers; business administration of licensing for goods and services; subscriptions for 
access to telecommunication services for third parties; grouping for the benefit of others, all these services related to 
cosmetics and hair care products, shampoos, conditioners, hair creams, hair colorants, fixatives for hair, hair gel, hair 
moisturizers, hair sprays, cosmetic lotions for hair, lotions for hair fixative, hair lotions, modeling paste for hair, oils for 
hair, pomades for hair, preparations for hair bleaches, products for hair relaxing, hair lighteners, foam for hair, shampoos 
and hair conditioners, sprays and hair gels, mousses and hair gels, hair dyes, hair tonics, preparations to color hair, 
preparations for hair care, hair waving preparations, products for straightening hair, non-medicated scalp treatment 
creams, lotions for the treatment of hair strengthener, cosmetic preparations for the skin and hair, preparations for 
cleaning, coloring, dyeing, clearing, styling and perming hair, non-medicated skin treatment preparations, hair and scalp, 
lotions, creams and treatment preparations for the face, body, scalp, hair and nails, cosmetics and creams for body care, 
face, hands, feet, cosmetics and make-up, make-up powder, make-up products, make-up removing products, make-up for 
the face and body, make-up for eyes, make-up for lips, make-up primers.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

4354315    10/03/2019
[International Registration No. : 1498019]
EDEN GALLERY LTD

78 Ben Yehuda St. 6343313 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Art galleries for commercial or advertising purposes; online art gallery for commercial or advertising purposes; online 
retail store services featuring paintings, photographic reproductions of paintings, and prints; organization and 
conducting of product presentations for artists' works, namely, paintings in oil and water, sculptures in ceramics, glass, 
stone, wood, metal and bronze, and mixed media including baskets, vases and vessels, for marketing and promotional 
purposes; promoting art events by means of providing an online events calendar, original articles, interviews, and 
information about art, artists and arts events via an internet website, all for promotional purposes; arranging and 
conducting trade show exhibitions in the field of art; representing artists worldwide, namely, business, advertising and 
marketing management of artists; franchising galleries, namely, business management assistance in the establishment 
and operation of art galleries, within the framework of a franchise contract.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 35 
 

Priority claimed from 19/12/2018; Application No. : 1387366 ;Benelux 

4355312    06/05/2019
[International Registration No. : 1497837]
Azelis, société anonyme

19, rue Gabriel Lippmann L-5365 Munsbach Luxembourg

Proposed to be Used
To be associated with:
2741950

IR DIVISION
Advertising; business management; business administration; office functions; market studies, research and analyses; 
marketing services and promotion; support of sales development; wholesale, retail and distribution services namely 
purchasing goods and reselling those goods to third parties, as well as wholesale and retail services for chemicals used 
in industry, science and photography, as well as in agriculture, horticulture and forestry, organic and inorganic base 
chemicals, fine chemicals and performance chemicals, chemical additives for lubricants, fertilisers, phosphates, sulphur, 
trace elements for use in agriculture and horticulture; wholesale, retail and distribution services namely purchasing 
goods and reselling those goods to third parties, as well as wholesale and retail services for catalysts for chemical 
synthesis, chemicals for use in the manufacture of exfoliants and abrasives, chemical stabilisers, fluids for use in metal 
working, salts for industrial purposes, unprocessed artificial resins, unprocessed plastics, additives for use in plastics, 
fire extinguishing compositions, tempering and soldering preparations, chemical substances for preserving foodstuffs, 
tanning substances, adhesives used in industry, cosmetic ingredients for skin care; wholesale, retail and distribution 
services namely purchasing goods and reselling those goods to third parties, as well as wholesale and retail services for 
hair care, oral hygiene, toiletries and colour cosmetics, synthetic ingredients for fine and functional flavours and 
fragrances, aroma chemicals, emollients, emulsifiers, solubilizers, rheology modifiers, silicones, inhibitors, diluents, 
masking agents, preservatives for pharmaceutical preparations, wetting agents, thickening agents, chemical supplements 
for the manufacture of vitamins, amino acids for industrial purposes, silicone rubber elastomers, enzymes for the food 
industry, modified starches, raw proteins for use in the industry; wholesale, retail and distribution services namely 
purchasing goods and reselling those goods to third parties, as well as wholesale and retail services for artificial 
sweeteners, industrial and processed minerals, rubber compounds for industrial use, latexes for use in industry, butyl 
acetate, stearic acid, magnesium oxide, peroxides, silicates for use in industry, talc for use in paints, flame retardants, 
liquid coatings (chemical), polymer coatings (other than paints), polyurethane coatings (other than paints), coatings 
(chemical) for glass, coatings (chemical) for lenses, coatings (chemical) for the preparation and renovation of floor 
coverings, coatings (chemical) for waterproofing, coatings (chemical) for weatherproofing; wholesale, retail and 
distribution services namely purchasing goods and reselling those goods to third parties, as well as wholesale and retail 
services for paints, varnishes, lacquers and coatings, preservatives against rust and against deterioration of wood, 
colorants, mordants, pigments, raw natural resins, metals in foil and powder form for painters, decorators, printers and 
artists, additives for use in coatings, corrosion, heat, moisture and rust resistant coatings (paints), thickening agents for 
paints, zinc oxide (pigment), flame resistant paints and pigments, bleaching preparations and other substances for 
laundry use, cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair 
lotions, dentifrices, cosmetic creams, dermatological creams; wholesale, retail and distribution services namely 
purchasing goods and reselling those goods to third parties, as well as wholesale and retail services for lotions for 
cosmetic purposes, cosmetics in the form of gels, shampoos and hair conditioners, lipsticks, mascaras, cosmetics in the 
form of powders, deodorants, shaving preparations, depilatories, talc, pharmaceutical and veterinary preparations, 
sanitary preparations for medical purposes, dietetic substances adapted for medical and veterinary use, food for babies, 
plasters, materials for dressings, material for stopping teeth, dental wax, disinfectants, preparations for destroying 
vermin, fungicides, herbicides, lubricants for medical use, phosphates for pharmaceutical purposes, trace element 
preparations for human and animal use, narcotics; wholesale, retail and distribution services namely purchasing goods 
and reselling those goods to third parties, as well as wholesale and retail services for antibiotics, analgesics, 
cardiovascular preparations, steroids, hormones for medical purposes, dermatological pharmaceutical substances, 
diluents for medical use, anthelminties, preparations of vitamins, vitamins for animals, amino acids for medical and 
veterinary purposes, antioxidants, grains and agricultural, horticultural and forestry products not included in other 
classes, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, animal nutrition, and malt.

6044



 
Trade Marks Journal No: 1931 ,   09/12/2019           Class 36 
 

 

Priority claimed from 26/03/2019; Application No. : 88357351 ;United States of America 

4329107    06/09/2019
[International Registration No. : 1492390]
World Vision, Inc.

34834 Weyerhaeuser Way So. Federal Way WA 98001 United States of America

Proposed to be Used
IR DIVISION
Organizing and conducting fundraising events to encourage donors to become child sponsors.

6045



Trade Marks Journal No: 1931 ,   09/12/2019           Class 36 
 

Priority claimed from 13/02/2019; Application No. : 88677 ;Cyprus 

4338029    13/08/2019
[International Registration No. : 1495653]
RTP GLOBAL INVESTMENTS LIMITED (HE 387529).

3 Afentrikas, Flat 101-1 CY-6018 Larnaca Cyprus

Proposed to be Used
IR DIVISION
Financial affairs; financial analysis; capital investment; financial information; financial consultancy; financing services.

6046



 
Trade Marks Journal No: 1931 ,   09/12/2019           Class 37 
 

Priority claimed from 04/06/2019; Application No. : 2019-077487 ;Japan 

4352929    03/09/2019
[International Registration No. : 1498462]
Dynamic-Sanito Inc.

175, Aza-Sangoden, Sotoasahikawa, Akita-shi Akita 010-0802 Japan

Proposed to be Used
IR DIVISION
Pest control services, other than for agriculture, aquaculture, horticulture and forestry; construction for insect pest 
control; cleaning of water tanks; cleaning of air conditioning duct; construction; installation of sanitary facilities; 
construction of environmental sanitation facilities; construction consultancy; building construction supervision services; 
operation and maintenance of building equipment; repair or maintenance of air conditioners for industrial purposes; 
repair or maintenance of burners; repair or maintenance of boilers; repair or maintenance of pumps; repair or 
maintenance of freezing machines and apparatus for industrial purposes; repair or maintenance of reservoirs; cleaning of 
buildings [exterior surface]; cleaning of buildings [interior]; window cleaning; chimney sweeping; installation and repair 
of air-conditioning apparatus; rental of cleaning machines; disinfection and sterilization of inside of buildings; 
disinfection and sterilization of buildings; disinfecting; repair and maintenance of sanitary apparatus; cleaning of 
factory's drainage facilities; cleaning of drain gutter; cleaning of drain pipe; rat exterminating; harmful birds and animal 
exterminating, other than for agriculture, aquaculture, horticulture and forestry; cleaning of kitchen; cleaning of industrial 
premises; cleaning of restaurant; installation, maintenance and repair of kitchen furniture; kitchen equipment installation; 
installation of apparatus for manufacturing fruit juice and soft drink; repair or maintenance of apparatus for 
manufacturing fruit juice and soft drink; installation of food producing apparatus; repair or maintenance of food 
producing apparatus.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 37 
 

 

Priority claimed from 03/04/2019; Application No. : 88370133 ;United States of America 

4354047    06/06/2019
[International Registration No. : 1497551]
ENSCO International Incorporated

Suite 3300 5847 San Felipe Houston TX 77057 United States of America

Proposed to be Used
IR DIVISION
Contract drilling of oil and gas wells.

6048



Trade Marks Journal No: 1931 ,   09/12/2019           Class 37 
 

Priority claimed from 03/04/2019; Application No. : 88370127 ;United States of America 

4354076    06/06/2019
[International Registration No. : 1497611]
ENSCO International Incorporated

Suite 3300 5847 San Felipe Houston TX 77057 United States of America

Proposed to be Used
IR DIVISION
Contract drilling of oil and gas wells.

6049



Trade Marks Journal No: 1931 ,   09/12/2019           Class 37 
 

Priority claimed from 03/04/2019; Application No. : 88370101 ;United States of America 

4354088    06/06/2019
[International Registration No. : 1497645]
ENSCO International Incorporated

Suite 3300 5847 San Felipe Houston TX 77057 United States of America

Proposed to be Used
IR DIVISION
Contract drilling of oil and gas wells.

6050



Trade Marks Journal No: 1931 ,   09/12/2019           Class 37 
 

Priority claimed from 03/04/2019; Application No. : 88370393 ;United States of America 

4354104    06/06/2019
[International Registration No. : 1497672]
ENSCO International Incorporated

Suite 3300 5847 San Felipe Houston TX 77057 United States of America

Proposed to be Used
IR DIVISION
Contract drilling of oil and gas wells.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 38 
 

3988197    27/08/2018
[International Registration No. : 1430617]
LOON LLC

1600 AMPHITHEATRE PARKWAY MOUNTAIN VIEW CA 94043 United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS

Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301

Proposed to be Used
IR DIVISION
Telecommunications services, namely, rental of telecommunication equipment, internet access provider services, internet 
broadcasting services, wireless broadband communication services; rental of telecommunications equipment used for 
internet access, wireless communications services and cellular broadcasting services; providing internet access; 
provision of access to the internet and transmission of wireless communications signals via telecommunications 
equipment suspended in the stratosphere by gas filled balloons; telecommunication services, namely, transmission of 
data, images, video files, wireless communications signals, satellite communications signals and electronic messages 
using beam formed networks, satellite constellations and high altitude platform systems (HAPS).
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 38 
 

Priority claimed from 13/06/2019; Application No. : 88472336 ;United States of America 

4324614    28/08/2019
[International Registration No. : 1491524]
Lynk Global, Inc.

100 North Washington St., Ste. 200/202 Falls Church OR 22046 United States of America

Proposed to be Used
IR DIVISION
Telecommunications services, namely, providing satellite-based communication network service; telecommunication 
services, namely, transmission of messages, voice, data, graphics, sound and video by means of satellite networks; 
satellite-based mobile telecommunications services.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 39 
 

4327370    26/08/2019
[International Registration No. : 1491613]
GLOBAL CAR SHARING&RENTAL CO.,LTD.

Room 1702, No.888, South Moyu Road, Jiading District 201805 Shanghai China

Proposed to be Used
IR DIVISION
Passenger transport; car parking; vehicle breakdown towing services; car transport; parking place rental; warehousing; 
distribution of energy; vehicle rental; chauffeur services; motor coach rental.

6054



Trade Marks Journal No: 1931 ,   09/12/2019           Class 39 
 

4344096    04/09/2019
[International Registration No. : 1496374]
Grupo Romeu Nvocc S.L.U.

Av. Diagonal, 403 5a planta E-08080 BARCELONA Spain

Proposed to be Used
IR DIVISION
Transport; packaging and storage of merchandise; organization of travel.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 40 
 

Priority claimed from 25/07/2013; Application No. : 2013-57895 ;Japan 

2667469    01/08/2013
[International Registration No. : 1176532]
PAX AUSTRALIA PTA LTD

9 Williamson Road, Ingleburn NSW 2565 (Australia)

Address for service in India/Agents address:
KAN & KRISHME ATTORENEYS AT LAW.

B, 2/47-C, LAWRENCE ROAD, DELHI - 110 035, ( INDIA ).

Proposed to be Used
IR DIVISION
Treatment of materials for custom manufacturing; assembling of materials for others; preparation and filling treatment of 
aerosol products and liquid products; disposal of industrial waste and trash.

6056



 
Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

4308046    10/09/2019
[International Registration No. : 1331317]
Megaport (Services) Pty Ltd

Level 4, 825 Ann Street Fortitude Valley QLD 4006 Australia

Proposed to be Used
IR DIVISION
Scientific and technological services and research and design relating thereto; industrial analysis and research services; 
design and development of computer hardware and software; rental and leasing of scientific, technological, research, and 
design apparatus and instruments as well as computer hardware and software for assisting in the provision of the 
aforementioned services; computer network services; development, maintenance and updating of a telecommunications 
network search engine; design and development of computer and communication networks; design of communications 
apparatus; computer security services (design and development of secure computer hardware, software and systems); 
electronic data storage; design of communication systems; installation and maintenance of computer software, 
middleware and firmware; providing temporary use of non-downloadable web-based applications; information technology 
(it) services (computer hardware, software and peripherals design and technical consultancy); compilation of information 
relating to information technology; computer program advisory services; cloud computing; software as a service (SaaS); 
hosting of software as a service (SaaS); cloud computing services, namely computing resources delivered as a service 
over a network, including infrastructure as a service (IaaS), platform as a service (PaaS), unified communications as a 
service (UCaaS), it as a service (ITaaS), software defined network as a service (SDNaaS), mobile backend as a service 
(MBaaS), network as a service (NaaS), hosting of software as a service (SaaS), storage as a service (STaaS), security as a 
service (SECaaS), data as a service (DaaS), test environment as a service (TEaaS), desktop virtualization, API as a service 
(APIaaS), and backend as a service (BaaS); web portal services (designing or hosting); advisory, consultancy and 
information services in relation to the aforesaid services, including the provision of the aforesaid services online via a 
website, the Internet or other computer networks and/or accessible by mobile phone and other Internet-enabled devices.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

Priority claimed from 28/02/2019; Application No. : 88320279 ;United States of America 

4321912    27/08/2019
[International Registration No. : 1491916]
EMAIL DATA SOURCE, INC. dba eDataSource

352 7th Ave STE 600 New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Providing temporary use of non-downloadable computer software for creating, managing, tracking, and measuring online 
marketing and advertising campaigns and online listings, namely, software designed to assist web site owners in 
generating lists of permission-based electronic mail addresses and other customer information, and in creating, 
scheduling, and distributing customized electronic mail communications, newsletters, announcements, event 
information, surveys, donation campaigns, social media campaigns and promotions, and analyzing and reporting of 
campaign results, and customer and sales data.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

Priority claimed from 28/02/2019; Application No. : 88319649 ;United States of America 

4324589    26/08/2019
[International Registration No. : 1491477]
Amylyx Pharmaceuticals, Inc.

43 Thorndike Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical research and development; pharmaceutical drug development services; testing of pharmaceuticals.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

Priority claimed from 28/02/2019; Application No. : 88320478 ;United States of America 

4329728    23/08/2019
[International Registration No. : 1493354]
CenturyLink Communications, LLC

100 CenturyLink Drive Monroe LA 71203 United States of America

Proposed to be Used
IR DIVISION
Internet security services, namely, globally monitoring and collecting cybersecurity intelligence in the nature of collecting 
and disseminating information from computer networks about cyber threats and malware; Research in the field of 
cybersecurity for others; Research in the field of network security threats; Installation, repair and maintenance of 
computer network protection and security software; Providing temporary use of non-downloadable cloud-based software 
for detecting and analyzing malware and zero-day exploits; Providing temporary use of non-downloadable cloud-based 
software for data security and protection; Computer network protection and security consultation, namely, computer 
software consultation and computer security consultation in the fields of assessment and protection of computer 
data/information, networks, servers, applications and desktops against attack, intrusion and misuse; Computer virus 
protection services; Monitoring of network traffic for security purposes, for purposes of preventing distributed denial of 
service (DDoS) attacks on computer servers connected to the Internet; Security threat management systems, namely, 
monitoring and tracking of security vulnerabilities and problems in computer software products, the internet, and 
computer networks and protection of computer data/information, networks, servers, applications and desktops; Testing, 
analysis and evaluation of computer networks, servers, applications and desktops; Technical support services, namely, 
troubleshooting and monitoring of technical computer security network problems.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

Priority claimed from 05/04/2019; Application No. : 88374223 ;United States of America 

4339753    29/08/2019
[International Registration No. : 1494684]
EXPANDIGO, LLC

750 ZORN AVENUE Apt. 8 LOUISVILLE KY 40206 US

Proposed to be Used
IR DIVISION
Software as a service (SAAS) services featuring software for business planning, strategic decision-making, and 
collaboration with others; Software as a service (SAAS) services featuring software for use by companies to define their 
business characteristics, state their objectives, receive suggested resources, and connect with others to help them 
achieve their objectives; Software as a service (SAAS) services featuring software for use by companies to develop a 
strategic plan that can be shared with others and executed.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 42 
 

4359708    21/06/2019
[International Registration No. : 1497758]
VISPERA BILGI TEKNOLOJILERI SANAYI IÇ VE DIS TICARET A.S.

Levent Mah. Krizantem Sk. No:28 Besiktas Istanbul Turkey

Proposed to be Used
IR DIVISION
Scientific and industrial analysis and research services; engineering; engineering and architectural design services; 
testing services for the certification of quality and standards; computer services, namely, computer programming, 
computer virus protection services, computer system design, creating, maintaining and updating websites for others, 
computer software design, updating and rental of computer software, providing search engines for the Internet, hosting 
websites, consultancy in the design and development of computer hardware, rental of computer hardware; industrial 
design services, other than engineering, computer and architectural design; graphic arts designing; authenticating works 
of art.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 44 
 

4328937    09/09/2019
[International Registration No. : 1493071]
Mylan Inc.

1000 Mylan Boulevard Canonsburg PA 15317 United States of America

Proposed to be Used
To be associated with:
3470035

IR DIVISION
Providing information relating to diagnostic, prophylactic, and therapeutic properties of pharmaceuticals.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 08/02/2013; Application No. : 85844485 ;United States of America 

2665381    08/08/2013
[International Registration No. : 1175207]
MESO SCALE DIAGNOSTICS, LLC

1601 Research Boulevard Rockville MD 20850 United States of America United States of America

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for industrial, scientific and/or research use.

Cl.5;Biological assays and kits, namely, self-assembled arrays for simultaneous, multiple detection of biological 
analytes and for use in the fields of biological and diagnostic testing for medical and/or veterinary use.

Cl.9;Multi-well plates that can be used in chemical or biological analysis using electrochemiluminescence for scientific, 
laboratory or medical research use.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 01/02/2013; Application No. : 011538147 ;European Union 

2681164    31/07/2013
[International Registration No. : 1178767]
KING.COM LIMITED

Aragon House Business Centre, 4th Floor, Dragonara Road St. Julians STJ 3140 MT

Address for service in India/Agents address:
KHAITAN & CO.

MEHER CHAMBERS, 4TH & 5TH FLOORS, R.K. MARG, BALLARD ESTATE, MUMBAI - 400 038.

Proposed to be Used
IR DIVISION
Cl.9;Computer games (software); computer game software; computer game entertainment software; downloadable 
software; downloadable electronic games; video game software; interactive multimedia computer game programs; games 
software for use on mobile phones, tablets and other electronic mobile devices; games software downloadable to mobile 
phones, tablets and other electronic mobile devices; software for use on mobile phones, tablets and other electronic 
mobile devices; software downloadable to mobile phones, tablets and other electronic mobile devices; APPs featuring 
computer games.

Cl.41;Providing of training; entertainment; sporting and cultural activities; amusements; arranging and conducting of 
workshops [training]; providing casino facilities [gambling]; education information; educational examination; electronic 
desktop publishing; entertainer services; entertainment information; film production, other than advertising films; 
gambling; game services provided on-line from a computer network; games equipment rental; operating lotteries; 
organization of competitions [education or entertainment]; party planning [entertainment]; production of music; 
production of shows; providing amusement arcade services; providing karaoke services; providing on-line electronic 
publications, not downloadable; publication of books; publication of electronic books and journals on-line; providing 
recreation facilities; scriptwriting services; writing of texts, other than publicity texts; electronic games services, 
including provision of computer games on line, on social networks, or by means of a global computer network; providing 
electronic games for use on mobile phones, tablets and other electronic mobile devices; providing enhancements within 
online computer and electronic games; providing electronic games for download to mobile phones, tablets and other 
electronic mobile devices; providing interactive single and multi-player electronic games via the internet, electronic 
communication networks or via a global computer network; publishing of computer game software, electronic games and 
video game software.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 12/08/2013; Application No. : 649771 ;Switzerland 

2706385    08/11/2013
[International Registration No. : 1190437]
Schneeberger Holding AG

St. Urbanstrasse 12 CH-4914 Roggwil Switzerland

Address for service in India/Agents address:
PARKER & PARKER COMPANY.

A-3, TRADE CENTER, NR. STADIUM CIRCLE, C.G. ROAD, AHMEDABAD - 380 009. INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Parts of machines, in particular guideways for machines and their parts, in particular linear guideways, profiled rail 
guideways, bearing tables and cross movement bearing tables each with bearing parts (not included in other classes); 
support pads (as parts of machines) for infinite movements; complete positioning devices composed of an upper and 
lower part, profiled rail guideways, a ball screw, an engine coupling and a measuring instrument.

Cl.9;Measuring apparatus and instruments for profiled rail guideways and their accessories (not included in other 
classes).
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

2759599    11/04/2014
[International Registration No. : 1205710]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT

Kab. 2401, Ch.Pom. 1N, Liter A, Dom 3-5, Pochtamtskaya Ulitsa RU-190000 ST PETERSBURG RU

Address for service in India/Attorney address:
OBHAN & ASSOCIATES

N 94 Second Floor Panchshila Park New Delhi 110017 India 

Proposed to be Used
IR DIVISION
Cl.1;Fluids for hydraulic circuits; brake fluid; power steering fluid; transmission fluid; coolants for vehicle engines.

Cl.4;Industrial oils and greases; cutting fluids; fuel oil; lubricating oil; motor oil; lubricants; lubricating grease; grease 
for belts.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

2759860    09/12/2013
[International Registration No. : 1205331]
Kim, Gyeong-Deok

(Bundang-dong) 102, Groupga Villa, 44, Yewon-ro, 6beon-gil, Bundang-gu, Seongnam-si Gyeonggi-do 463-831 Republic of Korea

Address for service in India/Agents address:
LEGASIS PARTNERS

38 A/B, JOLLY MAKER II, 3RD FLOOR, 225 NARIMAN POINT, MUMBAI-400 021.

Proposed to be Used
IR DIVISION
Cl.35;Management of health clubs; management of sports equipment; management of gymnasium; business advice 
and consultancy relating to franchising services in the field of health club services.

Cl.41;Health club services [health and fitness training]; providing sports facilities; educational and instruction services 
relating to sport; providing fitness and exercise facilities; instruction services in the field of weight training; physical 
education.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 02/01/2014; Application No. : 1599705 ;Australia 

2761116    01/04/2014
[International Registration No. : 1205785]
ARD Core Pty Limited

Level 15, 9 Hunter Street Sydney NSW 2000 AU

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO.204, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

Cl.43;Hospitality services (food and drink); venue hire.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

Priority claimed from 24/01/2014; Application No. : 012530622 ;European Union 

2772068    22/05/2014
[International Registration No. : 1207527]
Novozymes A/S

Krogshoejvej 36 DK-2880 Bagsvaerd DK

Address for service in India/Agents address:
GROSER & GROSER.

D-1/5 DLF QUTAB ENCLAVE, PHASE 1, GURGAON-122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Industrial enzymes for use in the detergent industry.

Cl.3;Detergents for laundry and household use.

Cl.42;Technical consulting services, namely advice to the detergent industry concerning detergent formulation for 
special consumer segments.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 01/10/2013; Application No. : 012185311 ;European Union 

2779481    28/03/2014
[International Registration No. : 1209273]
Oatly AB

Stora Varvsgatan 6a SE-211 19 MALMÖ SE

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.29;Oat milk [milk substitute]; milk substitutes containing oats, cream substitutes containing oats, sour milk 
substitutes containing oats, yoghurt substitutes containing oats.

Cl.30;Flour, oatmeal, rolled oats; food preparations made from cereals; oat-based foodstuffs; muesli; snacks made 
from muesli; cereal bars and energy-bars; bread; biscuits; pastry and confectionery; oat-based biscuit mixes, pancakes, 
waffles, liquid pancake batter, oat-based gruel, oat-based sauces, oat-based vanilla custard, ice-cream, oat-based ice-
cream, flavoured ice-cream, fruit ice-cream.

Cl.32;Non-alcoholic beverages, oat-based beverages, fruit and berry beverages based on oats.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

2859922    28/05/2014
[International Registration No. : 1219739]
COMERCIALIZADORA ALMACENES GARCIA DE MEXICO, S.A. DE C.V.

Venustiano Carranza NO. 91, Col. Centro 06060 Mexico, Distrito Federal Mexico

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear and headgear.

Cl.35;Advertising; business management; business administration; office functions, as well as wholesale and retail 
sales of all types of articles and goods for household, office, industry, via shops or stores, or commercial establishments, 
especially sale of all types of clothing, accessories, fabrics and household items.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

2871247    21/08/2014
[International Registration No. : 1182913]
24/7 BRANDS PTY LTD

31 Brisbane Road MOOLOOLABA QLD 4557 Australia

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.35;Administration of the business affairs of franchises; business advisory services relating to the establishment of 
franchises; business advisory services relating to the operation of franchises; business assistance relating to the 
establishment of franchises; provision of assistance (business) in the establishment of franchises; provision of 
assistance (business) in the operation of franchises; administration relating to marketing; advice relating to marketing 
management; business advice relating to marketing; business consultancy services relating to marketing; business 
consultancy services relating to the marketing of fund raising campaigns; conducting of marketing studies; consultancy 
relating to marketing; direct marketing; direct marketing and selling by home party plan; marketing; marketing advisory 
services; marketing agency services; marketing analysis; marketing and business development of inventions; marketing 
assistance; marketing consultancy; marketing forecasting; marketing information; marketing management advice; 
marketing research; marketing studies; planning of marketing strategies; planning services for marketing studies; 
preparation of marketing plans; preparation of reports for marketing; product marketing; production of sound recordings 
for marketing purposes; production of video recordings for marketing purposes; promotional marketing; provision of 
advice relating to marketing; provision of information relating to marketing; research services relating to marketing; 
telephone marketing services; advertising; advertising services provided by television; advertising services provided 
over the Internet.

Cl.41;Conducting fitness classes; conducting fitness classes (aerobics); fitness and exercise clinics, clubs and salons; 
health club (fitness) services; instruction in physical fitness; operation of physical fitness centres (Terms too vague in the 
opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations); personal trainer services (fitness 
training); physical fitness instruction; physical fitness training services; physical fitness tuition.

Cl.44;Aquatic and physical rehabilitation and nutritional advice.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

2873811    20/03/2014
[International Registration No. : 1220515]
S.A. LHOIST RECHERCHE ET DEVELOPPEMENT EN ABRÉGÉ L.R.D. (SOCIÉTÉ ANONYME)

Rue Charles Dubois 28 B-1342 Ottignies-Louvain-la-Neuve

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, as well as in agriculture, horticulture and forestry (excluding fungicides, 
herbicides and pesticides), chemical fertilizers and products for soil amendment not included in other classes; industrial 
chemicals based on calcium carbonate, magnesium carbonate, dolomite, calcium oxide, magnesium oxide, dolomitic 
lime, calcium hydroxide, magnesium hydroxide, hydrated dolime, milk of lime and/or dolime, calcium and/or magnesium 
salts and mixtures out of the above mentioned materials; chemical substances for preserving foodstuffs; chemical food 
additives not included in other classes; chemical products for environmental applications such as treatment of gases 
(desulphurisation, dechlorination, defluorination) for collecting heavy metals and adsorbing organic pollutants such as 
dioxins, furans and hydrocarbons, treatment of waste water, sludges, manures and organic/mineral wastes, treatment of 
drinking, industrial, municipal and process waters; chemical products for metallurgical processes with mineral/artificial 
additives based on the above mentioned substances for slag formation and/or cleaning steps in ferrous and non-ferrous 
metal-production; chemical products for use in industry with or without the addition of additives such as silica, soda, 
caustic soda, boron or others, used as raw materials in the production of different types of glass.

Cl.19;Non-metallic construction materials in form of aggregates, grains, sand-fractions, powders or suspension out of 
lime, hydrated lime, limestone, dolime, dolomite, hydrated dolime and mixtures out of the above mentioned materials; 
lime, limestone; sand lime bricks, aerated concretes, mortars, plasters, renders, products for improvement and stabilising 
soils, asphalt, and road foundations, not included in other classes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial research and analyses; 
technological consultancy in the field of environment, civil engineering, metallurgy, paper production, glass and 
chemistry.

6074



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

2900256    11/02/2014
[International Registration No. : 1226533]
TestPlant Limited

6 Snow Hill, London EC1A 2AY (United Kingdom) 

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
To be associated with:
2842761

IR DIVISION
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING REGISTRATION NO..2842761.

Cl.9;Computer software; computer software for use in software development; communications software; computer 
software for maintaining and testing computer software; computer software for the de-bugging, verification, testing, 
construction and interfacing of electric and electronic equipment including wireless communication devices; computer 
software for use in protecting data in computer software test environments; computer software for voice recognition; 
computer software, including, assemblers, compilers, development environment software, offloading software, source 
code generators, debugging software, graphic user interface development software tools, file access, transfer and 
handling software, source code management software, computer code analysis software tools, key and data compression 
software, software tools for integrating development environments, and operating system extension and runtime 
software; apparatus and instruments for the storage, retrieval, display and processing of data; data backup software, 
including data backup software provided online and to mobile wireless communication devices; operating systems 
software programmes and data storage media; instruction manuals and other printed publications in electronic form 
relating to the aforesaid goods.

Cl.42;Computer programming; design, updating, maintenance and development of computer software; design, 
updating, maintenance and development of computer software in the field of specialised computer aided design; 
consultancy in the field of computer software and hardware; testing and updating of computer software; engineering; 
engineering drawing; technical project studies in the field of computer hardware and software; computer systems 
analysis; rental of computer and computer software; scientific and industrial research; product launching services being 
product development services.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

2932609    30/01/2014
[International Registration No. : 1234534]
Bridon Limited

Icon Building, Second Floor, Balby Carr Bank Doncaster DN4 5JQ GB

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.6;Ropes, non-electric cables, non-electric wires and strands, all of common metal; barbed wire, wire fencing, wire 
netting; terminals of common metal for use with wire, strands, cables and ropes, namely ferrules, thimbles, becket eyes, 
button spelter sockets, open swaged sockets, closed swaged sockets, wedge sockets, end tops, clips, flemish eyes; 
fittings made of common metal for use with ropes, cables, wires and strands.

Cl.22;Ropes, cord, nets, string and strands made of natural material; ropes; cord, nets, string and strands made of 
synthetic material; buoys, floats, fenders (terms considered too vague by the International Bureau - rule 13(2)(b) of the 
Common Regulations); nets and load-handling harness made of natural or synthetic fibre; but not including any such 
goods for the equipment of yachts.
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Priority claimed from 31/05/2016; Application No. : 87055237 ;United States of America 

3466631    04/08/2016
[International Registration No. : 1322708]
SAULE, LLC.

9630 Aero Drive San Diego CA 92123 United States of America

Address for service in India/Agents address:
SELVAM & SELVAM

9/1-VALLIAMMAL STREET, KILPAUK, CHENNAI 600 010

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; goggles for sports; motorcycle goggles; motorcycle helmet visors; cases for eyeglasses and 
sunglasses; bags specially adapted for protective helmets; bicycle helmets; motor cycle helmets; crash helmets; 
removable lenses made of plastic films adapted for use with sports goggles and motorcycle helmet; lens protector films 
made of plastic adapted for use with sports goggles and motorcycle helmet visors.

Cl.25;Beanies; gloves; hats; jackets; shirts; sweatshirts; t-shirts.
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Priority claimed from 16/09/2016; Application No. : VA 2016 02212 ;Denmark 

3581574    02/03/2017
[International Registration No. : 1352869]
RESIDENTIAL AIR-CON HOLDING APS

Staktoften 16 DK-2950 Vedbæk Denmark

Address for service in India/Attorney address:
INFINI JURIDIQUE

604, NILGIRI APARTMENTS 9, BARAKHAMBA ROAD, N. DELHI-110 001

Proposed to be Used
IR DIVISION
Cl.7;Fans, fan blades and impellers and impeller blades, blowing machines (parts for machines and/or engines); electric 
motor-driven fans and ventilating fans for machines and motors, electric motor-driven blowing machines; electric motors 
(other than for land vehicles); variable speed drives for machines; parts for the aforesaid goods, including fan wheels, 
blower housings, inflow and outflow nozzles, diffuser housings, grids for fans, inlets for fans and ducts for fans.

Cl.9;Electric and electronic control and regulating apparatus, in particular for fans, impellers, ventilating apparatus and 
electric motors; fans and impellers for the data processing industry, namely for processors, computer chips and 
electric/electronic components; parts for the aforementioned goods.

Cl.11;Fans, fan blades, impellers, impeller blades and blowing machines for cooling and ventilating purposes; 
apparatus for cooling and/or ventilating; air movement equipment; variable speed drives for ventilating and cooling 
apparatus; parts for the aforesaid goods, including ventilating fan wheels, blowing machine wheels and housings, inflow 
and outflow nozzles, ventilating air diffusers, diffuser housings, inlets and ducts; fittings for electric motor-driven fans, 
fan blades, impellers, impeller blades, ventilating fans and blowing machines, namely screens, protective grilles, filter 
frames, inflow nozzles, outflow nozzles, diffuser housings, wall rings, the aforesaid goods of plastic and/or of renewable 
raw materials.
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Priority claimed from 16/09/2016; Application No. : VA 2016 02210 ;Denmark 

3595591    02/03/2017
[International Registration No. : 1355800]
RESIDENTIAL AIR-CON HOLDING APS

Staktoften 16 DK-2950 Vedbæk Denmark

Address for service in India/Attorney address:
INFINI JURIDIQUE

604, NILGIRI APARTMENTS 9, BARAKHAMBA ROAD, N. DELHI-110 001

Proposed to be Used
IR DIVISION
Cl.7;Fans, fan blades and impellers and impeller blades, blowing machines (parts for machines and/or engines); electric 
motor-driven fans and ventilating fans for machines and motors, electric motor-driven blowing machines, electric motors 
(other than for land vehicles); variable speed drives for machines; parts for the aforesaid goods, including fan wheels, 
blower housings, inflow and outflow nozzles, diffuser housings, grids for fans, inlets for fans and ducts for fans.

Cl.9;Electric and electronic control and regulating apparatus, in particular for fans, impellers, ventilating apparatus and 
electric motors; fans and impellers for the data processing industry, namely for processors, computer chips and 
electric/electronic components; parts for the aforementioned goods.

Cl.11;Fans, fan blades, impellers, impeller blades and blowing machines for cooling and ventilating purposes; 
apparatus for cooling and/or ventilating; air movement equipment; variable speed drives for ventilating and cooling 
apparatus; parts for the aforesaid goods, including ventilating fan wheels, blowing machine wheels and housings, inflow 
and outflow nozzles, ventilating air diffusers, diffuser housings, inlets and ducts; fittings for electric motor-driven fans, 
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fan blades, impellers, impeller blades, ventilating fans and blowing machines, namely screens, protective grilles, filter 
frames, inflow nozzles, outflow nozzles, diffuser housings, wall rings, the aforesaid goods of plastic and/or of renewable 
raw materials.
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3627285    15/02/2017
[International Registration No. : 1363089]
COMMITTEE FOR THE ADVANCEMENT OF TORAH,D/B/A OK KOSHER CERTIFICATION

391 Troy Avenue Brooklyn NY 11213 United States of America

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.29;Food products, namely, dairy-based beverages, yogurt-based beverages, dairy-based dips, candied nuts, candied 
fruit, non-alcoholic vegetable extracts for use as ingredients of nutritional supplements and vitamins, canned fruits and 
vegetables, tinned fruits and vegetables, dried fruits and vegetables, cut fruits and vegetables, fruit-based food snacks, 
frozen fruits and vegetables, sliced fruits and vegetables, fruit and vegetable preserves, fruit-based and vegetable-based 
spreads, preserved fruits and vegetables, fruit salads and vegetable salads, edible oils and fats, fish – not live, frozen fish, 
dried fish, canned fish, smoked fish, fish fillets, fish cakes, prepared meat, frozen meat, canned meat, dried meat, tinned 
meat, sliced meat, meat-based food snacks, meat, meat substitutes, salted meats, poultry, game, flavored nuts, chopped 
nuts, candied nuts, roasted nuts, shelled nuts, nut-based snack foods, processed nuts, prepared nuts, seasoned nuts, 
coffee creamers, coffee whiteners primarily consisting of dairy products, jellies, jams, compotes, fruit preserves, 
vegetable preserves, marmalades, raisins, prepared coconut, processed coconut, shredded coconut, coconut milk, 
cheese, cream, sour cream, milk, tomato paste, butter, margarine, fruitbased purees, vegetable-based purees, peanut 
butter, pickles, ice cream shakes, fruit juices for cooking, vegetable juices for cooking, matzo ball soup, matzo balls in 
broth, potato crisps and chips, vegetable pudding, meat pudding, beans, potatoes, bamboo shoots, chop suey, water 
chestnuts, chicken, shortening, whey, rennet, vegetable gums, eggs, frozen eggs, dried eggs, soup mixes, soups, 
yogurts, yogurt flavorings, and prepared and prepackaged meals and entrees, namely, prepared food kits composed of 
meat, poultry, fish, seafood, and/or vegetables and also including sauces or seasonings, ready for cooking and assembly 
as a meal.
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Cl.43;Food preparation services.
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Priority claimed from 28/04/2017; Application No. : 2017717061 ;Russian Federation 

3665706    07/07/2017
[International Registration No. : 1371650]
«MINING ELEMENT» LIMITED COMPANY

Reshetnikova street, building 14, liter A, premise 8-H (part 1,2,6, 7, 8) RU-196105 St. Petersburg Russian Federation

Address for service in India/Attorney address:
INFINI JURIDIQUE

604, NILGIRI APARTMENTS 9, BARAKHAMBA ROAD, N. DELHI-110 001

Proposed to be Used
IR DIVISION
Cl.6;Aviaries [structures] of metal; aluminium; fittings of metal for compressed air lines; fittings of metal for building; 
white metal; beacons of metal, non-luminous; vats of metal; beams of metal; joists of metal; bottles [metal containers] for 
compressed gas or liquid air; balustrades of metal; tin cans; reels of metal, non-mechanical, for flexible hoses; swimming 
pools [structures] of metal; beryllium [glucinium]; arbours [structures] of metal; window pulleys; blooms [metallurgy]; 
ingots of common metal; anchors; bolts of metal; eye bolts; casks of metal; mooring buoys of metal; barrels of metal; 
identification bracelets of metal; bronze; bells; bells for animals; letters and numerals of common metal, except type; 
silos of metal; busts of common metal; vanadium; bird baths [structures] of metal; valves of metal, other than parts of 
machines; screws of metal; tungsten; hoppers of metal, non-mechanical; gates of metal; sleeves [metal hardware]; 
ferrules of metal for handles; signboards of metal; diving boards of metal; loading gauge rods, of metal, for railway 
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waggons; nuts of metal; galena [ore]; hafnium [celtium]; nails; crampons [climbing irons]; tacks [nails]; horseshoe nails; 
shoe pegs of metal; germanium; vice claws of metal; armored doors of metal; doors of metal; folding doors of metal; 
chimney pots of metal; prefabricated houses [kits] of metal; memorial plates of metal; chimney shafts of metal; wall plugs 
of metal; troughs of metal for mixing mortar; packaging containers of metal; containers of metal for storing acids; 
jalousies of metal; outdoor blinds of metal; iron, unwrought or semi-wrought; iron strip; roof gutters of metal; street 
gutters of metal; tinplate; iron slabs; door bolts of metal; window fasteners of metal; bolts, flat; clips of metal for sealing 
bags; binding screws of metal for cables; crampons of metal [cramps]; wheel clamps [boots]; rivets of metal; padlocks; 
box fasteners of metal; locks of metal for bags; locks of metal for vehicles; locks of metal, other than electric; spring 
locks; closures of metal for containers; bungs of metal; latches of metal; tension links; couplings of metal for chains; 
road signs, non-luminous and non-mechanical, of metal; registration plates of metal; signs, non-luminous and non-
mechanical, of metal; fences of metal; buckles of common metal [hardware]; bronzes [works of art]; works of art of 
common metal; hardware of metal, small; indium; cabanas of metal; telephone booths of metal; cadmium; paint spraying 
booths of metal; telpher cables; ropes of metal; jerrycans of metal; traps for wild animals; greenhouse frames of metal; 
framework of metal for building; cornices of metal; skating rinks [structures] of metal; cermets; water-pipe valves of 
metal; drain traps [valves] of metal; metal cages for wild animals; keys of metal; mooring bollards of metal; cobalt, raw; 
chill-molds [foundry]; elbows of metal for pipes; bed casters of metal; furniture casters of metal; manifolds of metal for 
pipelines; door bells of metal, non-electric; casings of metal for oilwells; pillars of metal for building; chimney cowls of 
metal; bottle caps of metal; sealing caps of metal; tent pegs of metal; pegs of metal; copper rings; ferrules of metal; split 
rings of common metal for keys; rings of metal; door fittings of metal; fittings of metal for windows; brackets of metal for 
building; buildings of metal; buildings, transportable, of metal; steel buildings; containers of metal [storage, transport]; 
guard rails of metal; baskets of metal; door frames of metal; tool boxes of metal, empty; stringers [parts of staircases] of 
metal; taps of metal for casks; tubbing of metal; brackets of metal for furniture; roofing of metal; roofing of metal, 
incorporating photovoltaic cells; turntables [railways]; screw tops of metal for bottles; manhole covers of metal; hooks 
[metal hardware]; pitons of metal; pot hooks of metal; hooks of metal for roofing slates; sash fasteners of metal for 
windows; hooks of metal for clothes rails; bag hangers of metal; clothes hooks of metal; chicken-houses of metal; chests 
of metal; brass, unwrought or semi-wrought; wrapping or binding bands of metal; scaffolding of metal; staircases of 
metal; ladders of metal; limonite; steel sheets; cast steel; magnesium; manganese; reinforcing materials, of metal, for 
concrete; reinforcing materials of metal for machine belts; reinforcing materials of metal for pipes; reinforcing materials 
of metal for building; railway material of metal; materials of metal for funicular railway permanent ways; building materials 
of metal; refractory construction materials of metal; masts of metal; steel masts; copper, unwrought or semi-wrought; 
German silver; sheets and plates of metal; common metals, unwrought or semi-wrought; pyrophoric metals; metals in 
powder form; moldings of metal for building; moldings of metal for cornices; molybdenum; metal knockers; pipe muffs of 
metal; shoe dowels of metal; porches [structures] of metal; monuments of bronze for tombs; tombs of metal; flashing of 
metal for building; roof flashing of metal; fish plates [rails]; anvils; anvils [portable]; beak-irons [bick-irons]; rope thimbles 
of metal; ferrules of metal for walking sticks; handcuffs; jets of metal; duckboards of metal; belt stretchers of metal; 
stretchers for metal bands [tension links]; wire stretchers [tension links]; stretchers for iron bands [tension links]; nickel 
silver; nickel; niobium; grease nipples; binding thread of metal for agricultural purposes; thread of metal for tying-up 
purposes; house numbers of metal, non-luminous; braces of metal for handling loads; wall claddings of metal for 
building; enclosures of metal for tombs; laths of metal; barrel hoops of metal; wall linings of metal for building; palings of 
metal; crash barriers of metal for roads; tree protectors of metal; trellis of metal; door stops of metal; stops of metal; 
window stops of metal; windows of metal; ironwork for doors; ironwork for windows; tin; shuttering of metal for concrete; 
filings of metal; poles of metal for power lines; props of metal; branching pipes of metal; monuments of metal; 
monuments of metal for tombs; wainscotting of metal; signalling panels, non-luminous and non-mechanical, of metal; 
building panels of metal; partitions of metal; lintels of metal; casement windows of metal; strap-hinges of metal; shims; 
rocket launching platforms of metal; transport pallets of metal; platforms, prefabricated, of metal; wall tiles of metal; floor 
tiles of metal; tiles of metal for building; anchor plates; paving slabs of metal; grave slabs of metal; tile floorings of metal; 
slabs of metal for building; lead seals; loading pallets of metal; handling pallets of metal; trays of metal; stakes of metal 
for plants or trees; firedogs [andirons]; armor-plating of metal; paving blocks of metal; roof coverings of metal; cladding 
of metal for building; linings of metal for building; fireplace mantles of metal; steel strip; door panels of metal; floors of 
metal; sills of metal; bathtub grab bars of metal; ceilings of metal; gold solder; silver solder; brazing alloys; door closers, 
non-electric; door openers, non-electric; collars of metal for fastening pipes; winding spools of metal, non-mechanical, for 
flexible hoses; floating docks of metal, for mooring boats; aluminium wire; iron wire; wire of common metal; wire of 
common metal alloys, except fuse wire; barbed wire; copper wire, not insulated; soldering wire of metal; steel wire; 
springs [metal hardware]; rods of metal for welding; rods of metal for brazing and welding; rods of metal for brazing; 
peeled metal bars; drawn and polished metal bars; bright steel bars; hot-rolled steel bars; dispensers for dog waste bags, 
fixed, of metal; window frames of metal; frames of metal for building; containers of metal for liquid fuel; containers of 
metal for compressed gas or liquid air; tanks of metal; floating containers of metal; rails of metal; straps of metal for 
handling loads; furnace fireguards of metal; grilles of metal; runners of metal for sliding doors; iron ores; ores of metal; 
chrome ores; door handles of metal; knobs of metal; sheet piles of metal; pigsties of metal; lead, unwrought or semi-
wrought; safes [metal or non-metal]; safes, electronic; insect screens of metal; burial vaults of metal; foot scrapers; cable 
joints of metal, non-electric; junctions of metal for pipes; nozzles of metal; anti-friction metal; silver-plated tin alloys; 
alloys of common metal; sheaf binders of metal; bindings of metal; bottle closures of metal; shutters of metal; steel 
alloys; steel, unwrought or semi-wrought; tinfoil; statues of common metal; figurines [statuettes] of common metal; cask 
stands of metal; tombstone stelae of metal; bars for metal railings; stables of metal; advertisement columns of metal; 
posts of metal; telegraph posts of metal; railway points; steps [ladders] of metal; step stools of metal; slings of metal for 
handling loads; stair treads [steps] of metal; machine belt fasteners of metal; tombstone plaques of metal; identity plates 
of metal; tantalum [metal]; greenhouses of metal, transportable; titanium; wire cloth; tombac; mobile boarding stairs of 
metal for passengers; cables of metal, non-electric; wire rope; pipework of metal; penstock pipes of metal; water-pipes of 
metal; gutter pipes of metal; ducts of metal for ventilating and air-conditioning installations; drain pipes of metal; 
chimneys of metal; pipes of metal; ducts of metal, for central heating installations; steel pipes; turnstiles of metal; angle 
irons of metal; tinplate packings; door fasteners of metal; bicycle parking installations of metal; window closers, non-
electric; window openers, non-electric; wind-driven bird-repelling devices made of metal; towel dispensers, fixed, of 
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metal; tungsten iron; molybdenum iron; silicon iron; titanium iron; chrome iron; flagpoles of metal; flanges of metal 
[collars]; weather- or wind-vanes of metal; aluminium foil; metals in foil or powder form for 3D printers; foils of metal for 
wrapping and packaging; ice moulds of metal; foundry molds [moulds] of metal; fittings of metal for coffins; fittings of 
metal for beds; fittings of metal for furniture; clips of metal for cables and pipes; chromium; cattle chains; chains of 
metal; safety chains of metal; zinc; zirconium; cotter pins of metal; pantiles of metal; roofing tiles of metal; cast iron, 
unwrought or semi-wrought; washers of metal; balls of steel; hinges of metal; poles of metal; safety cashboxes; pulleys 
of metal, other than for machines; railroad ties of metal; window casement bolts; spurs; pins [hardware]; roller blinds of 
steel; latch bars of metal; badges of metal for vehicles; labels of metal; lock bolts; cashboxes [metal or non-metal]; tool 
chests of metal, empty; boxes of common metal; letter boxes of metal.

Cl.7;3D printers; vending machines; welding machines, electric; welding apparatus, gas-operated; vulcanisation 
apparatus; acetylene cleaning apparatus; high pressure washers; apparatus for drawing up beer under pressure; 
apparatus for aerating water; apparatus for aerating beverages; electrical apparatus for sealing plastics [packaging]; 
electric arc cutting apparatus; electric arc welding apparatus; electric welding apparatus; inking apparatus for printing 
machines; soldering apparatus, electric; fittings for engine boilers; expansion tanks [parts of machines]; drums [parts of 
machines]; reels, mechanical, for flexible hoses; brake shoes, other than for vehicles; concrete mixers [machines]; reels 
[parts of machines]; bobbins for weaving looms; harrows; journal boxes [parts of machines]; bulldozers; hoppers 
[mechanical discharging]; mine borers; truck lifts; rolling mill cylinders; crank shafts; printing rollers for machines; 
camshafts for vehicle engines; transmission shafts, other than for land vehicles; valves [parts of machines]; fans for 
motors and engines; saw benches [parts of machines]; winnowers; vibrators [machines] for industrial use; bearings 
[parts of machines]; water heaters [parts of machines]; bellows [parts of machines]; agitators; exhausts for motors and 
engines; drilling rigs, floating or non-floating; lawnmowers [machines]; card clothing [parts of carding machines]; nail 
pullers, electric; emergency power generators; alternators; dynamos; bicycle dynamos; current generators; generators of 
electricity; hydraulic controls for machines, motors and engines; mufflers for motors and engines; drilling heads [parts of 
machines]; drilling bits [parts of machines]; cylinder heads for engines; soldering blow pipes, gas-operated; gas-operated 
blow torches; raking machines; stalk separators [machines]; sieves [machines or parts of machines]; mud catchers and 
collectors [machines]; tarring machines; rubber tracks being parts of crawlers on mining machines; rubber tracks being 
parts of crawlers on snow ploughs; rubber tracks being parts of crawlers on loading-unloading machines and apparatus; 
rubber tracks being parts of crawlers on agricultural machines; rubber tracks being parts of crawlers on construction 
machines; hydraulic engines and motors; aeronautical engines; aeroplane engines; engines for air cushion vehicles; 
compressed air engines; jet engines, other than for land vehicles; engines for boats; driving motors, other than for land 
vehicles; motors, other than for land vehicles; propulsion mechanisms, other than for land vehicles; de-aerators for 
feedwater; disintegrators; tympans [parts of printing presses]; holding devices for machine tools; turf removing ploughs; 
pump diaphragms; chisels for machines; jacks [machines]; rack and pinion jacks; moving pavements [sidewalks]; electric 
hand drills; crushers for kitchen use, electric; flues for engine boilers; reapers; reapers and binders; millstones; rakes for 
raking machines; shredders [machines] for industrial use; kitchen grinders, electric; injectors for engines; incubators for 
eggs; ski edge sharpening tools, electric; tools [parts of machines]; hand-held tools, other than hand-operated; 
agricultural implements, other than hand-operated; air condensers; control cables for machines, engines or motors; 
capstans; calenders; rotary steam presses, portable, for fabrics; ditchers [ploughs]; carburetters; carriages for knitting 
machines; crankcases for machines, motors and engines; clack valves [parts of machines]; pressure reducers [parts of 
machines]; can openers, electric; cowlings [parts of machines]; machine wheels; freewheels, other than for land vehicles; 
scale collectors for machine boilers; lasts for shoes [parts of machines]; brake pads, other than for vehicles; piston 
segments; grease rings [parts of machines]; reapers and threshers; coal-cutting machines; compressors [machines]; air 
pumps [garage installations]; compressors for refrigerators; conveyors [machines]; belt conveyors; converters for 
steelworks; steam condensers [parts of machines]; aerocondensers; diggers [machines]; rams [machines]; thermic 
lances [machines]; mechanized livestock feeders; boxes for matrices [printing]; gear boxes, other than for land vehicles; 
grease boxes [parts of machines]; housings [parts of machines]; harvesting machines; steam engine boilers; coffee 
grinders, other than hand-operated; taps [parts of machines, engines or motors]; cranes [lifting and hoisting apparatus]; 
roller bridges; water separators; spray guns for paint; cranks [parts of machines]; potters" wheels; grindstones [parts of 
machines]; cultivators [machines]; soldering lamps; winches; ploughshares; belts for conveyors; lubricators [parts of 
machines]; igniting magnetos; handling machines, automatic [manipulators]; churns; matrices for use in printing; 
machine flywheels; hair clipping machines for animals; paper machines; blowing machines; knitting machines; 
galvanizing machines; bending machines; ironing machines; mineworking machines; blowing machines for the 
compression, exhaustion and transport of gases; blowing machines or fans for the compression, sucking and carrying of 
grain; net hauling machines [fishing]; electroplating machines; bottle sealing machines; sealing machines for industrial 
purposes; embossing machines; engraving machines; finishing machines; crushing machines; garbage [waste] 
disposals; blade sharpening [stropping] machines; earth moving machines; cord making machines; lace making 
machines; butter machines; cigarette machines for industrial purposes; sausage making machines; stereotype machines; 
hosiery looms; grinding machines; dyeing machines; bottle washing machines; dishwashers; bottle filling machines; 
racket stringing machines; leather-working machines; dairy machines; glass-working machines; tobacco processing 
machines; grain husking machines; painting machines; oil refining machines; peeling machines; machines for processing 
plastics; ore treating machines; printing machines for use on sheet metal; brewing machines; whitewashing machines; 
road sweeping machines, self-propelled; leather paring machines; bitumen making machines; papermaking machines; 
machines for making pasta; machines for the production of sugar; weeding machines; sifting machines; cinder sifters 
[machines]; puddling machines; notchers [machine tools]; bread cutting machines; road making machines; railroad 
constructing machines; machines for the textile industry; rammers [machines]; rail-laying machines; bottle capping 
machines; bottle stoppering machines; packaging machines; waste compacting machines; die-stamping machines; 
stamping machines; darning machines; milking machines; drainage machines; wrapping machines; grain separators; 
bookbinding apparatus and machines for industrial purposes; machines and apparatus for cleaning, electric; machines 
and apparatus for carpet shampooing, electric; machines and apparatus for polishing [electric]; sizing machines; 
punching machines; riveting machines; kitchen machines, electric; foundry machines; smoothing presses; fleshing 
machines; rinsing machines; flour mill machines; type-setting machines [printing]; hemming machines; grating machines 
for vegetables; braiding machines; wringing machines for laundry; cutting machines; steam engines; printing machines; 
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rotary printing presses; compressed air machines; trimming machines; spinning machines; filling machines; friezing 
machines; cutters [machines]; satinizing machines; agricultural machines; mixing machines; sorting machines for 
industry; stitching machines; washing machines [laundry]; coin-operated washing machines; clippers [machines]; 
spinning frames; spin driers [not heated]; looms; kneading machines; typographic machines; type-setting machines 
[photocomposition]; beating machines; beaters, electric; packing machines; filtering machines; molding machines; 
carding machines; sewing machines; typecasting machines; electromechanical machines for chemical industry; labellers 
[machines]; mills [machines]; mills for household purposes, other than hand-operated; pepper mills, other than hand-
operated; centrifugal mills; machine wheelwork; feeders [parts of machines]; forge bellows; mixers [machines]; blenders, 
electric, for household purposes; vacuum cleaner bags; threshing machines; pneumatic hammers; hammers [parts of 
machines]; tilt hammers; power hammers; reeling apparatus, mechanical; motorized cultivators; motors for boats; 
clutches, other than for land vehicles; meat choppers [machines]; superchargers; brake linings, other than for vehicles; 
guides for machines; suction nozzles for vacuum cleaners; vacuum cleaner attachments for disseminating perfumes and 
disinfectants; pumps [machines]; pumps [parts of machines, engines or motors]; aerating pumps for aquaria; vacuum 
pumps [machines]; compressed air pumps; pumps for heating installations; beer pumps; lubricating pumps; self-
regulating fuel pumps; fuel dispensing pumps for service stations; centrifugal pumps; blades [parts of machines]; knives 
for mowing machines; chaff cutter blades; knives, electric; shears, electric; scissors, electric; engine mounts, other than 
for land vehicles; bearing brackets for machines; pulverisers [machines]; axles for machines; steam traps; chucks [parts 
of machines]; drill chucks [parts of machines]; exhaust manifold for engines; soldering irons, gas-operated; soldering 
irons, electric; superheaters; gears, other than for land vehicles; reduction gears, other than for land vehicles; drilling 
machines; saws [machines]; chain saws; guns [tools using explosives]; glue guns, electric; compressed air guns for the 
extrusion of mastics; carburetter feeders; feeding apparatus for engine boilers; loading ramps; ploughs; pneumatic 
transporters; pneumatic controls for machines, motors and engines; hangers [parts of machines]; anti-friction bearings 
for machines; roller bearings; self-oiling bearings; bearings for transmission shafts; ball-bearings; elevators [lifts]; hoists; 
lifts, other than ski-lifts; pulleys; saw blades [parts of machines]; pistons [parts of machines or engines]; shock absorber 
plungers [parts of machines]; pistons for engines; pistons for cylinders; catalytic converters; torque converters, other 
than for land vehicles; fuel conversion apparatus for internal combustion engines; presses [machines for industrial 
purposes]; wine presses; basket presses; fruit presses, electric, for household purposes; fodder presses; printing 
presses; typographic presses; swaging machines; pedal drives for sewing machines; cleaning appliances utilizing steam; 
food processors, electric; springs [parts of machines]; spinning wheels; punches for punching machines; vacuum 
cleaners; tambours for embroidery machines; radiators [cooling] for motors and engines; sewage pulverizers; air brushes 
for applying colour; regulators [parts of machines]; pressure regulators [parts of machines]; speed governors for 
machines, engines and motors; knives [parts of machines]; cutting blow pipes, gas-operated; blade holders [parts of 
machines]; loom shafts; gears for weaving looms; belts for machines; elevator belts; fan belts for motors and engines; 
dynamo belts; belts for motors and engines; adhesive bands for pulleys; robots [machines]; kick starters for motorcycles; 
joysticks being parts of machines, other than for game machines; stuffing boxes [parts of machines]; paper feeders 
[printing]; whisks, electric, for household purposes; sparking plugs for internal combustion engines; glow plugs for diesel 
engines; brake segments, other than for vehicles; tedding machines; steam/oil separators; cream/milk separators; ball 
rings for bearings; sowers [machines]; pigs for cleaning pipes; snow ploughs; sheaf-binding machines; shaft couplings 
[machines]; juice extractors, electric; chaff cutters; teat cups [suction cups] for milking machines; stands for machines; 
machine tools; die-cutting and tapping machines; woodworking machines; sharpening machines; bicycle assembling 
machines; mortising machines; stone-working machines; metalworking machines; threading machines; planing 
machines; lathes [machine tools]; milling machines; trueing machines; metal drawing machines; rolling mills; starters for 
motors and engines; stators [parts of machines]; glaziers" diamonds [parts of machines]; tables for machines; derricks; 
slide rests [parts of machines]; couplings, other than for land vehicles; heat exchangers [parts of machines]; 
transmissions for machines; transmissions, other than for land vehicles; boiler tubes [parts of machines]; wind turbines; 
hydraulic turbines; turbines, other than for land vehicles; turbocompressors; connecting rods for machines, motors and 
engines; joints [parts of engines]; central vacuum cleaning installations; suction machines for industrial purposes; 
washing installations for vehicles; degreasers [machines]; dust exhausting installations for cleaning purposes; machines 
for the production of mineral water; sifting installations; pneumatic tube conveyors; dust removing installations for 
cleaning purposes; condensing installations; lifting apparatus; air suction machines; dividing machines; igniting devices 
for internal combustion engines; door closers, hydraulic; door closers, pneumatic; door closers, electric; window closers, 
hydraulic; window closers, electric; window closers, pneumatic; washing apparatus; binding apparatus for hay; 
extractors for mines; door openers, hydraulic; door openers, pneumatic; door openers, electric; window openers, 
hydraulic; window openers, pneumatic; window openers, electric; curtain drawing devices, electrically operated; adhesive 
tape dispensers [machines]; anti-pollution devices for motors and engines; beverage preparation machines, 
electromechanical; food preparation machines, electromechanical; elevator operating apparatus; control mechanisms for 
machines, engines or motors; shoe polishers, electric; machines and apparatus for wax-polishing, electric; air cushion 
devices for moving loads; handling apparatus for loading and unloading; elevating apparatus; aprons [parts of 
machines]; filter presses; filters [parts of machines or engines]; filters for cleaning cooling air, for engines; molds [parts 
of machines]; printing plates; journals [parts of machines]; centrifugal machines; elevator chains [parts of machines]; 
driving chains, other than for land vehicles; transmission chains, other than for land vehicles; cylinders for motors and 
engines; cylinders for machines; printing cylinders; pneumatic jacks; shuttles [parts of machines]; universal joints 
[Cardan joints]; pulleys [parts of machines]; vacuum cleaner hoses; screwdrivers, electric; brushes [parts of machines]; 
dynamo brushes; brushes for vacuum cleaners; brushes, electrically operated [parts of machines]; carbon brushes 
[electricity]; ejectors; fuel economisers for motors and engines; excavators; shovels, mechanical; agricultural elevators; 
motors, electric, other than for land vehicles; electrodes for welding machines; electric hammers; parquet wax-polishers, 
electric; cartridges for filtering machines; moving staircases [escalators]; automatic grapnels for marine purposes.

Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; remote 
control apparatus; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the 
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remote control of signals; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; body armor; signalling buoys; life buoys; marking buoys; vacuum 
gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; sockets, plugs and other contacts [electric 
connections]; micrometer screws for optical instruments; viscosimeters; circuit closers; wavemeters; voltmeters; 
mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; loudspeakers; sounding leads; 
plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared detectors; 
counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; carriers for dark plates 
[photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, 
electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic 
switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons 
for bells; mouse pads; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; protective 
suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; comparators; 
directional compasses; marine compasses; computers; laptop computers; tablet computers; notebook computers; 
condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch boxes 
[electricity]; distribution boxes [electricity]; junction boxes [electricity]; connectors [electricity]; battery boxes; cabinets 
for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, for the prevention of traffic 
accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical purposes; lactodensimeters; 
lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; amplifying tubes; flashlights 
[photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying chains; fire escapes; rulers 
[measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting lenses [optics]; close-up 
lenses; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying glasses 
[optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins [teaching 
apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; divers" masks; 
solderers" helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity 
mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments and 
machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters" rules; dressmakers" measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning conductors [rods]; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held 
monopods]; terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not 
for medical purposes; knee-pads for workers; headphones; surveyors" levels; sound recording carriers; magnetic data 
media; optical data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric 
cables; identification sheaths for electric wires; weighing machines; computer apparatus; punched card machines for 
offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives 
[lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; 
clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for 
protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; 
wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; 
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sunglasses; goggles for sports; electronic collars to train animals; signalling panels, luminous or mechanical; radio 
pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters 
of electronic signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for 
protection against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for 
laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for 
integrated circuits; printed circuit boards; compact disc players; cassette players; protective films adapted for computer 
screens; protective films adapted for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-
saving rafts; laboratory trays; digital signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- and 
video-receivers; prisms [optics]; computer software applications, downloadable; printers for use with computers; hemline 
markers; retorts" stands; apparatus for changing record player needles; drainers for use in photography; cleaning 
apparatus for sound recording discs; fire beaters; telescopic sights for firearms; telescopic sights for artillery; test tubes; 
pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, 
electric; copper wire, insulated; fuse wire; computer programmes [programs], recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; record players; processors 
[central processing units]; rods for water diviners; electronic publications, downloadable; distribution consoles 
[electricity]; control panels [electricity]; radar apparatus; baby monitors; masts for wireless aerials; transmitting sets 
[telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators for record players; cell switches 
[electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; 
relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other than for 
medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; humanoid 
robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; saccharometers; optical fibers 
[fibres] [light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; signalling whistles; 
sextants; inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; signals, luminous or 
mechanical; sirens; electronic access control systems for interlocking doors; scanners [data processing equipment]; 
integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; plugs, 
sockets and other contacts [electric connections]; couplings, electric; sonars; sound locating instruments; lighting 
ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed indicators; alcoholmeters; satellites for 
scientific purposes; protection devices for personal use against accidents; audiovisual teaching apparatus; charging 
stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare glasses; optical 
glass; personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; sulfitometers; bags 
adapted for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; counters; parking 
meters; kilometer recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs 
for divers; tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cellular 
phones; cordless telephones; theodolites; interactive touch screen terminals; thermo-hygrometers; thermometers, not for 
medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone arms for record players; 
totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; transformers [electricity]; step-
up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; discharge tubes, electric, other 
than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; 
squares for measuring; gauges; quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline 
gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope indicators; levels 
[instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; 
electric installations for the remote control of industrial operations; steering apparatus, automatic, for vehicles; balancing 
apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; protection devices 
against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; oxygen 
transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for photographic 
prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; battery 
chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and 
machines; editing appliances for cinematographic films; cathodic anti-corrosion apparatus; couplers [data processing 
equipment]; wearable activity trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference 
devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; 
whistle alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; photocopiers 
[photographic, electrostatic, thermic]; electric and electronic effects units for musical instruments; bar code readers; 
downloadable ring tones for mobile phones; downloadable image files; downloadable music files; animated cartoons; 
filters [photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic 
lanterns; optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters 
[photography]; darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging 
apparatus [photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope 
slides; cases for smartphones; cases especially made for photographic apparatus and instruments; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; 
cyclotrons; compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for 
laptops; covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; 
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chips [integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for 
mounting spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets; protective 
helmets for sports; head guards for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; 
distribution boards [electricity]; equalizers [audio apparatus]; screens [photography]; workmen"s protective face-shields; 
projection screens; radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts 
[electricity]; galvanic cells; epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders].

Cl.17;Shock-absorbing buffers of rubber; fittings, not of metal, for compressed air lines; asbestos; cellulose acetate, 
semi-processed; balata; floating anti-pollution barriers; asbestos paper; paper for electrical capacitors; insulating paper; 
cotton wool for packing [caulking]; mineral wool [insulator]; asbestos felt; insulating felt; plastic fibers [fibres], not for 
textile use; carbon fibers [fibres], other than for textile use; asbestos fibers [fibres]; vulcanized fiber [fibre]; gutta-percha; 
foam supports for flower arrangements [semi-finished products]; dielectrics [insulators]; lute; insulators; insulators for 
railway tracks; insulators for electric mains; insulators for cables; asbestos millboards; liquid rubber; synthetic rubber; 
rubber, raw or semi-worked; valves of india-rubber or vulcanized fiber [fibre]; clack valves of rubber; rings of rubber; 
water-tight rings; insulating paints; insulating varnish; latex [rubber]; duct tapes; insulating tapes; adhesive bands, other 
than stationery and not for medical or household purposes; self-adhesive tapes, other than stationery and not for medical 
or household purposes; asbestos sheets; viscose sheets, other than for wrapping; sheets of regenerated cellulose, other 
than for wrapping; insulating oils; insulating oil for transformers; reinforcing materials, not of metal, for pipes; 
weatherstripping compositions; caulking materials; brake lining materials, partly processed; soundproofing materials; 
insulating materials; insulating refractory materials; padding materials of rubber or plastics; rubber material for recapping 
tires [tyres]; non-conducting materials for retaining heat; boiler composition to prevent the radiation of heat; packing 
[cushioning, stuffing] materials of rubber or plastics; sealant compounds for joints; filtering materials [semi-processed 
foams or films of plastic]; compositions to prevent the radiation of heat; bags [envelopes, pouches] of rubber, for 
packaging; pipe muffs, not of metal; sleeves of rubber for protecting parts of machines; asbestos packing; clutch linings; 
threads of plastic for soldering; threads of plastic materials, not for textile use; threads of rubber, not for use in textiles; 
elastic threads, not for use in textiles; door stops of rubber; window stops of rubber; stops of rubber; insulating gloves; 
plastic substances, semi-processed; insulating plaster; plastic sheeting for agricultural purposes; plastic film, other than 
for wrapping; anti-dazzle films for windows [tinted films]; asbestos coverings; bark coverings for sound insulation; 
asbestos cloth; rubber stoppers; gaskets; expansion joint fillers; cylinder jointings; washers of rubber or vulcanized fiber 
[fibre]; pipe gaskets; weatherstripping; rubber solutions; gum, raw or semi-worked; mica, raw or partly processed; acrylic 
resins [semi-finished products]; synthetic resins [semi-finished products]; junctions, not of metal, for flexible pipes; 
substances for insulating buildings against moisture; chemical compositions for repairing leaks; glass wool for 
insulation; fiberglass for insulation; asbestos fabrics; fiberglass [fibreglass] fabrics, for insulation; insulating fabrics; 
flexible hoses, not of metal; hoses of textile material; connecting hose for vehicle radiators; waterproof packings; rubber 
seals for jars; fittings, not of metal, for flexible pipes; fittings, not of metal, for rigid pipes; foils of metal for insulating; 
ebonite [vulcanite] molds [moulds]; asbestos slate; slag wool [insulator]; watering hose; canvas hose pipes; cords of 
rubber; asbestos safety curtains; ebonite [vulcanite].

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial 
information agency services; advertising agency services; cost price analysis; rental of advertising space; business 
auditing; business intermediary services relating to the matching of potential private investors with entrepreneurs 
needing funding; employment agency services; computerized file management; bookkeeping; invoicing; demonstration of 
goods; transcription of communications [office functions]; opinion polling; market studies; business information; 
commercial information and advice for consumers [consumer advice shop]; business investigations; business research; 
marketing research; personnel recruitment; business management and organization consultancy; business organization 
consultancy; consultancy regarding public relations communications strategy; business management consultancy; 
personnel management consultancy; professional business consultancy; consultancy regarding advertising 
communications strategy; layout services for advertising purposes; marketing; business management of performing 
artists; business management of sports people; writing of résumés for others; scriptwriting for advertising purposes; 
news clipping services; updating and maintenance of information in registries; updating and maintenance of data in 
computer databases; updating of advertising material; word processing; organization of exhibitions for commercial or 
advertising purposes; arranging newspaper subscriptions for others; organization of fashion shows for promotional 
purposes; organization of trade fairs for commercial or advertising purposes; shop window dressing; design of 
advertising materials; business appraisals; payroll preparation; data search in computer files for others; sponsorship 
search; business management assistance; commercial or industrial management assistance; commercial intermediation 
services; providing business information via a web site; provision of commercial and business contact information; 
provision of an on-line marketplace for buyers and sellers of goods and services; web indexing for commercial or 
advertising purposes; presentation of goods on communication media, for retail purposes; economic forecasting; 
auctioneering; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; 
sales promotion for others; production of teleshopping programmes; production of advertising films; office machines and 
equipment rental; rental of advertising time on communication media; publicity material rental; rental of billboards 
[advertising boards]; rental of vending machines; rental of sales stands; rental of photocopying machines; publication of 
publicity texts; radio advertising; distribution of samples; dissemination of advertising matter; direct mail advertising; 
registration of written communications and data; writing of publicity texts; advertising; on-line advertising on a computer 
network; bill-posting; advertising by mail order; television advertising; document reproduction; compilation of statistics; 
compilation of information into computer databases; business inquiries; systemization of information into computer 
databases; advisory services for business management; negotiation of business contracts for others; negotiation and 
conclusion of commercial transactions for third parties; compiling indexes of information for commercial or advertising 
purposes; tax preparation; drawing up of statements of accounts; telemarketing services; psychological testing for the 
selection of personnel; outsourced administrative management for companies; business management of hotels; business 
management for freelance service providers; business project management services for construction projects; 
commercial administration of the licensing of the goods and services of others; business management of reimbursement 
programs for others; administration of consumer loyalty programs; administration of frequent flyer programs; 
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administrative processing of purchase orders; public relations; modelling for advertising or sales promotion; typing; 
appointment reminder services [office functions]; web site traffic optimization; relocation services for businesses; tax 
filing services; search engine optimization for sales promotion; appointment scheduling services [office functions]; price 
comparison services; pay per click advertising; secretarial services; procurement services for others [purchasing goods 
and services for other businesses]; shorthand; outsourcing services [business assistance]; telephone answering for 
unavailable subscribers; photocopying services; business efficiency expert services.

Cl.37;Asphalting; drilling of deep oil or gas wells; drilling of wells; rebuilding engines that have been worn or partially 
destroyed; rebuilding machines that have been worn or partially destroyed; renovation of clothing; retreading of tires 
[tyres]; vulcanization of tires [tyres] [repair]; building sealing; linen ironing; pressing of clothing; disinfecting; rat 
exterminating; mining extraction; refilling of toner cartridges; vehicle battery charging; knife sharpening; building 
insulating; repair information; construction information; bricklaying; riveting; construction consultancy; varnishing; re-
tinning; scaffolding; road paving; window cleaning; vehicle washing; building construction supervision; tuning of musical 
instruments; upholstering; rustproofing; anti-rust treatment for vehicles; sanding; pumicing; strong-room maintenance 
and repair; vehicle maintenance; paper hanging; painting or repair of signs; cleaning of buildings [exterior surface]; 
vehicle polishing; vehicle breakdown repair services; rental of bulldozers; rental of drainage pumps; rental of dish drying 
machines; rental of road sweeping machines; rental of cleaning machines; rental of cranes [construction equipment]; 
rental of dish washing machines; rental of laundry washing machines; rental of construction equipment; rental of 
excavators; laying of cable; plumbing; masonry; roofing services; painting, interior and exterior; carpentry services; 
underwater repair; plastering; quarrying services; repair of security locks; umbrella repair; parasol repair; motor vehicle 
maintenance and repair; burner maintenance and repair; film projector repair and maintenance; airplane maintenance and 
repair; safe maintenance and repair; clock and watch repair; repair of power lines; pump repair; upholstery repair; shoe 
repair; clothing repair; photographic apparatus repair; furniture restoration; restoration of musical instruments; 
restoration of works of art; vehicle lubrication [greasing]; demolition of buildings; warehouse construction and repair; 
vehicle service stations [refuelling and maintenance]; sterilization of medical instruments; washing; washing of linen; 
construction; pier breakwater building; pipeline construction and maintenance; underwater construction; harbour 
construction; factory construction; building of fair stalls and shops; shipbuilding; cleaning of buildings [interior]; street 
cleaning; vermin exterminating, other than for agriculture, aquaculture, horticulture and forestry; tire balancing; pest 
control services, other than for agriculture, aquaculture, horticulture and forestry; hydraulic fracturing services; artificial 
snow-making services; laundering; installation of doors and windows; irrigation devices installation and repair; elevator 
installation and repair; heating equipment installation and repair; burglar alarm installation and repair; furnace installation 
and repair; telephone installation and repair; installation and repair of air-conditioning apparatus; fire alarm installation 
and repair; freezing equipment installation and repair; electric appliance installation and repair; kitchen equipment 
installation; installation, maintenance and repair of computer hardware; machinery installation, maintenance and repair; 
office machines and equipment installation, maintenance and repair; interference suppression in electrical apparatus; 
swimming-pool maintenance; furniture maintenance; chimney sweeping; boiler cleaning and repair; cleaning of clothing; 
dry cleaning; vehicle cleaning; diaper cleaning; leather care, cleaning and repair; fur care, cleaning and repair.

Cl.42;Water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; interior design; industrial design; graphic arts design; computer virus protection 
services; oil-field surveys; geological surveys; engineering; installation of computer software; meteorological 
information; clinical trials; material testing; textile testing; bacteriological research; biological research; geological 
research; research in the field of environmental protection; cosmetic research; mechanical research; chemical research; 
research and development of new products for others; scientific research; analysis for oil-field exploitation; underwater 
exploration; technical research; calibration [measuring]; web site design consultancy; computer security consultancy; 
information technology [IT] consultancy; consultancy in the design and development of computer hardware; architectural 
consultancy; internet security consultancy; computer software consultancy; data security consultancy; technological 
consultancy; oil-well testing; quality control; vehicle roadworthiness testing; land surveying; dress designing; updating 
of computer software; monitoring of computer systems to detect breakdowns; monitoring of computer systems for 
detecting unauthorized access or data breach; monitoring of computer systems by remote access; software as a service 
[SaaS]; maintenance of computer software; authenticating works of art; design of interior decor; quality evaluation of 
standing timber; quality evaluation of wool; digitization of documents [scanning]; conversion of data or documents from 
physical to electronic media; urban planning; providing information on computer technology and programming via a web 
site; provision of scientific information, advice and consultancy in relation to carbon offsetting; providing search engines 
for the internet; conversion of computer programs and data, other than physical conversion; conducting technical project 
studies; computer system design; rental of web servers; computer rental; rental of computer software; unlocking of 
mobile phones; geological prospecting; oil prospecting; hosting computer sites [web sites]; server hosting; construction 
drafting; computer software design; cloud seeding; consultancy in the field of energy-saving; creating and designing 
website-based indexes of information for others [information technology services]; creating and maintaining web sites for 
others; computer programming; technical writing; copying of computer programs; cloud computing; architectural 
services; chemistry services; outsource service providers in the field of information technology; packaging design; off-
site data backup; computer technology consultancy; telecommunications technology consultancy; scientific laboratory 
services; weather forecasting; styling [industrial design]; cartography services; data encryption services; physics 
[research]; electronic data storage; surveying; electronic monitoring of credit card activity to detect fraud via the internet; 
electronic monitoring of personally identifying information to detect identity theft via the internet.
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IR DIVISION
Cl.9;Photographic and cinematographic apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; data processing equipment and computers; 
computer software and computer hardware; sound recordings in the form of phonograph records, discs, CD"s, CD-
ROM"s, laser discs and tapes; video recordings in the form of discs, DVDs, DVDs for boardgames, and tapes; discs and 
tapes, all for the recordal of sound and/or vision; cassettes and cartridges all for use with or containing video and sound 
recordings; cinematographic films; downloadable video recordings of television films, programmes and advertisements; 
amplifying, recording and transmitting apparatus and instruments; education and teaching apparatus and instruments; 
computer games; radios, cassette recorders and parts and fittings therefore included in this class; calculators; safety 
apparatus and appliances, all for protection against accident or injury, swimming aids; apparatus, instruments and media 
for recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing music, sounds, images, text, signals, software, information, data and code; downloadable digital media and 
recordings containing music, sounds, images, text, signals, software, information, data and code provided via a 
telecommunications networks and provided online from Internet and the world wide web; multimedia apparatus and 
instruments; electronic, magnetic and optical credit, identity and/or membership cards; electronic publications 
(downloadable); interactive computer software; apparatus for searching electronic information from a global computer 
network or the Internet; computer programs, namely, software linking digitised video and audio media to a global 
computer information network; game software recorded on CD-ROM; video and computer game programs; video game 
discs, cartridges and cassettes; digital music (downloadable) provided from the Internet; digital music (downloadable) 
provided from MP3 Internet web sites; MP3 players; motion picture films featuring comedy, drama, action, adventure 
and/or animation, and motion picture films for broadcast on television featuring comedy, drama, action, adventure and/or 
animation; pre-recorded vinyl records; digital versatile discs featuring music, comedy, drama, action, adventure, and/or 
animation; stereo headphones; short motion picture film cassettes featuring comedy, drama, action, adventure and/or 
animation to be used with hand-held viewers or projectors; audio cassette recorders and players; video cassette 
recorders and players, compact disc players, digital versatile disc recorders and players, digital audio tape recorders and 
players, electronic diaries; radios; mouse pads; sunglasses, eyeglasses, sun visors (eyewear), and cases and bags 
adapted therefore; parts and fittings for all the aforesaid goods; cameras, camera accessories; goggles, including 
goggles for swimming.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; bookbinding material; 
photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint brushes; typewriters 
and office requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printers" type; printing blocks; printed matter and paper goods, namely, 
partwork publications, books, magazines, journals, periodicals, comics, activity books, pop-up books, bath books; books 
featuring characters from animated, action, adventure, comedy and/or drama features, comic books, children"s books, 
magazines featuring characters from animated, action, adventure, comedy and/or drama features, colouring books, 
children"s activity books; booklets (all being for sale with audio tapes); stationery, writing paper, wrapping paper, gift 
tags, envelopes, notebooks, albums, autograph books, address books, calendars, diaries, note cards; greeting cards, 
trading cards; lithographs; pens, pencils, cases therefore, erasers, crayons, markers, coloured pencils, painting sets, 
paint brushes, chalk and chalkboards; decals, heat transfers; posters and postcards; mounted and/or unmounted 
photographs; book covers, book markers, calendars, gift wrapping paper; paper party decorations, namely, paper 
napkins, paper doilies, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed 
transfers for embroidery or fabric appliqués; printed patterns for costumes, pyjamas, sweatshirts and t-shirts; art 
pictures; art papers; stickers, banners.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services in the 
nature of live-action, comedy, drama and/or animated television programmes; production of live-action, comedy, drama 
and/or animated television programmes; entertainment services in the nature of live-action, comedy, drama and/or 
animated motion picture theatrical films; production of live-action, comedy, drama and/or animated motion picture 
theatrical films; theatrical performances both animated and live action; production and presentation of video and audio 
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recordings; education and entertainment services provided via a global computer network; information relating to 
education and entertainment provided on-line from a computer database or the Internet; electronic games services 
provided via a global computer network; providing on-line publications (non-downloadable or non-streamable); on-line 
publication of electronic books and journals (non-downloadable); publication of printed media and recordings; 
publication of sheet music; production and distribution of radio and television shows and programmes; radio production 
services; selection and compilation of pre-recorded music for broadcasting by others; production of films and 
recordings; distribution of films; arranging and conducting exhibitions, shows and tours, all for entertainment purposes; 
production of animated and live action programmes; recording studio services; production of recorded music and audio 
story books; publication of printed matter relating to the aforesaid; providing interactive multi-player computer games via 
the Internet and electronic communication networks; information and advisory services relating to the aforesaid services, 
including such services provided on-line from a computer network or via the Internet; "organising and conducting of 
entertainment, games and competitions; provision of recreational facilities and services; television and cinema 
entertainment; education; providing of training; television and cinema entertainment; production, presentation and 
distribution of radio and television entertainment, news, education and current affairs programme; organising of outdoor 
and indoor live events.
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Priority claimed from 12/12/2017; Application No. : 1893791 ;Australia 

3946679    24/04/2018
[International Registration No. : 1422622]
ARD Core Pty Limited

Level 15, 9 Hunter Street Sydney NSW 2000 AU

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

Cl.41;Education and training in this class, including education and training in relation to establishing and operating a 
distillery; entertainment services.

Cl.43;Hospitality services (food and drink); venue hire for providing food and drink; bar services; cocktail lounge 
services.
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3970150    20/06/2018
[International Registration No. : 1425842]
HOMELIKE INTERNET GmbH

Hansaring 97 50670 Köln Germany

Address for service in India/Attorney address:
PANKAJ BHAWARLAL JAIN

KUNDAN CHAMBERS, THUBE PARK, SHIVAJINAGAR, PUNE-411005

Proposed to be Used
IR DIVISION
Cl.36;Real estate affairs; real estate consultancy; property (real estate -) management; real estate services; real estate 
lending services; real estate consultancy; estate agency; real estate brokerage; real estate affairs; property portfolio 
management; estate agency; brokerage of rental contracts, including via the internet; concluding of rental contracts in 
digital form, including via the internet; providing information relating to real estate affairs, via the internet; financial and 
monetary services, and banking; conducting of financial transactions; electronic processing of payments; processing of 
electronic payments; bill payment services provided through a website; processing payments for the purchase of goods 
and services via an electronic communications network; services in the field of insurance; domestic property finding 
services.

Cl.42;IT software services; industrial analysis and research services; conducting of scientific studies; updating of 
computer software for databases; design of computer databases; development and maintenance of computer database 
software; design of computer databases; maintenance of database software; creation, updating and adaptation of 
computer programs, in particular browser-based software; computer software design; electronic data storage and data 
back-up services.

Cl.43;Arranging temporary housing accommodations; booking agency services for guest accommodation; consultancy 
provided by telephone call centers and hotlines in the field of temporary accommodation; provision of information 
relating to the booking of accommodation; consultancy in connection with accommodation offers; providing temporary 
lodging for guests; room reservation services; reservations for temporary accommodation; agency services for the 
reservation of temporary accommodation; provision of information relating to the booking of accommodation; room hire 
services; booking of temporary accommodation via the internet; hotel reservation services provided via the internet; 
arranging and providing temporary accommodation; room reservation services.

6094



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

3978632    09/04/2018
[International Registration No. : 1427487]
HARVIESTOUN BREWERY LIMITED

Alva Industrial Estate Alva, Clackmannanshire FK12 5DQ United Kingdom

Address for service in India/Agents address:
ANJAN SEN & ASSOCIATES

17 CHAKRABERIA ROAD (SOUTH), KOLKATA 700025,WEST BENGAL,INDIA.

Proposed to be Used
IR DIVISION
Cl.32;Beers; ales, craft ales, black beer; stout; porter; lager; mineral and aerated waters; non-alcoholic drinks; ginger 
beer; flavoured beers; fruit drinks and fruit juices; syrups and preparations for making beverages; shandy, de-alcoholised 
drinks, low alcohol beer; alcohol-free beers; beer-based cocktails.

Cl.43;Hospitality services, namely providing food and drink; corporate hospitality, namely providing food and drink; 
services for providing lunches and dinners at sporting events; services for providing food and drink; catering; 
restaurants, bistros, bars; pubs; takeaway services; arranging of wedding receptions; temporary accommodation; hotel 
services; reservation services relating to hotel, restaurant and accommodation services; rental of chairs, tables, table 
linen and glassware; consultancy, information and advisory services relating to all of the aforesaid services.
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3981192    10/04/2018
[International Registration No. : 1429341]
LCS INTERNATIONAL SAS

8 rue Adolphe Seyboth F-67000 STRASBOURG France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Leathers and imitation leathers; umbrellas; beach umbrellas; sports bags (other than those adapted to products 
which they are designed to contain); garment bags for travel; luggage; backpacks; handbags; school satchels; beach 
bags; trunks and suitcases; vanity cases; key cases; garment bags; wallets; purses (coin purses); briefcases.

Cl.25;Clothing; footwear articles; headgear; shirts; knitwear; polo shirts; sleeveless blouses; tee-shirts; vests; dresses; 
skirts; underpants; swimwear (bathing suits); shorts; trousers; pullovers; bonnets; hats; scarves; sashes (clothing); 
visors; tracksuits; sweatshirts; jackets; blazers; waterproof clothing; coats; uniforms; neckties; gloves (clothing); aprons 
(clothing); bibs; sports jackets; stadium jackets; pajamas; rompers and play clothes for small children; socks and 
stockings; stocking suspenders; belt (clothing); suspenders; footwear; footwear for sports; boots; bedroom slippers.

Cl.28;Games, toys; gymnastic and sporting articles; balls for games and for sports; board games; sports equipment, 
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namely balls, gloves and knee, elbow and shoulder pads; football goals; tennis rackets and balls; small electronic games 
other than those designed for use only with a television receiver; electronic game machines with liquid crystal displays; 
game consoles; sports bags adapted to the goods for which they are intended.
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3982581    18/06/2018
[International Registration No. : 1429626]
MODUM.IO AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical, weighing, measuring, signalling and checking (supervision) instruments; alarms, electronic surveillance 
apparatus; electronic navigational, tracking and positioning apparatus and instruments; data processing equipment; 
computer software; electronic surveillance apparatus; heat detectors; velocity sensors; pressure sensors; acceleration 
sensors; temperature sensors, photosensors.

Cl.35;Analysis and evaluation of information into computer databases.

Cl.37;Installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and repair of 
measuring, signalling and monitoring apparatus and instruments.

Cl.39;Computerized tracking and tracing of packages in transit (transport information); tracking and tracing of 
shipments; tracking and tracing of shipments (transport information); monitoring and tracking of package shipments 
(transport information).

Cl.42;Off-site data backup; design and development of computer hardware and software; providing on-line non-
downloadable software for use in database management; environmental monitoring services; testing, analysis and 
monitoring of telecommunication and navigation signals; providing temporary use of on-line non-downloadable computer 
software for use in broadcast monitoring applications; monitoring of computer systems for detecting unauthorized 
access or data breach; development of computer software for logistics, supply chain management and e-business 
portals; design and development of computer software for supply chain management.

Cl.45;Tracking services for retrieval of encoded products; tracking of stolen property; tracking of stolen vehicles.
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3982685    16/03/2018
[International Registration No. : 1429641]
CANVA PTY LTD

268 Devonshire St SURRY HILLS NSW 2010 Australia

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus designed to control the performance of apparatus; apparatus designed to monitor the performance of 
apparatus; apparatus for computer aided design; computer aided design (cad) apparatus; computer aided design analysis 
apparatus; computer aided design apparatus; computer aided design instruments for laser machining systems; computer 
aided design programs; computer apparatus for computer aided design; computer based apparatus for designing the 
layout of electronic circuits; computer based apparatus for designing the layout of printed circuit boards; computer based 
development apparatus for the design of electronic circuits; computer based development apparatus for the design of 
printed circuit boards; computer design hardware; computer programs for designing control systems; computer 
programs for designing printed circuit boards; computer programs for electronic design automation; computer programs 
for the design of plate fin heat exchangers; computer programs for use in computer-aided design; computer programs in 
the field of design analysis; computer programs relating to computer aided design; computer software designed to 
estimate costs; computer software designed to estimate resource requirements; computer systems designed for project 
management; computer workstations for electronic design; data processing programmes for archiving in computer aided 
design; data processing programmes for editing in computer aided design; electronic design analysis apparatus; 
engineering design software; memory apparatus for telecommunications network design; microprocessors used for the 
design of components; programs for the design of control information systems; word processors comprising printout 
apparatus; computer operating systems programs; computer program discs; computer program tapes; computer 
programmes (programs) and recorded software distributed online; computer programmes (programs), recorded; 
computer programming units; computer programs (downloadable software); computer programs for office use; computer 
programs for planning conferences; computer programs for planning exhibitions; computer programs for planning 
seminars; computer programs for playing games; computer programs for positioning of text; computer programs for 
printers; computer programs for printing; computer programs for processing data; computer programs for processing 
information; computer programs for producing computer graphics; computer programs for project management; 
computer programs for promotional purposes; computer programs for providing a graphical presentation of data; 
computer programs for sales purposes; computer programs for translating; computer programs for use as reporting 
directories; computer programs for use as searching directories; computer programs for use by air lines; computer 
programs for use by tour operators; computer programs for use by travel agencies; computer programs for use by travel 
organisations; computer programs for use in communications; computer programs for use in computer aided 
engineering; computer programs for use in computer-aided manufacturing; computer programs for use in database 
management; computer programs for use in defining machineable parts; computer programs for use in desk top 
publishing; computer programs for use in developing computer programs; computer programs for use in farming; 
computer programs for use in fitting spectacles; computer programs for use in fluid flow analysis; computer programs for 
use in insurance; computer programs for use in molecular biology; computer programs for use in processing data 
relating to financial records; computer programs for use in telecommunications; computer programs for use with 
computer integrated manufacturing installations; computer programs for use with facsimile apparatus; computer 
programs for use with structured system analysis; computer programs for video games; computer programs in machine 
readable form; computer programs in machine readable form recorded on electronic media; computer software 
(programs); computer software programs; printer programmes; printer programs.

Cl.40;Printing services; digital printing; customised printing of images, graphics and text onto a variety of goods.

Cl.42;Hosting a web site that gives users the ability to upload images, graphics, fonts, photographs, text, videos and 
data; computer services, namely, hosting an interactive website featuring technology that allows users to create, 
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download, upload, design, modify, reproduce, transmit and share images, graphics, fonts, photographs, text, videos and 
data; file sharing services; application service provider (asp) services; application service provider (asp) services that 
allows users to create, download, upload, design, modify, reproduce, transmit and share images, graphics, fonts, 
photographs, text, videos and data; software as a service; online provision of web-based software; graphic design 
services; illustration services, being graphic design services provided online; providing temporary use of non-
downloadable software applications for the transmission of images, graphics, fonts, photographs, text, videos and data; 
commercial design services; creating and designing web pages for others; design of printed material; design of printed 
matter; graphic art design; graphic arts designing; illustration services (design); web portal services (designing or 
hosting); web site design; on-line provision of web-based applications; on-line provision of web-based software; design 
services relating to printing.
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3988212    12/07/2018
[International Registration No. : 1430378]
AMOREPACIFIC CORPORATION

100, Hangang-daero, Yongsan-gu Seoul Republic of Korea

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.10;Electric skin measuring devices for use as parts of esthetic massage apparatus; esthetic facial massage 
apparatus for skin whitening effect; high-frequency skin esthetic massage apparatus; high-frequency esthetic skin 
massage apparatus for household purposes; electrical facial massage equipment using ultrasonic wave for household 
use; medical apparatus for skin wrinkle removal.

Cl.21;Vibrating puff for make-up; brush for preparing make-up; electric power-operated compact for cosmetic use; 
vibrating applicator for applying foundation make-up; electric brush for removing make-up; non-electric makeup brushes; 
puff for preparing make-up; cosmetic utensils; air brushes for applying make-up; powder compacts; fitted vanity cases; 
toothbrushes; combs and sponges; mugs; toilet paper holders; containers for household use; make-up removing 
appliances; drinking vessels; flower pots; bottles, except vases.
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3988481    17/08/2018
[International Registration No. : 1430698]
NASUNI CORPORATION

1 Marina Park Drive Boston MA 02210 US

Address for service in India/Attorney address:
ANA LAW GROUP

Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for providing access to third party storage providers; downloadable computer 
software for storing, synchronizing, protecting, accessing, and managing unstructured file data; downloadable computer 
software for use in facilitating multi-site file collaboration among users, consolidation of remote and branch office file 
servers, and for use in Network Attached Storage; downloadable cloud computing software for managing virtual 
machines on a cloud computing platform; computer appliances, namely, computer hardware that contains software for 
storing, synchronizing, protecting, accessing, and managing unstructured file data; computer appliances, namely, 
computer hardware that contains cloud computing software for storing, synchronizing, protecting, accessing, and 
managing unstructured file data.

Cl.42;Software as a Service (SAAS) for use in storing, synchronizing, protecting, accessing, and managing 
unstructured file data; Software as a Service (SAAS) for use in facilitating multi-site file collaboration among users, 
consolidation of remote and branch office file servers and for use in Network Attached Storage; data migration services; 
consulting services in the fields of selection, implementation and use of computer hardware and software systems for 
others.
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3993314    01/06/2018
[International Registration No. : 1432239]
KATERRA INC.

2494 Sand Hill Road, Suite 100, Building 7 Menlo Park CA 94025 US

Address for service in India/Attorney address:
ANOVIP

45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.19;Rock materials used in building flooring, roofing, countertops, walls, cladding and fireplaces; nonstructural 
building materials, namely, granite used in decorative surface applications for countertops and vanity tops; building 
materials, namely, non-metal countertops for further installation; door frames not of metal; door casings not of metal; 
door panels not of metal; hardwood flooring; laminate flooring; facing and lining, not of metal, for building; synthetic 
flooring materials or wall-claddings; lumber; engineered wood for construction; non-metal trusses; wall panels not of 
metal; casement windows, not of metal; exterior blinds, not of metal and not of textile; non-metal window casements; non-
metal window frames; non-metal window jambs, sashes, screens, shutters and sills; non-metal windows and doors; non-
metal roof gutters; non-metal roof coverings; drywall; nonmetal exterior boards; nonmetal exterior panels; bricks; 
building stone; millwork exclusive of cabinets; non-metal covers for hvac ducts.

Cl.20;Door fittings not of metal; non-metal sash fasteners for windows.

Cl.37;Construction consultation; building construction; building construction information.

Cl.40;Custom manufacture of transportable buildings; technical support services, namely, providing technical advice 
related to the manufacture of building materials; custom manufacture of appliances, flooring, roofing, countertops, walls, 
cladding and fireplaces, doors, door panels, windows, cabinets drywall, and other building materials.

Cl.42;Providing quality assurance services in the field of construction and construction related supply chain services; 
construction design services; engineering design services; engineering drawing services; structural engineering design 
services; architectural and engineering services; conducting engineering surveys; computer-aided engineering services 
for others; product development services for others; environmental engineering, testing and inspection services; 
engineering services, namely, engineering for the building and construction industries; engineering services in the field 
of environmental compliance; engineering services in the field of energy efficiency; landscape architectural design; 
landscape lighting design; consulting services in the field of industrial engineering; environmental services, namely, 
technical consultation in the field of environmental science, engineering services and design for others in the field of 
environmental engineering; interior design services; research and development in the field of seismic, acoustic and fire 
testing; seismic, acoustic and fire testing for buildings; interior design consultation; providing graphic design services to 
create specialty interior environment settings; design of specialty interior and exterior environment settings; technical 
consulting in the field of interior design; interior design services including space planning, furniture selection, material 
and surface selection; construction planning.
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3993411    12/02/2018
[International Registration No. : 1432440]
MICROSOFT CORPORATION

One Microsoft Way Redmond WA 98052-6399 US

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable computer software and mobile software applications for data storage and backup, 
database management, virtualization, networking, collaboration, remote access, remote support, cloud computing, data 
sharing, data security, access, administration and management of computer applications and computer hardware, 
computer application distribution, and for transmission of voice, data, images, audio, video, and information, and for 
content management, online project management, online conferences, meetings, demonstrations, tours, presentations 
and interactive discussions; website development software; computer programs for connecting computers to one another 
and for enabling activities via the internet; computer programs that provide web-based access to applications and 
services through a web operating system or portal interface; computer programs for managing existing systems, software 
and processes in an information environment; computer software for monitoring cloud and application performance; 
database management software; computer hardware.

Cl.35;Online marketplace services, namely, providing an online marketplace for buyers and sellers of goods and 
services; business consulting services related to the use of the internet of things (IoT); computerized online ordering 
featuring developer tools and cloud computing software and services; database management services; data processing 
services; business management and business consulting services in the field of information technology (IT), cloud 
computing, and enterprise architecture; computer services, namely, providing online business administration of accounts 
for others in the field of web hosting.

Cl.38;Electronic transmission and streaming of digital media content for others via cloud-based computer networks; 
streaming of audio, visual and audiovisual material via cloud-based computer networks; video-on-demand transmission 
services; telecommunications and information technology services, namely, transmission of voice, data, images, audio, 
video, and information via cloud-based communication networks; providing user access to computer software in data 
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networks; providing virtual private network (VPN) services; providing access to remotely hosted operating systems and 
computer applications through the internet; streaming of data via use of software applications; providing access to cloud 
based computing resources and storage; voice over internet protocol (VOIP) services; providing access to databases; 
providing private and secure communication in real-time within a computer network.

Cl.41;Education services, namely conducting seminars, classes, workshops, online courses, and conferences in the 
fields of technology, cloud computing, web services, software as a service (SaaS), platform as a service (PaaS), mobile-
backend as a service (MBaaS), artificial intelligence, software development, game development, internet of things, 
databases, the internet of things (IoT), and mobile computing; online blog featuring information in the fields of 
technology, cloud computing, web services, software as a service (SaaS), platform as a service (PaaS), mobile-backend 
as a service (MBaaS), artificial intelligence, software development, game development, internet of things, databases, the 
internet of things (IoT), and mobile computing.

Cl.42;Software as a Service (SaaS) services; software-as- a-service (SaaS) services, featuring computer software 
platforms for deploying virtual machines to a cloud computing platform, diagnostics and analysis, syncing, storing, 
archiving data, analyzing data, database design and development, creating web applications, data storage, data storage 
and archival of data, electronic media, and digital content and backup; software as a service (SaaS) services featuring 
software for use in connection with buying, selling, sharing, searching, downloading, customizing, integrating and 
reviewing computer software; computer services, namely, cloud hosting provider services; computer security services, 
namely, enforcing, restricting and controlling access privileges of users of computing resources for cloud resources 
based on assigned credentials; computer services, namely, integration of private and public cloud computing 
environments; consulting services in the field of cloud computing technology, infrastructure as- a-service (IaaS) cloud 
computing technology, software-as as-a-service (SaaS) cloud computing technology, platform-as-a service (PaaS), and 
mobile-backend-as-a service (MbaaS) cloud computing technology; providing virtual computer systems and virtual 
computer environments through cloud computing; technical support services, namely, remote and on-site infrastructure 
management services for monitoring, administration and management of public and private cloud computing, IT and 
application systems; application service provider (asp), namely, hosting computer software applications of others; cloud 
computing featuring nondownloadable software for use in deploying virtual machines to a cloud computing platform, 
conducing predictive analytics and machine learning, diagnostics and analysis, syncing, storing, archiving data, 
analyzing data, database design and development, creating web applications, data storage, data storage and archival of 
data, electronic media, and digital content and backup; cloud computing and data center services for data backup and 
disaster recovery purposes, namely, electronic storage of data and storage services for archiving electronic data, data 
storage services in the nature of technical management of virtual infrastructure storage services, database management, 
virtualization, networking, collaboration, remote access, remote support, cloud computing, data sharing, data security, 
access, administration and management of computer applications and computer hardware, computer application 
distribution, and for transmission of voice, data, images, audio, video, and information, and for content management, 
online project management, online conferences, meetings, demonstrations, tours, presentations and interactive 
discussions; platform- as-a service (PaaS), infrastructure-as-a-service (IaaS), and mobile- backend backend-as-a service 
(MbaaS) featuring computer software platforms for deploying virtual machines to a cloud computing platform, diagnostics 
and analysis, syncing, storing, archiving data, analyzing data, database design and development, creating web 
applications, data storage, data storage and archival of data, electronic media, and digital content and backup; computer 
services, namely, creating cloud-based indexes of information; providing non-downloadable computer software for use as 
an application programming interface (API) for use in the fields of artificial intelligence, natural language processing, 
image content analysis, speech recognition, deep learning, high performance computing, distributed computing, 
virtualization, machine learning, cluster computing, internet of things, and container management; developer tools, 
namely, providing non-downloadable software for connecting mobile, web and cloud downloadable software for 
connecting mobile, web and cloud-based software applications; computer program and computer hardware testing 
services, namely, software, computer and server testing and diagnosis; providing use of non-downloadable computer 
software for security, management, governance, data sharing, collaboration, and access between enterprise systems and 
mobile devices, and for providing applications services to mobile devices; providing computer and information 
technology services, namely, technical and support services for computer software for security, management, 
governance, data sharing, collaboration, and access between enterprise systems and mobile devices, and for providing 
applications services to mobile devices; providing, via a website, non-downloadable software that enables user access to 
information about software; provide customer service in the field of network security management, namely enforcing, 
restricting and controlling access privileges to users of computing resources for cloud, mobile or network resources; 
providing technical support, namely, troubleshooting in the nature of diagnosing problems with communications 
equipment.
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3993431    23/08/2018
[International Registration No. : 1432268]
MODUM.IO AG

Technoparkstrasse 1 CH-8005 Zürich Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Optical, weighing, measuring, signalling and checking (supervision) instruments; alarms, electronic surveillance 
apparatus; electronic navigational, tracking and positioning apparatus and instruments; data processing equipment; 
computer software; electronic surveillance apparatus; heat detectors; velocity sensors; pressure sensors; acceleration 
sensors; temperature sensors, photosensors.

Cl.35;Analysis and evaluation of commercial information into computer databases.

Cl.37;Installation, maintenance and repair of electronic monitoring apparatus; installation, maintenance and repair of 
measuring, signalling and monitoring apparatus and instruments.

Cl.39;Computerized tracking and tracing of packages in transit (transport information); tracking and tracing of 
shipments; tracking and tracing of shipments (transport information); monitoring and tracking of package shipments 
(transport information).

Cl.42;Off-site data backup; design and development of computers and software; providing on-line non-downloadable 
software for use in database management; environmental monitoring services; testing, analysis and monitoring of 
telecommunication and navigation signals; providing temporary use of on-line non-downloadable computer software for 
use in broadcast monitoring applications; monitoring of computer systems for detecting unauthorized access or data 
breach; development of computer software for logistics, supply chain management and e-commerce portals; design and 
development of computer software for supply chain management.

Cl.45;Tracking services for retrieval of encoded products; tracking of stolen property; tracking of stolen vehicles.
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3994059    16/05/2017
[International Registration No. : 1431318]
ASOS PLC

Greater London House, Hampstead Road London NW1 7FB GB

Address for service in India/Agents address:
INTTL ADVOCARE.

F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; adhesives for cosmetic purposes; eau 
de parfum; eau de toilette; cologne; fragrances and fragrance products for personal use; massage oils; cosmetic 
preparations for skin care; skin balms; skin care cosmetics; skin care preparations; astringents for cosmetic purposes; 
preparations for the bath and shower; shower gel; bath gels and bubble bath; scented body lotions, creams and butters; 
scented moisturising skin cream; moisturisers; body lotions, creams and butters; baby lotion; baby oil; creams and gels 
for treatment of stretch marks; moisturising creams; scented skin soap; body oil; cleansing lotions; face, lip and cheek 
make-up; face powder; face glitter; glitter for cosmetic purposes; lipstick, lip gloss, non-medicated lip balm, lip pencils; 
perfumed shimmer sticks; hair removal preparations in the form of strips; eye shadow, eye pencils, mascara, eye make-
up, eyeliners, eye creams, eye gels, eye gloss, eye balms; eyebrow colours; eyebrow cosmetics; eyebrow pencils; false 
eyebrows; false eyelashes; cosmetic highlighters; cosmetic masks; facial cleansers; facial toners; facial clarifiers; 
cosmetic exfoliating preparations; foundation make-up; blusher; compacts; make-up remover; fragrance sachets; room 
fragrances; beauty care preparations; beauty care products; beauty creams; beauty tonics for application to the body; 
beauty tonics for application to the face; make-up kits; non-medicated beauty preparations; non-medicated skin care 
beauty products; skin care products for personal use, namely, face, eye and lip moisturisers; face and skin creams; 
lotions and non-medicated skin serums; anti-aging treatments; foundation for the face; hair care products, shampoo, hair 
conditioners, hair mousse, hair moulding creams, hair gel and hair spray; dry shampoos; all in one bath and hair 
cleansers; mouthwash; nail care preparations, nail polish, nail strengtheners and nail polish remover; false nails; shaving 
cream, shaving gel, shaving kits, after-shave preparations, after-shave lotion; shoe polish; depilatory preparations; 
personal deodorant; antiperspirants; potpourri; nail care preparations; nail varnish and remover thereof; sun tanning 
preparations; sunscreen; sun protection oils, lotions, creams and gels; after-sun oils, lotions, creams and gels; cosmetic 
preparations for skin tanning; artificial tanning preparations; tanning lotions, tanning gels, tanning oils; talcum powder; 
terpenes [essential oils]; tissues impregnated with cosmetic lotions; toilet water; toiletries; transfers (decorative -) for 
cosmetic purpose; varnish-removing preparations; washing preparations; preparations for the hair and for the care of the 
skin (non-medicated); toiletries for babies and infants (non-medicated); tooth paste and tooth gel; tooth whitening 
creams, gels and pastes; tooth bleaching preparations; petroleum jelly (for cosmetic purposes); pre-impregnated wipes 
and towels with personal cleansing and/or cosmetic lotions; pre-impregnated wipes and towels for hygienic purposes 
(personal use); cotton sticks; cotton wool; baby wipes; cosmetic dyes; but none of the aforesaid goods relating to 
cycling.

Cl.8;Razors; clippers for personal use [electric and non electric]; cuticle scissors; electric flat irons; electric hair 
straightening irons; electric hand-held hair styling irons; eyelash curlers; hair styling appliances; hair cutting and removal 
implements; scissors; tweezers; non-electric hand implements for hair curling; cuticle pushers; cuticle tweezers; electric 
fingernail polishers; emery boards; manicure sets; nail buffers; nail clippers; nail files; emery files; cases for manicure 
instruments; cuticle nippers; nail scissors; pedicure sets; beard trimmers; depilation appliances; electric nasal hair 
trimmers; hair-removing tweezers; razors [electric or non-electric]; parts and fittings for the aforesaid goods; but none of 
the aforesaid goods relating to cycling.

Cl.9;Computer software; downloadable computer software; computer software for the collection, editing, organising, 
modifying, transmission, storage and sharing of data and information; computer software to enable uploading, 
downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing 
electronic media or information via computer and communication networks; computer software for the reproduction, 
processing and streaming of audio, video and multimedia content; computer software for controlling the operation of 
audio and video devices and for viewing, searching and/or playing audio, video, television, movies, photographs and 
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other digital images, and other multimedia content; communication software; application software; software applications; 
interactive computer software; electronic mail and messaging software; computer peripheral devices; digital apparatus 
and instruments namely digital telephones, digital tablets, personal digital assistants [PDA], digital cameras, digital video 
recorders, digital signs, timing apparatus, voice transmission apparatus, image transmission apparatus; digital electronic 
devices for recording, organising, transmitting, receiving, manipulating, playing and reviewing, text, data, image, audio 
and video files; computer programs for accessing, browsing and searching online databases and the Internet; electronic 
publications (downloadable); mobile digital electronic devices for the sending and receiving of telephone calls, sms and 
mms messages, instant messages, faxes, electronic mail, and other digital data; handheld digital electronic devices for 
the sending and receiving of telephone calls, sms and mms messages, instant messages, faxes, electronic mail, and ot er 
digital data; mobile telecommunication apparatus; downloadable publications; downloadable electronic publications 
(downloadable); near field communication apparatus; sunglasses; spectacles; eyewear; spectacle cases; eyeglass chains 
and eyeglass frames; sunglasses; optical lenses; mobile phone cases; mobile phone holders; headphones; application 
software; DVDs; CDs; MP3 players; cameras; magnets; watches that communicate data to smartphones; smart watches; 
parts and fittings for the aforesaid goods; none of the aforesaid goods relating to cycling and specialist cyclist 
accessories and equipment.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists" materials; paintbrushes; typewriters and office requisites [except furniture]; instructional 
and teaching material [except apparatus]; plastic materials for packaging; carrier bags; printers" type; printing blocks; 
pictures; craft paper; colour pens; drawing books; paper bows for gift wrap; paper garlands; paper party decorations; 
party ornaments of paper; photograph stands; tissues; Christmas gift wrap; gift bags; gift boxes; gift wrapping foil; gift 
paper; paper gift bags; paper ribbon; plastic gift wrap; pens; pen and pencil cases; leather pencil cases; writing 
stationery; slate pencils; colour pencils; staplers for office use; paper hole punches; rulers; paint brushes; paper badges; 
penholders; rubber stamps; stamp pads; stamping inks; pencil sharpeners, electric or non-electric; albums; event 
albums; photo albums; scrapbooks; wedding albums; address books; advent calendars; announcement cards; books; art 
prints; cardboard hangtags; cases for passports; colouring books; Christmas cards; decorative paper garlands for 
parties; gift cards; guest books; gift vouchers; paper bunting; paper banners; postcards; posters; printed calendars; wall 
charts; scented paper drawer liners; disposable napkins; facial tissue; paper cocktail parasols; paper tablecloths; 
anniversary cards; advertising publications; events programmes; greetings cards; mounted and unmounted 
photographs; pads of party invitations; paper hangtags; printed training materials; score-cards; stickers; parts and 
fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.20;Furniture, mirrors, picture frames; cake decorations made of plastic; decorations of plastic for foodstuffs; plaster 
busts; party ornaments of plastic; plastic sculptures; decorative plaques made of plastics material; figurines [statuettes] 
of wood, wax, plaster or plastic; cushions; pet cushions; scented pillows; carved picture frames; leather picture frames; 
photo frames; picture frames; frames for mirrors; make-up mirrors for purses; make-up mirrors for the home; personal 
compact mirrors; mirrors [furniture]; wall mirrors; clothes rails; coathooks; scented coathangers; clothes covers; 
basketware; boxes for storage purposes [plastic]; boxes for storage purposes [wood]; chests; pillows; sleeping mats; 
parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes [except paintbrushes]; unworked or 
semi-worked glass [except glass used in building]; glassware, porcelain and earthenware; appliances for removing make-
up, electric; appliances for removing make-up, non-electric; applicators for cosmetics; applicator sticks for applying 
makeup; artworks of glass; apparatus for wax-polishing, non-electric; baskets for domestic use; bath sponges; beverage 
glassware; beverageware; body scrubbing puffs; body sponges; bootjacks; bottle coolers; bottle openers; bouquet 
holders; bowls; boxes for dispensing paper serviettes; boxes for dispensing paper towels; boxes of ceramics; boxes of 
china; boxes of earthenware; boxes of glass; boxes of porcelain; brushes; brushes for personal hygiene; buckets; bud 
vases; candelabra [candlesticks]; candle extinguishers; candle holders; candle jars [holders]; candle rings; candle 
snuffers; candle sticks; candy boxes; cases adapted for cosmetic utensils; cases adapted for toilet utensils; cases (comb 
-); cases for toiletry articles; ceramic figurines; ceramic ornaments; ceramic tissue box covers; champagne buckets; 
champagne flutes; china ornaments; chinaware; cleaning cloths; clothes brushes; cloths for cleaning purposes; coasters 
(tableware); cocktail glasses; cocktail picks; cocktail shakers; cocktail sticks; cocktail stirrers; comb cases; combs; 
containers for beverages; containers for cosmetics; containers for flowers; containers for household use; containers for 
pot pourri; coolers for wine; cork screws; cosmetic bags [fitted]; cosmetic brushes; cosmetic powder compacts; cosmetic 
spatulas; cosmetic spatulas for use with depilatory preparations; cosmetic utensils; cosmetics applicators; cosmetics 
brushes; cotton ball dispensers; cotton ball jars; crystal [glassware]; crystal ornaments; cups; deodorising apparatus for 
personal use; dispensers for cosmetics; dispensers for facial tissues; drinking flasks; drinking cups; drinking glasses; 
drinking goblets; drinking receptacles; drinking straws; earthenware; electric combs; electric toothbrushes; electrically 
heated hair brushes; empty spray bottles; enamel boxes; exfoliating brushes; exfoliating mitts; exfoliating pads; 
exfoliating slippers; eye make-up applicators; eyebrow brushes; eyeglass cleaning cloths; eyelash combs; facial 
cleansing sponges; facial sponges for applying make-up; figurines made of china; figurines made of crystal; figurines 
made of earthenware; figurines made of porcelain; figurines made of terracotta; file brushes; fitted holders for hair fixers; 
fitted holders for skin creams; fitted picnic baskets; fitted toilet bags; fitted vanity cases; flasks; flower bowls; flower 
pots; flower vases; foam toe separators for use in pedicures; foot exfoliating pads; footwear (brushes for -); glass bowls; 
glass containers; glass holders; glass [receptacles]; glasses [drinking vessels]; glasses [receptacles]; glassware; glove 
stretchers; gloves for domestic use; gloves for household purposes; gloves for polishing; gloves (gardening -); gloves 
(polishing -); hair brushes; hair color application bottles; hair combs; hair fixer dispensers; hand soap holders; hand soap 
dispensers; heat-insulated containers for beverages; heat insulated containers; holders for cosmetics; household 
containers; household utensils; ice buckets; incense pots; incense stick holders; itch scratchers; jars; jewellery dishes; 
lip brushes; make-up artist belts; make-up brushes; make-up removing appliances; make-up sponges; mascara brushes; 
metal coin banks; microdermabrasion sponges for cosmetic use; mugs; nail brushes; non-electric make-up removing 
appliances; non-metal money boxes; non-metal piggy banks; perfume bottles; perfume sprayers; perfume vaporizers; 
fitted picnic boxes; piggy banks; pill boxes for personal use; plant holders; containers for household use; porcelain; 
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porcelain ware; pot pourri jars; pots; powder compacts; powder puffs; scent sprays [atomizers]; shampoo dispensers; 
shampoo holders; shaving brush holders; shaving brush stands; shaving brushes; shaving dishes; shoe brushes; shirt 
stretchers; shoe polishers (non- electric -); shoe stretchers; shoe trees; shower gel dispensers; shower gel holders; skin 
(abrasive sponges for scrubbing the -); skin care cream dispensers; skin cleansing brushes; soap boxes; sponges; 
statues of porcelain, ceramic, earthenware or glass; statuettes of porcelain, ceramic, earthenware or glass; stretchers for 
clothing; stretchers for gloves; tissue box covers; toilet cases; toiletry cases; toothbrushes; vanity cases (fitted -); 
vaporizers for perfume [empty]; vases; wash bags (fitted -); wine chillers; wine buckets; wine coolers; wine openers; 
works of art of porcelain, ceramic, earthenware or glass; eyeliner brushes; eyelash separators; parts and fittings for the 
aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; bath linen; bath sheets; bath sheets (towels); 
beach towels; bed blankets; bed coverings; bed linen; bed sheets; bed spreads; bed throws; blanket throws; blankets 
(bed -); bunting; bedspreads; brocade; calico; calico cloth (printed -); canvas; cloth bunting; cloth; cloth handkerchiefs; 
coated textiles; coated fabrics; coated fabrics for use in the manufacture of rainwear; coated fabrics for use in the 
manufacture of leather goods; cotton fabrics; cotton cloth; cotton knitted fabric; crepe [fabric]; cushion covering 
materials; damask; denim [cloth]; denim fabric"; duvets; elastic fabrics for clothing; elasticated woven textile materials; 
embroidery fabric; fabric; face towels; felt; felt piece goods; face cloths of towelling; flannel; flannel [fabric]; flocked 
fabrics; foils of plastics for the manufacture of disposable clothes; footwear (fabric for -); gift wrap of fabric; hand towels; 
handkerchiefs of textile; heat-activated adhesive fabrics; heat resistant fabrics [other than for insulation]; jersey material 
[fabric]; jersey [fabric]; jersey fabrics for clothing; jute fabric; cashmere fabric; knit lace fabrics; knitted fabrics of cotton 
yarn; knitted fabrics of silk yarn; knitted fabrics of wool yarn; lace fabrics; lingerie fabric; material (textile -); materials 
(textile -) for use in the manufacture of footwear; materials (textile -) for use in the manufacture of insoles; mesh-woven 
fabrics; metal fiber fabrics; metal fiber fabrics; moleskin [fabric]; non-woven fabric; nylon fabric; pelmets; printed fabrics; 
shirt fabrics; shrouds; silk base mixed fabrics; silk base mixed fabrics; silk [cloth]; silk fabrics; suiting materials [textile]; 
taffeta; taffeta [cloth]; textile fabric of animal skins imitations; textile fabrics for the manufacture of clothing; textile fabrics 
for the manufacture of sportswear; textile handkerchiefs; textiles made of cotton; textiles made of linen; textiles made of 
flannel; textiles made of satin; textiles made of synthetic materials; textiles made of wool; tulle; waterproof cloths; wool 
yarn fabrics; woollen fabrics; woven fabrics; woven fabrics for making up into articles of clothing; zephyr fabric; sleeping 
bags; parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to cycling.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers; hair 
fasteners; hair bands; hairpieces; hairpins; hair ribbons; scrunchies; hair scrunchies; hair clips; barrettes; hair barrettes; 
hair bows; hair wraps; hair ornaments; hair slides; hair grips; hair twisters [hair accessories]; hair buckles; buckles 
[clothing accessories]; elasticated hair ribbons; elasticated hair bands; snap clips [hair accessories]; claw clips [hair 
accessories]; hair ornaments in the form of combs; hair ornaments in the nature of hair wraps; hair ornaments [not of 
precious metal]; ponytail holders and hair ribbons; top-knots [pompoms]; brooches [clothing accessories]; feathers 
[clothing accessories]; braids; curlers; hair curlers; electric hair curlers; non-electric hair curlers; curling pins; hair 
curling pins; hair curl clips; waving pins for the hair; hair rollers; electric hair rollers; non-electric hair rollers; wigs; false 
hairpieces; synthetic hairpieces; elastic ribbons; silk ribbons; decorative ribbons; ribbons of textile materials; ornamental 
ribbons made of textiles; decorative articles for the hair; ornamental bows of textile for decoration; artificial corsages; 
ornamental novelty badges [buttons]; heat adhesive patches; heat adhesive patches for decoration of textile articles; heat 
adhesive patches for repairing textile articles; patches for repairing textile articles; patches (textile -) for ironing-on; sew-
on patches; badges made of leather; parts and fittings for the aforesaid goods; but none of the aforesaid goods relating to 
cycling.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees; action toys; action 
figure toys; American footballs; accessories for toy vehicles; accessories for toy trains; accessories for toy buildings; 
accessories for toy animals; accessories for dolls; accessories for action figure toys; apparatus for games; apparatus for 
performing magic tricks; artificial Christmas trees; articles of clothing for toys; baby dolls; badminton sets; bags adapted 
for use with sporting equipment; balls for games; balloons [party novelties]; balls for racket sports; balls for sports; bar-
bells; bath toys; baseball gloves; beach balls; bean bag animals; beanbags being playthings; bells for Christmas trees; 
board games; body-building apparatus; boxing gloves; building blocks [toys]; building games; candle holders for 
Christmas trees; carnival masks; cat toys; checkerboards; checkers [games]; chessboards; Christmas crackers; 
Christmas dolls; Christmas stockings; Christmas tree ornaments and decorations; Christmas tree ornaments and 
decorations, except confectionery and electric Christmas tree lights; Christmas tree skirts; Christmas trees of synthetic 
material; clockwork toys; clothing for teddy bears; conjuring apparatus; controllers for game consoles; controllers for 
toys; costume masks; dart games; darts; dice; dice games; discuses for sports; dog toys; dolls; dolls" clothes; 
dominoes; drones [toys]; dumb-bells; educational toys; electronic action toys; electronic dart games; electronic games 
apparatus; electronic targets; electronic toys; exercise balls; explosive bonbons [Christmas crackers]; face masks for 
sports; fitness machines and apparatus; flippers for swimming; game consoles; game machines and apparatus; games; 
gloves for games; gymnastic and sporting articles; hand-held electronic games; hand-held game consoles; hoops for 
children; hoops for exercise; inflatable toys; jigsaw puzzles; kites; machines for physical exercises; marbles for games; 
masks [playthings]; mechanical action toys; mechanical toys; memory games; mobiles [toys]; musical Christmas tree 
ornaments; musical toys; nets for ball games; nets for sports; novelty face masks; novelty fake teeth; novelty masks; 
novelties for parties, dances [party favors, favours]; outdoor play equipment; outdoor toys; paper party hats; party 
poppers; plastic toy figurines; plastic toys; play balloons; playing balls; playing cards; pool tables; practical jokes 
[novelties]; punching bags; protective paddings [parts of sports suits]; puppets; puzzles; rackets; radio-controlled scale 
model vehicles; radio-controlled miniature aerial targets for sports; radio-controlled toys; radio-controlled toy vehicles; 
remote-controlled scale model vehicles; ride-on toy cars; ride-on toys; role playing games; rugby balls; scale model kits 
[toys]; scale models; scale model vehicles; skateboards; soccer balls; soft toys; sports equipment; sporting articles; 
stacking blocks; stacking boxes; stacking toys; stuffed toys; tables for table tennis; talking toys; targets; teddy bears; 
tennis equipment; theatrical masks; toy Christmas trees; toy figures; toy models; toy robots; toy racing sets; toys; toys 
for children; toys for domestic pets; toy vehicles; trampolines; trivia cards [games]; trivia games played with cards and 

6109



game components; video game consoles; video game apparatus; water-squirting toys; wooden toys; quiz games; 
footballs [soccer]; soccer goals; soccer goal nets; soccer goalkeepers" gloves; shin guards for soccer; footballs 
[American football]; football pads; football body protectors; goals for American football; parts and fittings for the 
aforesaid goods; but none of the aforesaid goods relating to cycling.
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3994133    17/10/2018
[International Registration No. : 1411565]
JBX PTY LTD

PO Box 3268 Parramatta NSW 2124 Australia

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; beauty care preparations and products; skin care preparations and 
products; body care preparations and products; body scrubs; bubble bath preparations; soap and soap products, 
including cosmetic soaps; bath essences, bath foams, bath gels and bath oils (all non-medicated); deodorants and 
antiperspirants for personal use; essences for skin care; facial care products (cosmetics); after-shave creams and 
lotions; fragrance preparations; hair products; hand care preparations; hand cream; incense; joss sticks; liquid soaps; 
make-up; perfumes; toiletries in this class; baby lotions; baby oil; non-medicated creams, lotions and balms; non-
medicated mouth rinses, mouth washes and mouth sprays; potpourri; room fragrances; air fragrancing preparations; 
sprays for use on the body.

Cl.5;Nutrition products; dietary supplements, nutritional supplements, nutritional meal replacements, and dietetic 
substances for medicinal use; vitamins, vitamin tablets, vitamin powders, vitamin preparations and vitamin supplements; 
dried milk powder being food for babies; milk powder for babies; milk powder for foodstuffs for babies; lactose free 
infant"s formula; dietary supplements for infants; dried milk being food for infants; food for infants; foodstuffs for infants; 
infants" foods; milk foods for infants; powdered milk foods for infants; preparations for food for human consumption for 
infants; baby food; sanitary preparations for personal hygiene, other than toiletries; medicated baby care products; 
medicated nutritional creams; medicinal food supplements for nutritional purposes; milk powder for nutritional purposes 
for babies; mineral preparations for use as nutritional additives to foodstuffs for humans; medicated creams, lotions and 
balms; medicated skin care preparations; medicated mouth rinses, mouth washes and mouth sprays.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; eyewear.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers type, printing blocks.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.20;Furniture, mirrors, picture frames; containers, not of metal, for storage or transport; unworked or semi-worked 
bone, horn, whalebone or mother-of-pearl; shells; meerschaum; yellow amber.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas 
trees.
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Cl.29;Dairy products, milk, milk-based products, powdered milk, cream, cream products, cheese, cheese products, 
butter, butter products, yoghurt and yoghurt products; meat, poultry, game and fish; preserved, dried, frozen and cooked 
meat, poultry, game and fish; meat products in this class, including beef jerky, ham, bacon, sausages, smallgoods, 
salamis, meat extracts; poultry products in this class, including poultry sausages, poultry smallgoods and poultry 
extracts; fish products in this class, including fish extracts; kebabs; pates; fruit products in this class, including cooked 
fruits, preserved fruits, dried fruits, tinned fruits, frozen fruits and processed fruits; vegetable products in this class, 
including cooked vegetables, preserved vegetables, dried vegetables, tinned vegetables, frozen vegetables and 
processed vegetables; nuts and nut products in this class, including prepared nuts, processed nuts, roasted nuts and 
salted nuts; snack foods in this class, including fruit bars, nut bars, fruit and nut bars, fruit-based snacks, vegetable-
based snacks and nut-based snacks; edible oils including vegetable oils; goats milk, goats milk cheese and yoghurt made 
from goats milk.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery; edible ices; sugar, honey, treacle; yeast, bakingpowder; salt; mustard; vinegar; ice.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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3995375    17/10/2018
[International Registration No. : 1293044]
MAXIGENES PTY LTD

PO BOX 3268 Parramatta NSW 2124 Australia

Address for service in India/Agents address:
GROSER & GROSER

D - 1/ 5 DLF, QUTAB ENCLAVE, PHASE 1, GURGAON - 122 002.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; cosmetic preparations for skin care; beauty care preparations and products; skin care preparations and 
products; body care preparations and products; body scrubs; bubble bath preparations; soap and soap products, 
including cosmetic soaps; bath essences, bath foams, bath gels and bath oils (all non-medicated); deodorants and 
antiperspirants for personal use; essences for skin care; facial care products (cosmetics); after-shave creams and 
lotions; fragrance preparations; hair products; hand care preparations; hand cream; incense; joss sticks; liquid soaps; 
make-up; perfumes; essential oils; toiletries in this class; baby lotions; baby oil; non-medicated creams, lotions and 
balms; non-medicated mouth rinses, mouth washes and mouth sprays; potpourri; room fragrances; air fragrancing 
preparations; sprays for use on the body.

Cl.5;Dried milk powder being food for babies; milk powder for alimentary purposes (for babies); milk powder for babies; 
milk powder for foodstuffs for babies; milk powder for nutritional purposes for babies; milk powders (foodstuff for 
babies); dried milk being food for infants; food for infants; milk foods for infants; powdered milk foods for infants; lactose 
free infant"s formula; baby food; infants" foods.

Cl.29;Dairy products, milk, milk-based products, powdered milk, cream, cream products, cheese, cheese products, 
butter, butter products, yoghurt and yoghurt products; meat, poultry, game and fish; preserved, dried, frozen and cooked 
meat, poultry, game and fish; meat products in this class, including beef jerky, ham, bacon, sausages, smallgoods, 
salamis, meat extracts; poultry products in this class, including poultry sausages, poultry smallgoods and poultry 
extracts; fish products in this class, including fish extracts; kebabs; pates; fruit products in this class, including cooked 
fruits, preserved fruits, dried fruits, tinned fruits, frozen fruits and processed fruits; vegetable products in this class, 
including cooked vegetables, preserved vegetables, dried vegetables, tinned vegetables, frozen vegetables and 
processed vegetables; nuts and nut products in this class, including prepared nuts, processed nuts, roasted nuts and 
salted nuts; snack foods in this class, including fruit bars, nut bars, fruit and nut bars, fruit-based snacks, vegetable-
based snacks and nut-based snacks; edible oils including vegetable oils; goats milk, goats milk cheese and yoghurt made 
from goats milk.
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3995420    10/04/2018
[International Registration No. : 1431833]
MAXAR TECHNOLOGIES HOLDINGS INC.

1300 W 120th Ave Westminster CO 80234 US

Address for service in India/Attorney address:
LALL & SETHI

D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; satellites; telecommunications hardware; satellite and telecommunications systems 
comprised of transponders, satellite transmitters, satellite receivers, electrical and electronic relays, switching stations, 
and electrical and electronic controllers; antennas; satellite payload systems composed of repeaters, transponders, 
microwave receivers, RF multiplexers and switches, waveguide, power amplifiers, channel processing and switching, 
antennas, reflectors, diplexers, triplexers, feeds and feed networks, support structure and pointing mechanisms, 
harnesses and cables, modulators, demodulators, frequency converters and generators, interface units, processors, 
thermal control subsystem, couplers, and filters; robotic systems comprised of robots, robot arms, and software to 
operate robot and robot arms; satellite telemetry tracking and control systems; computer software; radar, radar apparatus 
and radar systems.

Cl.12;Spacecraft; vehicles, namely, airborne platforms for servicing satellites and spacecraft and components thereof; 
unmanned aerial vehicles.

Cl.35;Online retail store services featuring imagery of the earth; subscription service to imagery of the earth taken by 
aircraft and satellites; business-to-business electronic retail and wholesale image provider services, namely, providing a 
service that allows customers to purchase geographic and earth images captured by aircraft and satellite.

Cl.37;Installation and maintenance of satellite ground systems and computer hardware for satellite ground systems.

Cl.38;Satellite transmission services; tracking, telemetry and control of communication satellites for others; 
telecommunications services; electronic delivery of data, images, photographs and maps.

Cl.39;Spacecraft and payload deployment and transportation services; transportation services, namely, transport of 
goods by spacecraft; hosted satellite transport of equipment into space.

Cl.40;Materials design, testing, processing, and treatment services.

Cl.41;Photography services.

Cl.42;Engineering, design, and development of satellites, satellite systems and satellite components, robots, and 
robotic systems and robot components; design and development of computer and telecommunications hardware; 
computer hardware and software consulting services; design, development, implementation, updating and maintenance 
of computer software and databases; data information storage services; space-based earth monitoring and photography 
services; interpretation of digital aerial and satellite images of the earth; photogrammetry services; geospatial services, 
namely, making maps and scale drawings from aerial and satellite photographs; computer modeling services, namely, 
evaluating algorithms for object detection from remotely sensed imagery of earth; software as a service (SAAS) services; 
providing temporary use of online non-downloadable software; software as a service (SAAS) services featuring software 
for receiving, collecting, displaying, processing, and analyzing data from satellites and space-based robotic systems; 
software as a service (SAAS) services featuring software in the field of digital imagery for use in connection with the 
collection, manipulation, processing, electronic formatting and distribution of aerial, geographic, and satellite imagery; 
software as a service (SAAS) services featuring software in the field of geospatial information and data, geocoding 
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information, geographic information systems, satellite imagery, photogrammetry, mapping, location intelligence and 
location monitoring, namely, software for accessing, downloading, analyzing, searching, organizing, sharing, distributing, 
updating, purchasing, integrating, and monitoring imagery, geospatial information, geospatial content, and location-
specific information; providing an online computer database in the field of geospatial imagery for producing satellite 
imagery, namely, a historical archive of high resolution satellite imagery of a geographic location for comparison with 
satellite images of the same location following a natural disaster, man-made disaster, political uprising or other event of 
high interest to provide historical context plus follow up with imagery of the geography; providing a website featuring a 
database containing remotely sensed earth imagery; providing a website featuring technology that allows access and 
manipulation of software tools for searching, filtering, annotating, bookmarking, alerting, and monitoring geospatial 
imagery; providing a website featuring on-line software tools for image editing and manipulation; providing information 
services related to a database of images and geographic measurements of the earth; providing information services in the 
nature of satellite imagery and geographic information by the collection, manipulation, interpretation, electronic 
formatting and distribution of data obtained via satellite; providing information services in the fields of location 
intelligence and geospatial intelligence; research and development and consultation related thereto in the fields of 
geospatial information and data, geo-coding information, geographic information systems, location intelligence, location-
specific information, and location monitoring; analysis services for others, namely, analysis and integration of 
information and data in the fields of geospatial information, human terrain information, socio-cultural information, 
behavioral information, and human factors information, and consultation related thereto; computer services in the nature 
of electronic imaging of aerial, geographic, and satellite images; computer services, namely, providing a web-based 
system and online portal for customers to conduct geographic information analysis; management of an online community 
of registered users, namely, hosting and maintaining a website for an online community of registered users where users 
utilize the website to analyze and provide information regarding satellite images of the earth; creating an online 
community of registered users for providing incentives for users to participate in the online community in order to utilize 
the website to analyze and provide information regarding satellite images of the earth; scientific advice and consultancy 
in the field of defense, national security, aerospace, cyber security, avionics and surveillance systems related to the 
foregoing.
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3996297    04/10/2018
[International Registration No. : 1403321]
DENNIS F. GROSS

444 Madison Avenue, Suite 500 New York NY 10022 United States of America

Address for service in India/Agents address:
ANAND AND ANAND

FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI NAGAR, ADAYAR, CHENNAI 600 020

Proposed to be Used
IR DIVISION
Cl.3;Skin care products and skin care preparations, namely, anti-aging cleanser; anti-aging toner; anti-wrinkle creams; 
cleansing pads impregnated with skin cleansers; cosmetic creams; cosmetic creams for skin care; eye cream; eye gels; 
face and body beauty creams; face and body creams; face creams for cosmetic use; face toners; facial cleansers; facial 
moisturizers; a kit for cosmetics, namely, a kit comprising face and skin care lotions, peels, cleansers and creams; lotions 
for skincare; non-medicated skin creams; non-medicated skin care preparations and cosmetics containing a proprietary 
mixture of anti-aging ingredients; self-tanning preparations; skin cleansers; skin cleansing cream; skin cleansing lotion; 
skin creams; skin lotions; skin moisturizer; skin moisturizing gel; non-medicated skin peels; sun block, wrinkle removing 
skin care preparations, hair care preparations.

Cl.5;Acne treatment preparations.
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Priority claimed from 11/04/2018; Application No. : 017886019 ;European Union 

4129809    26/09/2018
[International Registration No. : 1456317]
BAUM UND PFERDGARTEN A/S

Amaliegade 15, 1. DK-1256 Copenhagen K Denmark

Address for service in India/Agents address:
VUTTS & ASSOCIATES

SUITE NO. 704, THE CASTLE, PLOT 36-A,SECTOR-56, GURGAON-110002. (HARYANA).

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags, briefcases, suitcases, handbags, shopping bags, hunting bags, luggage label holders, 
bucket bags, net bags for shopping, key cases, purses, backpacks, cases for banknotes, school bags, shoulder bags, 
beach bags, wallets, toiletry bags for traveling (made of leather), toiletry bags (not built-in), umbrellas.

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services (also 
via the internet) with trunks and travelling bags, briefcases, suitcases, handbags, shopping bags, hunting bags, luggage 
label holders, bucket bags, net bags for shopping, key cases, purses, backpacks, cases for banknotes, school bags, 
shoulder bags, beach bags, wallets, toiletry bags for traveling (made of leather), toiletry bags (not built-in), umbrellas, clothing, 
footwear and headgear.
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Priority claimed from 21/05/2018; Application No. : 87930618 ;United States of America 

4134370    21/11/2018
[International Registration No. : 1458696]
INTERNATIONAL WELL BUILDING INSTITUTE PBC

Suite 1101, 381 Park Avenue South New York NY 10016 US

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.37;Construction of buildings or real estate projects that promote occupant health and wellness; maintenance of 
buildings or real estate projects that promote occupant health and wellness.

Cl.42;Design of buildings or real estate projects that promote occupant health and wellness.
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Priority claimed from 10/05/2019; Application No. : 018063115 ;European Union 

4261933    14/06/2019
[International Registration No. : 1481063]
NORMA SWEDEN AB

Visirgatan 1 SE-334 33 Anderstorp Sweden

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.6;Hose and pipe connectors of metal; hose and pipe clamps of metal; hose and pipe couplings of metal.

Cl.17;Hose and pipe connectors not of metal.

Cl.20;Hose and pipe clamps of non-metal.
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Priority claimed from 25/09/2018; Application No. : 88131224 ;United States of America 

4270423    22/03/2019
[International Registration No. : 1483055]
PYXUS INTERNATIONAL, INC.

8001 AERIAL CENTER PARKWAY MORRISVILLE NC 27560 United States of America

Address for service in India/Attorney address:
DE PENNING & DE PENNING

2B, Ground Floor, Solitaire Plaza, MG Road, Gurgaon 122 002, National Captial Region, India

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for collecting and analyzing data related to farm assets, including barns, natural 
resource management, reforestation, farm labor health and safety, crop management, grower sustainability, and training 
related to agricultural labor practices; downloadable mobile applications for collecting and analyzing data related to the 
manufacturing of products, namely, agricultural products, tobacco products, legally produced industrial hemp products 
and derivatives thereof, electronic cigarette and vaping liquids, including data related to labor, ingredients and other 
inputs used during manufacturing of such products, including data related to the source of inputs and ingredients used 
during manufacturing of such products, including data related to the composition of such products, and including data 
related to testing of such products; downloadable mobile applications that enable users to view and search collected data 
related to farm assets, including barns, natural resource management, reforestation, farm labor health and safety, crop 
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management, grower sustainability, and training related to agricultural labor practices; downloadable mobile applications 
that enable users to view and search collected data related to the manufacturing of products, namely, agricultural 
products, tobacco products, legally produced industrial hemp products and derivatives thereof, electronic cigarette and 
vaping liquids, including data related to labor, ingredients and other inputs used during manufacturing of such products, 
including data related to the source of inputs and ingredients used during manufacturing of such products, including data 
related to the composition of such products, and including data related to testing of such products.

Cl.42;Customizable software as a service ("SaaS") for collecting and analyzing data related to farm assets, including 
barns, natural resource management, reforestation, farm labor health and safety, crop management, grower sustainability, 
and training related to agricultural labor practices; customizable software as a service ("SaaS") for collecting and 
analyzing data related to the manufacturing of products, namely, agricultural products, tobacco products, legally 
produced industrial hemp products and derivatives thereof, electronic cigarette and vaping liquids, including data related 
to labor, ingredients and other inputs used during manufacturing of such products, including data related to the source of 
inputs and ingredients used during manufacturing of such products, including data related to the composition of such 
products, and including data related to testing of such products; providing a web site featuring technology that enables 
internet users to view and search collected data related to the manufacturing of products, namely, agricultural products, 
tobacco products, legally produced industrial hemp products and derivatives thereof, electronic cigarette and vaping 
liquids, including data related to labor, ingredients and other inputs used during manufacturing of such products, 
including data related to the source of inputs and ingredients used during manufacturing of such products, including data 
related to the composition of such products, and including data related to testing of such products (terms considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing a web site featuring technology 
that enables internet users to view and search collected data related to the growing and harvesting of crops by others, 
and the manufacturing of products therefrom, including data related to labor, ingredients and other inputs used during 
manufacturing of such products, including data related to the source of inputs and ingredients used during 
manufacturing of such products, including data related to the composition of such products, and including data related to 
testing of such products.
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Priority claimed from 30/01/2019; Application No. : 1112578 ;New Zealand 

4270593    29/03/2019
[International Registration No. : 1482198]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote 0627 Auckland New Zealand

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.24;Textiles and textile goods, not included in other classes; bed and table covers; linen; household linen; sheets, 
bed sheets, bedclothes, blankets, bedspreads, duvet covers, quilts, pillowcases; curtains; upholstery fabrics; fabrics for 
furniture and furnishing; covers for furniture; kitchen fabrics; bathroom fabrics; tablecloths, table covers, table runners, 
table mats, table napkins; towelling; towels; wall hangings.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order sales services; import-export agencies; marketing; sales promotion for others; 
retail and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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4274108    21/05/2019
[International Registration No. : 1483658]
CP KELCO APS

Ved Banen 16, DK-4623 Lille Skensved Denmark

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry; chemicals used in biochemical and chemical industry; chemical preparations for use 
in industry; citrus fiber for industrial purpose; citrus fiber for chemical and food industry; fruit fiber containing pectin for 
industrial purpose; fruit fiber containing pectin for chemical and food industry; chemical additives; chemical additives for 
food; plant fiber for industrial purpose; plant fiber for chemical and food industry; additives for the food industry; pectin 
for the food industry; pectin for industrial purpose.

Cl.29;Fruit peels; fruit pulp; citrus fiber; processed citrus fruit; processed fruit peel; processed fruit; fruit fiber 
containing pectin; fruit fiber; plant fiber for foodstuff.
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4274606    10/04/2019
[International Registration No. : 1483905]
REOSS GMBH

Echterdinger Strasse 7 70794 Filderstadt Germany

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.10;Testing apparatus for medical purposes; basins for medical purposes; receptacles for applying medicines; 
teething rings; artificial breasts; surgical apparatus and instruments; thread; surgical; surgical implants [artificial 
materials]; cutlery [surgical]; suture needles; mirrors for surgeons; suture materials; diagnostic apparatus for medical 
purposes; burs (dental -) physiotherapy apparatus; body cavities (appliances for washing -); plaster bandages for 
orthopaedic purposes; gloves for medical purposes; syringes for injections; inhalers; injectors for medical purposes; 
cannulae, artificial eyes; artificial limbs; artificial skin for surgical purposes; artificial jaws; lenses [intraocular prostheses] 
for surgical implantation; artificial teeth; lamps for medical purposes; lasers for medical purposes; masks for use by 
medical personnel; medical apparatus and instruments; guidewires (medical -); physical exercise apparatus, for medical 
purposes and physiotherapy; knives for surgical purposes; needles for medical purposes; clothing especially for 
operating rooms; operating tables; surgical drapes; orthopaedic articles; artificial limbs; pumps for medical purposes; 
saws for surgical purposes; scissors for surgery; splints; surgical; armchairs for medical or dental purposes; scalpels, 
probes for medical purposes; cases fitted for medical instruments; furniture especially made for medical purposes; 
syringes for medical purposes; spittoons for medical purposes; sterile sheets; surgical traction apparatus for medical 
purposes; hot air therapeutic apparatus; ultrasound equipment for medical purposes; thermo-electric compresses 
[surgery]; water bags for medical purposes; brushes for cleaning body cavities; clips; surgical and dental apparatus; 
dental apparatus, electric; mirrors for dentists; dentists" armchairs; dentures; orthodontic appliances, pins for artificial 
teeth.

Cl.42;Medical laboratory services.

Cl.44;Medical assistance; dentistry; medical and clinical examinations; therapy services; nutrition consultancy; 
hygienic and beauty care; health consultancy; surgery (plastic -); rental of medical equipment.
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4275830    10/05/2019
[International Registration No. : 1484172]
WEWORK COMPANIES INC.

115 West 18th Street New York NY 10011 United States of America

Address for service in India/Attorney address:
INVENTURE IP

G-13, LOWER GROUND FLOOR, NIZAMUDDIN WEST, NEW DELHI-110013

Proposed to be Used
IR DIVISION
Cl.35;Providing co-working facilities equipped with desks, private offices, office equipment, mailroom, printing center, 
receptionist, kitchen, meeting rooms, telecommunications equipment and other office amenities; business information 
services; business incubation services, namely, providing work space containing business equipment and other 
amenities to emerging, start-up and existing companies; business development services, namely, providing start-up 
support for businesses of others; providing office support staff services; online business networking services; business 
consultation services in the field of office space design; business management and organization consultancy; business 
data analysis; market analysis; market analysis and research services; real estate marketing analysis; providing 
electronic tracking and reporting of real estate construction projects for third parties for business purposes; planning, 
design, development, maintenance, tracking and reporting of real estate construction projects for third parties for 
business purposes; providing office support staff services; business project management services for others; business 
consulting services in the fields of spatial layout and infrastructure architecture and interior design; business consulting 
services in the field of spatial management to optimize business process efficiency and decision-making; computer-aided 
optimization and management services, namely, managing logistics of making physical space available in a way that 
maximizes business productivity and employee collaboration and that ensures a high physical space utilization rate; 
convenience stores; on-line convenience stores; computer services, namely, services to facilitate the sales of goods and 
services via the global electronic communications network; promoting the goods and services of others via on-line 
searchable database; providing an on-line searchable advertising guide for locating, organizing and presenting goods 
and services of other on-line vendors; gift and sundries retail services; advertising; business management; business 
administration; office functions.

Cl.36;Real estate management services; real estate leasing; leasing of office space; real estate renting of apartments, 
condominiums and office space; real estate brokerage.

Cl.41;Educational services; educational services, namely, developing curriculum for teachers; educational services in 
the nature of operating an educational institution; entertainment services, namely, providing podcasts.
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Priority claimed from 26/11/2018; Application No. : 302018000037228 ;Italy 

4277040    19/04/2019
[International Registration No. : 1484262]
FIDIA FARMACEUTICI S.P.A.

Via Ponte della Fabbrica, 3/A I-35031 Abano Terme (PD) Italy

Address for service in India/Agents address:
FOX MANDAL & ASSOCIATES

FM HOUSE, 6/12, PRIMROSE ROAD, GURAPPA AVENUE, BANGALORE - 560 025.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical preparations; sanitary preparations for medical purposes; dietetic food and dietetic 
substances adapted for medical use; food for babies; dietary supplements for human beings; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, 
herbicides; blood plasma; blood for medical purposes; oxygen for medical purposes; anticoagulants; diagnostic 
preparations for medical purposes; medicines; human allograft tissues; grafts (living tissues); transplants (living tissues); 
tissues for surgical use; biological tissue for implantation; implants comprising living tissue; biological tissue cultures for 
medical purposes; live organs and tissues for surgical purpose.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic devices and assistive devices for disabled persons; massage apparatus; apparatus, 
devices and articles for nursing infants; medical and veterinary apparatus; medical and veterinary devices; medical 
apparatus and instruments; diagnostic apparatus for medical, cosmetic and veterinary use; apparatus and instruments 
for separating human and animal tissues and cells; dispersion devices of biological material for preparing cellular 
suspensions and micro-insert of tissue; equipment used in microbiological laboratories for processing biological 
material; apparatus for medical laboratories for treating tissue samples; medical devices for the care of diseases 
concerning human tissue and for veterinary medicine; blood testing apparatus; cannulas; catheters; hemocytometers; 
injection devices for medical purposes; glass tubes for medical purposes; centrifuges for medical use; kit consisting of 
apparatus and instruments for the collection, separation, processing and reinjection of blood; apparatus and instruments 
for blood separation; apparatus for recovery of autologous blood; apparatus and instruments for the processing of 
autologous blood; apparatus and instruments for the preparation of PRP (platelet rich-plasma); suture and wound closing 
materials and products; kit consisting of apparatus for collection and separation of tissues and their implant for medical 
purposes; applicators and devices for the administration of pharmaceutical, cosmetic and dermocosmetic preparations; 
medical tools for cutting tissues; bags for endoscopic tissue recovery; biodegradable implants; ultrasonic vacuum 
cleaners for the separation of soft tissue parts; medical implants; artificial implants; surgical needles; needles for medical 
purposes; needles for injection; syringes for surgical use; syringes for medical use; hypodermic syringes; inflation 
syringes for medical or surgical use; syringes with locking device to allow the vacuum; caps for syringes; connectors for 
syringes; scalpels; scalpels with emission of electromagnetic rays; electrical scalpels (for surgical use); laser scalpels for 
medical purposes; blades for scalpels (surgical purposes); scalpel hands; scalpel handles; sacs and sachets for surgical 
and medical use; isolation bags for medical use; bags for the collection of body fluids; suction bags for medical use; 
bags for wound drainage; bags for the collection of body waste; urinary drainage bags; sachets and bags with filtering 
membranes for medical and surgical use; filters and filtering membranes (for medical purposes); acupuncture tools.
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4308055    10/09/2019
[International Registration No. : 1370778]
Megaport (Services) Pty Ltd

L4 825 Ann St FORTITUDE VALLEY QLD 4006 Australia

Proposed to be Used
IR DIVISION
Cl.38;Audiovisual transmission services; broadcast transmission by satellite; broadcasting or transmission of 
recorded messages and information; cable broadcasting and transmission; communication network consultancy; 
communication services between data banks; communication of data by means of telecommunications; communication 
services for the electronic transmission of data; communication services for the electronic transmission of images; 
communication services for the electronic transmission of voices; communication services for the transmission of 
information; communication services for the transmission of information by electronic means; communications by fibre 
optic networks; communications consultancy; communications services for accessing a data-base; communications 
services for the exchange of data in electronic form; computer aided transmission of messages and images; computer 
communications for the transmission of information; computer data transmission services; computer transmission 
services; computerised data communications; consultancy services relating to communications; consultancy services 
relating to data communications; consultancy services relating to telecommunications; data broadcasting services; data 
communication by electronic means; data communication services; data transmission; data transmission by electronic 
mail; data transmission for others; data transmission services over telecommunications networks; digital transmission 
services; electronic communication services for the transmission of data; electronic communications consultancy; 
electronic communications services for the transmission of data; electronic data communications; electronic data 
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exchange services; electronic data interchange services; electronic instructions transmission services; electronic 
message transmission; electronic transmission (uploading, posting or displaying) of data, information, pictures, images, 
audio and/or video via online forums; electronic transmission of data; electronic transmission of documents; electronic 
transmission of images; electronic transmission of information; electronic transmission of messages; electronic 
transmission of voices; electronic transmission of written communications; facsimile transmission; fibre optic 
telecommunications services; internet portal services (providing user access to a global computer network); message 
storage and transmission (telecommunications); optical fibre telecommunications services; provision of electronic data 
links; provision of facilities for radio receiving and radio transmission; remote transmission of data by means of 
telecommunications; rental of data communication apparatus; rental of data communications equipment; rental of data 
communications installations; rental of radio transmission apparatus; satellite transmission; sending (transmission) of 
news; sound transmission via satellite; streaming of data; telecommunications consultancy; telecommunications 
services for the distribution of data; transmission of computerised data; transmission of data; transmission of data by 
audio-visual apparatus; transmission of data by cable; transmission of data by computer; transmission of data by 
electronic means; transmission of data by radio; transmission of data by radiopaging; transmission of despatches by 
electronic means; transmission of digital files; transmission of digital media files; transmission of documents by 
facsimile; transmission of electronic mail; transmission of global positioning signals for navigation purposes; 
transmission of information by computer; transmission of information by electronic means; transmission of information 
by radio; transmission of information by telephone; transmission of information on a wide range of topics, including 
online and over a global computer network; transmission of messages by computer; transmission of messages by 
telephone; transmission of pictures by satellite; transmission of radio programmes; transmission of sound by electronic 
means; transmission of sound by satellite; transmission of telephone calls; transmission of video films; video 
transmission services; voice transmission services; web portal services (providing user access to a global computer 
network).

Cl.42;Advisory services relating to computer software; back-up (copying) of computer data; cloud computing; 
compilation of data-processing programs; computer consultancy; computer consultancy services; computer engineering 
consultancy services; computer programming consultancy; computer security consultancy; computer security services 
(design and development of secure computer hardware, software and systems); computer security services 
(programming and software installation repair and maintenance services); computer software advisory services; 
computer software consultancy; computer software design; computer software development; computer software 
engineering; computer software programming services; computer support services (computer hardware, software and 
peripherals advisory and information services); computer support services (programming and software installation, repair 
and maintenance services); computer technology consultancy; computerised data storage services; consultancy in 
relation to design for occupational health and safety and ergonomic purposes; consultancy in the design and 
development of computer software; consultancy in the field of energy-saving; conversion of computer programs and 
data, other than physical conversion; conversion of data or documents from physical to electronic media; data cryptology 
services; data encryption services; data mining services; data security consultancy; data security services (firewalls); 
data storage (other than physical storage); design and development of computer software (for others); design 
consultancy; design of computer software; development of computer software; development of computer software 
application solutions; development of software; development of systems for the processing of data; development of 
systems for the storage of data; development of systems for the transmission of data; diagnosis of faults in computer 
software; disaster recovery services for data communications systems; electronic data storage; engineering consultancy; 
hosting of software as a service (saas); information technology (it) consultancy; information technology (it) services 
(computer hardware, software and peripherals design and technical consultancy); installation and maintenance of 
computer software; installation of computer software; installation of middleware (software); installation, repair and 
maintenance of middleware (software); internet portal services (designing or hosting); internet security consultancy; 
maintenance of computer software; monitoring of computer systems for detecting unauthorised access or data breach; 
online provision of web-based software (non-downloadable); platform as a service (paas); preparation of technical 
projects, technical research and consultancy services in the field of carbon offsetting; providing information, including 
online, about design and development of computer hardware and software; provision of online non-downloadable 
software (application service provider); provision of scientific information, advice and consultancy in relation to carbon 
offsetting; quality assurance consultancy; recovery of computer data; rental of computer software; rental of data carriers; 
rental of data processing systems; rental of games software; repair of computer software; research relating to data 
processing; industrial research, engineering and technical consultancy; scanning (conversion of data or documents from 
physical to electronic media); scientific consultancy; software as a service (saas); software creation; software 
engineering; technical data analysis services; technological consultancy; telecommunications technology consultancy; 
updating of computer software; upgrading of computer software; web portal services (designing or hosting); web site 
design consultancy; writing of computer software; off-site data backup (online).
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Priority claimed from 10/04/2019; Application No. : 37409736 ;China 

4321798    24/07/2019
[International Registration No. : 1491481]
PRESTOLITE ELECTRIC (BEIJING) LIMITED

South Xiaopucun, Songzhuang, Tongzhou District Beijing China

Proposed to be Used
IR DIVISION
Cl.7;Automobile motor igniting coil; alternators; dynamo brushes; carbon brushes [electricity]; starters for motors and 
engines; stators [parts of machines]; emergency power generators; brush (generator parts); dynamos; driving motors 
other than for land vehicles; motors for boats; motors, other than for land vehicles; motors, electric, other than for land 
vehicles; pumps [parts of machines, engines or motors]; taps [parts of machines, engines or motors]; propulsion 
mechanisms other than for land vehicles; control cables for machines, engines or motors; control mechanisms for 
machines, engines or motors; roller bearings.

Cl.9;Time recording apparatus; voltage regulators for vehicles; starter cables for motors; integrated circuits; capacitors; 
switches, electric; current rectifiers; relays, electric; armatures [electricity]; inverters [electricity]; solenoid valves 
[electromagnetic switches]; voltage regulator; starters for electric lights; regulating apparatus, electric; chargers for 
electric batteries.

Cl.12;Motors, electric, for land vehicles; engines for land vehicles; motors for land vehicles; driving motors for land 
vehicles; propulsion mechanisms for land vehicles; tyres for vehicle wheels; repair outfits for inner tubes.
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4321799    02/09/2019
[International Registration No. : 1491490]
NINGBO SHILIN ARTS&CRAFTS CO.,LTD

NO.9 DONGJIANG ROAD, HI-TECH ZONE, FENGHUA, NINGBO CITY 315500 ZHEJIANG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.20;Furniture; casks, not of metal; picture frames; bamboo; works of art of wood, wax, plaster or plastic; placards of 
wood or plastics; nesting boxes for household pets; window fittings, not of metal; furniture fittings, not of metal; 
cushions.

Cl.21;Chopsticks; tableware, other than knives, forks and spoons; kitchen utensils; cutting boards for the kitchen; 
basins [bowls]; drinking vessels; containers for household or kitchen use; thermally insulated containers for food; toilet 
utensils; glassware.
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4321885    26/08/2019
[International Registration No. : 1491862]
Shenzhen Miqia Electronic Technology Co., Ltd.

1006, Building A, Qunxing Plaza, Huaqiang North Road, Huaqiang North Street, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Covers for smartphones; cases for smartphones; protective films adapted for mobile phones; chargers for electric 
batteries; portable chargers.

Cl.35;Television advertising; organization of fashion shows for advertising or sale purposes; distribution of samples; 
direct mail advertising; updating of advertising material; publicity; presentation of goods on communication media, for 
retail purposes; bidding quotation; demonstration of goods; advertising agency services.
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4321938    27/08/2019
[International Registration No. : 1491992]
Kelsen Product, Inc.

461 W. Channel Islands Blvd. Port Hueneme CA 93041 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations; skincare products, namely, non-medicated skin moisturizers and skin 
cleansers, face moisturizers and face cleansers, face oils, and eye repair gel; hair care preparations; hair care 
preparations, namely, shampoo, conditioner, creams, gels, styling pastes, non-medicated serums, styling clays, waxes, 
and sprays; eau de la toilette; non-medicated lip care preparations; personal deodorant; shave cream and shave gel; 
shaving preparations; aftershave preparations; non-medicated oils for beards; non-medicated cleansers for beards; non-
medicated ingrown hair preparations; non-medicated acne preparations; body wash; body scrub; body lotion; bar soap; 
wipes impregnated with a skin cleanser; non-medicated eye gel.

Cl.5;Medicated skin care preparations; acne treatment preparations.
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Priority claimed from 26/02/2019; Application No. : 88317333 ;United States of America 

4321973    26/08/2019
[International Registration No. : 1492045]
ZERO MOTORCYCLES INC.

380 El Pueblo Drive Scotts Valley CA 95066 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud-based software for motorcycle operating systems; downloadable computer software and 
firmware for motorcycle operating systems; downloadable computer software for motorcycle operating systems; 
downloadable software for connecting, operating, and managing networked motorcycle operating systems in the internet 
of things (iot); downloadable software for motorcycle operating systems.

Cl.42;Providing on-line non-downloadable software for motorcycle operating systems; providing temporary use of non-
downloadable cloud-based software for motorcycle operating systems; providing temporary use of on-line non-
downloadable cloud computing software for motorcycle operating systems.
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Priority claimed from 22/03/2019; Application No. : 729361 ;Switzerland 

4322016    23/08/2019
[International Registration No. : 1490787]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in the manufacture of perfumes and fragrances, fragrant and aromatic preparations; Chemical 
products used in industry which also contain fragrant or aromatic substances of natural or synthetic origin; chemicals 
used in the manufacture of compositions of perfumery, cosmetics, soaps, detergents, shampoos, mouth and dental care, 
dentifrices, mouthwashes, dental floss, deodorants for personal use and deodorants other than for personal use.

Cl.3;Perfumery, perfume base, perfumes, essential oils, cosmetics, soaps, detergents, shampoos, deodorants for 
personal use, dentifrices and non-medical mouthwashes.
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Priority claimed from 08/07/2019; Application No. : 302019000047559 ;Italy 

4322369    18/07/2019
[International Registration No. : 1490843]
ACQUA DI PARMA S.R.L.

VIA RIPAMONTI, 99 I-20141 MILANO Italy

Proposed to be Used
To be associated with:
762059

IR DIVISION
Cl.3;Perfumery; eau de cologne; eau de toilette; essential oils; deodorants for personal use; perfumed skin lotions; 
perfumed soap; bath salts; bath oils; bath and shower gels; shampoos; cosmetic cream; beauty gels; powders and 
lotions for face, body and hands; shaving gel; shaving cream; aftershave balm; pre-shave and after-shave lotions; 
incense; potpourris; room fragrances; refills for electric room fragrance dispensers; air fragrancing preparations; air 
fragrance reed diffuser.

Cl.4;Scented candles; candles.
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Priority claimed from 03/04/2019; Application No. : 88369446 ;United States of America 

4323168    26/08/2019
[International Registration No. : 1491272]
Northern Lights Enterprises, Inc.

33 Barbour Street Bradford PA 16701 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrances; Room fragrances.

Cl.4;Candles; scented wax for use in candle warmers; solid fire starters; tea light candles.
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Priority claimed from 28/02/2019; Application No. : 88320182 ;United States of America 

4324444    27/08/2019
[International Registration No. : 1492100]
MightyHive, Inc.

394 Pacific Avenue, Floor 5 San Francisco CA 94111 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Marketing and advertising consulting; marketing and advertising services.

Cl.41;Training in the field of digital marketing and advertising software technology.

Cl.42;Computer services, namely, implementation and integration of computer systems and networks for others in the 
field of digital advertising and marketing.

6137



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

4324591    26/08/2019
[International Registration No. : 1491542]
Chengdu HercuLux Photoelectric Technology Co., Ltd.

Southwest Airport Economic Development Zone Internet of Things Industrial Park, Chengdu Shuangliu District 610000 Sichuan 
Province China

Proposed to be Used
IR DIVISION
Cl.9;Objectives [lenses] [optics]; optical lanterns; optical lenses; magnifying glasses [optics]; mirrors; prisms [optics]; 
optical apparatus and instruments; optical glass; spectroscopes; optical condensers.

Cl.11;Stage lamps and lanterns; lamp glasses; light diffusers; light-emitting diodes [LED] lighting apparatus; lamp 
reflectors; safety lamps.

Cl.12;Rearview mirrors.
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4327695    30/08/2019
[International Registration No. : 1492186]
SHENZHEN JUFEI OPTOELECTRONICS CO., LTD

NO. 4, E LING INDUSTRIAL AREA, E GONG LING COMMUNITY, PING HU STREET, LONG GANG DISTRICT, SHENZHEN 
CITY GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Semiconductor device; light regulators [dimmers]; theft prevention installations, electric; electric installations for 
the remote control of industrial operations; semi-conductors; sensor; quantity indicators; materials for electricity mains 
[wires, cables]; light-emitting diodes [LED]; portable media players.

Cl.11;Lighting apparatus and installations; heating installations; disinfectant apparatus; pocket warmers; sanitary 
apparatus and installations; cooking apparatus and installations; air-conditioning apparatus; cooling appliances and 
installations; heating apparatus; ornamental fountains.
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4327815    26/08/2019
[International Registration No. : 1492139]
SHENZHEN NEEWER TECHNOLOGY CO., LTD.

Room 1903, Lushan Building A, No. 3023 Chunfeng Road, Nanhu Street, Luohu District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Monitors [computer hardware]; microphones; cameras [photography]; stands for photographic apparatus; tripods 
for cameras; flashlights [photography]; cases especially made for photographic apparatus and instruments; optical 
lenses; chargers for electric batteries; batteries, electric.

Cl.11;Light bulbs; lamps; lamp mantles; electric torches; lighting apparatus and installations; luminous tubes for 
lighting; lamp shades; diving lights; light-emitting diodes [LED] lighting apparatus; head torches.
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Priority claimed from 08/08/2019; Application No. : 40201917197V ;Singapore 

4328912    30/08/2019
[International Registration No. : 1492987]
HOYA MEDICAL SINGAPORE PTE. LTD.

10 BIOPOLIS ROAD, 04-01 CHROMOS Singapore 138670 Singapore

Proposed to be Used
To be associated with:
3507878

IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; materials for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; eye wash (for pharmaceutical purposes); 
chemical preparations for medical purposes; chemical compositions for medical purposes for use in cataract surgery and 
intraocular and intraocular lens implant surgical procedures; solutions for contact lenses and for intraocular lenses.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; contact lenses; optical 
lenses.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth and artificial 
lenses for implantation in the eye; orthopedic articles; suture materials; intraocular lenses; intraocular lenses for surgical 
implantation; lenses [intraocular prostheses] for surgical implantation; prostheses (intraocular-), [lenses] for surgical 
implantation; suture needles; needles for medical purposes; intraocular injection devices and intraocular injection 
devices preloaded with intraocular lens; injection devices for medical purposes.
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Priority claimed from 26/02/2019; Application No. : 018027205 ;European Union 

4329087    22/08/2019
[International Registration No. : 1492342]
Hoffmann GmbH Qualitätswerkzeuge

Haberlandstr. 55 81241 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine operated tools for all kinds of materials; machines and machine tools for metalworking, woodworking and 
plastic processing, in particular battery machines, drilling machines, angle grinders, hand-held sawing machines, belt 
sanding machines, core drilling machines, compressed air machines.

Cl.8;Hand tools for all kinds of materials.
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4329199    04/09/2019
[International Registration No. : 1492518]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT, SHENZHEN CITY 
GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Smartglasses; smartwatches; computer hardware; computer memory devices; integrated circuit cards [smart 
cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands adapted for tablet computers; flat panel 
displays; flexible flat panel displays for computers; laptop computers; notebook computers; bags adapted for laptops; 
sound transmitting apparatus; camcorders; monitoring apparatus, other than for medical purposes; video monitors; 
audio interfaces; electric and electronic effects units for musical instruments; equalizers [audio apparatus]; security 
surveillance robots; wearable video display monitors; television apparatus; loudspeakers; portable media players; car 
televisions; ultra high definition televisions; liquid crystal display televisions; selfie sticks [hand-held monopods]; 
cameras [photography]; thermal imaging cameras; air analysis apparatus; laboratory robots; teaching robots; optical 
lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for mobile phones; selfie lenses; 
connected bracelets [measuring instruments]; gas testing instruments; digital weather stations; biochips; infrared 
detectors; electronic key fobs being remote control apparatus; video screens; computer keyboards; mouse [computer 
peripheral]; computer programmes, recorded; computer software applications, downloadable; security tokens [encryption 
devices]; personal digital assistants [PDAs]; computer software platforms, recorded or downloadable; black boxes [data 
recorders]; interactive touch screen terminals; humanoid robots with artificial intelligence; electronic sheet music, 
downloadable; smart rings; thin client computers; hand-held electronic dictionaries; computer screen saver software, 
recorded or downloadable; computer software, recorded; downloadable graphics for mobile phones; wearable 
computers; downloadable applications for use with mobile devices; downloadable emoticons for mobile phones; 
computer operating programs, recorded; large-screen liquid crystal displays; electronic diaries; integrated circuit cards 
[smart cards]; electronic chip cards; touch screens; electric plugs; electrical outlets; transducers; digital door locks; 
central alarms; batteries, electric; chargers for electric batteries; rechargeable batteries; electronic pens; video printers; 
computer styluses; downloadable computer software programs; pedometers; fingerprint identifiers; liquid crystal 
displays; human face recognition devices; scales; weighing scales; scales with body mass analyzers; portable digital 
electronic scales; smartphones; wearable activity trackers; cases for smartphones; covers for smartphones; protective 
films adapted for smartphones; transponders; network communication equipment; modems; switchboards; transmitters 
of electronic signals; transmitting sets [telecommunication]; programme-controlled telephone exchange equipment; 
radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with smartphones; holders for cell 
phones; intercoms; wrist-mounted smartphones; digital photo frames; microphones; cabinets for loudspeakers; 
headphones; headsets; virtual reality headsets; video recorders for cars; set-top boxes.

Cl.42;Research and development of new products for others; scientific research; conducting technical project studies; 
telecommunications technology consultancy; computer programming; computer software design; updating of computer 
software; consultancy in the design and development of computer hardware; maintenance of computer software; 
recovery of computer data; conversion of data or documents from physical to electronic media; computer system design; 
creating and maintaining web sites for others; data conversion of computer program data or information [not physical 
conversion]; computer software consultancy; rental of web servers; providing search engines for the internet; web site 
design consultancy; information technology [IT] consultancy; electronic data storage; providing information on computer 
technology and programming via a web site; cloud computing; computer technology consultancy; computer security 
consultancy; developing of driver and operating system software; technical research.
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4329721    27/08/2019
[International Registration No. : 1493333]
DISCORD INC.

444 DE HARO STREET, SUITE 200 SAN FRANCISCO CA 94107 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and computer software application for social networking, sending messages, text, photos, 
graphics, audio and video files to other users; computer software for engaging in text, audio and video chats with other 
users; computer software programs for the integration of text, photo, graphics, audio and video files into interactive 
delivery multimedia applications.

Cl.38;Communication services, namely, transmission of data, graphics, photos, text messages, electronic mail, video 
and audio files by telecommunications networks, wireless communication networks, the Internet, information services 
networks and data networks; message sending and receiving services; text, audio and video messaging services; 
providing online chat rooms, online forums, and electronic bulletin boards for transmission of messages among 
computer and electronic game users.
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4329963    05/09/2019
[International Registration No. : 1493444]
Instabase, Inc.

220 Montgomery Street, Suite 991 San Francisco CA 94104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for aggregating, organizing, searching, querying, extracting, transmitting and 
managing data; downloadable software to facilitate collaboration and sharing of information among users.

Cl.35;Online retail store services featuring computer software programs.

Cl.42;Computer programming; software as a service (SAAS) services featuring software for aggregating, organizing, 
searching, querying, extracting, transmitting and managing data; SAAS services featuring software to facilitate 
collaboration and sharing of information among users; platform as a service (PAAS) featuring computer software 
platforms for running software applications in the field of artificial intelligence, machine learning, and natural language 
processing; computer software consulting; services for updating computer software; hosting of digital content on the 
Internet; hosting of web sites.
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4330055    22/08/2019
[International Registration No. : 1492606]
Limited Liability Company "TPGK"

Aptekarsky pereulok, 4, building 3, floor 2, room II, cabinet 3 RU-105005 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soap; perfumery, essential oils, cosmetics, hair lotions; non-medicated dentifrices.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use; food for babies; plasters, materials for dressings; material for dental fillings and dental 
impressions; disinfectants; preparations for destroying noxious animals; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs [printed]; stationery; adhesives [glues] for 
stationery or household purposes; artists' materials; paintbrushes; typewriters and office requisites [except furniture]; 
instructional and teaching material [except apparatus]; plastic film for wrapping; cards; printing type; printing blocks.

Cl.20;Furniture; mirrors; picture frames.
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Priority claimed from 10/05/2019; Application No. : 88425025 ;United States of America 

4330088    06/09/2019
[International Registration No. : 1492658]
Zetagen Therapeutics, Inc.

841 East Fayette Street Syracuse NY 13210 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products for the treatment of bone diseases.

Cl.10;Bone setting machines and instruments; medical apparatus and instruments for treating osteoarthritis, 
osteoporosis, osteotraumatic injuries, degenerative bone diseases and joint diseases; medical apparatus and instruments 
for treating osteotraumatic injuries, degenerative bone diseases and joint diseases.

Cl.44;Medical, hygienic and beauty care.
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Priority claimed from 31/05/2019; Application No. : UK00003403672 ;United Kingdom 

4336847    22/08/2019
[International Registration No. : 1493488]
3dMD Technologies Limited

3rd Floor North, The Forum 74-80 Camden Street London NW1 0EG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Imaging apparatus; photographic, scanning and optical apparatus and instruments; monitoring instruments; 
printers; scanners and imaging apparatus; cameras; apparatus for recording, transmission, storage or reproduction of 
sound or images; interfaces for computers; electronic display interfaces; computer network interface devices; data 
processing equipment and computers; computer hardware and firmware; computer software; computer software and 
hardware for static and sequential surface imaging of the human face and body; computer software, computer systems 
and hardware for producing, assessing and analysing images of the human face and body; computer software, computer 
systems and hardware for surface imaging systems; computer software and hardware for image processing; computer-
aided design (CAD) software; software for the creation of client interfaces for computer-aided design (CAD); computer 
network servers; software apps for mobile phones and devices; electronic publications, namely, books, manuals, articles 
and blogs; pressure measuring apparatus; software for processing, managing and storing data from imaging apparatus; 
image processors in the nature of portable computer processors with embedded operating systems for image processing 
and for managing and storing image data; recorded and downloadable media; parts and fittings for all the aforesaid.

Cl.37;Repair and installation services; installation, maintenance and repair of imaging, diagnostic, medical or dental 
devices and apparatus; installation, maintenance and repair of imaging, photographic, scanning and optical apparatus 
and instruments; installation, maintenance and repair of scanners and imaging apparatus; installation, maintenance and 
repair of computer hardware; technical support services, namely, troubleshooting in the nature of repair of computer 
hardware; advisory and consultancy services in relation to all the aforesaid.

Cl.41;Education and training in relation to the use of imaging, photographic, scanning and optical apparatus and 
instruments; education and training in relation to the use of scanners and imaging apparatus, software and hardware; 
education and training in relation to the use of apparatus, instruments and equipment for medical, dental or diagnostic 
purposes; provision of lectures, seminars, courses and symposiums for education and training purposes; arranging and 
conducting of conferences; arranging and conducting of congresses; arranging and conducting of seminars; arranging 
and conducting of symposiums; arranging and conducting of colloquiums; provision of online training and courses for 
education and training purposes; rental of cameras, photographic and imaging apparatus; publication of journals, blogs, 
newsletters, books and electronic publications; non-downloadable electronic publications; advisory and consultancy 
services in relation to all the aforesaid.

Cl.42;Scientific and technological services and research and design thereto; industrial analysis and industrial research 
services; design and development of computer hardware, computer systems, computer programmes and software; 
computer programming; technological and scientific research services; product research and development; engineering 
and product testing services for scanning and imaging apparatus, imaging technology, cameras, computer hardware and 
computer systems; computer system analysis; computer software consultancy; consultancy in the design and 
development of computer hardware; rental of computer software; software as a service (SaaS); updating of computer 
software; installation, maintenance and repair of computer software; advisory and consultancy services in relation to all 
the aforesaid.
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Priority claimed from 27/02/2019; Application No. : 30 2019 102 578 ;Germany 

4337302    26/08/2019
[International Registration No. : 1493592]
H. Butting GmbH & Co. KG

Gifhorner Strasse 59 29379 Wittingen-Knesbeck Germany

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses and fittings therefor made of metal.

Cl.40;Material processing, namely surface treatment of pipes.
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Priority claimed from 05/07/2019; Application No. : 30 2019 108 706 ;Germany 

4337883    09/09/2019
[International Registration No. : 1495882]
Lillydoo GmbH

Hanauer Landstraße 147-149 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; cakes of toilet soap; essential oils; dentifrices; cosmetics for use on the skin; cosmetics for 
the use on the hair; pre-moistened cosmetic wipes.

Cl.5;Adult diapers; babies' diapers of cellulose or paper; paper diapers; cloth diapers; lacteal flour for babies; 
nutritional supplements; disinfectants; food for babies; absorbent sanitary articles; pregnancy testing preparations for 
home use; in vitro preparations for predicting ovulation for home use.

Cl.24;Synthetic textile piece goods; textiles made of satin; textiles made of flannel; woollen cloth; textiles made of 
linen; silk [cloth]; non-woven textile articles; textiles made of velvet.

Cl.25;Footwear (excluding orthopedic footwear); headgear; clothing, namely baby and child clothes; none of the 
aforesaid goods being bridal goods (namely veils, panty hoses, shoes), wedding wear, bridal wear, evening dresses, 
flower girl dresses, bridesmaid dresses, clothing for religious ceremonies.

Cl.29;Milk; milk products; preserved vegetables; fruit preserves.
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Priority claimed from 12/03/2019; Application No. : 4533047 ;France 

4337936    10/09/2019
[International Registration No. : 1495997]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; cosmetic products; make-up products.

Cl.4;Candles, perfumed candles.
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4337972    04/09/2019
[International Registration No. : 1288657]
SAS SHADIJOUN

20 rue Thomas Edison F-92230 GENNEVILLIERS France

LA MAISON NORDIQUE

20-22 rue Thomas Edison F-92300 GENNEVILLIERS France

Proposed to be Used
IR DIVISION
Cl.29;Canned meat or fish; caviar; salmon; Smoked salmon;fish; smoked fish; tuna fish; shelled prawns; fish, seafood 
and mussels; crustaceans, not live; crayfish, not live; foiegras; meats; canned meat; dishes made with meat [meat 
predominating]; Chicken; chicken fritters; crabs (not live); crab;canned tomatoes; artichokes; dried vegetables; 
cheeses;grated cheese; powdered cheese; chips; anchovy; Processed vegetables; cod, not live; lobsters, not live; fish 
cakes; edible oils; olive oil; sesame oil; fried onion rings; apple fritters; cream;candied fruits; dried fruits; cooked fruits; 
processed fish spawn;preserved vegetables; prepared fruits; meals made from poultry [poultry predominating]; fresh 
poultry meat; poultry[meat]; cooked dishes entirely or mainly based on poultry; chili oil for seasoning or condiment.

Cl.30;Meat pies; spring rolls; sauces; soy sauce; chili sauce;salad dressings; pepper sauce; spicy soya sauce; hot 
sauce; prepared wasabi; wasabi paste; crackers; rice;mayonnaise; vinegar; bread rolls; bread and buns; Viennese 
pastries; croissants; cakes; chocolate cake; foams; mousses[confectionery]; chocolate mousses; fondants 
[confectionery];macaroons [pastry]; crumble; tarts; fruit pies; ice cream[desserts]; ice and ice cream; cream cakes; cream 
pastries;pastry with cream; éclairs; cheese cakes; cheese sauce; sweet and sour sauce; chopsticks; pancakes 
[foodstuffs]; peppers[seasonings]; dried chili peppers [seasoning]; sambal sauce(red pepper sauce); sambal oelek [milled 
red pepper based sauce]; pepper for use as a condiment; seasoned coating for meat, fish and poultry; teriyaki sauce; Hon 
mirin-type fragrance sauce.

Cl.43;Services for providing food and drink; food and drink catering.
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4337996    29/08/2019
[International Registration No. : 1336029]
Plotlogic Pty Ltd

Level 54, 111 Eagle Street Brisbane City QLD 4000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; packaged software; computer hardware;computer programs (downloadable software); 
apparatus for use in audio-visual communication; global positioning system(GPS) apparatus; plotting apparatus; training 
manuals in the form of a computer program; training manuals in electronic format; electronic publications 
(downloadable); pre-recorded compact discs (disks) (CDs); pre-recorded DVDs; none of the foregoing being in connection 
with literature or screen writing.

Cl.37;Building and construction services; electrical installation services; repair, maintenance and installation advisory 
services; information technology (it) services (computer and computer peripherals installation and maintenance); 
installation of computerised information systems; maintenance, installation and repair of electrical items and equipment; 
repair, maintenance and installation consultancy services; maintenance and repair of electronic installations; installation 
of communications network apparatus.

Cl.42;Application service provider (asp) services; hosting computer sites (web sites); creating and maintaining web 
sites for others; design services; web site design; design of computer software; development of computer software; 
software engineering; engineering project management services; online provision of web-based software (non-
downloadable); technical inspection services; information services relating to information technology; scientific advisory 
services; design of computer hardware; advisory services relating to computer hardware; data mining services.
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Priority claimed from 15/05/2019; Application No. : 018065396 ;European Union 

4338056    12/08/2019
[International Registration No. : 1495699]
Cimco Marine AB

Metallgatan 19 A SE-262 72 ÄNGELHOLM Sweden

Proposed to be Used
IR DIVISION
Cl.7;Motors, other than for land vehicles; fuel injector parts for land and water vehicle engines; aerators; igniting 
magnetos; spark plugs for engines; sparking plugs; exhaust silencers; exhausts; spark arrestors being parts of 
machines; driving devices for machines; driving devices for machines; diesel engines for machines; bilge pumps; boat 
motors; turbines, other than for land vehicles; starters for motors and engines; marine engines; internal combustion 
engines for boats; drive units, other than for land vehicles; motor drive units [other than for land vehicles].

Cl.12;Powerboats; rudders; screw-propellers; steering gears for ships; vehicles; boats; seacraft; structural parts for 
boats; screw-propellers for boats.

Cl.35;Retailing and wholesaling, namely in relation to motors and engines and parts, fittings and accessories for the 
aforesaid goods, and of tools and workshop equipment for construction; organisation of marketing programmes in the 
field of design, and development, preparation, sale, distribution, repair or maintenance of motors and engines and of 
parts, parts and fittings for the aforesaid goods.

Cl.37;Installation, servicing, repair and maintenance in connection with motors, engines and machines (including drive 
units), hand-held power tools, apparatus and devices for workshops, and in connection with parts, components and 
fittings for the aforesaid goods; rental of motors and engines and machines and of tools and workshop equipment for 
construction; shipbuilding.
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Priority claimed from 25/02/2019; Application No. : 36469650 ;China 

4338213    26/08/2019
[International Registration No. : 1495098]
Huawei Technologies Co., Ltd.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Memory expansion cards; memory cards; electronic memories; memory card readers; electronic circuit cards; 
electronic card readers; semi-conductor memory units; semi-conductor memories; card readers; cards with integrated 
circuits; SIM cards; USB card readers; touch screen pens; solid state drives; memories for use with computers; 
chipcards; memory boards; memory expansion modules; memory modules; microchip cards; flash card adapters; blank 
flash memory cards; blank USB cards; blank integrated circuit cards [blank smart cards]; flash card readers; computer 
software, recorded; secure digital (SD) memory cards; electronic key cards; electronic and magnetic id cards for use in 
connection with payment for services; secure digital (SD) card readers; smartglasses; smartwatches; smartphones; 
wearable activity trackers; network communication equipment; portable power supply; tablet computers; flat panel 
displays; flexible flat panel displays for computers; laptop computers; notebook computers; headphones; earphones; 
head-mounted video displays; car video recorders; loudspeakers; portable media players; subwoofers; soundbars; 
cabinets for loudspeakers; computer programs, recorded; computer software applications, downloadable; humanoid 
robots with artificial intelligence; biochips; electronic key fobs being remote control apparatus; security tokens 
[encryption devices]; facial recognition apparatus; video screens; integrated circuits; electronic chips; ultra high 
definition televisions; liquid crystal display (LCD) televisions.

Cl.35;Provision of an online marketplace for buyers and sellers of goods and services; search engine optimisation for 
sales promotion; presentation of goods on communication media, for retail purposes; price comparison services; 
business information; advertising; sales promotion for others; online advertising on a computer network; commercial 
information and advice for consumers [consumer advice shop]; data search in computer files for others.

Cl.36;Real estate management; insurance information; processing of credit card payments; processing of debit card 
payments; exchanging money; electronic funds transfer; online banking; capital investment; providing rebates at 
participating establishments of others through use of a membership card.

Cl.38;Message sending; providing internet chatrooms; providing user access to a global computer network; providing 
access to databases; transmission of digital files; streaming of data; radio broadcasting; teleconferencing services; 
communications by cellular phones; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images.

Cl.41;Instruction services; arranging and conducting of conferences; providing online electronic publications, not 
downloadable; entertainment information; health club services [health and fitness training]; booking of seats for shows; 
game services provided online from a computer network; ticket agency services [entertainment]; providing online music, 
not downloadable; providing online videos, not downloadable; providing films, not downloadable, via video-on-demand 
services; providing television programmes, not downloadable, via video-on-demand services.

Cl.42;Technological research; research and development of new products for others; scientific research; technical 
project studies; telecommunications technology consultancy; computer programming; computer software design; 
updating of computer software; consultancy in the design and development of computer hardware; maintenance of 
computer software; recovery of computer data; conversion of data or documents from physical to electronic media; 
computer system design; creating and maintaining web sites for others; data conversion of computer programs and data 
[not physical conversion]; computer software consultancy; rental of web servers; providing search engines for the 
internet; web site design consultancy; information technology [it] consultancy; electronic data storage; providing 
information on computer technology and programming via a web site; cloud computing; computer technology 
consultancy; computer security consultancy; developing of driver and operating system software.
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Priority claimed from 14/02/2019; Application No. : 88302047 ;United States of America 

4338280    09/08/2019
[International Registration No. : 1495168]
Rubius Therapeutics, Inc.

399 Binney Street Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Cells for medical or clinical use for the treatment of a variety of human and animal diseases and conditions, 
namely, cancer, inflammatory diseases and disorders, autoimmune diseases and disorders, metabolic diseases and 
disorders, genetic diseases and disorders, infectious diseases and disorders, cardiovascular diseases and disorders, and 
other diseases and disorders; pharmaceutical preparations of cells for medical or clinical use for the treatment of a 
variety of human and animal diseases and conditions, namely, cancer, inflammatory diseases and disorders, autoimmune 
diseases and disorders, metabolic diseases and disorders, genetic diseases and disorders, infectious diseases and 
disorders, cardiovascular diseases and disorders, and other diseases and disorders, namely, neurological diseases and 
disorders, hematological diseases and disorders, dermatological diseases and disorders, ophthalmological diseases and 
disorders, gastrointestinal diseases and disorders, genitourinary diseases and disorders, renal diseases and disorders, 
respiratory diseases and disorders, connective tissues diseases and disorders, and enzyme deficiency diseases and 
disorders.

Cl.42;Scientific research, pharmaceutical research, medical research, technical consultation and product development 
for others in the field of biotechnology and development of pharmaceuticals, therapeutic agents and medical devices.
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4338353    26/08/2019
[International Registration No. : 1495544]
SHENZHEN CERTAINN TECHNOLOGY CO., LTD.

Rm 501, Bldg 8-C, GOTO digital Technology Park, No. 137 Bulan Rd, Longgang District 518112 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Measuring instruments; surveying apparatus and instruments; optical apparatus and instruments; computer 
software, recorded; computer programs [downloadable software]; computer software applications, downloadable; data 
processing apparatus; computer memory devices; computer programs, recorded; computer operating programs, 
recorded.

Cl.10;Massage apparatus; medical apparatus and instruments; ophthalmometers; ophthalmoscopes; medical 
guidewires; apparatus for use in medical analysis; diagnostic apparatus for medical purposes; cases fitted for medical 
instruments; surgical apparatus and instruments; radiological apparatus for medical purposes.
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Priority claimed from 29/03/2019; Application No. : 018042687 ;European Union 

4338472    03/09/2019
[International Registration No. : 1495584]
Siemens Aktiengesellschaft

Werner-von-Siemens-Str. 1 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electrotechnical and electronic measuring, signalling, counting, recording, monitoring, controlling, regulating and 
commutating apparatus; electric and electronic data recording, data input, data capture, data processing, data transfer, 
data transmitting, data storage and data output devices; electric installations consisting of a combination of the 
aforementioned apparatus and instruments; parts of the mentioned above appliances, devices and instruments; software; 
data processing programs; hardware and software for operating commercial and industrial installations, infrastructure 
equipment, in particular for automation, healthcare, energy production and distribution, traffic and transport, in particular 
all of the aforesaid for process, product and service optimisation; computer networking and data communications 
equipment; application software for cloud computing services.

Cl.42;Development, creation and rental of software and computer programs.
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Priority claimed from 02/04/2019; Application No. : 30 2019 007 847 ;Germany 

4338620    30/08/2019
[International Registration No. : 1495327]
LANXESS Deutschland GmbH

Kennedyplatz 1 50679 Köln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances, chemical materials and chemical preparations each for the manufacture, processing and 
treatment of artificial leather; chemical additives for plastics.

Cl.2;Coatings for artificial leather (dyeing); coatings for plastics (paints).

Cl.18;Artificial leather.
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Priority claimed from 20/02/2019; Application No. : 30 2019 004 068 ;Germany 

4338674    19/08/2019
[International Registration No. : 1495273]
Unifer International GmbH

Strandweg 8 18107 Elmenhorst/Lichtenhagen Germany

Proposed to be Used
IR DIVISION
Cl.1;Fertilizers; manures; organic fertilizers; soil conditioning preparations; preparations for fortifying plants; bio-
stimulants for plants; plant growth regulators (natural and synthetic).

Cl.35;Wholesaling in relation to chemical and biological products for use in agriculture.
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4339101    03/09/2019
[International Registration No. : 1494016]
Blockchain Solution Limited Liability Company

Presnenskaya nab., h. 12, room A32-1 RU-123112 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Sales promotion for others; presentation of goods on communication media, for retail purposes.

Cl.36;Electronic funds transfer; credit bureau services; debt collection agency services; lease-purchase financing; 
savings bank services; issuance of credit cards; issuance of tokens of value; financial information; financial consultancy; 
lending against security; financial management; online banking; securities brokerage; providing financial information via 
a web site; check verification; stocks and bonds brokerage; financial management of reimbursement payments for others; 
banking; stock brokerage services; financial customs brokerage services; financing services; processing of credit card 
payments; processing of debit card payments; surety services; charitable fund raising; investment of funds; organization 
of monetary collections; business liquidation services, financial.

Cl.45;Leasing of internet domain names; legal research; intellectual property consultancy; monitoring intellectual 
property rights for legal advisory purposes; licensing of intellectual property; licensing of computer software [legal 
services]; inspection of factories for safety purposes; registration of domain names [legal services]; personal background 
investigations; copyright management; legal administration of licences; legal document preparation services; online 
social networking services; legal services in relation to the negotiation of contracts for others.
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Priority claimed from 01/04/2019; Application No. : 30 2019 104 227 ;Germany 

4339126    09/09/2019
[International Registration No. : 1495352]
Lillydoo GmbH

Hanauer Landstraße 147-149 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; cakes of toilet soap; essential oils; dentifrices; cosmetics for use on the skin; cosmetics for 
the use on the hair; pre-moistened cosmetic wipes.

Cl.5;Adult diapers; babies' diapers of cellulose or paper; paper diapers; cloth diapers; lacteal flour for babies; 
nutritional supplements; disinfectants; food for babies; absorbent sanitary articles.

Cl.24;Synthetic textile piece goods; textiles made of satin; textiles made of flannel; woollen cloth; textiles made of 
linen; silk [cloth]; non-woven textile articles; textiles made of velvet.

Cl.25;Footwear (excluding orthopedic footwear); headgear; clothing, namely baby and child clothes; none of the 
aforesaid goods being bridal goods (namely veils, panty hoses, shoes), wedding wear, bridal wear, evening dresses, 
flower girl dresses, bridesmaid dresses, clothing for religious ceremonies.

Cl.29;Milk; milk products; preserved vegetables; fruit preserves.
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Priority claimed from 26/02/2019; Application No. : 88316461 ;United States of America 

4339152    16/08/2019
[International Registration No. : 1495413]
Rubicon Communications LLC

4616 W. Howard Ln. 900 Austin TX 78728 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable and/or recorded telecommunications software for managing and implementing networking and 
communications applications; downloadable and/or recorded software for managing, controlling, integrating, and 
securing computer networking devices; computer network controllers, namely, software solutions for providing routing, 
forwarding, gateway, connectivity, access control, and packet processing; downloadable and/or recorded computer 
software for the creation of firewalls; downloadable and/or recorded computer software for the creation of virtual private 
networks; downloadable and/or recorded computer software used in network communications for connecting global 
computer networks; downloadable and/or recorded computer software used in network communications for connecting 
private computer networks; downloadable and/or recorded computer software used in network communications for inter-
connecting private and global computer networks; downloadable and/or recorded computer software for use as a router 
or virtual router for packet and data control, security, monitoring and extending virtual network reach; downloadable 
and/or recorded computer software for analysis, information extraction, and management of data flows in network 
communications.

Cl.42;Software as a service (SAAS) services featuring software for use as a virtual router for packet and data control, 
security, monitoring and extending virtual network reach; SAAS services for the analysis, information extraction, and 
management of data flows in network communications; SAAS services, namely, hosting software for use by others as a 
virtual router for packet and data control, security, monitoring and extending network reach; cloud computing featuring 
software for use as a virtual router for packet and data control, security, monitoring and extending virtual network reach; 
providing on-line non-downloadable operating software for accessing and using a cloud computing network; providing 
on-line non-downloadable software for operating and maintaining computer networks, servers, and for network security; 
networking services, namely, integration of private and public cloud computing environments; providing temporary use of 
on-line non-downloadable cloud computing software for managing, controlling, integrating, implementing, and securing 
virtual networks; information technology (IT) consulting services; IT consulting services in the fields of datacenter 
architecture, public and private cloud computing solutions, and evaluation and implementation of Internet technology and 
services.
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4339192    22/08/2019
[International Registration No. : 1495481]
Dirck Gevers

Dorfstr. 1A 85232 Bergkirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware; computer software; electronic publications downloadable from databases or the 
Internet.

Cl.16;Classified directories; journals; manuals [handbooks].

Cl.35;Advertising; business management; business administration; office functions; business consultancy, marketing, 
business project management, consultancy in relation to staff placement, recruitment and management; provision of 
commercial and business contact information; business management and organization consultancy; public relations 
consulting services, economic consultancy; lobbying services for commercial purposes; professional business 
consulting; advertising and marketing consultancy.

Cl.36;Financial affairs; monetary affairs; loans [financing]; project finance; financial advisory; taxation advisory (not 
accounting).

Cl.38;Telecommunications; providing access to databases; transmission of data and information by computer and 
electronic communication means.

Cl.41;Education; providing of training; entertainment; cultural activities; arranging and conducting colloquiums, 
conferences, congresses, seminars, symposiums, and training workshops; publishing services for books and magazines; 
publication of printed directories; publication of books, periodical publications, magazines, newspapers and newsletters; 
publication of books, periodicals and newspapers on the Internet; online publication of electronic newspapers, 
periodicals and magazines.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.45;Legal services, in particular in relation to starting up and registering companies; dispute resolution services.
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4339263    27/08/2019
[International Registration No. : 1485751]
MAM BABYARTIKEL GESELLSCHAFT M.B.H.

Lorenz-Mandl-Gasse 50 A-1160 Wien Austria

Proposed to be Used
IR DIVISION
Cl.10;Pacifiers, feeding bottle teats; baby bottles and baby cups with teats; teats, closures, caps and valves for baby 
feeding bottles with teats; feeding bottles; nipple protectors; parts and fittings for all the aforesaid goods.

Cl.21;Household and kitchen containers, namely, sealable containers of plastic for baby feeding bottles with teats and 
dummies, also suitable for sterilising; household and kitchen containers, namely, containers of plastic for teats and baby 
feeding bottles with teats.
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Priority claimed from 12/02/2019; Application No. : 018021528 ;European Union 

4339328    12/08/2019
[International Registration No. : 1493928]
Planmeca Oy

Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Optical apparatus and instruments; optical cameras and scanners, accessories for optical cameras and scanners.

Cl.10;Dental and veterinary intraoral cameras, video cameras and scanners; intraoral cameras and scanners and 3D 
scanners; digital intraoral and 3D intraoral cameras and scanners for imaging cavities of humans and animals for 
diagnosis and treatment, and accessories therefor; accessories for intraoral cameras and scanners and 3D scanners; tips 
for cameras, scanners and 3D scanners for imaging intraoral anatomies; tips for intraoral cameras, scanners and 3D 
scanners.
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Priority claimed from 13/02/2019; Application No. : 88299441 ;United States of America 

4339334    13/08/2019
[International Registration No. : 1493933]
Talend S.A.

9, rue Pages F-92150 Suresnes France

Proposed to be Used
IR DIVISION
Cl.9;Computer software development tools; computer software, namely, software development tools for the creation of 
web applications; computer software for creating web-based application programming interface (API) software; computer 
software for creating, testing, managing, and working on software development projects; computer software for 
development of cloud-based programs or applications; computer application software for code development, code 
editing, code testing, API selection and integration, plugins selection and integration, and code deployment or integration; 
web application framework software; downloadable computer software for use in designing websites.

Cl.42;Application service provider (ASP) featuring software frameworks for developing software; application service 
provider (ASP) featuring computer software development tools; application service provider (ASP) featuring software 
development tools for the creation of web applications; application service provider (ASP) for creating web-based 
application programming interface (API) software; application service provider (ASP) featuring application programming 
interface (API) software for use in building software applications; providing on-line non-downloadable software 
development tools; application service provider, namely, hosting the application programming interface (API) software of 
others; hosting of digital content on the Internet; computer services, namely, cloud hosting provider services.
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4339356    26/08/2019
[International Registration No. : 1494496]
Guangzhou Yian Labor Protection Products Co., Ltd

2119, Building 3, No. 9 Jieshun Road, Nancun Town, Panyu District, Guangzhou Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Protection devices for personal use against accidents; workmen's protective face-shields; protective masks; 
gloves for protection against accidents; acid-proof gloves; acid-proof rubber shoes; life belts; clothing for protection 
against fire; safety nets; protective helmets.

Cl.21;Gloves for household purposes; polishing gloves; kitchen mitts; gardening gloves; car washing mitts; cleaning 
instruments, hand-operated; sponges for household purposes; barbecue mitts.
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Priority claimed from 25/02/2019; Application No. : 018026913 ;European Union 

4339463    21/08/2019
[International Registration No. : 1494593]
Planmeca Oy

Asentajankatu 6 FI-00880 Helsinki Finland

Proposed to be Used
To be associated with:
1703563

IR DIVISION
Cl.10;Dental equipment; dental apparatus; dental apparatus, electric; apparatus for dental purposes; apparatus for use 
by dental hygienists; apparatus for use by dental hygienists; dental care apparatus with an integrated anti-bacterial and 
decontamination unit; dental care apparatus with an integrated disinfecting unit; dental care apparatus with an integrated 
unit for sterilizing liquid conduits; dental care apparatus with an integrated unit for decontaminating liquid conduits; 
dental care apparatus with an integrated unit for purifying liquid conduits.

Cl.11;Sterilisers; decontamination apparatus and instruments; bactericidal apparatus and instruments; apparatus and 
instruments for disinfection; apparatus for sterilising, decontaminating and purifying liquids; liquid treatment reactors; 
apparatus and instruments for removing impurities from liquids; purification apparatus and instruments; anti-bacterial 
and decontamination apparatus and instruments for dental and medical use; disinfecting apparatus for dental and 
medical purposes; apparatus for sterilising, decontaminating and purifying liquid conduits of dental and medical 
apparatus.
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4339723    21/08/2019
[International Registration No. : 1494388]
Poppe + Potthoff GmbH

Dammstraße 17 33824 Werther Germany

Proposed to be Used
IR DIVISION
Cl.7;Pipes and tubes and parts thereof made of steel, stainless steel and metal as parts of machines as well as parts of 
motors; turned parts of metal as mechanical parts of machines as well as motors and systems and components made of 
these turned parts; Fuel distribution rails and ducts for use in motors (except for vehicles); couplings for decoupling of 
drive systems and mechanisms for power transmission (except for vehicles); machines for metal, wood and plastic 
industry as well as automotive industry; machine tools; couplings for machines and couplings as parts of machines; 
Mechanical systems and appliances for high-pressure adjustments,essentially consisting of valves, pressure intensifiers, 
switching devices, switch panels, at least one drive unit and devices and appliances for protection against overloading, 
as well as these goods as parts and spare parts of machines; mechanical systems for generating pressure and these 
goods as parts and spare parts of machines; mechanical systems for solidifying surfaces (auto frettage systems) and 
these goods as parts and spare parts of machines.

Cl.9;Visual cells for optical observation of the behavior of liquids,gases and solids, especially those under high 
pressure; control and high pressure manometer; Testing, measuring, monitoring,regulating, control, switching and 
monitoring apparatus,devices, systems, stands and instruments; Test benches and test systems for testing hoses and 
housings, for endurance and pressure tests, for burst pressure tests, for manometer tests, for gas compressors and 
control systems, for burst pressure tests, for fittings tests, for manometer adjustments and for pressure tests; Impulse 
testing systems; Pressure cycling testing systems; Systems for determining the service life strength of components with 
high pressure requirements;electrical couplings; Software.

Cl.12;Pipes arid tubes and parts thereof made of steel, stainless steel and metal as parts of land vehicles, water 
vehicles, aircraft as well as apparatus for locomotion by land, air or water;turned parts of metal as mechanical parts of 
land vehicles,water vehicles, air craft as well as apparatus for locomotion by land, air or water; Fuel distribution rails and 
lines for use in motors of land vehicles, water vehicles, air craft as well as apparatus for locomotion by land, air or water; 
couplings and power transmission components for use land vehicles, water vehicles, air craft as well as apparatus for 
locomotion by land,air or water.

Cl.37;Installation, assembly, repair and maintenance of all the above mentioned goods in classes 6, 7, 9 and 12.

Cl.42;Performance of diagnostic and analytical processes in technical respects; performance of pressure testing; burst 
pressure testing, impulse pressure testing and lifetime tests for tubes and hoses, housings, containers, pressure 
transmitters,common rails, injection lines, fittings, accumulators, nozzels,nozzle holders, airbags, belt pretensioners and 
other components that have to withstand high pressures.
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Priority claimed from 07/05/2019; Application No. : UK00003397383 ;United Kingdom 

4339830    31/07/2019
[International Registration No. : 1494241]
Smith & Nephew plc

Building 5, Croxley Park, Hatters Lane WATFORD, Hertfordshire WD18 8YE United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic preparations for skin care; skin cream; moisture protection cream; skin lotion; moisturising lotions.

Cl.5;Surgical and medical wound dressings and bandages; plasters; gels, ointments and powders for the treatment of 
wounds; bone cement for medical purposes; adhesive bands and tapes for medical use; gauze for dressings; medicated 
skin care preparations; pharmaceutical preparations for the treatment of wounds; medicated cotton wipes for medical 
use; medicated cotton swabs for medical use.

Cl.9;Computer software and hardware for medical use; computer hardware and software for use in operating 
orthopaedic and endoscopic devices for medical purposes; computer software and hardware for evaluating wound 
treatment protocols for medical purposes; computer software and hardware for use in computer assisted surgery and 
medical record keeping; apparatus for capturing, storing, displaying and printing images in electronic format for use in 
the medical and surgical industry; computer software and hardware for monitoring, detecting, tracking and recording 
patient movement and activity.

Cl.10;Surgical and medical apparatus and instruments; surgical instruments for use in endoscopic, orthopaedic and 
ear, nose and throat surgery; orthopaedic implants and prostheses; artificial hip implants; artificial knee implants; 
sterilised cases for instruments used in orthopaedic surgery; orthopaedic fixation devices; bone fixation appliances for 
surgical use; internal and external bone fracture fixators; bone plates; bone screws; bone cement mixers; endoscopes; 
light sources for use in endoscopic surgery; video cameras for attachment for an arthroscope or endoscope; fluid 
management systems for medical use; medical devices for electrosurgery and electron plasma assisted surgery; probes, 
catheters, generators and electrodes for use in electrosurgery; surgical sutures; surgical suture anchors; suture 
materials; negative pressure wound therapy devices; adhesive surgical incise drapes; elastic, suspensory and support 
bandages and stockings; bandages for joints, elastic bandages; personal monitoring sensor systems for medical 
purposes; medical devices for detecting, tracking, and recording a person's position and activity; surgical robots; 
surgical drapes.

Cl.41;Medical education services; medical training and teaching.

Cl.44;Healthcare services; medical information services; medical services.
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4339842    13/08/2019
[International Registration No. : 1494299]
NANTONG PERFECT TRADE CO.,LTD

ROOM NO.303, BUILDING A, NO.869 NANYUAN MIDDLE ROAD, QIDONG CITY 226200 JIANGSU China

Proposed to be Used
IR DIVISION
Cl.7;Electric marble cutters; electric rotary hammers; electric hand drills; electric angle grinders; electric wrenches; 
electric saws; electric screwdrivers; hand-held tools, other than hand-operated; spray-paint machines; spray guns for 
paint.

Cl.9;Levels [instruments for determining the horizontal]; measuring instruments; surveyors' levels; surveying apparatus 
and instruments; levelling staffs [surveying instruments]; leveling rod for measuring; surveying instruments; measuring 
instruments; range finders; distance measuring apparatus.
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Priority claimed from 10/05/2019; Application No. : 88425046 ;United States of America 

4339863    06/09/2019
[International Registration No. : 1493700]
Zetagen Therapeutics, Inc.

841 East Fayette Street Syracuse NY 13210 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products for the treatment of bone diseases.

Cl.10;Bone setting machines and instruments; medical apparatus and instruments for treating osteoarthritis, 
osteoporosis, osteotraumatic injuries, degenerative bone diseases and joint diseases; medical apparatus and instruments 
for treating osteotraumatic injuries, degenerative bone diseases and joint diseases.
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4339893    02/09/2019
[International Registration No. : 1494001]
BASF SE

Carl-Bosch-Str. 38 67056 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials, flexible pipes, not of metal.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; monuments, not of metal.
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Priority claimed from 28/02/2019; Application No. : 018028353 ;European Union 

4339955    14/08/2019
[International Registration No. : 1493715]
Schill GmbH & Co. KG

Bruckstr. 44 70734 Fellbach Germany

Proposed to be Used
IR DIVISION
Cl.6;Reels of metal, non-mechanical, for flexible hoses; winding spools of metal, non-mechanical, for flexible hoses.

Cl.7;Drums being machine parts, in particular for winding hoses and cables, reels and hose reels, cable drums for the 
audio/video sector, for coiling corresponding audio/video cables, motorised drums, balancer drums.

Cl.9;Electric lines, cables and extension cables, sockets, single and multiple sockets, switches, safety switches.

Cl.20;Non-mechanical reels, not of metal, for flexible hoses; winding spools, not of metal, non-mechanical, for flexible 
hoses.
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Priority claimed from 16/03/2019; Application No. : 88342869 ;United States of America 

4339965    09/09/2019
[International Registration No. : 1493732]
Nicer Industries, Inc.

P.O. Box 1383 Los Altos CA 94023 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Holding company services, namely, providing business management and business administration services for 
subsidiaries and affiliates.

Cl.36;Holding company services, namely, provision of investment capital, financial reporting and financial advising to 
subsidiaries and affiliated companies.
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Priority claimed from 25/04/2019; Application No. : UK00003394812 ;United Kingdom 

4339982    09/08/2019
[International Registration No. : 1494453]
Skyscanner Limited

Floor 6, The Avenue, 1 Bedford Avenue LONDON WC1B 3AU United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Advertising services provided via the Internet; opinion polling; data processing; provision of business 
information; business information services, namely data fees; auctioneering; all relating to the travel and hospitality 
sectors.

Cl.39;Travel information and arrangement services provided from an Internet website; providing travel information via 
means of a global computer network; travel information provided online from a computer database; travel information 
accessible via a mobile phone utilising wireless application protocol technology; travel agency services for arranging 
travel; travel booking agencies; booking of airport parking.

Cl.42;Providing search engines for the Internet relating to the travel and hospitality sectors.

Cl.43;Booking of temporary accommodation; agency services for booking temporary accommodation; information and 
booking services in relation to temporary accommodation provided from an Internet website; providing information 
relating to temporary accommodation via means of a global computer network; information relating to temporary 
accommodation provided online from a computer database; information relating to temporary accommodation accessible 
via a mobile phone utilising wireless application protocol technology; restaurant booking services; provision of 
information relating to restaurants and bars.

6177



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 30/07/2019; Application No. : 018101373 ;European Union 

4339993    08/08/2019
[International Registration No. : 1494471]
Carl Walther GmbH

Im Lehrer Feld 1 89081 Ulm Germany

Proposed to be Used
IR DIVISION
Cl.13;Firearms; pistols (arms); guns (weapons); rifles; revolvers; small arms; sporting rifles; sporting pistols; starter 
pistols; blank cartridge weapons; blank firing guns; air guns; air rifles (weapons); air pistols (weapons); compressed air 
weapons; laser weapons; hunting firearms; compressed gas weapons; gas weapons; flare guns; flare rifles; airsoft guns; 
weapons for shooting rubber balls; weapons for shooting pepper ammunitions; paintball guns not for recreational 
purposes; ammunition; holsters; case covers for firearms; rifle cases; aiming sights for weapons; sights, other than 
telescopic sights, for firearms; rail systems for firearms; safety catches for firearms; speedloader; gun mounts; silencers; 
gunstocks; cleaning kits for weapons; sprays for personal defense purposes; irritant gas sprays; pepper spray; parts of 
all aforesaid goods, included in this class.

Cl.25;Clothing; headgear; footwear.

Cl.28;Toy weapons; toy replicas of weapons; toy model kids of weapons; toy decorative weapons; paintball guns; 
airsoft guns for recreational purposes; toy cap guns; sling shots; bows for archery; crossbows (sporting apparatus); 
ammunition for all the afore-mentioned weapons; parts and accessories of all aforesaid goods, included in this class.
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4340067    06/09/2019
[International Registration No. : 1494155]
Austinracing Ltd

Downview Farm, Town Littleworth Road, Cooksbridge LEWES, East Sussex BN8 4TD United Kingdom

Proposed to be Used
IR DIVISION
Cl.6;Bends (pipe-) of metal [other than parts of machines]; valve assemblies of metal [other than parts of machines]; 
valves of metal other than parts of machines including those from alloy steel and titanium; metal valves not being parts of 
machines; valves of metal, other than parts of machines.

Cl.7;Molds for use in the manufacture [machine parts]; adaptors for pipes [parts of machines]; adaptors for tool bits 
[parts of machines]; baffles [parts of machines, engines or motors]; butterfly valves (non-metallic-) being parts of 
machines; butterfly valves of metal being parts of machines.
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Priority claimed from 11/03/2019; Application No. : 18033852 ;European Union 

4341930    06/09/2019
[International Registration No. : 1496644]
GOBIK SPORT WEAR, S.L.

C/ PINTOR MUÑOZ BARBERAN 21 E-30510 YECLA (MURCIA) Spain

Proposed to be Used
IR DIVISION
Cl.25;Clothing; footwear; headwear.

Cl.35;Advertising and sales promotion services; commercial business management services; assistance services 
relating to the conducting and management of a commercial franchised business; import and export services; sales 
management services; wholesale and retail sale services in stores, by catalog or via global computer networks for 
clothing, footwear, headgear.
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4342163    30/08/2019
[International Registration No. : 1496743]
James T. Holdings Pty Ltd

46a Staton Road East Fremantle WA 6158 Australia

Proposed to be Used
IR DIVISION
Cl.9;Interactive entertainment software, including computer game software, computer game programs and applications; 
computer game programs and software; computer games entertainment software; downloadable computer games 
software; games software and programs; apparatus for testing games, toys and sporting equipment and apparatus; 
sports glasses, goggles and helmets; downloadable software; downloadable electronic games and applications; video 
game software; games software for use on mobile phones, tablets and other electronic mobile devices; games software 
downloadable to mobile phones, software and other electronic mobile devices; software for use on and/or downloadable 
to mobile phones, tablets and other electronic mobile devices; applications software, including applications software 
featuring computer games; cases for mobile phones, tablets and other electronic mobile devices.

Cl.28;Games, toys and playthings; sporting articles and equipment; apparatus for use in sports; bags and cases 
adapted for sporting articles, apparatus and implements; kite boards and kite surfing articles and equipment; physical 
exercise apparatus and machines; protectors and protective articles for use in sport; safety harnesses and restraints for 
use in sport; apparatus for games and electronic games; apparatus and articles for use in playing games and for use with 
board games; board games; educational games and playthings; electronic games; game machines; games for adults and 
children; hand held electronic and computer games.
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Priority claimed from 27/02/2019; Application No. : 30 2019 102 606 ;Germany 

4343924    26/08/2019
[International Registration No. : 1496819]
Dr. Rainer Dulger

Ludolf-Kehl-Straße 6 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; downloadable software for use with crypto currency and digital currency; software for creating and 
providing a crypto currency; downloadable software and software applications for use in relation to crypto currency, 
blockchain technology, distributed ledger technology and financial trading and for the processing of financial and 
business transactions; databases with an integrity (security against subsequent manipulation) that is secured by storing 
the hash value of the previous data set in the respectively subsequent data set, namely by cryptographic chaining.

Cl.36;Financial affairs; monetary affairs; clearing, financial; bill payment services; electronic funds transfer; virtual 
currency transfer services; finance services, in particular providing of a crypto currency via a global communications 
network (the Internet); virtual currency trading services; crypto currency exchange services; digital currency trading and 
exchange services; electronic funds transfer, in particular using blockchain technology and/or distributed ledger 
technology (DLT); conducting of financial transactions, in particular by means of mining crypto currencies in digital 
blockchain databases, and by means of forwarding crypto currencies on computer networks; banking based on 
blockchain technology; credit services based on blockchain technology; banking based on crypto currency (digital 
means of payment); credit services based on crypto currency (digital means of payment); electronic stock exchange 
services; stock exchange services in connection with currencies, electronic currencies and crypto currencies; provision 
of information relating to digital and crypto currencies.

Cl.38;Telecommunications; providing of access to computer software for enabling communication via computer; 
providing of access to computer software for enabling trade based on crypto currency (digital currency units); providing 
access to computer software for enabling the exchange of crypto currencies (digital currency units) for other crypto 
currencies (digital currency units); providing of access to computer software for encrypting and decrypting data.

Cl.42;Design and development of computer software; software as a service [SaaS]; software as a service (SaaS) 
featuring computer software for services to enable the secure exchange of funds and information in electronic payment 
transactions; IT programming services; information technolgoy [IT] consultancy services; hosting of trading platforms on 
the Internet.
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Priority claimed from 25/02/2019; Application No. : 36472050 ;China 

4344073    26/08/2019
[International Registration No. : 1496349]
Huawei Technologies Co., Ltd.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
To be associated with:
773291, 2900807

IR DIVISION
Cl.9;Memory expansion cards; memory cards; electronic memories; memory card readers; electronic circuit cards; 
electronic card readers; semi-conductor memory units; semi-conductor memories; card readers; cards with integrated 
circuits; SIM cards; USB card readers; touch screen pens; solid state drives; memories for use with computers; 
chipcards; memory boards; memory expansion modules; memory modules; microchip cards; flash card adapters; blank 
flash memory cards; blank USB cards; blank integrated circuit cards [blank smart cards]; flash card readers; computer 
software, recorded; secure digital (SD) memory cards; electronic key cards; electronic and magnetic ID cards for use in 
connection with payment for services; secure digital (SD) card readers; smartglasses; smartwatches; smartphones; 
wearable activity trackers; network communication equipment; portable power supply; tablet computers; flat panel 
displays; flexible flat panel displays for computers; laptop computers; notebook computers; headphones; earphones; 
head-mounted video displays; car video recorders; loudspeakers; portable media players; subwoofers; soundbars; 
cabinets for loudspeakers; computer programs, recorded; computer software applications, downloadable; humanoid 
robots with artificial intelligence; biochips; electronic key fobs being remote control apparatus; security tokens 
[encryption devices]; facial recognition apparatus; video screens; integrated circuits; electronic chips; ultra high 
definition televisions; liquid crystal display (LCD) televisions.

Cl.35;Provision of an online marketplace for buyers and sellers of goods and services; search engine optimisation for 
sales promotion; presentation of goods on communication media, for retail purposes; price comparison services; 
business information; advertising; sales promotion for others; online advertising on a computer network; commercial 
information and advice for consumers [consumer advice shop]; data search in computer files for others.

Cl.36;Real estate management; insurance information; processing of credit card payments; processing of debit card 
payments; exchanging money; electronic funds transfer; online banking; capital investment; providing rebates at 
participating establishments of others through use of a membership card.

Cl.38;Message sending; providing internet chatrooms; providing user access to a global computer network; providing 
access to databases; transmission of digital files; streaming of data; radio broadcasting; teleconferencing services; 
communications by cellular phones; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images.

Cl.41;Instruction services; arranging and conducting of conferences; providing online electronic publications, not 
downloadable; entertainment information; health club services [health and fitness training]; booking of seats for shows; 
game services provided online from a computer network; ticket agency services [entertainment]; providing online music, 
not downloadable; providing online videos, not downloadable; providing films, not downloadable, via video-on-demand 
services; providing television programmes, not downloadable, via video-on-demand services.

Cl.42;Technological research; research and development of new products for others; scientific research; technical 
project studies; telecommunications technology consultancy; computer programming; computer software design; 
updating of computer software; consultancy in the design and development of computer hardware; maintenance of 
computer software; recovery of computer data; conversion of data or documents from physical to electronic media; 
computer system design; creating and maintaining web sites for others; data conversion of computer programs and data 
[not physical conversion]; computer software consultancy; rental of web servers; providing search engines for the 
internet; web site design consultancy; information technology [it] consultancy; electronic data storage; providing 
information on computer technology and programming via a web site; cloud computing; computer technology 
consultancy; computer security consultancy; developing of driver and operating system software.
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Priority claimed from 12/03/2019; Application No. : 1391914 ;Benelux 

4345594    14/08/2019
[International Registration No. : 1496526]
Capital Access S.A.

43-45, ZA Op Zaemer L-4959 Bascharage Luxembourg

Proposed to be Used
IR DIVISION
Cl.7;Climbing robots for the industrial cleaning of billboards; industrial wall-climbing robots for maintenance, used for 
mounting ceramic tiles, repairing and spraying for high-rise buildings; washing apparatus, namely washing machines for 
household items; spraying machines; apparatus for cleaning using steam; dust vacuum installations for cleaning 
purposes; dust removing installations for cleaning purposes; electric cleaning machines and apparatus, namely electric 
cleaning machines for wall panelling; portable electric tools used for industrial cleaning purposes, namely portable 
electric vacuum cleaners for industrial cleaning; automatic cleaning machines; cleaning apparatus for photovoltaic 
panels; robots for cleaning, assembly, control and maintenance; self-propelled cleaning machines.

Cl.12;Vehicles.

Cl.37;Installation, maintenance and repair of robotic cleaning machines; information with respect to maintenance and 
repair of robotic cleaning machines; maintenance and repair of photovoltaic installations.
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Priority claimed from 04/03/2019; Application No. : 88324596 ;United States of America 

4345598    04/09/2019
[International Registration No. : 1496541]
OWA Holdings Ltd.

71-75 Shelton Street, Covent Garden London WC2H9JQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for streaming audio-visual and multimedia content via the Internet and global 
communications networks; downloadable software for streaming audiovisual and multimedia content to mobile digital 
electronic devices; downloadable computer software for meditation instruction; downloadable software applications for 
meditation purposes, namely, meditation instruction and meditation education; timers to be used for meditation 
purposes; downloadable podcasts featuring meditation instruction; audio-books contained on disc or in electronic format 
such as MPEG or other pre-recorded audio formats featuring meditation instruction; downloadable computer application 
software for mobile phones, namely, software for meditation instruction; downloadable computer software for individual 
or group meditation.

Cl.16;Diaries; blank journals; books, magazines, diaries and journals with a meditation theme.

Cl.25;Clothing, namely, shirts, tops, pants, bottoms; headwear; footwear; scarfs; wearable blankets in the nature of 
blankets with sleeves.

Cl.38;Streaming of audio-visual and multimedia content via the Internet; transmission and delivery of audio-visual and 
multimedia content via the Internet; electronic transmission of data and documents via the Internet.

Cl.41;Meditation studio services; meditation instruction; organization of seminars in the field of meditation; conducting 
of instructional seminars on meditation practice; planning of meditation seminars for educational purposes; development 
of printed educational course materials for others in the field of meditation; conducting of educational courses in the field 
of meditation; teaching of meditation practices; education services, namely, providing on-line classes, seminars or 
instruction in the field of individual or group meditation; educational services, namely organizing and conducting on-line 
group meditation sessions; entertainment services, namely, providing podcasts featuring meditation instruction.

Cl.42;Providing temporary use of online non-downloadable software for streaming audio-visual and multimedia content 
via the Internet and global communications networks; providing temporary use of online non-downloadable software for 
streaming audiovisual and multimedia content to mobile digital electronic devices; providing temporary use of online 
non-downloadable computer software for meditation instruction; providing temporary use of online non-downloadable 
software applications for meditation purposes, namely, meditation instruction and meditation education; providing 
temporary use of online non-downloadable computer application software for mobile phones, namely, software for 
meditation instruction; software development, namely, development of educational software course materials for others 
in the field of meditation.
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Priority claimed from 05/08/2019; Application No. : 2019-574 ;Leichtenstein 

4345603    26/08/2019
[International Registration No. : 1496564]
Nemroff Intellectual Property Establishment

Städtle 31 FL-9490 Vaduz Liechtenstein

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers); alcoholic beverages containing fruit; bitters; cocktails; digesters [liqueurs 
and spirits]; distilled beverages; liqueurs; spirits [beverages]; vodka.

Cl.35;Advertising; business management; business administration; demonstration of goods; design of advertising 
materials; dissemination of advertising matter; marketing; marketing research; office functions; on-line advertising on a 
computer network; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; outdoor advertising; production of advertising films; publicity material rental; 
promotion of goods and services through sponsorship of sports events; publication of publicity texts; radio advertising; 
rental of billboards [advertising boards]; rental of advertising space; rental of sales stands; telemarketing services; 
television advertising.
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Priority claimed from 19/03/2019; Application No. : 40201905852P ;Singapore 

4345622    06/09/2019
[International Registration No. : 1497150]
Crystal Time (Singapore) Pte. Ltd.

16 TANNERY LANE, CRYSTAL TIME BUILDING Singapore 347778 Singapore

Proposed to be Used
IR DIVISION
Cl.14;Jewellery, precious and semi-precious stones; precious metals and their alloys; timepieces; chronometric 
instruments; watches; wristwatches; chronographs [watches]; chronometers; wall clocks; small clocks; clocks; alarm 
clocks; watch cases; watch straps; watch chains; watch glasses; dials [clock- and watchmaking]; hands for clocks; hands 
for watches; presentation cases for horological articles; watch and clock springs; presentation boxes for watches; 
movements for clocks and watches.

Cl.35;Advertising; business management; business administration; office functions; commercial administration of the 
licensing of the goods and services of others; commercial information; commercial information and advice for consumers 
[consumer advice shop]; compilation of information into computer databases; business consultancy; business 
information; business management advisory services; commercial and industrial management assistance; outdoor 
advertising; presentation of goods on communication media, for retail purposes; procurement services for others 
[purchasing goods and services for other businesses]; public relations; publicity; systemization of information into 
computer databases; organization of events, exhibitions, fairs and shows for commercial, promotional and advertising 
purposes; updating of advertising material; word processing; writing of publicity texts.
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Priority claimed from 26/03/2019; Application No. : 018041419 ;European Union 

4345661    13/08/2019
[International Registration No. : 1497185]
Rittal GmbH & Co. KG

Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal for burglar-proof and fire-proof storage and protection, in particular of computer hardware 
components; claddings of sheet metal, namely doors, door locks of metal; positioning and movement devices of metal, 
namely bases and rollers; fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, 
swivel frames for mounting, mounting shelves of metal, namely mounting brackets; common metals and their alloys; 
fixing devices, namely fixing parts of metal, fixing plates of metal, metallic mountings, shims of metal, fixing bolts of 
metal, retainers (fastenings), locking rings (fastenings), hinges of metal for the fastening of electrical cables; metal 
building materials; transportable buildings of metal.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; including all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; auxiliary cabling 
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devices for electrical purposes, of metal or plastic, namely cable management modules consisting of cable guide 
channels, cable rerouting channels and/or cable fasteners, namely cable support rails, cable entries; cable bushings for 
housings for electric fittings; rubber clamping sections, inscription panels adapted for housings for electric fittings; 
components for electric switch cabinets, namely profiles, support bases, guide rails, support rails, shelves, cable glands 
of metal; components of metal for computer control stations; housings of metal for electric apparatus; computer 
housings.

6189



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

4345667    04/09/2019
[International Registration No. : 1288642]
SAS SHADIJOUN

20 rue Thomas Edison F-92230 GENNEVILLIERS France

LA MAISON NORDIQUE

20-22 rue Thomas Edison F-92300 GENNEVILLIERS France

Proposed to be Used
IR DIVISION
Cl.29;Canned meat or fish; caviar; salmon; smoked salmon; fish; smoked fish; tuna fish; shelled prawns; fish, seafood 
and mussels; crustaceans, not live; crayfish, not live; foie gras; meats; canned meat; dishes made with meat [meat 
predominating]; chicken; chicken fritters; crabs (not live); crab; canned tomatoes; artichokes; dried vegetables; cheeses; 
grated cheese; cheese powder; chips; anchovy; processed vegetables; cod, not live; lobsters, not live; fish cakes; edible 
oils; olive oil; sesame oil; fried onion rings; apple fritters; cream; candied fruits; dried fruits; cooked fruits; processed fish 
spawn; preserved vegetables; prepared fruits; meals made from poultry [poultry predominating]; fresh poultry meat; 
poultry [meat]; cooked dishes consisting wholly or mainly based on poultry; chili oil for seasoning or condiment.

Cl.30;Meat pies; spring rolls; sauces; soy sauce; chili sauce; salad dressings; pepper sauce; spicy soya sauce; hot 
sauce; prepared wasabi; wasabi paste; crackers; rice; mayonnaise; vinegar; bread rolls; bread and buns; Viennese 
pastries; croissants; cakes; chocolate cake; foams; mousses [confectionery]; chocolate mousses; fondants 
[confectionery]; macaroons [pastry]; crumble; tarts; fruit pies; ice cream [desserts]; ice and ice cream; cream cakes; 
cream pastries; pastry with cream; éclairs; cheese cakes; cheese sauce; sweet and sour sauce; baguettes; pancakes 
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[foodstuffs]; peppers [seasonings]; dried chili peppers [seasoning]; sambal sauce (red pepper sauce); sambal oelek 
[milled red pepper based sauce]; pepper for use as a condiment; seasoned coating for meat, fish and poultry; teriyaki 
sauce; Hon mirin-type fragrance sauce.

Cl.43;Services for providing food and drink; food and drink catering.
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Priority claimed from 12/03/2019; Application No. : 88335894 ;United States of America 

4345898    19/08/2019
[International Registration No. : 1496206]
Stellar Development Foundation

292 Ivy Street Suite E San Francisco CA 94102 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable payment authentication software; downloadable software for processing electronic payments and 
digital asset transfers; downloadable software for generating and processing smart contracts; downloadable software for 
creating stored value accounts; downloadable software for transmission, storage, and retrieval of financial data; 
downloadable software that allows third parties to create graphical user interfaces and applications in the field of financial 
transaction and payment processing services; downloadable software that allows third parties to provide online stored 
value accounts; downloadable software that allows third parties to provide a virtual currency; downloadable software that 
allows third parties to provide electronic transfer of a virtual currency; downloadable software that allows third parties to 
provide electronic funds transfer; downloadable software that allows third parties to generate and process smart 
contracts.

Cl.36;Providing of financial transaction and payment processing services via an internet website portal.

Cl.38;Peer-to-peer network computer services, namely, electronic transmission of financial data via computer terminals 
and electronic devices; transmission of financial information by electronic communications networks.
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Cl.42;Application service provider featuring application programming interface (API) software for payment 
authentication, processing electronic payments and digital asset transfers, generating and processing smart contracts, 
creating stored value accounts, transmission, storage, and retrieval of financial data, creation of graphical user interfaces 
and applications, online stored value accounts, virtual currency services, electronic transfer of a virtual currency, 
electronic funds transfer; providing temporary use of online non-downloadable payment authentication software; 
providing temporary use of online non-downloadable software for processing electronic payments and asset transfers; 
providing temporary use of online non-downloadable software for generating and processing smart contracts; providing 
temporary use of online non-downloadable software for creating stored value accounts; providing temporary use of 
online non-downloadable software for transmitting financial data; providing temporary use of online non-downloadable 
software that allows third parties to provide a virtual currency; providing temporary use of online non-downloadable 
software that allows third parties to provide electronic transfer of a virtual currency.
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Priority claimed from 22/02/2019; Application No. : 1390927 ;Benelux 

4345912    21/08/2019
[International Registration No. : 1496235]
Hg3 S.à.r.l

15, rue du Fort Bourbon L-1249 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; chemical products for use in science; unprocessed artificial resins; 
unprocessed plastics; biological preparations for use in industry and science.

Cl.2;Paints; varnishes; lacquers; anti-rust products; products against deterioration of wood; colorants; dyes; printing 
inks, marking inks and engraving inks; raw natural resins; metals in foil and powder form for painting, decoration, printing 
and works of art.

Cl.3;Washing preparations; cleaning preparations for floors; stain removers; anti-stain products; chemical cleaning 
products for household use; cleaning products; paint stripping products; varnish-removing products; color-removing 
products; lacquer-removing products; color stripping products; detergent action reinforcing products; graffiti removing 
substances.
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4346266    29/08/2019
[International Registration No. : 1496146]
OakNorth Analytical Intelligence (SG) Pte. Limited

137 Telok Ayer Street, 08-01 Singapore 068602 Singapore

Proposed to be Used
To be associated with:
4198276

IR DIVISION
Cl.9;Computer programs [downloadable software]; computer software applications, downloadable; computer software 
for producing financial models.

Cl.36;Financial services; commercial lending; money lending; commercial lending services; financing of loans; banking 
services; capital investment services; financial strategy consultancy services; consultation services relating to 
investment; financial analysis and research services.

Cl.42;Software as a service [SaaS].
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4346272    14/08/2019
[International Registration No. : 1496182]
Exro Technologies Inc.

Suite 2100, 1055 West Georgia Street Vancouver BC V6E 3P3 Canada

Proposed to be Used
IR DIVISION
Cl.9;Battery performance monitors, control units for regulating battery performance, electrical motor monitors, control 
units for regulating electrical motors, thermostats, voltmeters, computer hardware for connecting automobiles to the 
internet to enhance automobile performance.

Cl.42;Design, development, and implementation of software for battery optimization and control, design, development, 
and implementation of software for enhancing electrical motor efficiency, design, development, and implementation of 
software for increasing electrical efficiency of generators, design, development, and implementation of hardware for 
battery optimization and control, design, development, and implementation of hardware for enhancing electrical motor 
efficiency, design, development, and implementation of hardware for increasing electrical efficiency of generators, 
industrial analysis and research for others in the field of energy efficient use of motors.
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4346275    14/08/2019
[International Registration No. : 1496194]
Exro Technologies Inc.

Suite 2100, 1055 West Georgia Street Vancouver BC V6E 3P3 Canada

Proposed to be Used
IR DIVISION
Cl.9;Battery performance monitors, control units for regulating battery performance, electrical motor monitors, control 
units for regulating electrical motors, thermostats, voltmeters, computer hardware for connecting automobiles to the 
internet to enhance automobile performance.

Cl.42;Design, development, and implementation of software for battery optimization and control, design, development, 
and implementation of software for enhancing electrical motor efficiency, design, development, and implementation of 
software for increasing electrical efficiency of generators, design, development, and implementation of hardware for 
battery optimization and control, design, development, and implementation of hardware for enhancing electrical motor 
efficiency, design, development, and implementation of hardware for increasing electrical efficiency of generators, 
industrial analysis and research for others in the field of energy efficient use of motors.
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Priority claimed from 24/05/2019; Application No. : 38417358 ;China 

4350104    20/08/2019
[International Registration No. : 1498245]
HUAWEI TECHNOLOGIES CO., LTD.

ADMINISTRATION BUILDING, HUAWEI TECHNOLOGIES CO., LTD., BANTIAN, LONGGANG DISTRICT SHENZHEN China

Proposed to be Used
IR DIVISION
Cl.9;Printed circuits; integrated circuits; chips (integrated circuits); video screens; printed circuit boards; sensors; 
electronic chips; chargers for electric batteries; electric batteries; computer hardware; mobile power source 
(rechargeable batteries); smartglasses; smartwatches; wearable activity trackers; covers for smartphones; cases for 
smartphones; selfie sticks (hand-held monopods); connected bracelets (measuring instruments); liquid crystal displays 
(LCD) with large screens; electronic diaries; flat panel displays; digital signal processors; liquid crystal displays (LCD); 
short-range radio apparatus; intercoms; ultra high-definition (UHD) televisions; television apparatus for vehicles; alarm 
central units; security tokens (encryption devices); covers for tablet computers; black boxes (data recorders); interactive 
touch screen terminals; humanoid robots with artificial intelligence; electronic sheet music, downloadable; smart rings; 
downloadable mobile phone software applications; human face recognition devices; scales with body mass analyzers; 
video monitors; touch screens; central processing units (processors) for processing information, data, sound or images; 
electronic pens; flexible flat panel displays for computers; stands adapted for tablet computers; video image printers; 
encoded identity cards; holders for mobile phones; liquid crystal display (LCD) televisions; USB data lines or data cables; 
USB data lines or data cables for mobile phones; digital door locks; hand-held electronic dictionaries; computer screen 
saver software, recorded or downloadable; downloadable graphics for mobile phones; wearable computers; portable 
digital electronic scales; selfie sticks for mobile phones; wrist-mounted smartphones; monitoring apparatus, other than 
for medical purposes; security surveillance robots; bathroom scales; protective films adapted for smartphones; electric 
and electronic effects units for musical instruments; audio interfaces; equalizers (audio apparatus); virtual reality 
headsets; digital video recorder for vehicles; set-top boxes; thermal imaging cameras; infrared detectors; digital weather 
stations; biochips; electronic key fobs being remote control apparatus; electronic access control systems for interlocking 
doors; personal digital assistants (PDAs); computer software platforms, recorded or downloadable; thin client computers; 
wearable video display monitors; selfie lenses; laboratory robots; teaching robots; computer styluses; computer 
programs, downloadable; downloadable emoticons for mobile phones; electric plugs; electric sockets; 
telecommunication apparatus in the form of jewellery; network communication apparatus; computer programs 
(downloadable software); computer memories; computer programs, recorded; computer keyboards; computer operating 
programs, recorded; computer software, recorded; mouse (computer peripheral); central processing units (processors); 
integrated circuit cards (smart cards); notebook computers; electronic publications, downloadable; laptop computers; 
bags adapted for laptops; sleeves for laptops; computer software applications, downloadable; tablet computers; 
pedometers; fingerprint identifier; scales; switchboards; transmitters of electronic signals; transmitting sets 
(telecommunication); radios; modems; transponders; smartphones; stored program controlled telephone switching 
apparatus; cabinets for loudspeakers; loudspeakers; microphones; sound transmitting apparatus; television apparatus; 
portable media players; digital photo frames; earphones; cameras (photography); air analysis apparatus; gas testing 
instruments; optical lenses; materials for electricity mains (wires, cables); camcorders; headphones.

Cl.42;Cloud computing; information technology (IT) consultancy; recovery of computer data; technological research; 
technical project studies; conversion of data or documents from physical to electronic media; providing search engines 
for the internet; creating and maintaining web sites for others; research and development of new products for others; 
telecommunications technology consultancy; electronic data storage; scientific research; web site design consultancy; 
rental of web servers; computer security consultancy; computer technology consultancy; consultancy in the design and 
development of computer hardware; data conversion of computer programs and data (not physical conversion); computer 
system design; computer programming; computer software consultancy; updating of computer software; maintenance of 
computer software; computer software design; providing information on computer technology and programming via a 
web site; developing of driver and operating system software.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 16/11/2018; Application No. : 40201823963P ;Singapore 

4350255    14/05/2019
[International Registration No. : 1498076]
BSH Home Appliances Pte. Ltd.

11 Bishan Street 21, 04-01 Singapore 573943 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Retail and wholesale of homewares, appliances, kitchenware, cookware, home appliances and accessories for 
home appliances, ovens, cooktops, microwaves, rangehoods, warmer draws, washers, dryers, dishwashers, apparatus for 
refrigeration, coffee machines, kitchen machines, accessories for kitchen machines, kitchen tools, vacuum cleaners, 
lifestyle products, decor, gifts; retail services provided by department stores; the bringing together, for the benefit of 
others, of a variety of goods, namely homewares, appliances, kitchenware, cookware, home appliances and accessories 
for home appliances, ovens, cooktops, microwaves, rangehoods, warmer draws, washers, dryers, dishwashers, apparatus 
for refrigeration, coffee machines, kitchen machines, accessories for kitchen machines, kitchen tools, vacuum cleaners, 
lifestyle products, decor, gifts, enabling customers to conveniently view and purchase those goods; providing showroom 
display services for the goods of others in the fields of homewares, appliances, kitchenware, cookware, home appliances 
and accessories for home appliances, ovens, cooktops, microwaves, rangehoods, warmer draws, washers, dryers, 
dishwashers, apparatus for refrigeration, coffee machines, kitchen machines, accessories for kitchen machines, kitchen 
tools, vacuum cleaners, lifestyle products, décor and gifts; marketing services; advertising services; advertising services 
for the promotion of goods; advertising services relating to the sale of goods; arranging and conducting of commercial 
exhibitions; organising and conducting trade fairs, events and exhibitions for commercial or advertising purposes; 
organising exhibitions for commercial or advertising purposes; organization of events and shows for commercial, 
promotional and advertising purposes; sales promotions; retail and wholesale management services; importing and 
exporting agency services; organisation, operation, management and supervision of customer loyalty schemes; sales 
promotions through customer loyalty programmes (for others); advisory, consultancy and information services in relation 
to the aforesaid services; and including the provision of the aforesaid services online via a website, the Internet or other 
computer networks and/or accessible by mobile phone and other Internet-enabled devices.

Cl.41;Education services about food, cooking, lifestyle, kitchen design and kitchen appliances; organising and 
conducting of events for educational or entertainment purposes; provision and management of entertainment, and 
cultural events; arranging and conducting of events, festivals, competitions, concerts, conferences, social events, 
workshops (training), symposiums and group recreational activities for recreational, social, educational, cultural or 
entertainment purposes; provision of training including courses, classes and lectures in hospitality, gastronomy, cooking 
and oenology; practical training and demonstration of food preparation, meal design, and kitchen design; exhibitions and 
events for entertainment, including cooking displays, and tastings; entertainment, including cooking shows, displays and 
demonstration of cooking; presentation of live performances by chefs and cooks; organising and provision of social 
events including culinary experiences, cooking lessons, demonstrations by chefs, and food sampling; advisory, 
consultancy and information services in relation to the aforesaid services; and including the provision of the aforesaid 
services online via a website, the Internet or other computer networks and/or accessible by mobile phone and other 
Internet-enabled devices.

Cl.43;Services for providing food and drink; coffee house, coffee shop and coffee bar services; restaurant services; 
provision of temporary and/or pop up kitchens; catering for the provision of food and drink, featuring provision of an 
interactive cooking experience; provision of food and drink featuring provision of an interactive dining experiences; 
provision of food and beverages on a temporary basis, including at public events, exhibitions, food shows, and 
expositions; provision of food; cafe services; bar services; take-away food and drink services, restaurant coffee lounges, 
catering services; mobile catering services; mobile coffee and food cart services; rental of cooking apparatus and food 
service apparatus; rental of crockery; rental of rooms for social functions; catering for the provision of food and 
beverages; advisory, consultancy and information services in relation to the aforesaid services; and including the 
provision of the aforesaid services online via a website, the Internet or other computer networks and/or accessible by 
mobile phone and other Internet-enabled devices.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 29/01/2019; Application No. : 1389450 ;Benelux 

4350257    02/07/2019
[International Registration No. : 1498085]
Alpro, commanditaire vennootschap op aandelen

Vlamingstraat 28 B-8560 Wevelgem

Proposed to be Used
IR DIVISION
Cl.29;Plant-based and nut-based substitutes for dairy products, including but not limited to soy based beverages, soy 
milk, almond milk; flavored soybean milk; non-dairy creamer; yogurt; cheese; coconut milk for cooking; rice milk; meat, 
fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, compotes; 
eggs, milk and milk products; edible oils and fats; dairy product substitutes; meat substitutes; soy-based desserts; nut-
based desserts; coconut milk; almond milk; flavored almond milk; oat milk; the aforementioned goods in as far as they 
are not included in other classes.

Cl.30;Coffee, tea, cocoa, with the exception of chocolate and chocolate goods, sugar, rice, tapioca, sago, artificial 
coffee; flour and preparations made from cereals, bread, pastry and confectionery, ices; ice cream, honey, treacle; yeast, 
baking-powder; crackers, pasta (macaroni); snack foods consisting principally of bread, rice and pasta; snack foods 
consisting principally of confectionery; salt, mustard; vinegar, sauces (condiments); spices; chocolate flavored desserts; 
desserts made of flour; vanilla flavored desserts; caramel flavored desserts; coffee flavored desserts; desserts made 
from plant-based ingredients; coffee based beverages; frozen yogurt; the aforementioned goods in as far as they are not 
included in other classes.

Cl.32;Coconut drinks; almond drinks; flavored almond drinks; oat drinks; rice drinks; hazelnut drinks; smoothies; light 
beverages, non-alcoholic beverages; mineral and aerated waters and other non-alcoholic drinks; fruit drinks and fruit 
juices; syrups and other preparations for making beverages; plant-based beverages; nut-based beverages.
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Priority claimed from 28/03/2019; Application No. : 40201906700P ;Singapore 

4350277    20/08/2019
[International Registration No. : 1498112]
MEDIACORP PTE. LTD.

1 Stars Avenue, Mediacorp Campus Singapore 138507 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Updating of advertising material; dissemination of advertising matter; rental of advertising space; business 
management of performing artists; business information; commerce and marketing information; publication of publicity 
texts; production and distribution of television commercials; television advertising; advertising; publicity material rental; 
providing business information via a web site; on-line advertising on a computer network; pay per click advertising; web 
indexing for commercial or advertising purposes; web site traffic optimisation; search engine optimisation for sales 
promotion; rental of advertising time on communication media; design of advertising materials.

Cl.36;Financial information; provision of information relating to stock exchange prices; provision of financial services 
information; provision of property (real estate) information; provision of investment information; financial services; 
charitable fund raising; providing financial information via a web site.

Cl.38;Communications by computer terminals; computer aided transmission of messages and images; transmission of 
electronic mail; information services relating to broadcasting and telecommunications; message sending; electronic 
telecommunication; news agency services (transmission of news); rental of telecommunications equipment; satellite 
transmission; television broadcasting; broadcasting; cable television broadcasting; wireless broadcasting; video-on-
demand transmission; providing online forums; providing access to databases; streaming of data.

Cl.41;Dubbing; editing (videotape); education information; entertainment; entertainment information; film production; 
videotape film production; production of films and videotapes; provision of information in the field of recreational 
activities; presentation of live performances; rental of motion pictures; movie studio services; news programme services 
for television; organization of shows (impresario services); news and current affairs programme services; production of 
documentaries; production of radio and television programmes; production of shows; recording studio services; rental of 
lighting apparatus for theatrical sets or television studios; rental of show scenery; rental of video cameras; rental of 
videotapes; rental of audio equipment; television entertainment; news reporter services; photography; publication of 
texts; arranging and conducting of seminars; education; publication of film reports; providing on-line electronic 
publications, not downloadable; providing on-line videos, not downloadable; providing on-line music, not downloadable; 
on-line publication of electronic books and journals.

Cl.42;Meteorological information; weather forecasting; providing information on computer technology and 
programming via a web site; creating and maintaining web sites for others; hosting computer sites [web sites]; web site 
design consultancy.
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Priority claimed from 14/06/2019; Application No. : 38865997 ;China 

4350335    15/08/2019
[International Registration No. : 1498293]
HUAWEI TECHNOLOGIES CO., LTD.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smart glasses (data processing); smart watches (data processing); computer hardware; computer memory 
devices; integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands 
adapted for tablet computers; flat panel display screens; flexible flat panel display for computers; laptop computers; 
notebook computers; bags adapted for laptops; computer keyboards; mouse [computer peripheral]; computer 
programmes [programs], recorded; computer software applications, downloadable; black boxes [data recorders]; 
interactive touch screen terminals; humanoid robots with artificial intelligence; electronic sheet music, downloadable; 
smart rings (data processing); security tokens [encryption devices]; personal digital assistants [PDAs]; computer 
software platforms, recorded or downloadable; thin client computers; hand-held electronic dictionaries; computer screen 
saver software, recorded or downloadable; computer software, recorded; computer styluses; computer programs, 
downloadable; pedometers; handprint readers; facial recognition equipment; portable digital electronic scales; scales; 
bathroom scales; scales with body mass analyzers; smartphones; wearable activity trackers; cases for smartphones; 
covers for smartphones; protective films adapted for smartphones; transponders; equipment for communication network; 
modems; switchboards; transmitters of electronic signals; transmitting sets [telecommunication]; program-controlled 
telephone switching equipment; radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with 
mobile phones; stands adapted for mobile phones; intercoms; downloadable graphics for mobile phones; wearable 
computers; downloadable mobile phone software applications; downloadable emoticons for mobile phones; computer 
operating programs, recorded; large-screen liquid crystal displays [LCDs]; electronic diaries; LCDs [liquid crystal 
displays]; electronic pens; video printers; wrist-mounted smartphones; digital photo frames; microphones; cabinets for 
loudspeakers; headphones; earphones; virtual reality headsets; car digital video recorders; set-top boxes; loudspeakers; 
portable media players; sound transmitting apparatus; camcorders; monitoring apparatus, other than for medical 
purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; equalizers 
[audio apparatus]; security surveillance robots; wearable video display monitors; television apparatus; car televisions; 
ultra high definition televisions; liquid crystal display (LCD) televisions; selfie sticks [hand-held monopods]; cameras 
[photography]; thermal imaging cameras; selfie lenses; connected bracelets [measuring instruments]; gas testing 
instruments; digital weather stations; biochips; infrared detectors; air analysis apparatus; laboratory robots; teaching 
robots; optical lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for cellphones; electronic 
key fobs being remote control apparatus; video screens; integrated circuits; electronic chips; touch screens; electric 
plugs; electric sockets; sensor; digital door locks; alarm central units; batteries, electric; battery chargers; power bank 
(rechargeable batteries); coded identification card; digital signal processors; short range radios; electronic access 
control systems for interlocking doors; electronic publications, downloadable; chips [integrated circuits]; printed circuit 
boards; printed circuits; central processing units for processing information, data, sound or images; central processing 
units [processors]; optical data media; optical discs; downloadable music files; downloadable image files; sound 
recording carriers; compact discs [audio-video]; optical discs [audio-video].

Cl.35;Presentation of goods on communication media, for retail purposes; advertising; on-line advertising on a 
computer network; price comparison services; business information; commercial information and advice for consumers 
[consumer advice shop]; business management assistance; provision of an on-line marketplace for buyers and sellers of 
goods and services; sales promotion for others; marketing; provision of marketing information; procurement of alcoholic 
beverages for others [purchasing goods for other businesses]; provision of marketing consultancy in the field of social 
media; outsourcing services in the nature of arranging procurement of goods for others; import-export agencies; search 
engine optimization for sales promotion; data search in computer files for others; accounting; business auditing; financial 
auditing; accounting services for mergers and acquisitions; accounting for third parties; consulting and information 
concerning accounting; marketing in the framework of software publishing; compiling indexes of information for 
commercial or advertising purposes.

Cl.38;Radio broadcasting; message sending; providing internet chatrooms; providing user access to global computer 
networks; providing access to databases; transmission of digital files; streaming of data; teleconferencing services; 
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cellular telephone communication; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images; broadcasting of programs via the internet; webcast services; sound and picture 
transmission via satellite; providing online forums.

Cl.41;Training in the field of communication technologies; education; training; training services provided via 
simulators; providing information about online education; organization of competitions [education or entertainment]; 
arranging and conducting of colloquiums; arranging and conducting of symposiums; arranging and conducting of 
conferences; arranging and conducting of concerts; arranging and conducting of in-person educational forums; online 
publication of electronic books and journals; providing online electronic publications, not downloadable; providing 
amusement arcade services; preparing subtitles for movies; production of radio and television programmes; providing 
online music, not downloadable; providing online videos, not downloadable; providing films, not downloadable, via video-
on-demand services; providing television programs, not downloadable, via video-on-demand services; providing 
recreation facilities; entertainment information; game services provided on-line from a computer network; conducting 
fitness classes; audio and video recording services; providing entertainment information via a web site; entertainment 
services; conducting guided tours; ticket agency services [entertainment]; television entertainment; news reporters 
services; organization of shows [impresario services]; entertainer services; presentation of live performances; production 
of shows; photography; video editing services for events; dubbing.

Cl.42;Technical research; research and development of new products for others; scientific research; technical project 
studies; telecommunications technology consultancy; computer programming; computer software design; updating of 
computer software; consultancy in the design and development of computer hardware; maintenance of computer 
software; recovery of computer data; conversion of data or documents from physical to electronic media; computer 
system design; creating and maintaining web sites for others; data conversion of computer programs and data [not 
physical conversion]; computer software consultancy; rental of web servers; providing search engines for the internet; 
web site design consultancy; information technology [IT] consultancy; electronic data storage; providing information on 
computer technology and programming via a web site; cloud computing; computer technology consultancy; computer 
security consultancy; developing of driver and operating system software.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 28/06/2019; Application No. : 30 2019 108 384 ;Germany 

4350337    22/08/2019
[International Registration No. : 1498295]
Berkenhoff GmbH

Berkenhoffstr. 14 35452 Heuchelheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Non-electric cables and wires of common metal; bare and coated wires; wire for ropes; wire ropes; wire strands; 
soldering wire of metal; welding wire of metal; wire electrodes for welding; auxiliary material of metal for welding; 
connecting wires; anchor wires; optical wires; pre-drawn wires; spring wires; welding rods; flux-filled brazing rods; 
auxiliary material of copper and copper alloys for welding.

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating or controlling the 
distribution or use of electricity; wires, electric; electrodes; electrical discharge machining (EDM) electrodes; wire 
electrodes for welding; wires for electrical discharge machining (EDM); electrical discharge machining (EDM) wire; wire 
electrodes; fuse wires; magnetic wires; materials for electricity mains [wires, cables]; cables and wires for 
communications technology, data technology, measuring/controlling/regulating technology, energy technology and 
electronic entertainment devices; fiber optic cables; optical cables; low-frequency cables; high voltage cables; trailing 
cables; bore hole cables of metal for electric purposes; coaxial cables; resistance wires.
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Priority claimed from 17/01/2019; Application No. : 018011400 ;European Union 

4350474    20/05/2019
[International Registration No. : 1498306]
Brown Bag Films Unlimited Company

Unit 20, Block C, Smithfield Market Dublin 7 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Compact discs, DVDs and other digital recording media; computer game programs; computer software; 
downloadable publications; motion picture films; pre-recorded cinematographic films; pre-recorded films; electronic 
publications, downloadable; printed publications in electronically readable form; publications and films in electronic form 
supplied on line from data bases or from web sites on the Internet; motion picture films and television; video films; parts 
and fittings relating to the aforementioned goods; mobile communication devices; podcasts; videocasts; downloadable 
music, sounds and images; memory sticks; electronic, magnetic, and optical identity and membership cards; 
photographic transparencies; screen savers.

Cl.16;Adhesive stickers; albums; stationery; name badges [office requisites]; binders; book marks; booklets; books; 
boxes of cardboard or paper; cards; catalogues; charts; comics; calendars; diaries; flags of paper; folders; graphic 
representations; photographs; boxes for pens; pencils; magazines, periodicals; newsletters; periodicals; notebooks; 
paper; cardboard; paperweights; posters; printed matter; placards of paper or cardboard; trading cards; writing 
instruments; sheet music; printed film scores; printed programmes.

Cl.25;Clothing; footwear; headgear; belts.

Cl.28;Video game apparatus and instruments; battery operated toys; board games; card games; dolls as toys, and 
accessories for these dolls in the form of playthings; electronic games; hand-held electronic games; games and 
playthings; infant action crib toys; infant development toys; infant toys; inflatable toys; mobiles [toys]; multiple activity 
toys for babies; musical toys; plush toys; promotional games materials being games and game cards; soft toys; stuffed 
toys; toys; games; playthings.

Cl.35;Cinematographic film advertising; production of advertising films; advertisement and publicity services by 
television, radio, mail; production of television commercials; television advertising; creation of television commercials; 
advertising and promotion; information, advisory and consultancy services relating to the foregoing.

Cl.41;Cinematographic film showings; creating animated cartoons; editing of cinematographic and motion picture 
films; electronic publishing services; entertainment; electronic games services provided by means of the internet; film 
and video production; film distribution; film production including production of films for entertainment and educational 
purposes; film rental; film studios; lending of books and other publications; presentation of films; production of animated 
motion pictures; production of live-action, comedy drama and animated television programmes; audio, film, video and 
television recording services; production of radio, television, film, video film and music programmes; publishing of 
electronic publications; publication of texts, books, magazines and other printed matter; providing online electronic 
publications, not downloadable; recording, modifying or editing services for film, sound and video; rental of cine-films; 
rental of records, compact discs or prerecorded magnetic tapes; services in the production of animated motion picture 
entertainment; special effects animation services for film and video; information, advisory and consultancy services 
relating to the foregoing.
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Priority claimed from 09/04/2019; Application No. : 37372118 ;China 

4350533    20/08/2019
[International Registration No. : 1498138]
HUAWEI TECHNOLOGIES CO., LTD.

Huawei Administration Building, Bantian, Longgang District, Shenzhen 518129 Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smart glasses (data processing); smart watches (data processing); computer hardware; computer memory 
devices; integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands 
adapted for tablet computers; flat panel display screens; flexible flat panel displays for computers; laptop computers; 
notebook computers; bags adapted for laptops; computer keyboards; mouse [computer peripheral]; computer programs, 
recorded; computer software applications, downloadable; black boxes [data recorders]; interactive touch screen 
terminals; humanoid robots with artificial intelligence; electronic sheet music, downloadable; smart rings (data 
processing); security tokens [encryption devices]; personal digital assistants [PDAs]; computer software platforms, 
recorded or downloadable; thin client computers; hand-held electronic dictionaries; computer screen saver software, 
recorded or downloadable; computer software, recorded; downloadable graphics for mobile phones; wearable 
computers; downloadable mobile phone software applications; downloadable emoticons for mobile phones; computer 
operating programs, recorded; large-screen liquid crystal displays [LCDs]; electronic diaries; LCDs [liquid crystal 
displays]; electronic pens; video printers; computer styluses; computer programs, downloadable; pedometers; handprint 
readers; facial recognition equipment; scales; bathroom scales; scales with body mass analyzers; portable digital 
electronic scales; smartphones; wearable activity trackers; cases for smartphones; covers for smartphones; protective 
films adapted for smartphones; transponders; equipment for communication network; modems; switchboards; 
transmitters of electronic signals; transmitting sets [telecommunication]; program-controlled telephone switching 
equipment; radios; telecommunication apparatus in the form of jewelry; selfie sticks for use with mobile phones; stands 
adapted for mobile phones; intercoms; wrist-mounted smartphones; digital photo frames; microphones; cabinets for 
loudspeakers; headphones; earphones; virtual reality headsets; car digital video recorders; set-top boxes; loudspeakers; 
portable media players; sound transmitting apparatus; camcorders; monitoring apparatus, other than for medical 
purposes; video monitors; audio interfaces; electric and electronic effects units for musical instruments; equalizers 
[audio apparatus]; security surveillance robots; wearable video display monitors; television apparatus; car televisions; 
ultra high definition televisions; liquid crystal display (LCD) televisions; selfie sticks [hand-held monopods]; cameras 
[photography]; thermal imaging cameras; selfie lenses; connected bracelets [measuring instruments]; gas testing 
instruments; digital weather stations; biochips; infrared detectors; air analysis apparatus; laboratory robots; teaching 
robots; optical lenses; materials for electricity mains [wires, cables]; USB cables; USB cables for cellphones; electronic 
key fobs being remote control apparatus; video screens; integrated circuits; electronic chips; touch screens; electric 
plugs; electric sockets; sensor; digital door locks; alarm central units; batteries, electric; battery chargers; power bank 
(rechargeable batteries).

Cl.38;Radio broadcasting; message sending; providing internet chatrooms; providing user access to global computer 
networks; providing access to databases; transmission of digital files; streaming of data; teleconferencing services; 
cellular telephone communication; videoconferencing services; video-on-demand transmission; computer aided 
transmission of messages and images.

Cl.42;Technical research; research and development of new products for others; scientific research; technical project 
studies; telecommunications technology consultancy; computer programming; computer software design; updating of 
computer software; consultancy in the design and development of computer hardware; maintenance of computer 
software; recovery of computer data; conversion of data or documents from physical to electronic media; computer 
system design; creating and maintaining web sites for others; data conversion of computer programs and data [not 
physical conversion]; computer software consultancy; rental of web servers; providing search engines for the internet; 
web site design consultancy; information technology [IT] consultancy; electronic data storage; providing information on 
computer technology and programming via a web site; cloud computing; computer technology consultancy; computer 
security consultancy; developing of driver and operating system software.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 26/03/2019; Application No. : 018040850 ;European Union 

4350577    13/08/2019
[International Registration No. : 1498142]
Rittal GmbH & Co. KG

Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal for burglar-proof and fire-proof storage and protection, in particular of computer hardware 
components; claddings of sheet metal, namely doors, door locks of metal; positioning and movement devices of metal, 
namely bases and rollers; fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, 
swivel frames for mounting, mounting shelves of metal, namely mounting brackets; common metals and their alloys; 
fixing devices, namely fixing parts of metal, fixing plates of metal, metallic mountings, shims of metal, fixing bolts of 
metal, retainers (fastenings), locking rings (fastenings), hinges of metal for the fastening of electrical cables; metal 
building materials; transportable buildings of metal.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof 
and/or vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use 
in industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; including all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; auxiliary cabling 
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devices for electrical purposes, of metal or plastic, namely cable management modules consisting of cable guide 
channels, cable rerouting channels and/or cable fasteners, namely cable support rails, cable entries; cable bushings for 
housings for electric fittings; rubber clamping sections, inscription panels adapted for housings for electric fittings; 
components for electric switch cabinets, namely profiles, support bases, guide rails, support rails, shelves, cable glands 
of metal; components of metal for computer control stations; housings of metal for electric apparatus; computer 
housings.
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Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 13/08/2019; Application No. : 88576293 ;United States of America 

4350673    21/08/2019
[International Registration No. : 1498039]
The Trustees of the University of Pennsylvania

3451 Walnut Street, 7th Floor Philadelphia PA 19104 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications namely books, reviews, monographs, treatises, papers, newsletters, and 
audio books in the fields of business, finance, public policy, social impact, management, leadership, marketing and 
technology.

Cl.16;Printed publications namely books, reviews, monographs, treatises, papers, newsletters, and audio books in the 
fields of business, finance, public policy, social impact, management, leadership, marketing and technology.

Cl.41;Publication services, namely publication of books, reviews, monographs, treatises, papers, newsletters, blogs 
and audio books in the fields of business, finance, public policy, social impact, management, leadership, marketing and 
technology; providing non-downloadable publications namely, books, reviews, monographs, treatises, papers, 
newsletters, and audio books in the fields of business, finance, public policy, social impact, management, leadership, 
marketing and technology via a website.

Cl.42;Hosting a website featuring on line non-downloadable software as a service that enables users to view, transmit, 
share, receive, download, display and transfer content, text, visual works, audio works, audiovisual works, literary works, 
data files, documents and electronic works.
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Priority claimed from 04/09/2018; Application No. : 88104054 ;United States of America 

4350699    16/01/2019
[International Registration No. : 1497227]
LSCS Holdings, Inc.

190 N. Milwaukee Street Milwaukee WI 53202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation services in the health care and biopharma industry; market research services, for drug 
companies, biologic companies, medical device companies, or other companies in the healthcare field; clinical trial 
referral services, namely, posting of clinical trial notices for the purpose of recruiting patients for participation in clinical 
trials for the testing of drugs; call-center support services, namely, operation of telephone call centers for others; 
business services provided to the life sciences, biopharmaceutical, and medical technology industries, namely, reporting 
and collecting biopharmaceutical and medical technology product complaints; business consulting services in the life 
sciences field; business management services in the healthcare field; import and export agency services; providing 
advertising, marketing and promotional services for the pharmaceutical and medical industry; operation of telephone call 
centers for others in the field of pharmaceutical, biotechnology, medical devices and healthcare manufactures; providing 
information as to the availability of pharmaceutical, biotechnology, medical devices, healthcare and life sciences goods 
and services via an online database; patient relationship management services; advertising, promotion, and marketing 
services for the pharmaceutical, biotech and medical industries; pharmaceutical services, namely, processing online and 
telephone prescription orders in specialty pharmacies; pharmaceutical cost management services and drug utilization 
review services; mail order pharmacy services; business consulting services in the life sciences field; business 
management services in the life sciences field; providing trade information in the field of pharmaceutical, biotechnology 
and healthcare manufacturer product pricing, reimbursement data and assistance, and management of copays, via an on-
line computer database; providing business intelligence in the fields of medical devices, pharmaceuticals and life 
sciences, via an online database; patient assistance program support services, namely, customer service management 
for others; retail and specialty retail pharmacy services; maintaining patient medical records and files.

Cl.36;Financial services, namely, financial analysis and payer reimbursement, namely, reimbursement payment 
processing in the field of biopharmaceutical and medical technology products claims; providing insurance information 
about patient healthcare benefit verification services, patient reimbursement and insurance coverage for pharmaceuticals 
and medical devices, via a website; medical insurance case and utilization review and insurance claims adjustment 
services for healthcare purchasers and payors; online information services, namely, providing information on insurance 
formulary coverage changes provided by healthcare companies to external stakeholders such as healthcare providers 
and patients, and receiving input about insurance plan formulary coverage or policy changes from a user via an online 
portal and populating pre-existing templates of materials for external audiences; providing insurance information and 
statistics about patient reimbursement and insurance coverage for pharmaceuticals and medical devices, via an online 
computer database; financial administration of patient reimbursement programs; financial administration of pharmacy 
reimbursement programs and services; insurance management services relating to pharmaceuticals.
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Cl.38;Communications services, namely, transmission of voice, audio, visual images and data by telecommunications 
networks, wireless communication networks, the Internet, information services networks and data networks in the field of 
managed healthcare markets; electronic data interchange services in the field of healthcare transactions such as claims, 
eligibility, claim status, electronic remittance advice, prior authorizations, attachments and referrals that allow direct 
transaction and payment communications between healthcare providers and payers.

Cl.39;Supply chain services, namely, warehousing and transportation and delivery of goods for others by air, rail, ship, 
truck; pharmacy packaging services; reverse logistics packaging services.

Cl.42;Research and testing services in the field of pharmaceutical, biotechnology, medical devices and healthcare; 
medical research; conducting clinical trials for others in the life sciences, biopharmaceutical, and medical technology 
fields; hosting a website featuring technology to allow users to determine a patient's healthcare benefit verification 
services, a patient's prescription medication co-payment, to process insurance company approvals and to verify 
prescription medication; computer software consultancy rendered to pharmaceutical companies in the field of drug 
pricing and medical device pricing; providing a web hosting platform for hosting virtual advisory boards, speaker 
trainings and peer-to-peer programs for stakeholders in the health care community, namely, medical and pharmaceutical 
suppliers, healthcare professionals and payer representatives.

Cl.44;Consulting services in the field of healthcare for pharmaceutical, biotechnology and healthcare manufactures; 
health care services, namely, managed health care services; pharmaceutical advice; dispensing pharmaceuticals; 
providing information to patients in the field of administering medications; provision of healthcare information in the field 
of physician groups services, health systems and hospitals, HMOs [Health Maintenance Organizations] and insurance 
providers, regional market data, drug product and customer response data; patient support services and patient 
advocacy services, namely, providing health care information by telephone; patient support services, namely, medical 
consultations provided via phone, online chat or videoconferencing; patient support services and patient advocacy 
services, namely, consulting services in the field of health; providing health care management services for coordinating 
medical, physical, social, personal care and psychological assistance in the field of health care, acute and chronic 
disease management, long-term care, cancer treatment, and medical treatment; providing health care management 
services for coordinating the procurement and administration of medication.

Cl.45;Providing licensing, regulatory, and compliance services, namely, licensing of intellectual property, regulatory 
compliance consulting in the life sciences, biopharmaceutical, and medical technology fields, reviewing standards and 
practices to assure compliance with food and drug industry laws and regulations; providing patient advocate services to 
hospital patients and patients in long term care facilities; providing patient advocate services to individuals in need of 
medical and health care services.
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Priority claimed from 22/07/2019; Application No. : 4569710 ;France 

4351389    24/07/2019
[International Registration No. : 1498348]
ISPA CIFAP

Pôle universitaire d'Alençon, Campus de Damigny F-61250 Damigny France

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; unprocessed artificial and synthetic resins; thermoplastic compounds for industrial, 
scientific and research use; organic matrix composites for industrial, scientific and research use.

Cl.35;Wholesale or retail sales services on line or via a distribution network for unprocessed plastics, unprocessed 
artificial and synthetic resins, thermoplastic compounds, organic matrix composites; presentation services on any means 
of communication for wholesale or retail sales of unprocessed plastics, unprocessed artificial and synthetic resins, 
thermoplastic compounds, organic matrix composites; placement of persons trained in plastics manufacturing and 
composite materials; conducting assessments of the professional skills of learners graduating from training courses in 
plastics manufacturing and composite materials; assistance with integration into the workplace; tests to assess the 
professional skills of learners graduating from training in plastics manufacture and composite materials; career 
management services for learners graduating from training in plastics manufacture and composite materials.

Cl.41;Educational services; education and training; continuous training; profession-oriented training; distance 
learning; cultural activities; information relating to education; organization of competitions (education); organization and 
conducting of colloquiums, conferences or congresses; organization of exhibitions for cultural or educational purposes; 
editing and publishing of works, theses and dissertations; all the aforesaid services in this class provided by a training 
center for plastics manufacture and composite materials and in the field of plastics manufacture and composite materials.

Cl.42;Research in scientific and technological fields; research and development of new products for third parties; 
technical project studies; all the aforesaid services in this class provided by a training center for plastics manufacture 
and composite materials and in the field of plastics manufacture and composite materials.
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Priority claimed from 23/05/2019; Application No. : 2019-072916 ;Japan 

4351391    11/06/2019
[International Registration No. : 1497417]
Ishin USA, Inc.

68 Willow Road, 133 Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Blueprint apparatus; cash registers; coin counting or sorting machines; photo-copying machines; mathematical 
instruments; time and date stamping machines; time clocks [time recording devices]; punched card office machines; 
voting machines; postage stamp checking apparatus; game programs for arcade video game machines; simulators for 
the steering and control of vehicles; sports training simulators; laboratory apparatus and instruments; photographic 
machines and apparatus; cinematographic machines and apparatus; optical machines and apparatus; measuring or 
testing machines and instruments; power distribution or control machines and apparatus; rotary converters; phase 
modifiers; solar batteries; batteries and cells; electric or magnetic meters and testers; telecommunication machines and 
apparatus; personal digital assistants; electronic machines, apparatus and their parts; magnetic cores; resistance wires; 
electrodes, other than welding electrodes or medical electrodes; spectacles [eyeglasses and goggles]; game programs 
for home video game machines; electronic circuits and CD-ROMs recorded with programs for hand-held games with 
liquid crystal displays; metronomes; electronic circuits and CD-ROMs recorded with automatic performance programs for 
electronic musical instruments; electric and electronic effects units for musical instruments; phonograph records; 
downloadable music files; downloadable image files; recorded video discs and video tapes; electronic publications; 
exposed cinematographic films; exposed slide films; slide film mounts.

Cl.16;Trade journals; printed publications; printed matter; pastes and other adhesives for stationery or household 
purposes; sealing wax; printers' reglets [interline leads]; printing type; addressing machines; ink ribbons; electric 
staplers for offices; envelope sealing machines for offices; stamp obliterating machines; drawing instruments; 
typewriters; check-marking machines for preventing fraud; mimeographs; relief duplicators; paper shredders for office 
use; franking machines; rotary duplicators; marking templates; decorators' paintbrushes; containers of paper, for 
packaging; bags [pouches] of plastics, for packaging; food wrapping plastic film for household purposes; garbage bags 
of paper for household purposes; garbage bags of plastics for household purposes; paper patterns; tailors' chalk; 
banners of paper; flags of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of 
paper; handkerchiefs of paper; baggage claim check tags of paper; printed paper for lot, other than toy; paper and 
cardboard; stationery; paintings and calligraphic works; photographs; photograph stands.

Cl.35;Providing business management start-up support for other businesses; agency services for planning and 
execution of marketing and sales promotions related to venture business management; advertising and publicity 
services; promoting the goods and services of others through the administration of sales and promotional incentive 
schemes involving trading stamps; business management analysis or business consultancy; business management; 
marketing research or analysis; providing information concerning commercial sales; employment agencies; 
auctioneering; import-export agencies; arranging newspaper subscriptions; shorthand services; transcription; document 
reproduction; office functions, namely filing, in particular documents or magnetic tapes; compilation of information into 
computer databases; providing business assistance to others in the operation of data processing apparatus namely, 
computers, typewriters, telex machines and other similar office machines; publicity material rental; rental of typewriters, 
copying machines and word processors; commercial information and advice for consumers in the choice of products and 
services; providing employment information; providing information on newspaper articles; rental of vending machines.

Cl.36;Financial advice; acceptance of deposits (including replacement by issuance of bonds), and periodic deposits; 
loans [financing] and discount of bills; domestic exchange settlement; liability guarantee and acceptance of bills; 
securities lending; acquisition and transfer of monetary claims; safekeeping of valuables including securities and 
precious metals [safe deposit services]; money exchange [exchanging money]; trusteeship of financial futures contracts; 
trusteeship of money, securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease 
on land; agencies for bond subscriptions; foreign exchange transactions; letter-of-credit related services; brokerage of 
credit purchase; issuance of tokens of value; agencies for collecting gas or electric power utility payments; consigned 
collection of payment for goods; buying and selling of securities; trading of securities index futures; trading of securities 
options; trading of overseas market securities futures; agencies for brokerage of securities, securities index futures, 
securities options, and overseas market securities futures; agencies for brokerage of entrusting agents with on- 
commission trading in domestic markets of securities, securities index futures and securities options; agencies for 
brokerage of entrusting agents with on-commission trading in overseas markets of securities and securities index 
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futures; agencies for brokerage of forward agreement of securities, for forward agreement of securities index futures, for 
forward agreement of securities options, spot and forward transaction of securities index futures; brokerage for securities 
liquidation; securities underwriting; securities offering; brokerage services relating to securities subscription or offering; 
providing stock market information; agencies for commodity futures trading; life insurance brokerage; life insurance 
underwriting; agencies for non-life insurance; claim adjustment for non-life insurance; non-life insurance underwriting: 
insurance premium rate computing; management of buildings; agency services for the leasing or rental of buildings; 
leasing or renting of buildings; purchase and sale of buildings; agency services for the purchase or sale of buildings; real 
estate appraisal; providing information on buildings or land [real estate affairs]; land management; agency services for 
the leasing or rental of land; leasing of land; purchase and sale of land; agency services for the purchase or sales of land; 
antique appraisal; art appraisal; precious stone appraisal; used automobiles appraisal; financial assessment of company 
credit; charitable fund raising; rental of paper money and coin counting or processing machines; rental of cash 
dispensers; rental of automated-teller machines.

Cl.41;Planning and management of seminars on business management; planning and management of seminars and 
symposia on corporate management; educational services relating to management; publishing of books in relation to 
management; educational services relating to company management; educational and instruction services relating to 
arts, crafts, sports or general knowledge; arranging, conducting and organization of seminars; providing electronic 
publications; services of reference libraries for literature and documentary records; book rental; art exhibitions; 
publication of books; arranging and planning of movies, shows, plays or musical performances; movie theatre 
presentations or movie film production and distribution; presentation of live show performances; direction or 
presentation of plays; presentation of musical performances; production of radio or television programs; production of 
videotape film in the field of education, culture, entertainment or sports [not for movies or television programs and not for 
advertising or publicity]; directing of radio and television programs; operation of video and audio equipment for 
production of radio and television programs; organization, arranging and conducting of sports competitions; organization 
of entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; providing audio or video studio services; providing sports facilities; providing amusement 
facilities; providing facilities for movies, shows, plays, music or educational training; booking of seats for shows; rental 
of cinematographic machines and apparatus; rental of cine-films; rental of records or sound-recorded magnetic tapes; 
rental of image-recorded magnetic tapes; photography.
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4351664    26/06/2019
[International Registration No. : 1498599]
ETS ERSOY TURISTIK SERVISLERI ANONIM SIRKETI

Merdivenköy Mah, Nur Sokak, C Blok, 1/11 Kadikoy ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.41;Sporting services: sports camp services, health club services, physical education services, provision of golf 
facilities, organization of golf tournaments, provision of tennis facilities, provision of gymnastics facilities, organization of 
sports competitions, provision of stadium facilities, provision of sporting facilities, arranging the time of sporting events, 
diving equipment rental (except protective clothing and cells) services, sports equipment (except vehicles) rental 
services; entertainment services: entertaining services, amusement park services, circus services, party organization 
(entertainment) services, prom arrangement services, discotheque services, holiday camp services (entertainment), zoo 
services, entertainment information, recreational activities services, information on leisure time; translation services: sign 
language translation services, translation services.

Cl.43;Services for providing food and drink; cafeteria services, canteen services, catering services, cocktail lounge 
services, restaurant services, self-service restaurant services, snack-bar services, rental of food service equipment; 
temporary accommodation services: accommodation services; temporary accommodation reservations, rental services 
for temporary accommodation, accommodation (hotels, motels) services, hotel reservations services, provision of 
campsite areas, holiday camp and holiday services (temporary accommodation), guest house services, hotel services 
(temporary accommodation), motel services (temporary accommodation), hostel services (temporary accommodation), 
renting of portable buildings, tourist houses (accommodation and reservation) services, tent rental services, youth 
camping services.
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Priority claimed from 07/03/2019; Application No. : 018033171 ;European Union 

4351681    02/09/2019
[International Registration No. : 1497364]
QuiaPEG Pharmaceuticals AB

Virdings Allé 32 B SE-754 50 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; biological preparations for use in industry and science; reagents and 
diagnostics for use in industry and science; polymers for industrial use; cross linking agents for use in industry and 
science; polyethylene glycols for use in industry and science; chemical structures, namely, phosphotriester linkers.

Cl.5;Pharmaceuticals, medical and veterinary preparations; pharmaceutical preparations, namely, a drug delivery 
system comprising phosphotriester linkers for the controlled release of a wide variety of therapeutic agents; 
pharmaceutical, medical and veterinary reagents and substances; diagnostic preparations; diagnostic preparations for 
medical purposes; diagnostic reagents, substances and contrast media for medical and veterinary purposes.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
services, namely, scientific research, analysis, testing and development in the field of pharmaceuticals, of 
pharmaceutical, medical and veterinary preparations, reagents and substances, and of diagnostic preparations, reagents 
and substances; PEGylation pharmaceuticals research services; industrial analysis and industrial research services; 
product design, testing and development in the field of medical technology; information and advice regarding the 
aforementioned services.
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Priority claimed from 22/11/2018; Application No. : 4502225 ;France 

4351712    17/05/2019
[International Registration No. : 1498422]
CARBIOLICE

Rue André Messager, ZAC de la Gravière F-63200 RIOM France

Proposed to be Used
IR DIVISION
Cl.1;Chemicals intended for industry, agriculture, horticulture and forestry excluding fungicides, herbicides, 
insecticides and parasiticides; enzymes for industrial use, activating enzymes, enzyme stabilizers, enzyme preparations 
for industrial use; chemical additives; mixtures of enzyme preparation and chemical products used in the production of 
biodegradable and/or compostable plastic materials; cultures of microorganisms other than for medical or veterinary use; 
chemical additives that accelerate biodegradation; chemical additives used in the treatment and the production of 
compostable and/or biodegradable plastic materials; bio-sourced plastics; biodegradable plastics intended for industry; 
biodegradable and/or compostable plastics for manufacturing use; unprocessed plastics.

Cl.16;Wrapping materials made from biodegradable and/or compostable plastics: sheeting, foils, bags, small bags and 
pouches made from biodegradable and/or compostable plastics for packing and packaging; film made from 
biodegradable and/or compostable plastics for wrapping, packing and packaging.

Cl.17;Semi-processed plastics; biodegradable and/or compostable plastics for production of finished products; 
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enzyme-based biodegradable materials, biodegradable plastics made from bio-sourced plastics; plastic film, other than 
for wrapping; plastic sheeting for agricultural use.
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Priority claimed from 24/01/2019; Application No. : 1389148 ;Benelux 

4351729    24/07/2019
[International Registration No. : 1498530]
International Fund for Animal Welfare, Inc., Massachusetts corporation

Summer Street 290 Yarmouth Port MA 02675 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Fundraising and financial sponsorship; fund raising and management; collection of charitable donations and 
charitable fund raising, for the purpose of environmental protection and nature conservation and animal protection; 
providing funds for animal protection, environmental protection and nature conservation; providing information in respect 
of charitable fund raising; charitable fund raising.

Cl.42;Consultancy and providing information relating to research in the field of environmental protection, including 
nature conservation; research and analysis in respect of environmental protection and nature conservation; advisory 
services in respect of environmental protection, including nature conservation.

Cl.45;Animal protection services; consultancy and providing information services relating to animal protection; 
lobbying services, other than for commercial purposes, also in respect of environmental protection, nature conservation 
and animal protection.
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Priority claimed from 12/04/2019; Application No. : 16858-2019 ;Honduras 

4351735    22/07/2019
[International Registration No. : 1497366]
ZeniMax Media Inc.

1370 Piccard Drive Rockville MD 20850 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile application software, namely, electronic game programs; computer game software for use with on-line 
interactive games; video games for mobile devices, electronic game programs; downloadable electronic game programs; 
electronic game software; computer game programs; interactive game programs; interactive game software; 
downloadable computer game software offered via the internet and wireless devices; computer game software for use 
with computers and video game consoles; downloadable computer and video game software offered via the internet and 
wireless devices; electronic devices featuring computer game software for use with computers and video game consoles; 
pre-recorded digital media in the nature of CD-ROMs and DVDs featuring computer games and video games, wallpapers, 
screensavers, digital music files, and graphics, videos, films, multimedia files, motion pictures, and animation in the field 
of video games and computer games; downloadable digital media, namely, downloadable images, downloadable artwork, 
downloadable text files, downloadable audio files, downloadable video files, downloadable game software, and 
downloadable motion pictures.

Cl.41;Entertainment services, namely, providing on-line interactive computer games; online interactive games 
accessible via mobile phones and wireless devices; entertainment services, namely, providing information and 
entertainment in the nature of news, information, non-downloadable art pictures, non-downloadable video clips, and non-
downloadable trailers relating to electronic computer games via the Internet; providing non-downloadable electronic 
publications in the nature of books, magazines, journals and newspapers in the field of novels, comics and cartoons; 
movie film production; movie film distribution; production of television shows; rental of amusement machines and 
apparatus; rental of game machines and apparatus.
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Priority claimed from 13/12/2018; Application No. : UK00003360705 ;United Kingdom 

4351740    11/06/2019
[International Registration No. : 1497421]
Avire Limited

Unit 1, The Switchback, Gardner Road, Maidenhead Berkshire SL6 7RJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Safety light curtains; computer software relating to safety light curtains; telephones; telephones incorporating 
intercommunication systems; telephone terminals, adaptors, wires, cables, connectors, headsets, earpieces and 
receivers; emergency telephone systems; computer software relating to emergency telephone systems; LCDs [liquid 
crystal displays]; multimedia LCDs [liquid crystal displays]; LCD configuration software; LED [light-emitting diode] 
displays; light-emitting diodes [LEDs]; computer touchscreens; optical lanterns; signalling lanterns; audio speakers for 
elevators; alarms for elevators; intercom apparatus; video intercom apparatus; portable emergency intercoms; 
intercommunication apparatus; sensors; accelerometers; accumulators, electric; acoustic alarms; electrical adaptors; 
alarms; audio and video receivers; audio interfaces; batteries; bells [warning devices]; cables, electric; chargers for 
electric batteries; circuit closers; circuit breakers; compact discs [audio-video]; compact discs [read-only memory]; 
compact disc players; computer software; computer operating programs [recorded]; downloadable computer software 
applications; computer software platforms, recorded or downloadable; computer software relating to the installation, 
maintenance and repair of elevators; computers; electric conductors; connections for electric lines; connectors 
[electricity]; electric control panels; distribution boards and boxes [electricity]; dynamometers; electricity conduits; 
electronic notice boards; electronic publications, downloadable; electronic key fobs being remote control apparatus; 
encoded magnetic cards; flashing lights [luminous signals]; integrated circuits; inverters [electricity]; laptop computers; 
monitors [computer hardware]; printed circuit boards; projection screens; projection apparatus; reflective safety vests; 
thermostats; transmitters [telecommunication]; transformers [electricity]; transistors [electronic]; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment; fire-extinguishing apparatus; 
security apparatus for elevators; elevator positioning systems.

Cl.37;Lift and elevator installation, maintenance and repair; telephone installation and repair; installation and repair of 
radio telephone equipment; installation, maintenance and repair of safety light curtains, computer hardware, alarms, 
intercommunication apparatus, fire extinguishers, lighting for elevators, audio equipment for elevators, sensors for 
elevators, elevator positioning systems; electrical installation services; repair and installation of electronic apparatus; 
repair and installation of display panels; repair and installation of security and safety equipment.

Cl.42;Providing temporary use of non-downloadable software for monitoring, analysing, configuring and remotely 
controlling elevators; cloud hosting provider services; hosting of web portals to access data relating to elevators; hosting 
of web portals to monitor, analyse, configure and remotely control lifts; software as a service (saas); cloud computing 
services; electronic data storage services; monitoring of computer systems relating to elevators by remote access; 
providing temporary use of non-downloadable software for use in receiving, recording and viewing elevator technical 
calls, alarms and status updates; technical research relating to elevators; communications platform as a service (cpaas) 
services; maintenance of computer software.
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Priority claimed from 11/02/2019; Application No. : 4523996 ;France 

4352605    07/08/2019
[International Registration No. : 1497266]
IVY GROUP HOLDING

1B rue Maurice Hollande F-51100 REIMS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; thermoplastics in their raw state used as raw materials in the form of 
powders, granules, pastes, dispersions, solutions and cellular materials; polymerization plastics and thermoplastic 
compounds in their raw state; unprocessed plastic materials; vinyl compounds; polymer dispersions; plastisol; chemical 
stabilisers; chemical stabilizing additives, binders, agglutinants, thickeners and emulsifiers.

Cl.2;Paints, varnishes, lacquers, pigments, printing inks for painting, decoration, printing and art.
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Priority claimed from 11/02/2019; Application No. : 4523870 ;France 

4352617    29/07/2019
[International Registration No. : 1497290]
BIOFARMA

50 rue Carnot F-92284 Suresnes cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; biochip sensors; biosensor; bio-detectors; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media; sound recording disks; digital recording media; data and information 
processing apparatus and equipment; software; computer programs; computers; data processing equipment; software 
recorded on magnetic media or downloaded from a remote computer network; downloadable computer software 
applications; telecommunications equipment for use with mobile networks; personal digital assistant; transmitters of 
electronic signals; connected wristbands, connected scales, connected watches (measuring instruments); video 
cameras; activity sensors; downloadable applications for mobile devices; digital applications; software for algorithms; 
artificial intelligence software; spectacles, contact lenses; in-ear headphones; computer platforms in the nature of 
information sharing software; connected auto-measuring tools; virtual reality computer programs; analysis systems 
based on artificial intelligence (software); artificial intelligence and machine learning software; artificial intelligence 
apparatus; electronic chips connected to an information system; virtual reality headsets.

Cl.10;Surgical, medical, dental and veterinary apparatus, instruments and equipment; diagnostic, examination and 
monitoring equipment; artificial teeth, eyes, organs and limbs; orthopedic articles; suture material; compression 
stockings, tights and socks; stockings, tights and socks for varicose veins; medical apparatus, instruments and 
equipment for introducing pharmaceutical preparations into the human body, especially for the prolonged, controlled or 
immediate release of active substances; infusion devices and syringes for medical use; medical measuring instruments, 
in particular instruments able to directly transmit data to a database, in particular instruments to measure fevers, heart 
rate monitors; apparatus, instruments and equipment derived from robotics for medical use; nanobots for medical use; 
apparatus, instruments and equipment derived from bionics for medical use; medical instruments for allergy tests; test 
kits for clinical medical use including test tubes, test plates and indicator diagrams for evaluating test results; medical 
devices intended for ingestion; endoscopic video capsules; medical apparatus for measuring biochemical changes in 
blood; blood biomarker devices; inhalers; blood pressure monitors.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
database management; compilation of mathematical or statistical data; computer file management; compilation of 
information in computer databases; updating and maintenance of data in computer databases; business management and 
organization consultancy; business management consultancy; analysis of commercial data; market studies; information 
relating to market research; commercial intermediation services in the framework of matching potential private investors 
with entrepreneurs in search of funding; commercial expertise services in business productivity; retail or wholesale 
services for pharmaceutical, veterinary and hygienic preparations as well as medical, surgical apparatus and instruments; 
sales promotion services for third parties; public relations; sponsorship search; auctioneering; organization of events for 
commercial or advertising purposes; grant administration and management services (business management support); 
provision of personnel; collecting information for businesses.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home health care services; home nursing care services; individualized medical prescription services; online 
medical prescription services; consultancy in relation to medical treatment in the home; advice with respect to self-
medication; medical information services for patients; remote medical examination services; advisory services 
concerning wellbeing [health]; medical monitoring of patients including remotely.
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Priority claimed from 23/05/2019; Application No. : 302019000031639 ;Italy 

4352755    28/06/2019
[International Registration No. : 1497407]
Relife S.r.l.

Via dei Sette Santi, 3 I-50131 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetic products with a dermatological effect for signs and symptoms associated with acne; 
cosmetics with a dermatological effect; skin cleansers; skin moisturizers; purifying and moisturizing gel for acne-prone 
skin; skin masks [cosmetics]; skin lighteners; skin exfoliants; non-medicated skin serums; cosmetic preparations for skin 
renewal; cosmetic skin care lotions; topical skin sprays for cosmetic purposes; blemish balm creams; concealers for 
spots and blemishes.

Cl.5;Dermatological preparations for treating signs and symptoms associated with acne; medical and sanitary 
preparations particularly curative cosmetics for medical purposes; hyaluronic acid for pharmaceutical purposes; 
dermatological pharmaceutical products; creams for dermatological use; gel for dermatological use; antimicrobials for 
dermatological use; injectable dermal filler; medicated skin creams; skin tonics [medicated]; pharmaceutical lotions for 
the skin; medicated skin lotions; medicinal creams for skin protection; medicated skin care lotions; pharmacological 
preparations for skin care; pharmaceutical preparations for skin care; medicinal creams for skin care; exfoliants 
[prepared] for medical purposes; emollients for medical purposes; tissue-regenerative pharmaceutical preparations; 
topical gels for medical and therapeutic purposes; pharmaceutical preparations for the treatment of inflammatory 
disorders; medicated preparations for skin treatment; pharmaceutical preparations for treating skin disorders; acne 
medications; acne creams [pharmaceutical preparations]; acne cleansers [pharmaceutical preparations]; niacinamide-
based preparations for the treatment of acne; acne treatment preparations; all the aforesaid goods listed in class 5 other 
than goods relating to the treatment of eye diseases and disorders.
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Priority claimed from 30/01/2019; Application No. : 1112612 ;New Zealand 

4352764    28/02/2019
[International Registration No. : 1498603]
THE WAREHOUSE LIMITED

26 The Warehouse Way Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Cl.8;Cutlery articles including disposable cutlery; hand tools for artists.

Cl.16;Office products including stationery, personalised stationery, writing instruments including pens, pencils, felt tip 
pens and crayons; ink consumables, namely ink ribbons, ink pens, ink cartridges for pens, ink pads and stamps, 
cartridges for printing ribbons, printing heads for hand-held label printers, envelopes, diaries, folders, laminators for 
office use, binders, adhesive tape dispensers, staplers and staples, guillotines and other paper cutting apparatus, glue, 
glue sticks, glue tape, erasers, books, notebooks, manuals; paper, cardboard and goods made from these materials; 
bookmarks; printed matter; book binding materials; book covering materials; card making kits consisting of cardboard, 
paper, stickers and pens; photographs, adhesives for stationery and household purposes; artists' materials; 
paintbrushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus); 
plastic materials for packaging; napkins; stationery cases including pencil cases; stationery sets; stickers; mask making 
kits, consisting of cardboard, paper, stickers and pens; stencils; stamps and printing blocks; paper crafts materials; 
paper craft kits; office, home office and school machinery and apparatus; whiteboards.

Cl.18;Bags, handbags, travel bags, satchels, backpacks, school bags, library bags; tote bags, swimming bags and 
suitcases; tags for bags; purses and wallets; umbrellas.

Cl.21;Household or kitchen utensils and containers; brushes and brush making materials; plates, glassware and 
tableware (excluding cutlery), all including disposable plates, glassware and tableware; lunch boxes, drink bottles; money 
boxes.

Cl.35;Wholesale and retail services provided by a stationer, wholesale and retail services in relation to office furniture, 
office supplies, computers, telecommunications equipment and supplies, and computer supplies; business research 
services; advisory and consultancy services in relation to the foregoing; all of the aforesaid services also available online 
and/or via the internet, email, software applications (including applications), text message and/or electronic message.
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4352854    17/06/2019
[International Registration No. : 1497296]
SUZHOU RS TECHNOLOGY CO., LTD

NO.68 XULIAN ROAD, XUSHUGUAN TOWN, HIGH-TECH ZONE, SUZHOU JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Cl.7;Industrial machinery for pharmacy processing; electron industry equipment; machinery equipment for glass 
industry (daily use glass included); special-purpose machinery for accumulator industry; metalworking machines; 
handling machines, automatic [manipulators]; machines and apparatus for polishing [electric]; machines for use in the 
manufacture of batteries; machine tools; industrial robot.

Cl.9;Data processing apparatus; optical discs; interfaces for computers; computer memory devices; computer 
programmes [programs], recorded; computer software, recorded; computer programs [downloadable software]; precision 
measuring apparatus; mouse [computer peripheral]; computer peripheral devices.
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Priority claimed from 11/03/2019; Application No. : 018033874 ;European Union 

4352866    05/09/2019
[International Registration No. : 1497326]
RAUCH Fruchtsäfte GmbH

Langgasse 1 A-6830 Rankweil Austria

Proposed to be Used
IR DIVISION
Cl.30;Coffee, tea, cocoa and artificial coffee; coffee-based beverages; tea drinks; iced tea; green tea; drinking 
chocolate; cocoa-based beverages; beverages made on the basis of tea, chocolate, cocoa or coffee; rice; tapioca and 
sago; flour and preparations made from cereals; farinaceous foods; bread, pastry and confectionery; confections; 
confectionery; pralines and confectionery; chocolate and chocolate products; edible ices; ice cream; sugar, honey, 
treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); marinades; fruit sauces; tomato sauces; 
spices; ice.

Cl.32;Beers; shandy; waters; mineral and aerated waters; non-alcoholic beverages; juices; fruit beverages and fruit 
juices; cider (non-alcoholic); orange juice; fruit nectars, non-alcoholic; fruit nectars; fruit nectar beverages; vegetable 
juice, vegetable beverages and vegetable juices [beverages]; vegetable juice beverages; syrups and other preparations 
for making beverages; energy drinks; energy drinks; lemonades; non-alcoholic beverages; non-alcoholic beverages, in 
particular fruit-flavoured beverages; smoothies; waters, in particular with fruit flavouring; syrups for beverages; fruit 
syrups and other non-alcoholic fruit preparations for making non-alcoholic beverages; non-alcoholic sparkling wine.

Cl.33;Alcoholic beverages (except beers); fruit (alcoholic beverages containing -).
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Priority claimed from 13/02/2019; Application No. : UK00003375178 ;United Kingdom 

4352876    12/08/2019
[International Registration No. : 1498401]
Detego Limited

10/11 Park Place London SW1A 1LP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Inventory software; label readers [decoders]; identification labels [machine readable]; identification labels 
[encoded]; bar code labels, encoded; information technology and audio-visual, multimedia and photographic devices; 
data storage devices and media; measuring, detecting and monitoring instruments, indicators and controllers; labels 
carrying electronically or optically recorded or encoded information; software for logistics, supply chain management and 
e-business portals; artificial intelligence software; RFID-based article management software; labels with integrated RFID 
chips; radio-frequency identification (RFID) readers; radio-frequency identification (RFID) tags; electronic components, 
circuits and assemblies, including transponders for use in goods logistics; electric apparatus for the remote control of 
industrial operations in the field of goods logistics, in particular for use in connection with intelligent electric circuits, 
including transponders; cash registers, in particular for use in connection with intelligent electric circuits, including 
transponders; computer software (included in this class); machine-readable data carriers of all kinds, in particular floppy 
discs and CD-ROMs, including the aforesaid goods recorded with computer programs and data; monitoring apparatus, in 
particular for use in connection with intelligent electric circuits, including transponders; all the aforesaid for use in 
relation to logistics, inventory management, supply chain management, product and item tracking and e-business portals, 
and none being for use in the field of digital forensics.

Cl.35;Business management; business administration; consultancy and advisory services in relation to retail and 
wholesale management; business management of wholesale and retail outlets; business consultancy and advisory 
services in relation to warehouse management; all the aforesaid for use in relation to logistics, inventory management, 
supply chain management, product and item tracking and e-business portals, and none being for use in the field of digital 
forensics.

Cl.38;Transmission of messages and images, in particular in connection with online services, telephone services, 
teletext services, telephone and/or Internet provider services, namely arranging access time to telephone, computer 
and/or data networks, including the Internet; providing access to computer and/or data networks, for others; 
telecommunications via computer terminals, transmission of data, text, sound and images, computer-aided transmission 
of messages and images; sending, receiving, forwarding and transmission of messages, in particular in databases 
accessible to the public, on data networks, including the Internet, or for fax polling; all the aforesaid services in particular 
for the logistics, retail, wholesale and warehouse management sectors; leasing of access time to computer networks; 
providing access to and leasing access to computer databases; control of access to databases; all the aforesaid for use 
in relation to logistics, inventory management, supply chain management, product and item tracking and e-business 
portals, and none being for use in the field of digital forensics.

Cl.42;Software as a service in the fields of inventory management, and the management of retail, wholesale and 
warehouse operations; information technology consultancy; programming of software for inventory management and for 
the management of retail, wholesale and warehouse operations; rental of software for inventory management and for the 
management of retail, wholesale and warehouse operations; rental of software for inventory analysis; providing 
temporary use of on-line non-downloadable software for inventory management and analytics; providing temporary use 
of on-line non-downloadable artificial intelligence software; design and development of computer software for logistics, 
supply chain management and e-business portals; rental of software for logistics, supply chain management and e-
business portals; providing temporary use of on-line non- downloadable software for logistics, supply chain 
management, e-business portals and analytics; rental of RFID-based article management software; rental of electronic 
memory space on the Internet for content providers, goods manufacturers and service providers; technical consultancy 
services in the field of software applications relating to the secure, protected transmission and storage of data, in 
particular the use of encoding software and the use of protective mechanisms (firewalls); all the aforesaid services in 
particular both on intranets and on the Internet; technical consultancy, in particular applications support and planning of 
computer solutions, including through telecommunications (providing hotlines), in particular for the logistics and retail, 
wholesale and warehouse management sectors; providing of memory space (web space) on computer and/or data 
networks, including the Internet; all the aforesaid for use in relation to logistics, inventory management, supply chain 
management, product and item tracking and e-business portals, and none being for use in the field of digital forensics.
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Priority claimed from 12/04/2019; Application No. : 2019-051693 ;Japan 

4352877    16/08/2019
[International Registration No. : 1498405]
FAST RETAILING CO., LTD.

717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Cl.25;Clothing; outerclothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; 
anoraks [parkas]; sweaters; knitwear [clothing]; cardigans; vests; waistcoats; shirts; blouses; polo shirts; layettes 
[clothing]; maternity clothing; waterproof clothing; pullovers; trousers; stretch pants; jogging pants; sweatshirts; sweat 
pants; suits; skirts; dresses; wedding dresses; leggings [trousers]; beach clothes; swimwear [bathing suits]; night 
gowns; dressing gowns; negligees; sleeping garments; sleepwear; Japanese sleeping robes [nemaki]; pajamas; 
bathrobes; underwear; undershirts; girdles; corsets [underclothing]; combinations [clothing]; chemises; drawers and 
underpants; slips; panties, shorts and briefs; trunks [underwear]; brassieres; petticoats; camisoles; tee-shirts; tank tops; 
frocks; jerseys [clothing]; clothes for sports; masquerade costumes; Japanese traditional clothing; jeans; gloves and 
mittens [clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; hosiery; socks; stockings; tights; garters; sock suspenders; suspenders 
[braces]; wristbands [clothing]; waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower 
caps; sleep masks; footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; 
boots; shoes; sports shoes; boots for sports; football boots.

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for purses; retail services or wholesale services for personal articles; retail services or 
wholesale services for personal ornaments [jewellery, jewelry (Am.)]; administrative processing of purchase orders; sales 
promotion for others in relation to woven fabrics and beddings; sales promotion for others in relation to clothing; sales 
promotion for others in relation to diapers; sales promotion for others in relation to footwear; sales promotion for others 
in relation to bags and pouches; sales promotion for others in relation to personal articles.
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Priority claimed from 05/12/2018; Application No. : UK00003358757 ;United Kingdom 

4352879    05/06/2019
[International Registration No. : 1498406]
A-COLD-WALL* Limited

The Retreat, 406 Roding Lane South WOODFORD GREEN, Essex IG8 8EY United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Perfumes and perfumery; eau-de-toilette; cologne; after-shave; essential oils and essential oils of plant origin; 
aromatherapy oils; cosmetics; organic cosmetics; make-up; lipsticks; lip gloss; lip pencils; lipstick cases; face and body 
glitter; powder compacts for cosmetics; make-up removers; make-up pads of cotton wool; hair lotions; hair care 
preparations; soaps; shampoos; conditioners; hair styling preparations; hair styling mousse; hair styling gels; hair 
sprays; hair colorants; hair waving lotion; permanent wave preparations, hair lighteners, hair dyes, hair emollients, hair 
mascara, hair pomades, hair colour removers, hair relaxing preparations, hair styling preparations; hair removing cream; 
hair care preparations; skincare preparations; eye creams; facial cleansers; facial toners; facial exfoliants and scrubs; 
facial creams; facial moisturisers; facial lotions and non-medicated facial preparations; wrinkle removing skin care 
preparations; shaving preparations; after-shave creams; after-shave lotions; beard oil; beard care preparations; 
sunscreen preparations; sun tanning preparations; after-sun lotions and creams; antiperspirants; deodorants; 
toothpaste; mouthwash; beauty care preparations; bath preparations; body cleaning and beauty care preparations; body 
fragrances; body scrubs; body oils; body paints; breath fresheners; bubble baths; bath and shower gels; skincare 
cosmetics; skincare preparations; hand cream; hand cleaning preparations; nail varnish and polish; nail care 
preparations; cuticle removing preparations, nail tips, and nail buffing preparations; artificial nails for cosmetic purposes; 
false eyelashes; adhesives for false eyelashes, hair and nails; lip care preparations; teeth whitening strips impregnated 
with teeth whitening preparations [cosmetics]; non-medicated topical skin creams, ointments, gels, toners, lotions, 
sprays and powders; aromatherapy creams, lotions and oils; baby wipes; disposable wipes impregnated with chemicals 
or compounds for personal hygiene and household use; incense; air fragrance preparations; room fragrances; room 
fragrance sprays, mists and diffusers; air fragrance reed diffusers; scented ceramic stones; scented linen sprays and 
scented room sprays; oils for perfumes and scents.

Cl.9;Eyewear; protective eyewear; sunglasses; eyeglasses; breathing masks; protective breathing masks, other than for 
artificial respiration; goggles; eyeglass frames; spectacle frames; frames for sunglasses; sunglasses; spectacle lenses; 
eyeglass lenses; sunglass lenses; frames for spectacles and sunglasses; straps for sunglasses; cases for eyeglasses 
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and sunglasses chains for spectacles and for sunglasses; clip-on sunglasses; eyeglass cords; laptop carrying cases; 
protective covers for mobile phones; leather cases for mobile phones; cases for mobile phones; laptop cases; portable 
media players; camera cases; phone cases; phone covers [specifically adapted]; musical sound recordings; audio-visual 
recordings; CDs; DVDs; MP3s; MP3 players; MP4s; MP4 players; electronic publications; downloadable publications; 
applications for smartphones and tablets; smart glasses; smart earbuds; earbuds; ear phones; time measuring 
instruments; protective helmets; cameras; camcorders; video recorders; binoculars; cases for cameras, camcorders, 
video recorders and binoculars; watches that communicate data to smartphones; smart watches; jewellery that 
communicates data; downloadable computer software; computer software for the collection, editing, organising, 
modifying, transmission, storage and sharing of data and information; computer software to enable uploading, 
downloading, accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing 
electronic media or information via computer and communication networks; computer software for the reproduction, 
processing and streaming of audio, video and multimedia content; computer software for controlling the operation of 
audio and video devices and for viewing, searching and/or playing audio, video, television, movies, photographs and 
other digital images, and other multimedia content; computer carrying cases; wrist rests and supports for computer 
mouse users; wrist rests for computers and computer accessories; computer keyboard wrist pads.

Cl.14;Jewellery; body jewellery; precious stones; precious metals and their alloys; gemstones, pearls and precious 
metals and imitations thereof; watches; clocks; horological instruments; chronometric instruments; precious metal 
alloys; badges of precious metal; decorative pins of precious metal; jewellery boxes; jewellery boxes of precious metals; 
jewellery chains; chains (watch -); jewellery cases [caskets or boxes]; jewellery rolls; hat pins; presentation boxes for 
watches; cufflinks; boxes for cufflinks; tie pins; tie clips; tie fasteners; figurines [statuettes] of precious metal; key rings 
and key chains; key fobs; rings [jewellery]; pendants; medallions; medals; gems; pearls; silver objets d'art; watch bands; 
watch bracelets; watch accessories, namely, parts of watches; ring bands [jewellery]; wrist watches; action figures 
(decorative -) of precious metal; busts of precious metal; articles of imitation jewellery; coins; wristwatches with GPS 
apparatus; calculator watches; leather key chains; parts and fittings relating to the aforesaid goods.

Cl.16;Paper and cardboard; clothing patterns; printed matter; books; magazines; leaflets, journals, newsletters, 
booklets, pamphlets and brochures; bookbinding material; photographs; photographic, picture or art mounts; 
photographic prints; collages; photographs; lithographs; illustrations; decorative paper centre-pieces and pencil-top 
ornaments; picture books; globes; paperweights; coasters made of paper; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; artists' and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; pictures; 
craft paper; colour pens; drawing books; wrapping paper; party ornaments of paper; photograph stands; tissues; 
Christmas gift wrap; gift bags; gift boxes; gift wrapping foil; gift paper; paper gift bags; paper ribbon; plastic gift wrap; 
pens; pen and pencil cases; leather pencil cases; writing stationery; rubber stamps; stamp pads; stamping inks; pencil 
sharpeners, electric or non-electric; albums; event albums; autograph books; guest books; ledger books; log books; desk 
pads; photo albums; scrapbooks; address books; motivational cards; occasion and note cards; art prints; cardboard 
hangtags; cases for passports; document holders; letter clips; letter openers, racks and trays; colouring books; gift 
vouchers; postcards; posters; printed calendars; scented paper drawer liners; facial tissue; advertising publications; 
events programmes; mounted and unmounted photographs; printed training materials; stickers; catalogues; hat boxes of 
cardboard; hat boxes of paper; tour books.

Cl.18;Trunks and travelling bags; luggage; luggage tags; all-purpose sports and athletic bags; hand bags; beach bags; 
book bags; carry-on bags; duffel bags; nappy bags; gym bags; shopping bags; school bags; leather shopping bags; 
shoulder bags; tote bags; travel bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; bags; 
backpacks; knapsacks; rucksacks, briefcases; handbags; vanity cases; pocket wallets; purses; fanny packs; bum bags; 
garment bags for travel; hat boxes for travel not of paper or cardboard; travelling bags and sets; cosmetic cases and bags 
sold empty; toiletry and vanity cases sold empty; tool bags sold empty; attaché cases; briefcases; briefcase-type 
portfolios; document cases; men's clutches; business cases; business card cases; calling card cases and credit card 
cases; key cases; wallets; banknote holders; coin holders; card holders made of leather.

Cl.20;Furniture made of wood; furniture made of wood substitutes; furniture made of metal; furniture made of plastic; 
furniture made of composite materials; bed frames of metal; bedroom furniture; beds; mattresses; accent pillows; 
cushions [furniture]; art (works of -) of wood, wax, plaster or plastic; figurines, statues, sculptures and busts of wax, 
plaster, plastics, wood; mobiles [decoration]; party ornaments of plastic; picture frames; mirrors; cushions; inflatable 
plastic signs; inflatable publicity objects; fans for personal use, non-electric; jewellery organiser displays; key racks 
[furniture]; key cabinets [furniture]; window and venetian blinds; curtain fittings; display boards; display stands and 
signboards of wood or plastics; make-up mirrors for purses; mannequins and tailors' dummies; point of sale displays 
[furniture].

Cl.25;Clothing; footwear; headgear; rainproof clothing; sportswear; loungewear; hoods; bandannas; visors; berets; ear 
warmers; ear bands; ear muffs; clothes made of artificial leather; leather garments; gloves; underwear; lingerie; 
underclothing; outerwear; nightwear; sleepwear; sleep masks; mittens; gloves; scarves; neckwear; snoods; belts for 
clothing; socks; swimwear; hairdressing capes; capes; wristbands; braces [suspenders].

Cl.35;Retail stores, wholesale stores, mail order services, on-line ordering services and on-line retail store services, 
electronic retailing services via computers, and retail store services available through computer communications and 
interactive television, in connection with perfumes and perfumery, eau-de-toilette, cologne, after-shave, essential oils and 
herbal oils, aromatherapy oils, cosmetics, organic cosmetics, make-up, lipsticks, lip gloss, lip pencils, lipstick cases; face 
and body glitter, cosmetic compacts, make-up removers, make-up pads of cotton wool, hair lotions, hair care 
preparations, soaps, shampoos, conditioners, hair styling products, mousse, gels, hair sprays, hair colour, hair waving 
lotion, permanent wave preparations, hair lighteners, hair dyes, hair emollients, hair mascara, hair pomades, hair colour 
removers, hair relaxing preparations, hair styling preparations, hair removing cream, hair care preparations, skincare 
cosmetics, eye creams, facial cleansers, toners, facial exfoliants and scrubs, facial creams, facial moisturisers, facial 
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lotions and non-medicated facial treatments, wrinkle removing skin care preparations, shaving preparations, after-shave 
creams, after-shave lotions, beard oil, beard care preparations, sunscreen preparations, sun tanning preparations, after-
sun lotions and creams, antiperspirants, deodorants, toothpaste, mouthwash, beauty care preparations, bath 
preparations, body cleaning and beauty care preparations, body fragrances, body scrubs, body oils, body paints, breath 
fresheners, bubble baths, bath and shower gels, skincare cosmetics, skincare preparations, hand cream, hand cleaning 
preparations, nail varnish and polish, nail care preparations, cuticle removing preparations, nail tips, and nail buffing 
preparations, artificial nails for cosmetic purposes, false eyelashes, adhesives for false eyelashes, hair and nails, lip care 
preparations, teeth whitening strips impregnated with teeth whitening preparations [cosmetics], non-medicated topical 
skin creams, ointments, gels, toners, lotions, sprays and powders, aromatherapy creams, lotions and oils, baby wipes, 
disposable wipes impregnated with chemicals or compounds for personal hygiene and household use, incense, air 
fragrance preparations, room fragrances, room fragrance sprays, mists and diffusers, fragrance emitting wicks for room 
fragrances, scented ceramic stones, scented linen sprays and scented room sprays, oils for perfumes and scents; retail 
and wholesale services connected with the sale of eyewear, protective eyewear, sunglasses, eyeglasses, breathing 
masks, goggles, eyeglass frames, spectacle frames, frames for sunglasses, eyeshades, lenses, eyeglass lenses, sunglass 
lenses, frames for spectacles and sunglasses, straps for sunglasses, cases for eyeglasses and sunglasses chains for 
spectacles and for sunglasses, clip-on sunglasses, eyeglass cords, laptop carrying cases, protective covers for mobile 
phones, leather cases for mobile phones, cases for mobile phones, laptop cases, portable media players, camera cases, 
phone cases, phone covers [specifically adapted], musical sound recordings, audio-visual recordings, CDs, DVDs, MP3s, 
MP3 players, MP4s, MP4 players, electronic publications, downloadable publications, applications for smartphones and 
tablets, smart glasses, smart earbuds, earbuds, ear phones, time measuring instruments, protective helmets, cameras, 
camcorders, video recorders, binoculars, cases for cameras, camcorders, video recorders and binoculars, watches that 
communicate data to smartphones, smart watches, wristwatches with GPS apparatus, calculator watches, smart 
jewellery, downloadable computer software, computer software for the collection, editing, organising, modifying, 
transmission, storage and sharing of data and information, computer software to enable uploading, downloading, 
accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or 
information via computer and communication networks, computer software for the reproduction, processing and 
streaming of audio, video and multimedia content, computer software for controlling the operation of audio and video 
devices and for viewing, searching and/or playing audio, video, television, movies, photographs and other digital images, 
and other multimedia content, computer carrying cases, wrist rests and supports for computer mouse users, wrist rests 
for computers and computer accessories, computer keyboard wrist pads; retail and wholesale services connected with 
the sale of jewellery, body jewellery, precious stones, precious metals and their alloys, gemstones, pearls and precious 
metals and imitations thereof, watches, clocks, horological instruments, chronometric instruments, precious metal alloys, 
badges of precious metal, decorative pins of precious metal, jewellery boxes of precious metals, jewellery chains, chains 
(watch -), jewellery cases [caskets or boxes], jewellery rolls, hat pins, presentation boxes for watches, cufflinks, boxes for 
cufflinks, tie pins, tie clips, tie fasteners, figurines [statuettes] of precious metal, key rings and key chains, key fobs, rings 
[jewellery], pendants, medallions, medals, gems, pearls, silver objets d'art, watch bands, watch bracelets, watch 
accessories, namely, parts of watches, ring bands [jewellery], wrist watches, action figures (decorative-) of precious 
metal, busts of precious metal, articles of imitation jewellery, coins; retail and wholesale services connected with the sale 
of paper and cardboard, clothing patterns, printed matter, books, magazines, leaflets, journals, newsletters, booklets, 
pamphlets and brochures bookbinding material, photographs, photographic, picture or art mounts, photographic prints, 
collages, photographs, lithographs, illustrations, decorative paper centre-pieces and pencil-top ornaments, picture books, 
tour books, globes, paperweights, coasters made of paper, stationery and office requisites, except furniture, adhesives 
for stationery or household purposes, artists' and drawing materials, paintbrushes, instructional and teaching materials, 
plastic sheets, films and bags for wrapping and packaging, printers' type, printing blocks, pictures, craft paper, colour 
pens, drawing books, wrapping paper, party ornaments of paper, photograph stands, tissues, Christmas gift wrap, gift 
bags, gift boxes, gift wrapping foil, gift paper, paper gift bags, paper ribbon, plastic gift wrap, pens, pen and pencil cases, 
leather pencil cases, writing stationery, rubber stamps, stamp pads, stamping inks, pencil sharpeners, electric or non-
electric, albums, event albums, autograph books, guest books, ledger books, log books, desk pads, photo albums, 
scrapbooks, address books, motivational cards, occasion and note cards, art prints, cardboard hangtags, cases for 
passports, document holders, letter clips, letter openers, racks and trays, colouring books, gift vouchers, postcards, 
posters, printed calendars, scented paper drawer liners, facial tissue, advertising publications, events programmes, 
mounted and unmounted photographs, printed training materials, stickers, catalogues, hat boxes of cardboard, hat boxes 
of paper; retail and wholesale services connected with the sale of trunks and travelling bags, luggage, luggage tags, all-
purpose sports and athletic bags, hand bags, beach bags, book bags, carry-on bags, duffel bags, nappy bags, gym bags, 
shopping bags, school bags, leather shopping bags, shoulder bags, tote bags, travel bags, umbrellas and parasols, 
walking sticks, whips, harness and saddlery, bags, backpacks, knapsacks, rucksacks, briefcases, handbags, vanity 
cases, pocket wallets, purses, fanny packs, bum bags, garment bags for travel, hat boxes for travel not of paper or 
cardboard, travelling bags and sets, cosmetic cases and bags sold empty, toiletry and vanity cases sold empty, tool bags 
sold empty, attaché cases, briefcases, briefcase-type portfolios, document cases, men's clutches, business cases, 
business card cases, calling and credit card cases, key cases, leather key chains, wallets, banknote holders, coin holders, 
card holders made of leather; retail and wholesale services connected with the sale of furniture and furnishings, bed 
frames of metal, bedroom furniture, beds, mattresses, accent pillows, cushions [furniture], art (works of-) of wood, wax, 
plaster or plastic, figurines, statues, sculptures and busts of wax, plaster, plastics, wood, mobiles [decoration], party 
ornaments of plastic, picture frames, mirrors, cushions, advertising banners and materials made of plastic, inflatable or 
rigid promotional object of plastic material, fans for personal use [non-electric], jewellery boxes, jewellery organiser 
displays, key racks [furniture], key cabinets [furniture], window and venetian blinds, curtain fittings, action figures, make-
up mirrors for purses; retail and wholesale services connected with the sale of clothing, footwear, headgear, rainproof 
clothing, sportswear, loungewear, hoods, bandanas [shawls], visors, berets, ears-warmers [clothing], clothes made of 
artificial leather, leather garments, gloves, underwear, lingerie, underclothing, outerwear, nightwear, sleepwear, sleep 
masks, mittens, gloves, scarves, neckwear, snoods, belts for clothing, socks, swimwear, hairdressing capes, capes, 
wristbands, braces [suspenders]; business management; fashion shows for promotional purposes (organisation of-); 
organisation of fashion shows for commercial purposes; promoting the sale of fashion goods through promotional 
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articles in magazines; shop window dressing; window display arrangement services; advertising, promotional, marketing, 
merchandising and branding services; product merchandising; promoting the goods and services of others through 
issuance of product and/or service endorsements, and through appearances for product and/or service; advertising, 
promoting and conducting trade shows in the fields of music, entertainment, television, film, fashion, beauty, lifestyles, 
home furnishings, games, and the arts; conducting an on-line trade show exhibition, in the fields of music, entertainment, 
television, film, fashion, beauty, lifestyles, home furnishings, games, and the arts; promoting the goods and services of 
others by arranging for sponsors to affiliate their goods and services with music, fashion, cultural and entertainment 
events.

Cl.42;Fashion design; fashion designer services; graphic design; lighting design; design of fashion accessories and 
fashion articles; design services; design of clothing, footwear and headgear; furniture design; design of furnishings; 
industrial design; retail design services; interior design; architectural consultancy; interior design services for the retail 
industry; consultancy, advisory and information services relating to the foregoing.
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4352881    26/04/2019
[International Registration No. : 1498412]
KUMON INSTITUTE OF EDUCATION CO., LTD.

5-6-6 Nishinakajima, Yodogawa-ku Osaka 532-8511 Japan

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded electronic and digital media; CD-ROMs bearing sound or visual recordings; pre-recorded compact 
discs; pre-recorded cassette tapes; pre-recorded mini-discs; pre- recorded video tapes; pre-recorded digital video discs; 
pre-recorded high-capacity optical discs using a blue-violet laser; pre-recorded memory cards; pre-recorded USB flash 
drive; recorded computer programs; optical apparatus and instruments including biological microscopes and magnifying 
glass; electronic books (downloadable); electronic newspapers (downloadable); electronic worksheets (downloadable); 
electronic study papers, research papers, academic articles (downloadable); audiovisual teaching apparatus; measuring 
or testing machines and instruments including thermometers and hygrometers; sound reproduction apparatus; sound 
recording apparatus; portable computers and tablet computers for use in education; educational computer software; 
magneto-optical pens; electronic pens; touch-pads; computer software; apparatus for the recording, transmission and 
reproduction of sound and images; CD players; DVD players; players for high-capacity optical discs using a blue-violet 
laser; MP3 players; cassette tape players; video players; CD recorder; DVD recorders; recorders for high-capacity optical 
discs using a blue-violet laser; MP3 recorders; cassette tape recorders; video recorders; CD-ROMS bearing sound and 
visual recordings featuring self-learning math and language programs; pre-recorded compact discs, pre-recorded 
cassette tapes, pre-recorded digital video discs all featuring math and language instruction for self-learning; recorded 
computer programs for use in math and language instruction; video cassettes; audio cassette recorders; cassette 
players; photographic, optical apparatus and instruments for education; educational computer software for home, namely 
exercise computer software for self-taught learning; video disc players; portable CD players; pre-recorded optical discs; 
optical disc players; optical disc recorders; electric communication apparatus and instruments for education; 
photographic apparatus and instruments for education; optical apparatus and instruments for education; recorded 
computer programs for educational purposes including computer programs for the purpose of facilitating or assisting 
self-learning; electronic study papers (downloadable); compact disc cases; headphones; headphone pads; rechargeable 
batteries; AC adapters; parts and fittings for all the above.

Cl.14;Precious metals and goods made thereof; keyrings; keyrings (trinkets or fobs) wholly or mainly made of precious 
metal and their alloys; trophies; prize cups; commemorative shields; commemorative shields wholly or mainly made of 
precious metal and their alloys; trinkets or fobs; personal ornaments [jewellery, jewelry (Am.)]; personal ornaments in the 
nature of jewelry made of precious metals and their alloys, and imitations thereof, cuff links; chronological and 
horological apparatus and instruments, clocks and watches, and parts and fittings for the aforesaid goods; pendulum 
clock; charms for key rings; trophies (prize cups) and awards in this class; personal ornaments, namely, jewellery; pins 
and brooches; pins of precious metal; jewelry brooches and cuff links; stopwatches; precious metals.

Cl.16;Paper and cardboard; paper, including printed worksheets, memo paper, name card paper; instruction and 
teaching materials (except apparatus); stationery; printed matter; calculating tables; note books; pencils, including 
sharpened pencils; pens, including ball point pens; writing brushes; signing pens; felt writing pens; pen holders; pen 
cases; boxes for pens; pencil sharpeners, non-electric; erasers, including rubber erasers; cards for memorizing words; 
illustrated cards for education to memorize words; labels, not of textile; stickers; pennants of paper; envelopes 
(stationery); pads (stationery), including memo pads, writing pads; bookmarkers; loose-leaf binders; document files for 
stationery purposes; ink reservoirs; folders for papers; blackboards, including magnetic blackboards; boxes, namely, 
corrugated cardboard boxes, box of paper; bags of paper for packaging; bags of plastic for packaging; calendars; hand 
writing specimens for copying; books, booklets, writing or drawing books; magazines; periodicals; catalogues; printed 
documents for studying at home, namely, worksheets and exercise materials for self-taught learning; pamphlets; posters; 
hand books (manuals); newsletters; animal and plant models [ornaments] of paper; animal and plant models [ornaments] 
of cardboard; animal and plant models for educational purposes; models for study; printed calculating tables; booklets in 
the field of math and language education; magazines in the field of math and language education; home study worksheets 
(printed) and study guides for students; printed instruction and teaching materials in the field of math and language; 
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home study paper, printed; printed papers, including home study paper; teaching materials in the form of card for 
education; alphabet boards as English learning materials; flashcards; ink; staplers (stationery), non-electric; photograph 
stands; paper; mechanical pencils; plastic document folders; poly bags for shopping.

Cl.18;Luggage; handbags; purses; handbag frames; purse frames; industrial packaging containers of leather; bags and 
pouches; rucksacks; vanity cases (not fitted); umbrellas; parts and fittings for the aforesaid goods; leather straps; 
rawhides; raw skins; tanned leather; bags, namely, handbags, briefcases, shoulder bags, carry-on bags, suitcases, travel 
bags, valises, athletic bags, book bags; fanny packs, backpacks, wallets, coin purses; umbrellas and parts therefor; 
umbrellas and their parts; backpacks; handbags, briefcases, travelling bags, trunks, school satchels, suitcases, shoulder 
bags, carry-on bags and other bags; bags, pouches and plastic document ease (plastic briefcase); school children's 
backpacks; Boston bags; brief cases; check holders; suits case; traveling bags; packaging bags of leather; school bags.

Cl.25;Clothing; footwear; headgear; coats; sweaters; T-shirts; shirts; nightwear; underwear; underclothing; swimwear; 
bathing suits; swimming caps; bathing caps; aprons (clothing); collar protectors (for wear); socks and stockings; puttees 
and gaiters; fur stoles; shawls; scarves; gloves and mittens (clothing); neckties; neckerchiefs; bandanas; mufflers; ear 
muffs (clothing); headgear for clothing; garters; sock suspenders; suspenders (braces); waistbands; belts for clothing; 
masquerade costumes; clothes for sports; boots for sports; clothing, namely, sweaters, T-shirts, shirts, jackets, vests, 
aprons; headgear, namely caps; clothes for sports, namely, polo shirts and T-shirts; thermal underwear; hoods; 
nightcaps; helmets (clothing); windbreakers (wind jackets, jumper coat); jackets; sweatshirts; polo shirts; vests and 
waistcoat; hats and caps; hoods (clothing); jackets (clothing); jumpers; blouses; sweat shirts; sports shirts; uniforms for 
exercises; polo shirts.

Cl.28;Toys, games and playthings including wooden toys, toy sets, building blocks (toys), paper toys, plastic toys, toys 
for education; wooden toys; toy sets; building blocks (toys); paper toys; plastic toys; toys for education; games for 
education; playing cards; jigsaw puzzles; card games; educational card games; tabletop games; board games including 
magnetic number board games; plastic toys, namely, yo-yos and flying disks; magnetic number and alphabet board 
games; playing toys; toys, including wooden toys, building blocks (toys), paper toys, plastic toys, toys for education; 
games for educational purposes; magnetic number board games; toys, games and playthings including wooden toys; 
games of education; parts and fittings for all the aforesaid goods; Korean playing cards.

Cl.35;Business management and organization consulting; business management assistance; business information 
services; professional business consultancy; marketing research; providing business management guidance to 
franchised learning service centres; providing business operational guidance to franchised learning centres; advertising; 
providing business information in the field of education; franchising services, namely, offering business assistance in the 
establishment and operation of franchised learning centers; retail services or wholesale services for learning materials; 
distribution of samples of learning materials for advertising; publication advertising; assistance (business management); 
providing operational guidance to franchised learning centers on methods of instruction for use with learning materials; 
retail services or wholesale services for teaching materials; retail services or wholesale services for learning materials of 
kumon method; advisory and consultancy services associated with the above-mentioned services; retail services or 
wholesale services for books; retail services or wholesale services for publications; retail services for downloadable 
electronic publications; retail services or wholesale services for toys; retail services or wholesale services for stationery 
supplies; retail services or wholesale services for software for computer and portable device including smartphones, 
tablet devices and portable audio digital players; retail services or wholesale services for computer software and 
computer hardware; retail services or wholesale services for musical sound recordings (including downloadable); retail 
services or wholesale services for paper and stationery.

Cl.41;Publication of texts; publication of books; education; education examination services; translation services; 
tuition, education, teaching and instruction, including education teaching and instruction by correspondence courses; 
education information services; provision of correspondence courses; developing teaching concepts and learning 
concepts; creating individual educational training concepts and plans; operation of academies; mathematics, language, 
including english, and infant education; education by correspondence; providing educational information and data; 
providing a variety of education information in the interest of education-minded parents and guardians as well as 
students themselves; consultancy and guidance on education; rental and leasing of books and texts; rental and leasing of 
education books and texts; rental and leasing of sound recordings and visual recordings; rental and leasing of 
educational sound recordings and visual recordings; publication of electronic books and journals online; providing on-
line electronic publications (not downloadable); arranging, conducting and organization of seminars, symposiums, 
workshops (training), and conferences; providing methods of instruction for use with learning materials; educational 
services with the use of learning materials; services of reference libraries for literature and documentary records; 
production of sound and/or visual recording carriers in the fields of education, culture, entertainment or sports; 
organization of exhibitions for cultural or educational purposes; education services, namely, providing classes, seminars, 
conferences, and workshops in the fields of medical treatment, rehabilitation, and education for the elderly including 
patients with dementia; education services, namely, teaching in the fields of medical treatment, rehabilitation, and 
education for the elderly including patients with dementia; education services, namely, instruction in the fields of medical 
treatment, rehabilitation, and education for the elderly including patients with dementia; education services, namely, 
education in the fields of medical treatment, rehabilitation, and education for the elderly including patients with dementia 
rendered through correspondence courses; education, teaching, and instruction in the form of workshops, tutoring 
sessions, seminars, and lessons in the field of medical treatment; consultancy, guidance and education for staff members 
of nursing homes or hospitals for the purpose of allowing said staff members to provide medical treatment, rehabilitation, 
and education for the elderly including patients with dementia; arranging, conducting, and organization of seminars of 
educational and instruction services for the elderly including patients with dementia; arranging, conducting, and 
organization of seminars in the field of medical treatment; educational services, namely, developing and providing 
methods for teaching the elderly, including those with dementia, in academic fields such as mathematics and foreign 
language, for use with teaching materials; providing non-downloadable on-line publications in the nature of electronic 
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books and journals in the field of education for the elderly including patients with dementia; providing educational 
information and data in the field of primary and secondary student education; educational services, namely, teaching and 
instruction in the field of primary and secondary student academic subjects; educational services, namely teaching and 
instructions by corresponding courses in the field of primary and secondary student academic subjects; training of 
teachers in proper use of structured learning materials; computer training for proprietary educational software used in 
franchised learning centers; consultancy and guidance on education, namely for improving the effectiveness of 
structured education instruction in the franchised learning centers; publication of texts and books including publication 
of electronic texts; instruction service; consultancy on education; arranging and conducting seminars, symposiums, 
workshops (training), and conferences; tuition, including one-to-one private tuition; providing and arranging of 
educational process; lending libraries; rental of sound recordings and visual recordings; production of sound and images 
in the fields of education, culture, entertainment or sports; providing guidance to franchised learning centers on proper 
methods of use for structured learning materials; advisory and consultancy services associated with all the above-
mentioned services.

6236



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

Priority claimed from 19/12/2018; Application No. : AM 52626/2018 ;Austria 

4352900    17/06/2019
[International Registration No. : 1498426]
ZKW Group GmbH

Rottenhauser Straße 8 A-3250 Wieselburg Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic controllers and controllers for motor vehicle lighting apparatus and for motor vehicle headlights; 
devices for headlight adjustment; apparatus for adjusting the headlight of a motor vehicle; power supply modules for 
motor vehicle headlights; electronic converters for powering automotive lighting; fiber optics; optical cables; fiber optics 
and optical cables for motor vehicle headlights; lenses and lens systems for headlights; lenses and lens systems for 
motor vehicle headlights; control devices for controlling headlights; control devices for controlling motor vehicle 
headlights; control devices for automatic control of headlights as a function of environmental parameters; control devices 
for automatic control of motor vehicle headlights as a function of environmental parameters; control devices for 
controlling light sources, in particular leds, in headlights; control devices for controlling light sources, in particular leds, 
in motor vehicle headlights; headlight levelers for headlights; headlight levelers for motor vehicle headlights; light signals 
for motor vehicles, in particular headlight flashers.

Cl.11;Lighting apparatus for motor vehicles, namely headlights and lights; headlights; high and low beam headlights; 
auxiliary headlights; fog and reversing lights; headlight mirrors; headlights, high and low beam headlights, auxiliary 
headlights, fog and reversing lights and headlight mirrors for motor vehicles; lights for motor vehicles; ceiling lights, wall 
lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction indicator lights and entry lights, 
position lights, marker lights, parking lights, tail lights, brake lights, number plate lights and rear fog lights, decorative 
lights; ceiling lights, wall lights, reading lights, trunk lights, engine compartment lights, glove box lights, direction 
indicator lights and entry lights, position lights, marker lights, parking lights, tail lights, brake lights, number plate lights 
and rear fog lights, decorative lights for motor vehicles; xenon headlights; led headlights; laser headlights; bend lighting 
headlights; xenon headlights for motor vehicles; led headlights for motor vehicles; laser headlights for motor vehicles; 
bend lighting headlights for motor vehicles; headlights with controllable light distribution; motor vehicle headlights with 
controllable light distribution; infrared headlights; infrared motor vehicle headlights; reflectors for motor vehicle 
headlights; light modules for headlights; light modules for motor vehicle headlights; high and low beam modules for 
motor vehicle headlights; heat sinks being parts of motor vehicle headlights.

Cl.12;Motor vehicles; electromechanical drives being parts of motor vehicles, namely for headlight adjustment; 
electromechanical drives being parts of motor vehicles, namely for motor vehicle headlight adjustment.
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Priority claimed from 01/04/2019; Application No. : 30 2019 104 226 ;Germany 

4352907    09/09/2019
[International Registration No. : 1497508]
Lillydoo GmbH

Hanauer Landstraße 147-149 60314 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.3;Laundry preparations; cakes of toilet soap; essential oils; dentifrices; cosmetics for use on the skin; cosmetics for 
the use on the hair; pre-moistened cosmetic wipes.

Cl.5;Adult diapers; babies' diapers of cellulose or paper; paper diapers; cloth diapers; lacteal flour for babies; 
nutritional supplements; disinfectants; food for babies; absorbent sanitary articles.

Cl.24;Synthetic textile piece goods; textiles made of satin; textiles made of flannel; woollen cloth; textiles made of 
linen; silk [cloth]; non-woven textile articles; textiles made of velvet.

Cl.25;Headgear; clothing, namely baby and child clothes; clothing, except waist belts; none of the aforesaid goods 
being bridal goods (namely veils, panty hoses, shoes), wedding wear, bridal wear, evening dresses, flower girl dresses, 
bridesmaid dresses, clothing for religious ceremonies.

Cl.29;Milk; milk products; preserved vegetables; fruit preserves.
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Priority claimed from 15/05/2019; Application No. : 88431804 ;United States of America 

4352926    06/06/2019
[International Registration No. : 1498457]
Warner Bros. Entertainment Inc.

4000 Warner boulevard Burbank CA 91522 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Membership club services, namely, providing to members online information, special offers, discounts, 
incentives and promotions in the field of entertainment services; administration of membership programs for commercial, 
promotional and advertising purposes in the field of entertainment events and services; administration of loyalty rewards 
programs; promoting the goods and services of others through discount card programs; providing consumer product 
advice with specified information of specific consumer products and services validated by the users' inputted preferences 
and social network via website; on-line retail store services featuring prerecorded audio books, electronic books, 
consumer goods, namely, books featuring action, adventure, and comedy, magazines featuring action, adventure and 
comedy; on-line retail store services in the field of entertainment-related general consumer merchandise; on-line retail 
store services featuring downloadable live action motion pictures, comedy motion pictures, and drama motion pictures; 
on-line retail store services featuring downloadable animated motion pictures, comedy motion pictures, and drama 
motion pictures; on-line retail store services featuring downloadable video; retail store services in the field of 
entertainment provided via the Internet and other computer and electronic communication networks featuring 
entertainment-related general consumer merchandise; compiling of information into computer databases; marketing, 
advertising and promotion services; advertising services, namely, promoting the goods and services of others via 
computer and communication networks; operating on-line marketplaces for sellers and buyers of goods; online retail 
store services featuring digital media, namely, pre-recorded digital video recordings featuring video, comedy, drama, 
action, adventure or animation; promoting the goods and services of others via a global computer network, namely, the 
Internet; on-line advertising and marketing services; providing and rental of advertising space on the Internet; advertising 
and strategic marketing services across all forms of media, namely, advertising and marketing services involving digital 
experiences; design services, namely, designing advertising, promotional and marketing campaigns, programs and 
events using digital experiences to engage consumers.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
providing news about current events and entertainment, and information related to education and cultural events, via a 
global computer network; providing information about actual entertainment via an electronic global communications 
network in the nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama 
and animated motion picture films for distribution via a global computer network; providing a computer game that may be 
accessed by a telecommunications network; entertainment services, namely, providing digital experiences; entertainment 
services, namely, providing interactive digital experience with customizable content via website; electronic publishing 
services, namely, publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic 
books, strategy guides, journals, newsletters, photographs and visual materials; non-downloadable publications in the 
nature of books featuring characters from animated, action adventure, comedy and/or drama features, comic books, 
children's books, strategy guides, journals, newsletters, magazines featuring characters from animated, action adventure, 
comedy and/or drama features, coloring books, children's activity books and magazines in the field of entertainment; 
amusement parks services; provision of amusement park rides; presentation of live or pre-recorded shows and/or 
movies; entertainment and/or recreation information; entertainment club services; electronic game (s) services provided 
via a global computer network; providing of casino and gaming facilities; entertainment services, namely, casino gaming; 
electronic casino gaming services; entertainment services in the nature of multiplex cinema and theater development, film 
exhibition, film distribution; entertainment services, namely, conducting contests; entertainment services, namely, 
contests and incentive award programs designed to reward program participants; educational services, namely, providing 
information that may be accessed by a telecommunications network relating specifically to children's books, educational 
programs including reading and literacy programs, programs for the teaching of reading and literacy, materials; providing 
on-line publications in the nature of e-books featuring literature and multi-media entertainment.

6239



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

 

Priority claimed from 15/05/2019; Application No. : 88431763 ;United States of America 

4352933    06/06/2019
[International Registration No. : 1498478]
Warner Bros. Entertainment Inc.

4000 Warner boulevard Burbank CA 91522 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy 
and/or drama features; newsletters, brochures and magazines in the field of books and book clubs; comic books, 
children's books, strategy guides, magazines featuring characters from animated, action adventure, comedy and/or drama 
features, coloring books, children's activity books; stationery, writing paper, envelopes, binders, document portfolios, 
blank journals, notebooks, notepads, diaries, newsletters, note cards, postcards greeting cards, adhesive note paper; 
stick-on whiteboards and dry-erase boards; trading cards other than for games; lithographs; pens, pencils, cases for 
pens and pencils, erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; paper clip; stickers, 
decals, heat transfers; posters; framed art prints; art prints on canvas; adhesive plastic film with removable paper for 
mounting images for decorative purposes; mounted and/or unmounted photographs; book covers, book marks, 
calendars, gift wrapping paper; paper party decorations, namely, paper napkins, paper place mats, crepe paper, 
invitations, paper table cloths, paper cake decorations; stand-up figures made of cardboard; coasters made of paper or 
cardboard; printed paper signs; printed iron-on and plastic transfers for embroidery or fabric appliques; printed sewing 
patterns for costumes, pajamas, sweatshirts and T-shirts.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, cups, mugs, drinking steins, jugs and drinking 
glasses; sugar and creamer sets; infant cups; cookie jars; ceramic, glass and china figurines; toothbrushes; non-electric 
coffee pots not of precious metal; lunch boxes; lunch pails; wastepaper baskets; ice buckets; plastic buckets; shower 
caddies; cake molds; serving utensils, namely, pie servers, cake turners, spatulas, scrapers for household purposes, and 
cake servers; canteens; coasters, not of paper or textile; thermal insulated containers for food or beverages; cookie 
cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening gloves; rubber household gloves; 
dinnerware, namely, plates, bowls, cups; and disposable dinnerware, namely, paper plates, paper cups; paper cupcake 
baking liners; and plastic place mats.

Cl.25;Clothing; headgear; footwear; clothing for men, women and children, namely, shirts, polo shirts, t-shirts, tank 
tops, snap crotch shirts for infants and toddlers, sweatshirts, hoodies, jogging suits, trousers, pants, leggings, lounge 
pants, shorts, union suits, rainwear, skirts, blouses, dresses, suspenders, sweaters, cardigans, pullovers, jackets, 
ponchos, coats, snow suits, sleepwear, pajamas, lingerie, underwear, boxer shorts, dressing gowns, robes, corsets being 
clothing, swimwear, socks, slipper socks; wearable blankets in the nature of blankets with sleeves; aprons; cloth baby 
bibs; ties, bow ties; hats, beanies, caps, sun visors, gloves, belts, suspenders, headbands, scarves; footwear for men, 
women and children, namely, boots, shoes, sneakers, sandals, booties, slippers and flip flops; and masquerade and 
Halloween costumes.

Cl.35;Membership club services, namely, providing to members online information, special offers, discounts, 
incentives and promotions in the field of entertainment services; administration of membership programs for commercial, 
promotional and advertising purposes in the field of entertainment events and services; administration of loyalty rewards 
programs; promoting the goods and services of others through discount card programs; providing consumer product 
advice with specified information of specific consumer products and services validated by the users' inputted preferences 
and social network via website; on-line retail store services featuring prerecorded audio books, electronic books, 
consumer goods, namely, books featuring action, adventure, and comedy, magazines featuring action, adventure and 
comedy; on-line retail store services in the field of entertainment-related general consumer merchandise; on-line retail 
store services featuring downloadable live action motion pictures, comedy motion pictures, and drama motion pictures; 
on-line retail store services featuring downloadable animated motion pictures, comedy motion pictures, and drama 
motion pictures; on-line retail store services featuring downloadable video; retail store services in the field of 
entertainment provided via the Internet and other computer and electronic communication networks featuring 
entertainment-related general consumer merchandise; compiling of information into computer databases; marketing, 
advertising and promotion services; advertising services, namely, promoting the goods and services of others via 
computer and communication networks; operating on-line marketplaces for sellers and buyers of goods; online retail 
store services featuring digital media, namely, pre-recorded digital video recordings featuring video, comedy, drama, 
action, adventure or animation; promoting the goods and services of others via a global computer network, namely, the 
Internet; on-line advertising and marketing services; providing and rental of advertising space on the Internet; advertising 
and strategic marketing services across all forms of media, namely, advertising and marketing services involving digital 
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experiences; design services, namely, designing advertising, promotional and marketing campaigns, programs and 
events using digital experiences to engage consumers.

Cl.41;Entertainment services, namely, providing online video games, providing online computer games, providing 
temporary use of non-downloadable video games; video and computer game services provided on-line from a computer 
network; entertainment services in the nature of live-action, comedy, drama, animated, and reality television series; 
production of live-action, comedy, drama, animated and reality television series; distribution and display of live-action, 
comedy, drama and animated motion picture theatrical films; production of live-action, comedy, drama and animated 
motion picture theatrical films; theatrical performances both animated and live action; providing information via an 
electronic global computer network in the field of entertainment relating specifically to games, music, movies, and 
television; providing film clips, photographs and other multimedia materials for entertainment purposes via a web site; 
providing news about current events and entertainment, and information related to education and cultural events, via a 
global computer network; providing information about actual entertainment via an electronic global communications 
network in the nature of live-action, comedy, drama and animated programs and production of live-action, comedy, drama 
and animated motion picture films for distribution via a global computer network; providing a computer game that may be 
accessed by a telecommunications network; entertainment services, namely, providing digital experiences; entertainment 
services, namely, providing interactive digital experience with customizable content via website; electronic publishing 
services, namely, publication of text and graphic works of others on-line featuring articles, novelizations, scripts, comic 
books, strategy guides, journals, newsletters, photographs and visual materials; non-downloadable publications in the 
nature of books featuring characters from animated, action adventure, comedy and/or drama features, comic books, 
children's books, strategy guides, journals, newsletters, magazines featuring characters from animated, action adventure, 
comedy and/or drama features, coloring books, children's activity books and magazines in the field of entertainment; 
amusement parks services; provision of amusement park rides; presentation of live or pre-recorded shows and/or 
movies; entertainment and/or recreation information; entertainment club services; electronic game (s) services provided 
via a global computer network; providing of casino and gaming facilities; entertainment services, namely, casino gaming; 
electronic casino gaming services; entertainment services in the nature of multiplex cinema and theater development, film 
exhibition, film distribution; entertainment services, namely, conducting contests; entertainment services, namely, 
contests and incentive award programs designed to reward program participants; educational services, namely, providing 
information that may be accessed by a telecommunications network relating specifically to children's books, educational 
programs including reading and literacy programs, programs for the teaching of reading and literacy, materials; providing 
on-line publications in the nature of e-books featuring literature and multi-media entertainment.

Cl.42;Constructing an Internet platform as an on-line community for registered users to participate in discussions, get 
feedback from their peers, form virtual communities, and engage in social networking services in the field of international 
video entertainment; custom design of digital experiences; providing temporary use of on-line non-downloadable 
computer software for creating interactive digital experiences; design and development of computer software for creating 
interactive digital experiences; design and development of computer application software for creating interactive digital 
experiences; hosting an interactive website; hosting of digital content on the Internet, namely, multimedia content; 
hosting of online digital content including virtual reality content, digital publications, digital images, digital photographs, 
audio recordings, audio-visual recordings, video recordings, podcasts, data, digital information; hosting a website 
featuring virtual reality content, multimedia content, digital publications, digital images, digital photographs, videos, films, 
photos, audio recordings, audio content, audio-visual recordings, video recordings, animation, pictures, images, 
messages, comments, text, information, pod-casts, data, digital information, online-journals and blogs; design and 
maintenance of a website that gives users the ability to create customized web pages featuring user defined information; 
constructing an Internet platform as an online environment that gives users the ability to create customized content 
featuring user defined information; website and software application design and development services; mobile 
application design and development services; research and development for physical and digital experiences; services 
featuring software for allowing users to create personalized and dynamic digital experiences; computer software, namely, 
providing online, non-downloadable computer software for streaming of downloadable, on-demand, audiovisual content 
on the Internet and to televisions and mobile electronic devices; computer programming; technical support and technical 
consultation services for managing computer systems, databases and applications; graphic design for the compilation of 
web pages on the Internet; providing technical information relating to computer hardware or software provided on-line 
from a global computer network or the Internet; creating and maintaining web-sites; providing temporary use of web-
based software to enable uploading, capturing, posting, showing, creating, editing, playing, streaming viewing, 
previewing, displaying, tagging, sharing, manipulating, distributing, publishing, and reproducing electronic media, 
multimedia content, videos, movies, films, pictures, images, text, photos, audio content and information via global 
computer networks; providing temporary use of web-based software to enable the sharing of multimedia content among 
users; design of a website, namely, forum that allows computer users the ability to upload and share user-generated 
videos, films and other content; providing temporary use of software that allows users to upload multimedia content; 
designing and developing computer game software and video game software for use with computers, video game 
program systems and computer networks; computer programming services for creating augmented reality videos and 
games; computer programming of video games; designing and modifying computer programs and video games for 
others; video game development services; video game programming development services; development and distribution 
of software programs and information assets to create a context-based user experience across websites, portals and 
mobile applications; computer graphics design services, namely, creating of design of multimedia, animation and 
interactive digital experiences.
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Priority claimed from 27/02/2019; Application No. : 30 2019 102 605 ;Germany 

4352953    22/08/2019
[International Registration No. : 1497524]
Volker Wurzer

Heinz-Bello-Str. 28 46485 Wesel Germany

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal, other than parts of machines.

Cl.7;Regulators [parts of machines]; valves [parts of machines]; slides [parts of machines].

Cl.11;Taps.
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Priority claimed from 12/02/2019; Application No. : UK00003374772 ;United Kingdom 

4352963    01/07/2019
[International Registration No. : 1497555]
RMI Pressure Systems Limited

Armstrong Integrated Limited, 1 Wolverton Street MANCHESTER M11 2ET United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Pumps, compressors and fans; supports for pumps; hydraulic pump stations (machines); pumps and machines for 
use in coal mining operations; parts and fittings for the foregoing.

Cl.9;Software for the control of pump stations; Programmable Logic Controllers (PLCs); software for managing and 
recording the efficiency of pump stations; software for use in coal mining operations.
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4352986    21/08/2019
[International Registration No. : 1497349]
Obschestvo s ogranichennoi otvetstvennostyu "Sonet"

Serdobolskaya ulitsa, 68 RU-197342 Saint-Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.2;Aluminium powder for painting; binding preparations for paints; ceramic paints; colorants; distempers; dyes; 
enamels for painting; enamels [varnishes]; engraving ink; fireproof paints; fixatives for watercolors; food dyes; gamboge 
for painting; glazes [paints, lacquers]; gum-lac; gum resins; lacquers; mastic [natural resin]; metal foil for use in painting, 
decorating, printing and art; metals in powder form for use in painting, decorating, printing and art; mordants; paints; 
paper for dyeing Easter eggs; pigments; preservatives against rust and against deterioration of wood; primers; silver 
emulsions [pigments]; sumac for varnishes; thinners for lacquers; thinners for paints; varnishes; white lead; wood stains.

Cl.16;Adhesives [glues] for stationery or household purposes; albums; almanacs; canvas for painting; drawing 
materials; drawing pads; glue for stationery or household purposes; hand-rests for painters; Indian inks; ink; modelling 
wax, not for dental purposes; office requisites, except furniture; paint boxes for use in schools; paintbrushes; painters' 
brushes; painters' easels; palettes for painters; pastels [crayons]; pencils; school supplies [stationery]; typewriter keys; 
writing brushes; writing chalk; writing materials.
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4352992    28/03/2019
[International Registration No. : 1497370]
Joint Stock Company «Egorievsk-obuv»

Vladimirskaya ul., d. 8, Egorievsk RU-140305 Moscowskaya oblast Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Polishing stones; petroleum jelly for cosmetic purposes; shoe wax; shoe polish; cobblers' wax; cotton wool for 
cosmetic purposes; sachets for perfuming linen; toilet water; creams for leather; shoemakers' wax; polishing wax; tailors' 
wax; make-up; deodorants for pets; deodorants for human beings or for animals; depilatory preparations; perfumery; 
decorative transfers for cosmetic purposes; cosmetic pencils; adhesives for affixing false eyelashes; adhesives for 
affixing false hair; quillaia bark for washing; beard dyes; cosmetic dyes; shoe cream; polishing creams; cosmetic creams; 
skin whitening creams; hair spray; nail polish; hair lotions; lotions for cosmetic purposes; beauty masks; oils for cleaning 
purposes; oils for cosmetic purposes; oils for toilet purposes; essential oils; cleaning chalk; cleansing milk for toilet 
purposes; soap; deodorant soap; shaving soap; soap for brightening textile; cakes of toilet soap; antiperspirant soap; 
soap for foot perspiration; almond soap; cosmetic kits; nail art stickers; dentifrices; lipstick cases; breath freshening 
strips; teeth whitening strips; lipsticks; pomades for cosmetic purposes; cosmetic preparations for baths; bath 
preparations, not for medical purposes; leather bleaching preparations; polishing preparations; mouthwashes, not for 
medical purposes; starch glaze for laundry purposes; furbishing preparations; laundry bleach; dry-cleaning preparations; 
paint stripping preparations; lacquer-removing preparations; make-up removing preparations; nail care preparations; 
cleaning preparations; chemical cleaning preparations for household purposes; collagen preparations for cosmetic 
purposes; breath freshening preparations for personal hygiene; laundry preparations; bleaching preparations 
[decolorants] for household purposes; sunscreen preparations; color-brightening chemicals for household purposes 
[laundry]; shining preparations [polish]; make-up powder; stain removers; scouring solutions; tissues impregnated with 
cosmetic lotions; tissues impregnated with make-up removing preparations; laundry blueing; potpourris [fragrances]; 
bleaching soda; washing soda, for cleaning; bath salts, not for medical purposes; bleaching salts; preservatives for 
leather [polishes]; ammonia [volatile alkali] [detergent]; make-up preparations; sun-tanning preparations [cosmetics]; 
cosmetic preparations for skin care; cosmetics; cosmetics for children; cosmetics for animals; cleansers for intimate 
personal hygiene purposes, non medicated; douching preparations for personal sanitary or deodorant purposes 
[toiletries]; detergents, other than for use in manufacturing operations and for medical purposes; toiletry preparations; 
antiperspirants [toiletries]; phytocosmetic preparations; talcum powder, for toilet use; cotton sticks for cosmetic 
purposes; cloths impregnated with a detergent for cleaning; henna [cosmetic dye]; shampoos; shampoos for animals 
[non-medicated grooming preparations]; shampoos for pets [non-medicated grooming preparations]; dry shampoos.

Cl.16;Fountain pens; aquarelles; albums; almanacs; atlases; posters; table linen of paper; note books; pads 
[stationery]; pamphlets; booklets; papers for painting and calligraphy; toilet paper; wrapping paper; filter paper; 
newsletters; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; modelling clay; polymer modelling clay; drawing sets; writing slates; blackboards; magazines 
[periodicals]; bookmarkers; periodicals; printed publications; graphic representations; calendars; tracing cloth; tracing 
paper; tracing patterns; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; hat boxes of 
cardboard; cards; index cards [stationery]; catalogues; glue for stationery or household purposes; books; comic books; 
envelopes [stationery]; boxes of paper or cardboard; printed coupons; self-adhesive tapes for stationery or household 
purposes; humidity control sheets of paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of 
reclaimed cellulose for wrapping; plastic bubble packs for wrapping or packaging; plastics for modelling; graphic prints; 
modelling materials; teaching materials [except apparatus]; sealing compounds for stationery purposes; adhesives 
[glues] for stationery or household purposes; stuffing of paper or cardboard; packaging material made of starches; 
packing [cushioning, stuffing] materials of paper or cardboard; filtering materials of paper; writing chalk; tailors' chalk; 
marking chalk; spray chalk; garbage bags of paper or of plastics; bags [envelopes, pouches] of paper or plastics, for 
packaging; plastic bags for pet waste disposal; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; writing cases 
[stationery]; sealing wafers; covers [stationery]; plastic cling film, extensible, for palletization; embroidery designs 
[patterns]; musical greeting cards; greeting cards; postcards; conical paper bags; folders for papers; modelling paste; 
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pen cases; song books; clipboards; handkerchiefs of paper; plastic film for wrapping; mats for beer glasses; stands for 
pens and pencils; towels of paper; writing materials; school supplies [stationery]; hand labelling appliances; printed 
matter; prospectuses; tissues of paper for removing make-up; face towels of paper; table napkins of paper; place mats of 
paper; tablemats of paper; tablecloths of paper; paper-clips; staples for offices; erasing products; writing board erasers; 
writing or drawing books; stationery; pencil sharpeners, electric or non-electric; stencil plates; manuals [handbooks]; 
silver paper; molds for modelling clays [artists' materials]; shields [paper seals]; labels of paper or cardboard.

Cl.18;Mountaineering sticks; slings for carrying infants; luggage tags; pocket wallets; credit card cases [wallets]; reins 
for guiding children; sling bags for carrying infants; chamois leather, other than for cleaning purposes; umbrellas; 
parasols; saddlery; card cases [notecases]; cases of leather or leatherboard; imitation leather; leather, unworked or semi-
worked; leatherboard; hat boxes of leather; boxes of leather or leatherboard; boxes of vulcanized fiber; purses; bags 
[envelopes, pouches] of leather, for packaging; moleskin [imitation of leather]; travelling sets [leatherware]; vanity cases, 
not fitted; clothing for pets; covers for animals; collars for animals; hiking sticks; leather leashes; garment bags for 
travel; shoulder belts [straps] of leather; briefcases; randsels [Japanese school satchels]; haversacks; leather straps; 
straps of leather [saddlery]; grips for holding shopping bags; umbrella handles; walking stick handles; suitcase handles; 
rucksacks; travelling bags; net bags for shopping; bags; bags for climbers; handbags; pouch baby carriers; beach bags; 
compression cubes adapted for luggage; bags for sports; bags for campers; shopping bags; wheeled shopping bags; 
school satchels; walking sticks; walking stick seats; key cases; suitcases; trunks [luggage]; motorized suitcases; 
suitcases with wheels; valises; attaché cases; umbrella covers; labels of leather.

Cl.25;Wimples; bandanas [neckerchiefs]; underwear; sweat-absorbent underwear; berets; overalls; boas [necklets]; 
teddies [underclothing]; boxer shorts; ankle boots; ski boots; boots for sports; breeches for wear; trousers; football 
boots; brassieres; valenki [felted boots]; collars [clothing]; detachable collars; shirt yokes; veils [clothing]; gabardines 
[clothing]; galoshes; neckties; ascots; leggings [leg warmers]; gaiters; boot uppers; corselets; jerseys [clothing]; vests; 
sports jerseys; hosiery; heels; hoods [clothing]; hat frames [skeletons]; pockets for clothing; neck scarfs [mufflers]; 
kimonos; cap peaks; visors being headwear; tights; slips [underclothing]; wet suits for water-skiing; combinations 
[clothing]; bodices [lingerie]; corsets [underclothing]; suits; bathing suits; masquerade costumes; beach clothes; 
leotards; stuff jackets [clothing]; jackets [clothing]; fishing vests; leggings [trousers]; liveries; camisoles; sports singlets; 
cuffs; short-sleeve shirts; mantillas; coats; sleep masks; furs [clothing]; fingerless gloves; miters [hats]; footmuffs, not 
electrically heated; muffs [clothing]; heelpieces for footwear; bibs, not of paper; bibs, sleeved, not of paper; fur stoles; 
hairdressing capes; ear muffs [clothing]; socks; sweat-absorbent socks; footwear; beach shoes; sports shoes; clothing; 
paper clothing; outerclothing; ready-made clothing; motorists' clothing; cyclists' clothing; clothing for gymnastics; 
clothing of imitations of leather; clothing of leather; waterproof clothing; uniforms; fittings of metal for footwear; 
maniples; overcoats; panties; pelerines; ski gloves; gloves [clothing]; pajamas; bathing trunks; shirt fronts; scarfs; 
pocket squares; dresses; headbands [clothing]; garters; sock suspenders; stocking suspenders; ready-made linings 
[parts of clothing]; dress shields; soles for footwear; braces for clothing [suspenders]; half-boots; lace boots; ponchos; 
girdles; money belts [clothing]; belts [clothing]; layettes [clothing]; non-slipping devices for footwear; heelpieces for 
stockings; welts for footwear; chasubles; shirts; wooden shoes; sandals; bath sandals; boots; jumper dresses; saris; 
sarongs; sweaters; footwear uppers; inner soles; albs; bath slippers; togas; knitwear [clothing]; underpants; shoes; 
gymnastic shoes; slippers; skull caps; turbans; headwear; aprons [clothing]; judo uniforms; karate uniforms; tee-shirts; 
dressing gowns; bath robes; top hats; tips for footwear; stockings; sweat-absorbent stockings; shawls; paper hats 
[clothing]; shower caps; bathing caps; sashes for wear; studs for football boots; hats; babies' pants [underwear]; trouser 
straps; pelisses; esparto shoes or sandals; skirts; petticoats; skorts.

Cl.35;Rental of advertising space; business auditing; computerized file management; demonstration of goods; 
commercial information and advice for consumers in the choice of products and services; professional business 
consultancy; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for 
commercial or advertising purposes; shop window dressing; provision of an online marketplace for buyers and sellers of 
goods and services; presentation of goods on communication media, for retail purposes; sales promotion for others; 
wholesale and retail store services featuring goods of non-medicated cosmetics and toiletry preparations, non-medicated 
dentifrices, perfumery, essential oils, bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, paper and cardboard, printed matter, bookbinding material, photographs, stationery 
and office requisites, except furniture, adhesives for stationery or household purposes, drawing materials and materials 
for artists, paintbrushes, instructional and teaching materials, plastic sheets, films and bags for wrapping and packaging, 
printers' type, leather and imitations of leather, animal skins and hides, luggage and carrying bags, umbrellas and 
parasols, walking sticks, whips, harness and saddlery, collars, leashes and clothing for animals, clothing, footwear, 
headwear; wholesale and retail online store services of goods of non-medicated cosmetics and toiletry preparations, non-
medicated dentifrices, perfumery, essential oils, bleaching preparations and other substances for laundry use, cleaning, 
polishing, scouring and abrasive preparations, paper and cardboard, printed matter, bookbinding material, photographs, 
stationery and office requisites, except furniture, adhesives for stationery or household purposes, drawing materials and 
materials for artists, paintbrushes, instructional and teaching materials, plastic sheets, films and bags for wrapping and 
packaging, printers' type, leather and imitations of leather, animal skins and hides, luggage and carrying bags, umbrellas 
and parasols, walking sticks, whips, harness and saddlery, collars, leashes and clothing for animals, clothing, footwear, 
headwear; promoting and marketing the goods and services of others via the placement and distribution of advertising; 
publication of publicity texts; dissemination of advertising matter; online advertising on a computer network; commercial 
administration of the licensing of the goods and services of others; administrative processing of purchase orders; 
procurement services for others [purchasing goods and services for other businesses]; business efficiency expert 
services.

Cl.40;Skin dressing; embroidering; tanning; material treatment information; leather staining; fur dyeing; shoe staining; 
textile dyeing; cloth dyeing; leather working; cloth edging; fabric waterproofing; crease-resistant treatment for clothing; 
textile treating; wool treating; sewing of clothes and shoes; cloth cutting; quilting; fulling of cloth; dyeing services; 
custom tailoring; silkscreen printing.
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Cl.42;Industrial design; graphic arts design; interior design; material testing; textile testing; research and development 
of new products for others; technological consultancy; quality control; dress and shoes designing; packaging design; 
styling [industrial design].
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4353641    03/09/2019
[International Registration No. : 1497656]
Reuther Gymnastics B.V.

Berkveld 1 NL-5709 AE HELMOND Netherlands

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials, including sports floors.

Cl.27;Floor mats; foam mats for play areas, sports mats, gymnastic mats and judo mats; floor mats, sports mats, 
gymnastic mats, gym mats, play mats and sports floor coverings being flat and with point elasticity.

Cl.28;Articles for gymnastics and sports; play, sports, gymnastic and climbing equipment, including climbing 
structures, climbing walls, climbing benches, climbing equipment, climbing poles, tow bars, gymnastic equipment, 
gymnastic call boxes, gymnastic benches, springboards, pommel horses, trampolines, trapezes, rings, parallel bars and 
gymnastic beams.
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Priority claimed from 15/02/2019; Application No. : 153894 ;Bulgaria 

4353645    14/08/2019
[International Registration No. : 1497595]
Euro Games Technology Ltd.

4, "Maritsa" Str., "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer gaming software; computer software packages; computer operating system software; 
computer software, recorded; software drivers; virtual reality software; games software; entertainment software for 
computer games; computer programs for network management; operating computer software for mainframe computers; 
monitors (computer hardware); computer hardware; apparatus for recording images; monitors (computer programs); 
computer game programs; computer programs for recorded games; apparatus for recording, transmission or 
reproduction of sound or images; communications servers [computer hardware]; electronic components for gambling 
machines; computer application software featuring games and gaming; computer software for the administration of on-
line games and gaming; computer hardware for games and gaming; electronic components and computer software for 
gambling, gambling machines, gambling games on the Internet and via telecommunication network.

Cl.28;Gaming machines for gambling; chips for gambling; mah-jong; arcade games; gambling machines operating with 
coins, notes and cards; games; electronic games; parlor games; gaming chips; gaming tables; slot machines [gaming 
machines]; LCD game machines; slot machines and gaming devices; coin-operated amusement machines; roulette chips; 
poker chips; chips and dice [gaming equipment]; equipment for casinos; roulette tables; gaming roulette wheels; casino 
games; gambling machines and amusement machines, automatic and coin-operated; coin-operated amusement machines 
and/or electronic coin-operated amusement machines with or without the possibility of gain; boxes for coin-operated 
machines, slot machines and gaming machines; electronic or electrotechnical amusement machines and apparatus, 
gaming machines, coin-operated entertainment machines; housings for coin-operated machines, gaming equipment, 
gaming machines, machines for gambling; electropneumatic and electrical gambling machines (slot machines).

Cl.41;Gambling; services related to gambling; gaming services for entertainment purposes; casino, gaming and 
gambling services; training in the development of software systems; provision of equipment for gambling halls; providing 
casino equipment [gambling]; gaming machine entertainment services; providing casino facilities [gambling]; gaming hall 
services; amusement arcade services; games equipment rental; rental of gaming machines; providing amusement arcade 
services; rental of gaming machines with images of fruits; editing or recording of sounds and images; sound recording 
and video entertainment services; hire of sound reproducing apparatus; provision of gaming equipment for casinos; 
providing of casino facilities; online gambling services; casino, gaming and gambling services; provision of gaming 
establishments, gaming halls, Internet casinos, online gaming services.
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4353646    30/07/2019
[International Registration No. : 1497691]
HARIO Co., Ltd.

9-3 Nihonbashi Tomizawa-Cho, Chuo-Ku Tokyo 103-0006 Japan

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated.

Cl.11;Roasting apparatus for coffee; electric coffee makers.

Cl.16;Paper filter of coffee extracting.

Cl.21;Coffee servers, non-electric; non-electric drip coffee makers; coffee pots, non-electric; non-electric coffee 
makers; coffee makers for use with induction cookers, non-electric; syphon coffee makers; hand-operated coffee 
extracting apparatus and their parts; kettles for coffee extract, non-electric; coffee grinders, non-electric; tableware for 
coffee, not of precious metal; drinking flasks; insulating flasks; vacuum bottles.
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4353651    06/08/2019
[International Registration No. : 1497721]
KOCH Media GmbH

Gewerbegebiet 1 A-6604 Höfen Austria

Proposed to be Used
IR DIVISION
Cl.9;Entertainment software; research apparatus and instruments; games software.

Cl.28;Games; toys, games, playthings and novelties; sporting articles and equipment.

Cl.35;Advertising; online advertising; computerised business promotion; advertising services relating to the provision 
of business; promotion [advertising] of business; advertising and marketing; publicity and sales promotion services; 
advertising, including on-line advertising on a computer network; direct marketing; advertising services relating to 
financial services; business promotion services provided by audio/visual means; business management; business 
management consultancy and advisory services; business management analysis; business administration; business 
consultancy and advisory services; business consulting; business risk assessment services; business management and 
consultancy services; business strategy services; business advice relating to marketing; clerical services; management 
and business administration of commercial undertakings; advisory services relating to business administration.

Cl.36;Finance services; financial loss management; monetary affairs; financial and monetary services; real estate 
affairs.

Cl.41;Entertainment services; provision of on-line entertainment; interactive entertainment services; live entertainment; 
training.

Cl.42;Scientific research; advisory services relating to science; scientific services; technological services; provision of 
computer time-sharing services; provision of research services; design and development of computer hardware; 
scientific and technology services.
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4353653    01/08/2019
[International Registration No. : 1497688]
MAGNI TELESCOPIC HANDLERS S.r.l.

Via Magellano, 22 I-41013 Castelfranco Emilia (MO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; lifting apparatus, elevating apparatus, lifting platforms; shovels, mechanical; handling 
apparatus for loading and unloading; agricultural implements other than hand-operated; incubators for eggs; motors and 
engines (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
mechanical shovels.

Cl.12;Forklift trucks; tractors.
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4353982    05/07/2019
[International Registration No. : 1497454]
OSCAR WYLEE PTY. LTD.

320 Sussex St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.1;Coatings for ophthalmic lenses.

Cl.9;Optical apparatus and instruments; monocles; pince-nez; eye shades and eyewear; eyecups; eye protection wear 
for sports; eye protectors; goggles and safety goggles; eye refractometers; magnifying glasses; glare and light filters 
being for eyewear; spectacles, glasses, sunglasses; eyeglass cases being for eyewear; chains being for eyewear; cords 
being for eyewear; frames being for eyewear; holders and mountings being for eyewear; contact lenses; contact lens 
cases; containers and holders being for eyewear; computer software relating to spectacle frames and lenses supplied 
from the internet; lenses; parts, fittings, components and accessories for all the aforesaid goods and being located in this 
class; spectacle cases, chains, frames, holders and mountings; glasses for optical use or adapted to protect the eyes; eye 
glasses; eye glass shields and eye glass retaining straps; glasses cases and frames; eye pieces and instruments 
containing eyepieces.

Cl.35;Retail and wholesale of jewellery, fashion accessories, optical goods and instruments, lenses for spectacles, 
spectacles, lenses for sunglasses, sunglasses, sunglasses, contact lenses, eyewear, frames for spectacles, frames for 
sunglasses, contact lens cases, glasses cases, spectacle cases, sunglasses cases, straps for spectacles, straps for 
sunglasses, chains for glasses, chains for spectacles, chains for sunglasses, cords for eyeglasses, cords for spectacles; 
retail and wholesale services for contact lens cleaning preparations and solutions, spectacle and sunglasses lens 
cleaning preparations and solutions, cleaning cloths for eyeglasses; retail, wholesale and distributorship services; sales 
promotional and marketing services; procurement services, namely, purchasing goods or services for others; provision 
of business information; operating online marketplace for retail, wholesale and distribution of jewelry, fashion 
accessories, sports equipment, optical goods namely contact lenses, spectacles, spectacle frames, sunglasses, contact 
lens solution, eye wash solution, cleaning and polishing preparations for use with eye wear; providing business 
information about optical goods namely contact lenses, spectacles, spectacle frames, sunglasses, contact lens solution, 
eye wash solution, cleaning and polishing preparations for use with eye wear via a searchable online database; providing 
an online marketplace for buyers and sellers of goods via a global communication network.

Cl.37;Services relating to the repair and maintenance of eyewear, optical goods, spectacles, sunglasses, frames for eye 
wear, contact lenses, and optical products, apparatus and instruments.

Cl.44;Professional consultancy and advisory services in relation to optometry; optician services; ophthalmic and 
optometrist services; eyecare services; preparation of prescriptions for spectacles, glasses, eyeglasses, sunglasses and 
eyewear; eyeglass fitting and sight testing services.
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4354044    04/07/2019
[International Registration No. : 1497543]
Prover Technology AB

Krukmakargatan 21 SE-118 51 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Registered computer programs, namely software based tools for configuring, developing and verification of other 
software; computer programs for verifying systems; computer applications programs for selecting and configuring data 
processing equipment in accordance with pre-established criteria; generic software modules implementing decisions 
procedures, each for a certain logic; chips (integrated circuits); data based computer aided software engineering (CASE) 
applications; registered computer programs for verifying hardware and software systems.

Cl.41;Arranging and conducting of seminars; introductory and advanced courses on integration of computer systems 
and general courses related to the application of formal verification technology; teaching and training on computer 
programs; practical training (demonstration).

Cl.42;Research and development services regarding new products; computer programming; updating and verifying of 
computer programs; consultancy in the field of systems development and verifying computer systems; research and 
development services regarding formal verification technology; industrial design; engineering services regarding special 
software modules including equivalence checking of combinational circuits (chips); automated verification solutions 
based on model checking techniques; rental of computer software; all relating to software for configuring, developing and 
verification of other software.
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Priority claimed from 14/12/2018; Application No. : 4508321 ;France 

4354086    21/05/2019
[International Registration No. : 1497643]
BALENCIAGA

40 rue de Sèvres F-75007 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; perfumes, eau de parfum, toilet water, eau de Cologne, mascara, blush, make-up powder; 
cosmetic pencils, eye shadows, make-up foundation, face masks and beauty masks, lipsticks, nail polishes and nail 
polish removers; make-up removing lotions, creams and preparations; toiletries, shampoos, bath salts, bath and shower 
gels, bubble baths, soaps and cakes of toilet soaps, essential oils; cosmetics, shaving creams and foams, after-shave 
lotions and balms, moisturizing lotions and creams, body milk, body deodorants for personal use.

Cl.9;Spectacle frames, spectacles, sunglasses, tinted or anti-glare spectacles, protective goggles, pince-nez, opera 
glasses, magnifying glasses, spectacle cases and containers for contact lenses; optical apparatus and instruments, 
correcting lenses (optics), spectacle lenses, contact lenses, tinted or filtering glasses, protective glasses, magnifying 
glasses, optical lenses, contact lenses; apparatus for the recording, transmission, reproduction of data, sound or images; 
telephones, mobile telephones, smartphones, videophones, tablets, PDAs (personal digital assistants) and MP3 players; 
accessories for telephones, portable telephones, smartphones, videophones, tablets, PDAs (personal digital assistants) 
and MP3 players, namely, hands-free kits for telephones, batteries, covers, cases, casings, facings, chargers, straps for 
portable telephone, wrist straps or neck straps; electronic devices for the wireless transmission of data and/or voice 
signals; accessories for electronic devices for wireless transmission of data and/or voice signals, namely, batteries, car 
kits, chargers and charging stands, in-ear headphones, ear buds, headphone caps with headphones, cases for attaching 
to the belt, cases for electronic devices for attaching to the belt, headphones, adapters, adapter cases, suitable holders 
for laptops, special mounting brackets for telecommunication equipment, computer equipment holders specially 
designed for a computer, printer and accessories, docking stations, computer cables, cases and covers for portable 
computers, sleeves, covers for batteries; magnetic recording media, sound recording discs, compact discs, DVDs, USB 
flash drives and other digital recording media; data processing equipment, computers; calculating machines; 
photographic and cinematographic apparatus and instruments; cases especially made for photographic and 
cinematographic apparatus; portable communication devices in the form of wristwatches; smart watches; smartphones in 
the form of watches.

Cl.14;Precious metals and their alloys; works of art (made of precious metal); jewelry articles (including fashion 
jewelry) of precious metals, alloy and coated therewith, namely, rings, finger rings, earrings, cuff links, bracelets, 
brooches, pendants, trinkets, chains and watch chains, necklaces, medals, medallions; semi-precious and precious 
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stones; timepieces and chronometric instruments, watches, watch straps and watch cases; key rings of precious metals, 
alloys thereof or plated therewith; boxes and cases for timepieces; jewelry cases and boxes.

Cl.18;Leather and imitation leather, animal skins and imitation animal skins; handbags, shoulder bags, shopping bags, 
luggage, wallets, change purses, purses, card cases (wallets), briefcases, briefcases for documents, attache cases, 
school bags, satchels, beach bags, sports bags, belt bags, travel sets and bags, trunks, suitcases, traveling bags, 
backpacks, shopping bags, pouches (leather goods), clutch bags (evening handbags), hand-held bags, namely bags 
(leather goods), boxes intended for toiletry articles, toiletry bags (empty), garment bags for travel, travel sets, namely 
luggage sets coordinated for travel, key cases (leather goods); umbrellas, parasols, walking sticks; harness for animals, 
whips, saddlery.

Cl.24;Fabrics for textile use; bed blankets, towels and bath mitts of textile, bath linen of textile; bath linen (except 
clothing); household linen and table linen (other than of paper); coasters (table linen); table runners; hat linings, of textile, 
in the piece; pillow shams; wall hangings of textile; handkerchiefs of textile; lap robes, labels of textile; bed covers; bed 
linen, glass cloths [towels], pillowcases, table napkins of textile, sheets, tablecloths not of paper, materials for 
furnishings; covers for cushions; place mats, not of paper.

Cl.25;Clothing; footwear; headgear; shirts; belts (clothing); furs (clothing); gloves (clothing); scarves; neckties; 
hosiery; socks; bedroom slippers; pajamas; footwear for sports; underwear; bathing suits; tracksuits; sports clothing; 
rainwear; clothing for children; masquerade costumes; footwear for children; headgear for children; layettes [clothing].

Cl.28;Toys, games; controllers for game consoles; artificial Christmas trees and decorations for Christmas trees, with 
the exception of candy and electric light garlands; physical fitness apparatus; appliances for gymnastics; fishing tackle; 
playground balls; billiard tables; snooker cues; billiard balls; playing cards; board games; ice skates; roller skates; 
scooters [toys]; sailboards; surfboards; rackets; snowshoes; skis; protective paddings (parts of sports suits); toy 
models; toy figures; skateboards; roller skates; protectors for sports namely protective wrist pads, knee pads, elbow 
pads, protectors for the chin, chest protectors, protectors for the ankles; bags especially designed for skis and 
surfboards; gymnastic and sporting articles.
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4354123    23/07/2019
[International Registration No. : 1497715]
SUZHOU RS TECHNOLOGY CO., LTD

NO.68 XULIAN ROAD, XUSHUGUAN TOWN, HIGH-TECH ZONE, SUZHOU JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Cl.37;Rental of construction equipment; installation, maintenance and repair of computer hardware; motor vehicle 
maintenance and repair; factory construction; electric appliance installation and repair; air conditioning apparatus 
installation and repair; office machines and equipment installation, maintenance and repair; clock and watch repair; 
machinery installation, maintenance and repair; vehicle (vehicle) fault rescue and repair services; installation and repair 
of recreational sports facilities; safe maintenance and repair; repair information; heating equipment installation and 
repair; furnace installation and repair; photographic apparatus repair.

Cl.42;Consultancy in the field of energy-saving; scientific laboratory services; quality control; computer software 
design; technical project studies; material testing; providing search engines for the internet; quality testing; mechanical 
research; computer programming; technical research; calibration [measuring]; vehicle roadworthiness testing; styling 
[industrial design]; installation of computer software; research in the field of building construction; chemical research; 
biological research; authenticating works of art.
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Priority claimed from 14/01/2019; Application No. : 3772070 ;Argentina 

4354298    28/03/2019
[International Registration No. : 1498028]
ENEL S.P.A.

Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Electric sockets; electric vehicle charging systems; charging stations and other equipment for charging and 
control of electric vehicles; charge regulators for electric vehicles; current rectifiers; rectifier modules; rectifiers; 
chargers; accumulators (batteries); mains chargers; electric cables for vehicles; software for the management of charging 
stations, for charging electric vehicles and other electrical loads and relative generation systems; downloadable software 
applications; software applications to locate charging stations.

Cl.37;Vehicle battery charging; charging services for electric vehicles; vehicle service stations [refuelling and 
maintenance]; provision of information relating to charging stations for electric vehicles; maintenance and repair of 
electric vehicles.

Cl.42;Platform as a service [Paas] for cloud-based management for data collection, data storage, analytics, rate and 
timing control, and for monitoring of electric generation and demand; software as a service (SaaS) including the 
collection, storage, analysis, control and management of data in the residential, commercial and industrial markets for 
use in optimization of electric vehicle charging equipment and apparatus and other electric loads and generation; cloud-
based platform as a service [Paas] for use in data optimization of load balancing, energy prices and environmental 
signals; computer programming services for controlling charging apparatus and other remotely controllable electric 
loads, for use by electric grid operators, utility companies and energy market participants in the residential, commercial, 
and industrial markets, through operating computer systems and computer networks; design and development of energy 
management software in relation to aggregated electric demand, electric vehicle charging stations, energy storage 
systems and other electric loads and generating systems; computer technology consultancy in the nature of technical 
support services in relation to aggregated electric demand, electric vehicle charging stations, energy storage systems 
and other electric loads and generating systems; software as a service (SaaS) for the remote management of electric 
vehicle charging stations and control of networked electric vehicle charging stations and other electric loads and 
generating sources; computer programming services related to communication, monitoring and control of electric 
vehicles; research and development services relating to charging stations for electric vehicles, charge rectifiers for 
electric vehicles, chargers, current rectifiers, rectifier modules, electric sockets, chargers, accumulators (batteries), 
battery chargers, electric cables for vehicles; development of software for the management of charging stations, for 
charging electric vehicles and other electrical loads and relative generation systems; platform as a service [Paas] for 
consumption management.
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Priority claimed from 01/07/2019; Application No. : 018089491 ;European Union 

4354321    26/08/2019
[International Registration No. : 1497725]
Enapter S.r.l.

Via Lavoria 56/G I-56040 Crespina Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for switching electricity; chemistry apparatus and instruments; electrolysers; 
apparatus and instruments for transforming electricity; apparatus and instruments for regulating electricity; apparatus 
and instruments for conducting electricity; apparatus and instruments for accumulating electricity; monitoring 
instruments; sensors and detectors; scientific research and laboratory apparatus, educational apparatus and simulators; 
recorded content; data loggers and recorders; databases (electronic); software; downloadable mobile applications.

Cl.38;Telecommunications; communication of information by electronic means; communication services for the 
electronic transmission of data; data transmission services over telecommunication networks; electronic and 
telecommunication transmission services; data transmission and reception services via telecommunication means.

Cl.42;Technological consultancy in the fields of energy production and use; research in the field of energy; technical 
data analysis services; data mining; software development, programming and implementation; hosting services and 
software as a service and rental of software; IT consultancy, advisory and information services; chemical research; 
chemical analysis; software design; consultancy in the field of energy-saving; energy auditing; monitoring of computer 
systems by remote access/to detect breakdowns; research in the field of physics; research in the field to 
telecommunications technology; scientific research; software as a service.
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Priority claimed from 20/03/2019; Application No. : 201904246 ;Norway 

4354323    01/07/2019
[International Registration No. : 1498018]
Strek AS

Prestvollvegen 31, N-7236 Hovin i Gauldal Norway

Proposed to be Used
IR DIVISION
Cl.18;Hand bags; bags; pouch bags, tote bags; satchels; weekend bags; leather shoulder belts; leather straps for hand 
bags; travel bags; suitcases; briefcases; wallets; cardholders in leather; clutch bags; multipurpose handbags; baby 
diaper bags; baby diaper bags; purses, backpacks; traveling cases; luggage tags; cosmetic bags sold empty; toiletry 
bags.

Cl.25;Clothes; footwear; headgear; belts for clothing.

Cl.35;Arrangement and sale of hand bags, bags, pouch bags, tote bags, satchels, weekend bags, belts, leather straps 
for hand bags, travel bags, suitcases, briefcases, folders for tablets and PCs, wallets, cardholders in leather, clutch bags, 
care hand bags, baby care bags, baby diaper bags, purses, backpacks, travel folders, luggage tags, cosmetic bags, 
beauty bags, toiletry bags.

Cl.42;Design of hand bags, bags, pouch bags, tote bags, satchels, weekend bags, belts, leather straps for hand bags, 
travel bags, suitcases, briefcases, folders for tablets and PCs, wallets, cardholders in leather, clutch bags, care hand 
bags, baby care bags, baby diaper bags, purses, backpacks, travel folders, luggage tags, cosmetic bags, beauty bags, 
toiletry bags.
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Priority claimed from 14/01/2019; Application No. : 3772085 ;Argentina 

4354374    28/03/2019
[International Registration No. : 1498006]
ENEL S.P.A.

Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Electric sockets; electric vehicle charging systems; charging stations and other equipment for charging and 
control of electric vehicles; charge regulators for electric vehicles; current rectifiers; rectifier modules; rectifiers; 
chargers; accumulators (batteries); mains chargers; electric cables for vehicles; software for the management of charging 
stations, for charging electric vehicles and other electrical loads and relative generation systems; downloadable software 
applications; software applications to locate charging stations.

Cl.37;Vehicle battery charging; charging services for electric vehicles; vehicle service stations [refuelling and 
maintenance]; provision of information relating to charging stations for electric vehicles; maintenance and repair of 
electric vehicles.

Cl.42;Platform as a service [PaaS] for cloud-based management for data collection, data storage, analytics, rate and 
timing control, and for monitoring of electric generation and demand; software as a service (SaaS) including the 
collection, storage, analysis, control and management of data in the residential, commercial and industrial markets for 
use in optimization of electric vehicle charging equipment and apparatus and other electric loads and generation; cloud-
based platform as a service [PaaS] for use in data optimization of load balancing, energy prices and environmental 
signals; computer programming services for controlling charging apparatus and other remotely controllable electric 
loads, for use by electric grid operators, utility companies and energy market participants in the residential, commercial, 
and industrial markets, through operating computer systems and computer networks; design and development of energy 
management software in relation to aggregated electric demand, electric vehicle charging stations, energy storage 
systems and other electric loads and generating systems; computer technology consultancy in the nature of technical 
support services in relation to aggregated electric demand, electric vehicle charging stations, energy storage systems 
and other electric loads and generating systems; software as a service (SaaS) for the remote management of electric 
vehicle charging stations and control of networked electric vehicle charging stations and other electric loads and 
generating sources; computer programming services related to communication, monitoring and control of electric 
vehicles; research and development services relating to charging stations for electric vehicles, charge rectifiers for 
electric vehicles, chargers, current rectifiers, rectifier modules, electric sockets, chargers, accumulators (batteries), 
battery chargers, electric cables for vehicles; development of software for the management of charging stations, for 
charging electric vehicles and other electrical loads and relative generation systems; platform as a service [PaaS] for 
consumption management.
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Priority claimed from 18/03/2019; Application No. : 018036914 ;European Union 

4354393    26/08/2019
[International Registration No. : 1497985]
NOKIA SOLUTIONS AND NETWORKS OY

Karakaari 7 FI-02610 ESPOO Finland

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications switches and network routers; telecommunications equipment for high-capacity transport of 
data services over point-to-point and point-to-multipoint microwave links; telecommunications equipment, namely, 
wavelength-division multiplexing (WDM) transponders, wavelength-division multiplexing (WDM) muxponders, wavelength-
division multiplexing (WDM) multiplexers, wavelength-division multiplexing (WDM) demultiplexers, optical amplifiers, 
optical transport network (OTN) switches, packet optical switches, optical network terminals (ONTs), optical network units 
(ONUs), digital subscriber line access multiplexers (DSLAMs), network access nodes, and residential gateways; 
telecommunications software (including embedded software), namely, software for the operation of telecommunications 
switches and network routers; telecommunications software (included embedded software), namely, software for high-
capacity transport of data services over point-to-point and point-to-multipoint microwave links; telecommunications 
software (including embedded software), namely, software for software-defined networking (SDN) and network functions 
virtualization (NFV); telecommunications software (including embedded software), namely, software for control, 
management, and implementation of interactive digital video, broadband Ethernet and IP telecommunications, high-speed 
data services, and wireless transport services; telecommunications software (including embedded software), namely, 
software for the operation, administration, control and provisioning of telecommunications networks.

Cl.42;Telecommunications technology consulting services, technical consultancy services relating to information 
technology; design and development of telecommunications and computer networks for others.
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4354397    03/06/2019
[International Registration No. : 1497976]
Demant Sound A/S

Kongebakken 9 DK-2765 Smørum Denmark

Proposed to be Used
IR DIVISION
Cl.9;Headsets for use with computers, headsets for use with mobile devices, namely, smartphones, MP3 players, tablets 
and PDAs (organizers and handheld computers); headsets for use with home entertainment systems; headsets for use 
with game consoles; headsets for use with controllers for game consoles; headsets for use with hand-held units for 
playing video games other than those adapted for use with an external display screen or monitor; headphones, 
speakerphones, corded and cordless; audiovisual communication equipment for use in video conference; audiovisual 
communication equipment for co-creation and cooperation; earphones, earbuds and video game discs; telephone 
headsets; wireless and wired digital audio transmitters; audio adapters; audio input and output converters; amplifiers; 
parts for headsets, namely, battery covers; wireless and wired communication devices for voice, data or audio 
transmission; audio cables; data cables; power cables; parts for headsets, namely, ear cushions; microphones; wireless 
transmitters; digital sound processor; stands adapted for headsets; parts for headsets, namely, speaker plates; 
accessories for headsets, headphones, speakerphones, video conference equipment; hands-free communication 
apparatus and equipment for desktop phones, computers, mobile telephones, mobile devices and devices for gaming; 
ancillary equipment for computers, television sets and multimedia apparatus, namely joysticks; control mice and 
mousepads, computer mice, graphics tablets, keyboards, keypads; amplifiers, speakers and microphones; telephones; 
telephone adaptors; telephone cables; battery chargers; hands-free communication apparatus and equipment for use in 
offices and with personal computers, telephones, smartphones, tablets, gaming consoles; wired and wireless 
communication apparatus; communication interface software for headsets, headphones and speakerphones; 
communication interface units; busy light indicators for use with wire and wireless communication apparatus; software 
for device management, monitoring and analytics; software for call-control systems and or hosted/ cloud-based call-
control systems; software, namely firmware updates, including firmware offering additional features, connected 
application software, software analyzing data collected from headsets used in contact centers and offices; noise 
measurement apparatus; noise level indicators; apparatus for recording, transmission and reproduction of sound; usb 
cables and connections.

Cl.35;Retail services in relation to headsets, headphones, earphones and earbuds, speakers, microphones, telephones, 
telephone adaptors, telephone cables, battery chargers, speakerphones, devices for gaming and co-creation and 
collaboration equipment, wire and wireless communication apparatus, communication interface units and software, busy 
light indicators for use with wire and wireless communication apparatus and software, noise measurement apparatus, 
noise level indicators and apparatus for recording, transmission and reproduction of sound.

6263



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

Priority claimed from 16/11/2018; Application No. : 88197414 ;United States of America 

4354406    16/05/2019
[International Registration No. : 1497972]
Data Dynamics, Inc.

101 Cedar Ln 102 Teaneck NJ 07666 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for data conversion, aggregation, management, development, integration, manipulation and recovery; 
software for creation and modification of meta data; software for recreating content from representative objects.

Cl.42;Providing temporary use of online, non-downloadable, software for data conversion, aggregation, management, 
development,integration, manipulation and recovery; providing temporary use of online, non-downloadable, software for 
creation and modification of meta data; providing temporary use of online,non-downloadable, software for recreating 
content from representative objects; consulting services relating to assisting others with data conversion, data 
aggregation, and data manipulation; consulting services relating to assisting others with creation and modification of 
meta data; data recovery consulting services, namely, assisting others with recreating content from representative object 
files.
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4354414    16/07/2019
[International Registration No. : 1497956]
AYAYDIN TEKSTIL INSAAT TURIZM TICARET SANAYI LIMITED SIRKETI

Yenibosna Merkez Mahallesi Cemal Ulusoy Caddesi No: 13 Bahçelievler Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.14;Rosaries.

Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for linings; 
goods made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags, 
wallets, boxes and trunks made of leather or stout leather; keycases, trunks [luggage], suitcases; umbrellas; parasols; 
sun umbrellas; walking sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and 
services; the bringing together, for the benefit of others, of a variety of goods, namely, rosaries, unworked or semi-
worked leather and animal skins, imitations of leather, stout leather, leather used for linings, goods made of leather, 
imitations of leather or other materials, designed for carrying items, bags, wallets, boxes and trunks made of leather or 
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stout leather, keycases, trunks [luggage], suitcases, umbrellas, parasols, sun umbrellas, walking sticks, whips, harness, 
saddlery, stirrups, straps of leather (saddlery), clothing, including underwear and outerclothing, other than special 
purpose protective clothing, socks, mufflers [clothing], shawls, bandanas, scarves, belts [clothing], footwear, shoes, 
slippers, sandals, headgear, hats, caps with visors, berets, caps [headwear], skull caps, enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by 
means of electronic media or through mail order catalogues.
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Priority claimed from 09/04/2019; Application No. : 555183 ;Czech Republic 

4354421    16/07/2019
[International Registration No. : 1497202]
Lucební závody Draslovka a.s. Kolín

Havlíckova 605 CZ-280 02 Kolín, Kolín IV Czech Republic

Proposed to be Used
IR DIVISION
Cl.1;Caustics and chemicals for use in industry, science, agriculture, horticulture, forestry and photography; chemicals 
for use in agriculture for regulating the growth of agricultural products and protection of plants, except fungicides, 
herbicides, insecticides and parasiticides; fertilizers; unprocessed artificial resins; adhesives for industrial purposes; 
adhesives for finishing and priming; butyl methacrylate-based adhesives, chemical products for the manufacture of 
coatings and adhesives; mordants for metals, mordants for dressing skins; oil putty, glaziers' putty and grafting mastic 
for trees; leather sealants; sealants for tires; chelating agents; chemical substances for the treatment of metals; 
unprocessed plastics; vulcanization accelerators; chemical additives to fungicides, herbicides, insecticides, algicides, 
pesticides and parasiticides; hazardous chemicals and toxic compositions.

Cl.2;Paints; coatings; lacquers; mordants; wood mordants; stains for leather; dyestuffs; thinners; varnishes; mastic; 
agglutinants; preservatives against rust and deterioration of wood; impregnating and anti-corrosive coatings; coatings 
and spray coatings; chemical substances for the treatment of wood, stone, concrete, cardboard, plaster and aggregate; 
binders for the production of paints and lacquers; raw natural resins; dyestuffs and materials for coating purposes; 
colours for printing; pigments and powder paints.

Cl.5;Preparations for destroying noxious animals, insect, vermin and microorganisms; sanitary preparations and 
disinfectants; poisons; herbicides; insecticides; algicides; fungicides; pesticides; fumigation preparations for destroying 
plants, bacteria, insect and vermin; fumigation preparations for medical purposes; pharmaceuticals; medical 
preparations; veterinary preparations.

Cl.35;Business intermediary services, retail and wholesale services relating to caustics and chemicals for use in 
industry, science, agriculture, horticulture, forestry and photography, chemicals for use in agriculture for regulating the 
growth of agricultural products and protection of plants, fertilizers, unprocessed artificial resins, adhesives for industrial 
purposes, adhesives for finishing and priming, butyl methacrylate-based adhesives, chemical products for the 
manufacture of coatings and adhesives, mordants for metals, mordants for dressing skins, oil putty, glaziers' putty and 
grafting mastic for trees, leather sealants, sealants for tires, chelating agents, chemical substances for the treatment of 
metals, unprocessed plastics, vulcanization accelerators, chemical additives to fungicides, herbicides, insecticides, 
algicides, pesticides and parasiticides, hazardous chemicals and toxic compositions, paints, coatings, lacquers, 
mordants, wood mordants, stains for leather, dyestuffs, thinners, varnishes, mastic, agglutinants, preservatives against 
rust and deterioration of wood, impregnating and anti-corrosive coatings, coatings and spray coatings, chemical 
substances for the treatment of wood, stone, concrete, cardboard, plaster and aggregate, binders for the production of 
paints and lacquers, raw natural resins, dyestuffs and materials for coating purposes, colours for printing, pigments and 
powder paints, preparations for destroying noxious animals, insect, vermin and microorganisms, sanitary preparations 
and disinfectants, poisons, herbicides, insecticides, algicides, fungicides, pesticides, fumigation preparations for 
destroying plants, bacteria, insect and vermin, fumigation preparations for medical purposes, pharmaceuticals, medical 
preparations and veterinary preparations; marketing; advertising.
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Priority claimed from 18/03/2019; Application No. : 2019/27524 ;Turkey 

4354891    04/04/2019
[International Registration No. : 1497874]
BAUTEQ OTOMOTIV LIMITED SIRKETI

Fevzi Çakmak Mahallesi, Mitenyum Caddesi, No:20/1 Karatay Konya Turkey

Proposed to be Used
IR DIVISION
Cl.12;Motor land vehicles, motorcycles, mopeds; engines and motors for land vehicles; clutches for land vehicles; 
transmissions, transmission belts and transmission chains for land vehicles; gearing for land vehicles; brakes, brake 
discs and brake linings for land vehicles; vehicle chassis, automobile bonnets, vehicle suspension springs, shock 
absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels, bicycles 
and their bodies; handlebars and mudguards for bicycles, vehicle bodies; tipping bodies for trucks; trailers for tractors; 
frigorific bodies for land vehicles; trailer hitches for vehicles, vehicle seats; head-rests for vehicle seats; safety seats for 
children, for vehicles; seat covers for vehicles; vehicle covers (shaped); sun-blinds adapted for vehicles, direction signals 
and arms for direction signals for vehicles; windscreen wipers and wiper arms for vehicles, inner and outer tires for 
vehicle wheels; tubeless tires; tire- fixing sets comprised of tire patches and tire valves for vehicles, windows for 
vehicles, safety windows for vehicles, rearview mirrors and wing mirrors for vehicles, anti-skid chains for vehicles, 
luggage carriers for vehicles; bicycle and ski carriers for cars; saddles for bicycles or motorcycles, air pumps for vehicles 
for inflating tires, anti-theft alarms for vehicles, horns for vehicles, safety belts for vehicle seats, air bags (safety devices 
for automobiles), baby carriages, wheelchairs, pushchairs, wheelbarrows; shopping carts; single or multi-wheeled 
wheelbarrows; shopping trolleys; grocery carts; handling carts, rail vehicles; locomotives; trains; trams; wagons; cable 
cars; chairlifts, vehicles for locomotion by water and their parts, other than their motors and engines, vehicles for 
locomotion by air and their parts, other than their motors and engines, transmission chains for land vehicles, belts for 
land vehicle transmissions, transmission components for land vehicles, transmissions for land vehicles, rubber belts for 
land vehicle transmissions.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design of advertising materials; provision of an online marketplace for buyers and sellers of goods 
and services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a 
variety of goods, namely, motor land vehicles, motorcycles, mopeds, engines and motors for land vehicles, clutches for 
land vehicles, transmissions, transmission belts and transmission chains for land vehicles, gearing for land vehicles, 
brakes, brake discs and brake linings for land vehicles, vehicle chassis, automobile bonnets, vehicle suspension springs, 
shock absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels, 
bicycles and their bodies, handlebars and mudguards for bicycles, vehicle bodies, tipping bodies for trucks, trailers for 
tractors, frigorific bodies for land vehicles, trailer hitches for vehicles, vehicle seats, head-rests for vehicle seats, safety 
seats for children, for vehicles, seat covers for vehicles, vehicle covers (shaped), sun-blinds adapted for vehicles, 
direction signals and arms for direction signals for vehicles, windscreen wipers and wiper arms for vehicles, inner and 
outer tires for vehicle wheels, tubeless tires, tire-fixing sets comprised of tire patches and tire valves for vehicles, 
windows for vehicles, safety windows for vehicles, rearview mirrors and wing mirrors for vehicles, anti-skid chains for 
vehicles, luggage carriers for vehicles, bicycle and ski carriers for cars, saddles for bicycles or motorcycles, air pumps 
for vehicles, for inflating tires, anti-theft alarms for vehicles, horns for vehicles, safety belts for vehicle seats, air bags 
(safety devices for automobiles), baby carriages, wheelchairs, pushchairs, wheelbarrows, shopping carts, single or multi-
wheeled wheelbarrows, shopping trolleys, grocery carts, handling carts, rail vehicles, locomotives, trains, trams, wagons, 
cable cars, chairlifts, vehicles for locomotion by water and their parts, other than their motors and engines, vehicles for 
locomotion by air and their parts, other than their motors and engines, enabling customers to conveniently view and 
purchase those goods, such services may be provided by retail stores, wholesale outlets, by means of electronic media 
or through mail order catalogues.
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4354939    24/05/2019
[International Registration No. : 1497896]
Marantec Antriebs- und Steuerungstechnik GmbH & Co. KG

Remser Brook 11 33428 Marienfeld Germany

Proposed to be Used
IR DIVISION
Cl.7;Drive units for doors, gates and similar moveable building and fence closures; drive devices for moving closures 
for structures, buildings and fences, in particular for doors, gates, windows, shutter grilles, roller blinds; transmission 
chains and drive belts, other than for land vehicles; driving motors, other than for land vehicles; electric motors and 
engines (other than for land vehicles), in particular for door and gate opening mechanisms; springs [parts of machines]; 
driving belts, other than for land vehicles; crankcases for machines, motors and engines; gear boxes, other than for land 
vehicles; door-opening mechanisms, other than hand operated; gate drives, other than hand-operated, in particular 
garage and industrial gate drives, and drives for fence gates; drives for swing and sectional gates, rotating gates and 
sliding gates; drives for automatic bollards.

Cl.9;Measuring, signalling, checking (supervision) and life-saving apparatus and instruments; devices for recording, 
transmitting and display or presentation of signals and data; data processing equipment for use in gates or doors; 
controllers, control devices, regulating apparatus, remote controllers and remote control apparatus, checking 
(supervision) apparatus, measuring apparatus and signalling apparatus for drives, in particular for drives for doors, gates 
and other closures for buildings, fences, entrances and exits; electric and electronic encoding and decoding apparatus; 
detectors and sensors for monitoring and controlling the movement of windows, gates and doors; transmitters and 
receivers for the remote control of doors, gates or similar moving closures for buildings and fences; electrical switching 
apparatus and switches; luminous signs; electric and electronic locks; coin-operated barriers or other coin-operated 
closures for entrances, exits, ingresses and egresses; signals, luminous or mechanical, and signaling lights, in particular 
for use in closures for entrances and exits (including for vehicles); buzzers; keyboards for operating electric or electronic 
locks and secure doors and gate drives; electric key switches and key switches; push buttons (switches), key buttons 
(switches) and switch columns for activating moving closures for buildings, fences and entrances and exits, and for 
activating electric devices, including yard and entrance lighting or garage lighting; hand-held transmitters for activating 
gate opening mechanisms.
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4354986    31/07/2019
[International Registration No. : 1497803]
Blitz 18-354 GmbH

Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; software applications [apps]; apparatus, instruments and cables for 
electricity; charging stations for electricity; power distributors [electrical]; power regulating apparatus; power distributing 
boxes; power supplies; battery chargers; batteries for vehicles; recorded content; data storage devices; databases; 
hardware for data processing; information technology, audio-visual, multi-media and photographic devices; 
communications apparatus; electrical and electronic components; optical devices, enhancers and correctors; measuring, 
detecting and monitoring instruments, indicators and controllers; electrical and electronic control, regulation, diagnostic 
and safety apparatus and instruments; navigation, guidance, tracking, targeting and map making devices; parts and 
accessories for all aforesaid goods included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurances, health insurances, 
accident insurances, fire insurances on parking areas and in parking garages; issuing of prepaid cards and vouchers; 
financial, monetary and banking transactions; loan and credit, and lease-finance services; debt collection and factoring 
services; electronic payment services; processing of payment transactions for the rental of parking spaces, for the rental 
of vehicles and/or the supply of electrical energy; services in the field of bank cards, credit cards and cash cards; real 
estate services; pawn brokerage; safe deposit services; fund raising and financial sponsoring; financial appraisals; rental, 
lease and usufructuary lease of real estate, offices, commercial premises, co-working offices; consultancy and 
information regarding the aforesaid services included in this class.

Cl.39;Electricity distribution by pipelines and cables; supply of energy; distribution of energy; transportation; 
transportation and delivery of goods; transportation brokerage; passenger transportation; arranging and conducting of 
sightseeing tours, travels and excursions as well as escorting of travellers; rescue, recovery and towing services; 
packaging and storage of goods; parking and storage of vehicles; rental of parking spaces for vehicles; provision of 
information on parking spaces for vehicles; travel route planning [navigation services]; navigation services [positioning, 
route and course planning]; provision of information and planning and booking of transportation services; rental, lease 
and usufructuary lease of automobiles, cars, garages, parking spaces, parking places, parking areas, vehicles, motor 
racing cars, navigational systems; consultancy and information regarding the aforesaid services included in this class.
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Priority claimed from 22/01/2019; Application No. : 018012617 ;European Union 

4354994    05/07/2019
[International Registration No. : 1497923]
AIRTOX INTERNATIONAL A/S

Kongevejen 155 DK-2830 Virum Denmark

Proposed to be Used
IR DIVISION
Cl.9;Spectacles; protective helmets; sports helmets; shoes for protection against accidents, irradiation and fire; 
protective industrial shoes.

Cl.18;Animal skins and hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and 
saddlery; alpenstocks; bags for climbers in the nature of all-purpose carry bags; boxes of leather or leather board; boxes 
of vulcanized fiber; attaché cases; pouch baby carriers; sling bags for carrying infants; slings for carrying infants; leather 
straps; clothing for pets; briefcases; garment bags for travel; leather leads; haversacks; girths of leather; animal halters; 
goldbeaters' skin; collars for animals; valises; handbags; hat boxes of leather; horse blankets; horseshoes; bridles 
harness; curried skins; imitation leather; net bags for shopping; reusable shopping bags; wheeled shopping bags; 
walking stick seats; hunting game bags; cases, of leather or leatherboard; knee-pads for horses; cattle skins; suitcases; 
suitcase handles; leather, unworked or semi-worked; leather trimmings for furniture; animal skin, namely, moleskin; 
imitation leather; leatherboard; leather for furniture; pouches, of leather, for packaging; leather laces; feed bags for 
animals; muzzles; music cases; key cases; frames for umbrellas or parasols; umbrellas; umbrella handles; umbrella 
covers; umbrella rings; umbrella sticks; parasols; fur pelts; whips; cat o' nine tails; purses; chain mesh purses; travelling 
trunks; travelling bags; straps of leather for saddlery; straps for soldiers' equipment, namely, stirrup straps, shoulder 
straps and straps for carryalls; riding saddles; backpacks; all purpose carrying bags for campers; animal butts hides; 
saddle trees; covers for horse-saddles; saddlery; fastenings for saddles; business card cases; note document cases; 
harness fittings; harness traces; non-fitted leather casings, for springs; pelts; school bags; bandoliers; leather blinders 
for horses; canes; bags for sports; horse collars; handbag frames; stirrups; rubber parts for stirrups; stirrup leathers; 
umbrella or parasol ribs; walking cane handles; trunks; luggage; beach bags; bags, namely, leather bags; pocket wallets; 
travelling bags of leather; vanity cases, not fitted; reins; bridoons; pads for horse saddles; tool bags of leather, sold 
empty; chamois leather, other than for cleaning purposes.

Cl.25;Clothing, namely, jeans, pants, shorts, t-shirts, sweatshirts, pullovers, sweaters, shirts, jackets, coats, blouses, 
gloves, scarves, socks, stockings, underwear, belts; footwear, headwear; togas; dress shields; clothing layettes; bathing 
trunks; swimsuits; shower caps; bath robes; bath sandals; beach shoes; bath slippers; belts; garters; bandanas; 
neckerchiefs; berets; paper hats for use as clothing items; trousers; leg warmers; protective metal members for shoes 
and boots; miters in the nature of headdresses to be worn as clothing; hats; babies' pants; boas; brassieres; wimples; 
pants; gaiter straps; teddies; undergarments; combinations; cyclists' clothing, namely, cycling shoes, cycling socks, 
cycling shorts, bib shorts, cycling gloves and cycling jerseys; esparto shoes or sandals; lace boots; fishing vests; 
detachable collars; removable collars; football boots; footmuffs, not electrically heated; ready-made linings parts of 
clothing; aprons; coats; pelisses; gaberdines; galoshes; spats; gymnastic shoes; clothing for gymnastics, namely, 
leotards; bibs, not of paper; heels; heelpieces for footwear; scarfs; gloves; hat frames [skeletons]; bathing caps; hoods; 
girdles; top hats; caps; inner soles; jackets; jerseys; skull caps; masquerade costumes; cap peaks; smocks; bodices; 
lingerie; dresses; breeches for wear; studs for football boots; ready-made clothing, namely, jeans, pants, shorts, t-shirts, 
sweatshirts, pullovers, sweaters, shirts, jackets, coats, blouses, gloves, scarves, socks, stockings, underwear, belts; 
corselets; corsets; underclothing; short-sleeve shirts; shoulder wraps; clothing of imitations of leather, namely, jackets 
and pants; clothing of leather, namely, jackets and pants; leggings; liveries; pockets for clothing; cuffs; maniples; 
mantillas; stuff jackets; chasubles; motorists' clothing, namely, jackets, boots, gloves and pants; mittens; muffs; skirts; 
ear muffs; topcoats; footwear uppers; headbands; parkas; pelerines; fur stoles; fur coats and muffs; money belts; 
ponchos; pullovers; pyjamas; pocket squares; welts for footwear; soles for footwear; sandals; saris; sarongs; 
suspenders; shawls; ski gloves; ski boots; shirt fronts; shirts; shoes; petticoats; skorts; non slip soles for footwear; shirt 
yokes; dressing gowns; neckties; ascots; veils; sock suspenders; socks; visors; sleep masks; suits; jumper dresses; 
sports shoes; boots for sports; singlets; tips for footwear; boots; boot uppers; half-boots; beach clothes, namely, 
swimsuits, coverups; knitwear, namely, sweaters and shirts; heelpieces for stockings; stocking suspenders; stockings; 
sweat-absorbent stockings; anti-sweat underwear; sweaters; tee-shirts; slippers; sashes for wear; wooden shoes; 
hosiery; tights; turbans; underpants; slips; underwear; camisoles; uniforms; wet suits for water-skiing; waterproof 
clothing, namely, dry suits, rain jackets and pants; vests; outerclothing, namely, jackets and coats.

Cl.28;Games, namely, board games; and playthings, namely, dolls and action figures; gymnastic apparatus and 
sporting articles, namely, baseball bats, baseball bases, golf clubs, golf bags, golf tees, hockey goals, hockey pucks, 
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hockey sticks, punching bags, fencing masks and fencing weapons; decorations for christmas trees; elbow guards for 
athletic use; body-building apparatus; game apparatus, namely, bases, bats, and balls for playing indoor and outdoor 
games; ascenders; mountaineering equipment, namely, hooks, binding straps, climbing cams and anchors made of 
metal; practical jokes novelties, namely, whoopee cushions; backgammon games; shuttlecocks; portable games with 
liquid crystal displays; baseball gloves; swimming pool play articles, namely, play swimming pools and swimming floats; 
protective padding for skateboarding, snowboarding, hockey and football; bite indicators; fishing tackle; billiard table 
cushions; billiard tables; billiard cues; billiard balls; billiard markers; bingo cards; bladders of balls for games; bob-
sleighs; body boards; punching bags; boxing gloves; playing balls; balls for games, namely, squash, racket ball, baseball, 
cricket, golf, table tennis and tennis; rackets; tables for table tennis; tables for indoor football; bowling apparatus and 
machinery; board games; bows for archery; archery implements; toy building blocks; building games; camouflage 
screens; controllers for game consoles; fishing creels; bags specially designed to hold cricket equipment; 
checkerboards; checkers; discuses for sports; dominoes; hang gliders; kites; scent lures for hunting or fishing; dolls' 
houses; dolls; dolls' beds; dolls' rooms; dolls' clothes; exerciser equipment, namely, chest expanders; electronic targets 
for games and sports; fencing gloves; fencing masks; fencing weapons; landing nets for anglers; paintballs; paper party 
hats; fish hooks; gut for fishing; rods for fishing; floats for fishing; fairground amusement park rides; amusement 
machines, automatic and coin-operated; flying discs; scuba equipment, namely, spearfishing harpoon guns; slot 
machines; gaming machines; golf bags, with or without wheels; golf gloves; golf clubs; divot repair tools; appliances for 
gymnastics; rocking horses; swings; gloves for games, namely, baseball gloves, fencing gloves, boxing gloves and golf 
gloves; bar-bells; rosin used by athletes; horseshoe games; reels for fishing; hockey sticks; in-line roller skates; counters 
for games; christmas trees of synthetic material; christmas tree stands; bells for christmas trees; ornaments for 
christmas trees, except illumination articles and confectionery; kaleidoscopes; playground slides; darts; clay pigeon 
traps; quoits; skittles; ninepins; knee guards for athletic use; detonating caps toys; caps for pistols toys; cosaques, 
namely, toy fireworks; confetti; novelty toy items for parties and dances in the nature of pop ups and face masks; chalk 
for billiard cues; artificial fishing bait; artificial snow for christmas trees; toy masks; machines for physical exercises; 
toys, namely, plush dolls, toy vehicles and action figures; toys for domestic pets; play balloons; toy vehicles; toy pistols; 
clay pigeons; toy scooters, lures for hunting or fishing; hunting game calls; air pistol toys; candle holders for christmas 
trees; mah-jong; puppets; marbles for games; masts for sailboards; scale model vehicles; coin-operated billiard tables; 
stationary exercise bicycles; nets for sports; weight lifting belts; pachinkos; paintball guns; paragliders; piñatas; plush 
toys; jigsaw puzzles; radiocontrolled toy vehicles; cups for dice; baby rattles; surfboard leashes; ring games; roulette 
wheels; rollers for stationary exercise bicycles; roller skates; soap bubble making wand and solution sets; sole coverings 
for skis; coverings for skis, namely, seal skins; sailboards; parlor games; bite sensors; chessboards; chess games; toy 
scale model kits; skateboards; skis; ski bindings; edges of skis; shin guards for athletic use; ice skates; scratch cards for 
playing lottery games; men's athletic supporters; targets; batting gloves accessories for games; sling shots [sports 
articles]; snow globes; snowshoes; lines for fishing; snowboards; spinning tops; butterfly nets; billiard cue tips; arcade 
video game machines; chips for gambling; playing cards; gaming machines for gambling; kite reels; poles for pole 
vaulting; starting blocks for sports; skating boots with skates attached; strings for rackets; surf boards; surf skis; dolls' 
feeding bottles; swimming belts; flippers for swimming; swimming kick boards; swimming jackets; water wings; twirling 
batons; gut for rackets; bags especially designed for skis and surfboards; theatrical masks; teddy bears; tennis ball 
throwing apparatus; tennis nets; dice; trampolines; spring boards; conjuring apparatus, namely, play wands; stuffed toys; 
toy mobiles; waterskis; video game machines.

Cl.35;Retail and online store services in the field of clothing, footwear, headgear, bags and purses, sports equipment, 
safety shoes and workwear.
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4355264    30/07/2019
[International Registration No. : 1497802]
LFH Enterprises GmbH

Franz Haas-Straße 1 A-2100 Leobendorf Austria

Proposed to be Used
IR DIVISION
Cl.7;Food and beverage processing and preparation machines and apparatus for commercial and industrial purposes; 
food preparation machines, electromechanical; mixing machines; kneading machines; aerators; blowing machines; 
moulding machines; agitators; feeders [parts of machines]; heat exchangers [parts of machines]; cutters [machines]; 
packaging machines; pumps [machines]; pumps [parts of machines, engines or motors]; machines and apparatus for 
cleaning, electric.

Cl.9;Weighing apparatus and instruments; heat regulating apparatus; temperature sensors.

Cl.11;Food and beverage cooking, heating, cooling and treatment equipment for commercial and industrial purposes; 
cooling installations and machines; baking ovens for industrial purposes; bakers' ovens; cooking apparatus and 
installations; drying apparatus and installations; ice machines and apparatus; pasteurisers.

Cl.37;Machinery installation, maintenance and repair; installation, maintenance and repair of food and beverage 
processing and preparation machines and apparatus; installation, maintenance and repair of food and beverage cooking, 
heating, cooling and treatment equipment; rental and leasing of objects relating to the provision of the aforesaid services, 
included in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.40;Custom construction of machines; rental and leasing of industrial food and beverage processing and preparation 
machines and apparatus.

Cl.41;Instructional and training services in the field of operation, maintenance and repair of food and beverage 
processing and preparation machines and apparatus as well as for food and beverage cooking, heating, cooling and 
treatment equipment; rental and leasing of objects relating to the provision of the aforesaid services, included in this 
class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.42;Software development, programming and implementation; scientific and technological services; design services; 
engineering services; research to develop new products; all aforementioned services relating to food and beverage 
processing and preparation machines and apparatus as well as for food and beverage cooking, heating, cooling and 
treatment equipment; rental and leasing of objects relating to the provision of the aforesaid services, included in this 
class; consultancy and information in relation to the aforesaid services, included in this class.
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4355268    02/07/2019
[International Registration No. : 1497830]
Koenig & Bauer AG

Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; central-cylinder flexographic printing machines; flexographic printing 
machines; intaglio printing machines; printing machines for use on sheet metal; printing machines for use on cans; 
printing machines for use on hollow bodies; printing machines for corrugated cardboard; inkjet printing machines and 
apparatus; laser marking machines and apparatus; laser printing machines and apparatus; marking machines; painting 
machines; packing machines; laminating machines; coating machines, in particular working rotationally, for web-type and 
separate materials; digital printing and marking machines based on electrophotography, magnetography, xerography, ink 
jet; exposure apparatus, being parts for printing machines for contact printing or creating circuit and print templates; 
imprinting and marking machines, in particular for the graphics sector, the packaging sector and data processing; 
labellers [machines]; engraving machines; machines and mechanical apparatus for the further processing of printed 
matter or printing materials or paper or plastics or metal or organic or inorganic materials; palette changing and 
transferring machines; stacking machines; machines for handling sheets and plates of metal; foodstuff distribution 
machines; machines and apparatus for the surface treatment of metals; hot stamping machines and apparatus; thermal 
transfer machines and apparatus; rotary die-cutters for punching of printed matter or paper or plastics; sheet metal 
punches for stamping printed matter or paper or plastics; marking machines for printed matter; machines and mechanical 
apparatus for the further processing of printed matter or printing materials or paper or plastics or metal or organic or 
inorganic materials, namely for transporting, cutting, punching, folding, collecting, tacking, packaging, compiling, sorting, 
binding, scanning, checking, perforating, gluing, stapling, tying, bundling, bookbinding; printing plates; flexographic 
printing plates; accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, 
lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, 
engraving machines, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastic or metal or organic or inorganic materials, namely control apparatus, printing mechanisms, 
inking apparatus, damping units, lacquering units, reel changers, folding apparatus; machines and mechanical apparatus 
for storing printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics 
reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; conveyors (machines), 
belts for conveyors, conveying apparatus for conveying printed matter or printing materials or printing material reels or 
paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for the folding of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; machines and mechanical devices for changing and/or bending and/or punching printing 
plates and/or flexographic printing plates; machines and mechanical apparatus for the storing of printing plates for 
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printing machines; conveying machines, conveyor belts, conveying apparatus for conveying printing plates for printing 
machines; machines and mechanical apparatus for cleaning rollers in inking apparatus or damping units and/or cylinders 
and/or lacquering units and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for storing and/or adjusting rollers in inking apparatus or damping units and/or 
cylinders and/or lacquering units and/or inkjet printing modules and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
machines and mechanical apparatus for adjustment, for inking apparatus and/or damping units and/or printer engine 
cylinders and/or for lacquering units in printer engines and/or in lacquering units and/or for inkjet printing modules and/or 
laser systems; parts for inking apparatus and/or damping units and/or inkjet printing modules and/or laser systems and 
cylinders in tempering machines, included in this class; machines and mechanical apparatus for adjusting cutting 
equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing machines, rotary 
sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
adjusting registers and/or register marks in printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials; machines and mechanical apparatus for 
adjusting web tension settings in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials; filters [parts of machines or engines]; 
separators; suction and conveying machines for ventilation cleaning, dust removal and air separation of machines and 
spaces equipped therewith; filters for cleaning cooling air, for engines; blowing engines; fibre separators (machines); air 
compressors and air ejectors for machines; collecting machines for compacting, filling and pressing of particles, dust 
and fibres separated from machines; air conveying devices (air conditioning), namely compressors; blowing machines; 
air compressors; accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary 
web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, pallet changing and transfer machines, stacking machines, machines for 
handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of 
metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; accessories, included in this 
class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors 
and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated particles, dust 
and fibres; machines and mechanical apparatus for producing security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for applying security labels and/or components therefor; machines and 
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mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; parts for the aforesaid goods and accessories for the aforesaid goods, 
included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, 
drying machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets 
and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this 
class, for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, 
honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar 
collectors, solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic 
checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales 
software (recorded), and software, included in this class, for producing product security means, authentication features, 
security features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for applying product security means, authentication features, security features, security 
labels and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, 
and consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, in the form of and/or for 
product security means, authentication features, security features, security labels, securities, banknotes and/or 
components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), 
sales software (recorded) and software for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, namely for transporting, cutting, 
punching, folding, collecting, tacking, packaging, compiling, sorting, binding, scanning, checking, perforating, gluing, 
stapling, tying, bundling, bookbinding; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software 
(recorded), and software for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, 
aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment installations, air 
delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and 
nozzle chambers for humidifying; electronic regulating apparatus, control apparatus, monitoring apparatus, quality 
control apparatus, production control apparatus, temperature monitoring apparatus, consultancy software (recorded), 
sales software (recorded), and software for ventilation installations, ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension controls, 
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consultancy software (recorded), sales software (recorded), and software for machines for producing product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), sales software 
(recorded), and software for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; electronic regulating apparatus, control apparatus, monitoring apparatus, 
quality control apparatus, production control apparatus, temperature monitoring apparatus, web tension controls, 
consultancy software (recorded), sales software (recorded), and software for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, consultancy software (recorded), sales software (recorded), and software of and/or for product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for ventilation installations, ventilation apparatus, air-conditioning, heating, 
refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, air treatment 
installations, air delivery devices, in particular ventilators, blowing machines and compactors, air reheaters, air coolers, 
air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; electric and electronic measuring and testing apparatus and instruments for adjustment 
and pre-adjustment, for subassemblies and parts for machines for producing product security means, identification 
features, security features, security labels, securities, banknotes and/or components therefor; electric and electronic 
measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for 
machines for applying product security means, identification features, security features, security labels and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials, drying 
machines, drying ovens, pallet changing and transfer machines, stacking machines, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot 
stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines 
and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software 
(recorded) and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments 
for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, 
heat exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
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exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating devices for transporting and/or storing printed matter or printing materials or printing 
material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulating of devices for the changing and/or transporting and/or storage of 
printing plates; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating devices for cleaning rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for the remote control, remote operation, remote 
monitoring, control and/or regulating of inking apparatus and/or damping units and/or printer engine cylinders in printer 
engines; consultancy software (recorded), sales software (recorded), and software for the remote control, remote 
operation, remote monitoring, control and/or regulation of devices for tempering of inking apparatus or damping units 
and/or cylinders and/or inkjet print heads and/or laser systems in printer engines; consultancy software (recorded), sales 
software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or 
regulating cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
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machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further processing of 
printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating registers and register marks in printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic 
printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on 
cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines 
and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser 
marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the further 
processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulation for the purposes of quality control in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), 
sales software (recorded), and software for remote control, remote operation, remote monitoring, control and/or 
regulating, for quality control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, 
in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely 
operating, remotely monitoring, controlling and/or regulating web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, machines and mechanical apparatus for the 
further processing of printed matter or printing materials or paper or plastics or metal or organic or inorganic materials; 
consultancy software (recorded), sales software (recorded), software for data processing devices for pre-press, for the 
printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), software for data processing devices for printing machines, 
for the printing of printed matter, for the further processing of printed matter, for production control, production planning; 
consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for printing 
machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry, 
machines and mechanical apparatus for the further processing of printed matter or printing materials or paper or plastics 
or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing and transfer machines, 
stacking machines, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and 
apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and 
apparatus and parts therefor; consultancy software (recorded), sales software (recorded) and software for interfaces 
and/or data transfer for installations, equipment, apparatus, filters, separators, suction and conveying devices for air-
technology cleaning, dust removal and air separation from machines and rooms equipped therewith, air filters, fans, fibre 
separators, air compressors and air ejectors for machines, collecting devices, machines, equipment and apparatus for 
compacting, filling and pressing of particles, dust and fibres separated from machines; consultancy software (recorded), 
sales software (recorded), software for interfaces and/or data transfer, for ventilation installations, ventilation apparatus, 
air-conditioning, heating, refrigerating, aerating and de-aerating, humidifying and dehumidifying installations and 
apparatus, air treatment installations, air conveying devices, in particular fans, blowers and compactors, air heaters, air 
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coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software (recorded), 
software for interfaces and/or data transfer, drying ovens, drying apparatus, heat accumulators, heat exchangers and 
parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, 
heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal 
energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; consultancy software (recorded), sales software (recorded), and software for interfaces and/or data transfer, 
for machines for producing product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and software for 
interfaces and/or data transfer, for machines for applying product security means, identification features, security 
features, security labels and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for interfaces and/or data transfer, for machines for packaging product security means, identification features, 
security features, security labels, securities, banknotes and/or components therefor; software (recorded) for remotely 
controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for transporting and/or storing 
printed matter or printing materials or printed material reels or paper or paper reels or plastics or plastics reels or metal or 
organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet changing 
and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff distribution 
machines, machines and apparatus for the surface treatment of metals, hot stamping machines and apparatus, thermal 
transfer machines and apparatus; software (recorded) for the transport, packaging and storage of remote controls, remote 
operators, remote monitoring apparatus, controllers and/or regulators for devices for the transport, packaging and 
storage of printed matter or printing materials or printing material reels or paper or paper reels or plastics or plastics reels 
or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web printing machines, 
rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure 
printing machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for 
use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet 
printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and 
apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating 
machines, digital printing and marking machines, labelling machines, engraving machines, machines and mechanical 
apparatus for the graphics industry, machines and mechanical apparatus for the further processing of printed matter or 
printing materials or paper or plastics or metal or organic or inorganic materials, drying machines, drying ovens, pallet 
changing and transfer machines, stacking machines, machines for handling sheets and plates of metal, foodstuff 
distribution machines, machines and apparatus for the surface treatment of metals, hot stamping machines and 
apparatus, thermal transfer machines and apparatus; electronic data carriers being product security means, identification 
features, security features, security labels, securities, banknotes; magnetic data carriers being product security means, 
identification features, security features, security labels, securities, banknotes; RFID systems (radio frequency 
identification); encoded identification chips and cards; fittings for the aforesaid apparatus, included in this class, in 
particular cartridges for collecting payment means, in particular bank notes and/or coins and/or tokens of value; electric 
apparatus, namely data processing equipment for communication with recording media, in particular for communication 
with recording media with integrated circuits and recording media with contactless interfaces, and in particular data 
processing equipment for writing data in or on recording media, for reading data from or on recording media and for 
displaying data from recording media on a display; data processing equipment for personalising recording media; 
machine-readable recording media, in particular recording media with integrated circuits for storing, encrypting and 
decrypting, processing and providing data and programs; cards having an integrated circuit (chip cards), in particular 
cards having microprocessors for communication with external data processing devices or with mobile radio terminals; 
coded telecommunication cards; coded and uncoded digital recording media with contactless interfaces; integrated 
circuits with characteristic physical properties for protection against forgery; memories for data processing installations, 
in particular non-volatile memories (digital storage media); digital recording media containing memories, in particular 
non-volatile memories (digital storage media); electric apparatus for processing, in particular encryption and decryption, 
data for both online and offline operation; software for computer network applications, in particular for internet, intranet 
and extranet applications; data processing software, in particular for telecommunications with chip card-activated mobile 
telephones and in particular for associated chip cards and mobile telephones, and computer programs for activating, 
modifying, testing and displaying data and software structures stored in these telecommunications cards; software for 
the encryption and decryption and the signing of data; operating system software and application software for digital 
recording media with integrated circuits, in particular for hardware tokens and chip cards, and for data processing 
equipment for communication with these digital recording media; computer programs for the development, management 
and maintenance of all the aforesaid types of software; digital recording media featuring the aforesaid software; 
electronically/optically stored pre-recorded advertising and communications media, included in this class, in particular 
films, videos, included in this class; parts for the aforesaid goods and accessories for the aforesaid goods, included in 
this class; inkjet printers, in particular comprising one or more inkjets, single-colour or multi-colour inkjet printers, parts 
for the aforesaid goods and fittings for the aforesaid goods; mechanical remote checking and inspecting apparatus and 
instruments for quality control of printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
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laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry, machines and mechanical apparatus for the further processing of printed matter or printing 
materials or paper or plastic or metal or organic or inorganic materials, parts for the aforesaid goods and fittings for the 
aforesaid goods; mechanical remote checking and inspecting apparatus and instruments for quality control of machines 
for producing security labels, securities, banknotes, and/or components therefor; mechanical remote checking and 
inspecting apparatus and instruments for quality control of machines for applying security labels, and/or components 
therefor; mechanical remote checking and inspecting apparatus and instruments for quality control in machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; mechanical remote checking and inspecting apparatus and instruments for quality control of 
security labels, securities, banknotes and/or components therefor, parts for the aforesaid goods and fittings for the 
aforesaid goods; encoding machines, in particular for the graphics sector, the packaging sector and data processing.

6281



Trade Marks Journal No: 1931 ,   09/12/2019           Class 99 
 

4355382    27/06/2019
[International Registration No. : 1497773]
KOPRON S.P.A.

Via I Maggio, snc I-20064 GORGONZOLA (MI) Italy

Proposed to be Used
IR DIVISION
Cl.6;Beams of metal; bolts of metal; building materials, namely, composite panels composed primarily of metal; 
building wall framing made primarily of metal; construction elements made of metal, namely, braces; construction 
elements made of metal, namely, shores; construction elements made of metal, namely, supports; door casings of metal; 
door fittings of metal; door frames of metal; door jambs of metal; door panels of metal; door stops of metal; doors of 
metal; frameworks of metal; metal building material, namely, fascia; metal building materials, namely, soffits; metal door 
bolts; metal door latches; metal doorknockers; metal knobs; metal latch bars; metal latches; metal lids; metal locking 
mechanisms; metal locks and keys therefor; metal locksets; portable buildings made primarily of metal; portable metal 
buildings; portable metal free-standing barriers; fixed and retractable covers of metal; non-electric door openers and door 
closers; buildings of metal; metal framing; metal loading and unloading ramps and duckboards.

Cl.9;Electric doors openers and closers; electric sheds openers and closers; photovoltaic apparatus and installations 
for generating solar electricity; photovoltaic cells and modules for the production of energy and electricity; cells, 
modules, panels and solar collectors for the production of energy and electricity; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity.

Cl.19;Building materials, namely, composite panels composed primarily of non metal materials; door casings, not of 
metal; door frames, not of metal; door jambs not of metal; door panels, not of metal; non metallic transportable buildings; 
non-metal building material, namely, fascia; non-metal building materials, namely, soffits; non-metal building products, 
namely, shutters, shingles, siding, and trim; non-metal castings; non-metal ceiling panels; non-metal doors; non-metal 
patio doors; non metal door parts for buildings, namely, adjusters for adjusting the height of a door, floor boards, 
columns, beams, paneling boards, sills, sleepers, backings for ceilings or walls, stiles, rails and ceiling boards; fixed and 
retractable covers, not of metal; buildings, not of metal; porches, not of metal, for building.
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Priority claimed from 14/02/2019; Application No. : 40201903052U ;Singapore 

4355994    05/08/2019
[International Registration No. : 1499364]
ENSIGN INFOSECURITY PTE. LTD.

30A Kallang Place, 08-01 Singapore 339213 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer interface; computer networking hardware; computer networks for the 
communication of data; computer operating software; computer software; downloadable computer security software; 
internet security software; intrusion detection software; security apparatus for computers; computer software, 
downloadable computer software, mobile device software for use in cybersecurity consulting, assessments and training; 
computer software for managing responses to cybersecurity incidents; computer software for remediation of 
cybersecurity incidents.

Cl.16;Booklets; booklets for use in conducting training workshops; books relating to computers; catalogues relating to 
computer software; instruction manuals [printed matter]; instruction manuals relating to computers; instruction manuals 
relating to training seminars; presentation brochures; printed publications; printed computer codes; printed matter for 
security purposes; printed material relating to information technology; printed sheets; printed training guides; training 
booklets; training guides in the form of printed matter; worksheets [printed matter]; printed publications, namely, 
newsletters and journals relating to cybersecurity.

Cl.35;Business risk assessment services in relation to cybersecurity; business risk management services in relation to 
cybersecurity.

Cl.37;Advisory services relating to the installation of security and safety equipment; installation of security systems.

Cl.41;Arranging and conducting of workshops [training]; computer training advisory services; conducting training 
seminars; providing of training; training services in the field of computer software development; educational services, 
namely conducting conferences, seminars and workshops in the field of cybersecurity and security risk management; 
cybersecurity training services.

Cl.42;Advisory and information services relating to computer software; advisory services relating to the design and 
development of computer hardware; computer software consultancy; computer security engineering; computer security 
services [design and development of secure computer hardware, software and systems]; computer software advisory 
services; computer software consultancy; computer software integration; computer programming services for electronic 
data security; computer security consultancy; computer technology consultancy; computer virus protection services; 
consultancy and information services relating to information technology; consultancy in the field of security software; 
creating, maintaining, and updating computer software; data security consultancy; data security services [firewalls]; 
design, updating and maintenance of computer software; development of software for secure network operations; 
installation of software; internet security consultancy; maintenance of software; security assessment services for 
computer networks; security risk assessment services relating to computer systems; server hosting; technical advisory 
services relating to computer programs; technological advisory services; updating of computer software relating to 
computer security and prevention of computer risks; testing, analysis, and evaluation of the knowledge, skills and 
abilities of others for the purpose of certification and re-certification in the field of cybersecurity; providing non-
downloadable computer programs for detection and prevention of malware, intrusions, and other cyber threats, for 
network defense and for monitoring, assessing and implementing improvements in the security of enterprise data, 
infrastructure, and networks, all in the field of cybersecurity; providing cybersecurity consulting and threat assessments.
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4356123    01/08/2019
[International Registration No. : 1499682]
MAGNI TELESCOPIC HANDLERS S.r.l.

Via Magellano, 22 I-41013 Castelfranco Emilia (MO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; lifting apparatus as a part of a vehicle, elevating apparatus as a part of a vehicle, lifting 
platforms; shovels, mechanical; handling apparatus for loading and unloading as a part of a vehicle; agricultural 
implements other than hand-operated; incubators for eggs; motors and engines (except for land vehicles); machine 
coupling and transmission components (except for land vehicles); mechanical shovels.

Cl.12;Vehicles, other than bicycles and parts therefor, motorcycles and parts therefor and leisure vehicles and parts 
therefor; apparatus for locomotion by land, other than bicycles and parts therefor, motorcycles and parts therefor and 
leisure vehicles and parts therefor, apparatus for locomotion by air or water, other than leisure vehicles and parts 
therefor; fork lift trucks; tractors.
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Priority claimed from 12/04/2019; Application No. : 2019-051692 ;Japan 

4356213    16/08/2019
[International Registration No. : 1498957]
FAST RETAILING CO., LTD.

717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Cl.25;Clothing; outerclothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; 
anoraks [parkas]; sweaters; knitwear [clothing]; cardigans; vests; waistcoats; shirts; blouses; polo shirts; layettes 
[clothing]; maternity clothing; waterproof clothing; pullovers; trousers; stretch pants; jogging pants; sweatshirts; sweat 
pants; suits; skirts; dresses; wedding dresses; leggings [trousers]; beach clothes; swimwear [bathing suits]; night 
gowns; dressing gowns; negligees; sleeping garments; sleepwear; Japanese sleeping robes [nemaki]; pajamas; 
bathrobes; underwear; undershirts; girdles; corsets [underclothing]; combinations [clothing]; chemises; drawers and 
underpants; slips; panties, shorts and briefs; trunks [underwear]; brassieres; petticoats; camisoles; tee-shirts; tank tops; 
frocks; jerseys [clothing]; clothes for sports; masquerade costumes; Japanese traditional clothing; jeans; gloves and 
mittens [clothing]; scarves [scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs 
[clothing]; headgear; hats; caps [headwear]; hosiery; socks; stockings; tights; garters; sock suspenders; suspenders 
[braces]; wristbands [clothing]; waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower 
caps; sleep masks; footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; 
boots; shoes; sports shoes; boots for sports; football boots.

Cl.35;Advertising; promoting the goods and services of others through the administration of sales and promotional 
incentive schemes involving trading stamps; sales promotion for others; marketing; business management; commercial 
or industrial management assistance; organization of fashion shows for promotional purposes; organization of 
exhibitions and trade fairs for commercial or advertising purposes; office functions; retail services or wholesale services 
for woven fabrics and beddings; retail services or wholesale services for towels; retail services or wholesale services for 
clothing; retail services or wholesale services for headgear for wear; retail services or wholesale services for diapers; 
retail services or wholesale services for footwear; retail services or wholesale services for bags and pouches; retail 
services or wholesale services for purses; retail services or wholesale services for personal articles; retail services or 
wholesale services for personal ornaments [jewellery, jewelry (Am.)]; administrative processing of purchase orders; sales 
promotion for others in relation to woven fabrics and beddings; sales promotion for others in relation to clothing; sales 
promotion for others in relation to diapers; sales promotion for others in relation to footwear; sales promotion for others 
in relation to bags and pouches; sales promotion for others in relation to personal articles.
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Priority claimed from 30/01/2019; Application No. : 1112509 ;New Zealand 

4356227    31/05/2019
[International Registration No. : 1498939]
THE WAREHOUSE LIMITED

26 The Warehouse Way Northcote Auckland 0627 New Zealand

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order services; import-export agencies; marketing; sales promotion for others; retail 
and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an 
online market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer 
goods; all the foregoing also being available or accessible online or via the Internet.
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4356430    19/06/2019
[International Registration No. : 1499075]
OUTTV MEDIA BV

Hengeveldstraat 29 NL-3572 KH Utrecht Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Recorded media.

Cl.38;Audiovisual communication services; secure transmission of data, sound or images; delivery of messages by 
electronic media; delivery of messages by audiovisual media; communications by television for meeting; communication 
by electronic means; communications via multinational telecommunication networks; information, consultancy and 
advisory services relating to telecommunications; digital transmission services for audio and video data; electronic 
transmission and retransmission of sounds, images, documents, messages and data; retransmission of images via 
satellite; interactive telecommunications services; transmission of sound by electronic means; broadcasting services.

Cl.41;Presentation of television programmes; editing of television programmes; television show production; television 
and radio programming [scheduling]; services for the production of entertainment in the form of television; recording, 
film, video and television studio services; television and radio programme preparation and production; provision of 
multimedia entertainment programs by television, broadband, wireless and on-line services; providing age ratings for 
television, movie, music, video and video game content; audio, film, video and television recording and production 
services.
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Cl.45;Dating, matchmaking and personal introduction services on the internet.
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Priority claimed from 28/01/2019; Application No. : 018015535 ;European Union 

4356492    28/06/2019
[International Registration No. : 1499007]
Välinge Innovation AB

Prästavägen 513 SE-263 65 Viken Sweden

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building boards; building boards of plastics materials; non-metallic building panels; non-metallic 
ceiling panels; ceiling tiles; carbon powder reinforced plastic tongues for floating floors; ceramic tiles; ceramic floor tiles; 
ceramic wall tiles; floor boards of non-metallic materials; floor tiles, not of metal; non-metallic flooring materials; glass 
fibre reinforced plastic tongues for jointing purposes of floating floors; glass fibre reinforced plastic tongues for locking 
purposes of floating floors; glazed ceramic tiles; glazed ceramic floor tiles; glazed ceramic wall tiles; non-metallic wall 
tiles; non-metallic wall claddings.

Cl.20;Counter tops; counter tops for use with sinks; furniture, namely, counters; counters for display purposes; 
furniture parts, namely, countertops; countertops; carbon powder reinforced plastic tongues for furniture; glass fibre 
reinforced plastic tongues for jointing purposes of furniture; glass fibre reinforced plastic tongues for locking purposes of 
furniture; worktops; worktables.
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4357458    05/09/2019
[International Registration No. : 1499471]
Thanks Ai Global Pte. Ltd.

8 Eu Tong Sen Street, 16-92 The Central Singapore 059818 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; toiletry preparations; soap products; dentifrices; perfumery; breath fresheners.

Cl.5;Dietary supplements.

Cl.32;Waters [beverages]; soft drinks; fruit juices; vegetable juices [beverages]; whey beverages.
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Priority claimed from 27/06/2019; Application No. : 2019-090158 ;Japan 

4359686    06/08/2019
[International Registration No. : 1497929]
APAMAN CO., LTD.

Asahi Seimei Otemachi Building, 6-1, Otemachi 2-chome, Chiyoda-ku Tokyo 100-0004 Japan

Proposed to be Used
IR DIVISION
Cl.36;Management of buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; 
purchase and sale of buildings; real estate agency services for the purchase or sale of buildings; appraisal or evaluation 
of buildings or land; real estate management services relating to land; agency services for the leasing or rental of land; 
leasing of land; purchase and sale of land; real estate agency services relating to the purchase and sale of land; 
arrangement and consultancy relating to effective use of buildings and land; providing real estate information; payment 
guarantee against delinquent rent for building or land owners; providing information on payment guarantee against 
delinquent rent for building or land owners; rent and maintenance fee collection; advisory and consultancy services 
relating to providing funding; life insurance brokerage services; life insurance underwriting services; agencies for non-life 
insurance; claims adjustment for non-life insurance; non-life insurance underwriting; insurance premium rate computing.

Cl.43;Rental of conference rooms and meeting rooms; providing facilities for exhibitions; providing conference rooms, 
meeting rooms, lecture halls and merchandise exhibition halls; providing information relating to provision of conference 
rooms, meeting rooms, lecture halls and merchandise exhibition halls; providing temporary accommodation; 
accommodation bureaux [brokering reservations for hotels, boarding houses or the like]; accommodation bureaux 
services; arranging temporary accommodation; arranging temporary housing accommodations; rental of rooms as 
temporary living accommodations; consultancy, information and advisory services in the field of provision of temporary 
accommodation; providing food and drink.
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Priority claimed from 14/01/2019; Application No. : 3772088 ;Argentina 

4359688    28/03/2019
[International Registration No. : 1497931]
ENEL S.P.A.

Viale Regina Margherita, 137 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.9;Electric sockets; electric vehicle charging systems; charging stations and other equipment for charging and 
control of electric vehicles; charge regulators for electric vehicles; current rectifiers; rectifier modules; rectifiers; 
chargers; accumulators (batteries); mains chargers; electric cables for vehicles; software for the management of charging 
stations, for charging electric vehicles and other electrical loads and relative generation systems; downloadable software 
applications; software applications to locate charging stations.

Cl.37;Vehicle battery charging; charging services for electric vehicles; vehicle service stations [refuelling and 
maintenance]; provision of information relating to charging stations for electric vehicles; maintenance and repair of 
electric vehicles.

Cl.42;Platform as a service [PaaS] for cloud-based management for data collection, data storage, analytics, rate and 
timing control, and for monitoring of electric generation and demand; software as a service (SaaS) including the 
collection, storage, analysis, control and management of data in the residential, commercial and industrial markets for 
use in optimization of electric vehicle charging equipment and apparatus and other electric loads and generation; cloud-
based platform as a service [PaaS] for use in data optimization of load balancing, energy prices and environmental 
signals; computer programming services for controlling charging apparatus and other remotely controllable electric 
loads, for use by electric grid operators, utility companies and energy market participants in the residential, commercial, 
and industrial markets, through operating computer systems and computer networks; design and development of energy 
management software in relation to aggregated electric demand, electric vehicle charging stations, energy storage 
systems and other electric loads and generating systems; computer technology consultancy in the nature of technical 
support services in relation to aggregated electric demand, electric vehicle charging stations, energy storage systems 
and other electric loads and generating systems; software as a service (SaaS) for the remote management of electric 
vehicle charging stations and control of networked electric vehicle charging stations and other electric loads and 
generating sources; computer programming services related to communication, monitoring and control of electric 
vehicles; research and development services relating to charging stations for electric vehicles, charge rectifiers for 
electric vehicles, chargers, current rectifiers, rectifier modules, electric sockets, chargers, accumulators (batteries), 
battery chargers, electric cables for vehicles; development of software for the management of charging stations, for 
charging electric vehicles and other electrical loads and relative generation systems; platform as a service [PaaS] for 
consumption management.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

 

3060004 3060004 - (1921-0) 
PRIORITY COUNTRY AMENDED TO BE USA AS PER TM M. 

3395961 3395961 - (1924-0) 
GOODS CORRECTED AS PER TM 1 TO BE - PPARATUS FOR COOKING, HEATING, ROASTING, 
FRYING, STEAMING, DRYING, REFRIGERATING AND FREEZING INCLUDING PORTABLE OR 
COUNTERTOP WINE CHILLERS; PORTABLE OR COUNTERTOP ICE MAKERS; WAFFLE MAKERS; 
PORTABLE OR COUNTERTOP STOVES; STIR-FRY COOKERS; ELECTRIC FOOD STEAMERS; 
ELECTRICALLY HEATED BAIN-MARIES; ELECTRIC FRYING AND BAKING PANS; SLOW 
COOKERS; PORTABLE OR COUNTERTOP GRIDDLES;; PORTABLE OR COUNTERTOP GRILLS; 
PORTABLE OR COUNTERTOP HOTPLATES; PORTABLE OR COUNTERTOP HOBS; INDUCTION 
HOBS; PORTABLE OR COUNTERTOP COOKERS; PORTABLE REFRIGERATORS; 
REFRIGERATING CABINETS; PORTABLE FREEZERS; FREEZER CABINETS; BEVERAGE 
COOLING APPARATUS; ICE BOXES; ICE MACHINES; ICE CHESTS; PORTABLE OR 
COUNTERTOP OVENS; MICROWAVE OVENS; HOT AIR COOKERS; RICE COOKERS; ELECTRIC 
FOOD WARMING UNITS; FOOD WARMING DRAWERS; POT WARMERS; ELECTRIC DEEP 
FRYERS; FOOD DEHYDRATORS; PORTABLE OR COUNTERTOP PLATE WARMERS; PRESSURE 
COOKERS; BAKING AND BARBEQUE APPARATUS; PORTABLE OR COUNTERTOP 
ROTISSERIES; ROASTING SPITS; OUTDOOR COOKING STOVES; OUTDOOR GRILLS; 
BARBECUE TOOLS AND ACCESSORIES; TOASTERS; TOASTER OVENS; KETTLES; ELECTRIC 
HOT BEVERAGE MAKING MACHINES; ELECTRIC MILK FROTHERS; TEA MAKERS; COFFEE 
MAKERS; ESPRESSO MACHINES; CAPPUCCINO MAKERS; ELECTRIC WATER BOTTLE; PASTA 
COOKERS; ELECTRIC YOGHURT-MAKERS; SORBET MAKERS; ICE CREAM MAKERS; 
APPARATUS FOR COOKING CREPES; EGG COOKERS; BREAD MAKERS; SANDWICH MAKERS; 
PIZZA MAKERS; ELECTRICALLY HEATED CABINETS FOR FOOD; APPLIANCES INCLUDING 
REFRIGERATORS, FREEZERS, COMBINATION REFRIGERATOR-FREEZERS, ICE MAKING 
MACHINES; ELECTRIC COOKING RANGES, OVENS AND COOKTOPS; GAS COOKING OVENS, 
RANGES AND COOKTOPS; GAS, ELECTRIC AND STEAM GRILLS; EXHAUST HOODS; 
TEMPERATURE CONTROLLED WINE CELLARS; ELECTRIC TEMPERATURE CONTROLLED SOUS 
VIDE OVEN WITH BUILT-IN WATER BATH; CLOTHES DRYING MACHINES AND CABINETS; 
WATER J HEATING, COOLING AND QUALITY APPARATUS, INCLUDING WATER SUPPLY UNITS 
FOR DISPENSING COLD WATER AND ICE FROM REFRIGERATORS; APPARATUS FOR 
DISPENSING HOT, COLD, BOILING, SPARKLING AND FILTERED WATER; HOT WATER 
DISPENSERS; GAS AND ELECTRIC WATER HEATERS; WATER FILTRATION UNITS; WATER 
PURIFYING APPARATUS AND MACHINES; WATER STERILIZERS; REFRIGERATOR WATER 
FILTRATION APPARATUS; HOME WATER SUPPLY FILTRATION UNITS; COUNTERTOP WATER 
FILTRATION DEVICES; FAUCET WATER FILTERS; WATER | COOLERS; PARTS AND FITTINGS 
FOR ALL THE AFORESAID GOODS NOT INCLUDED IN OTHER CLASSES
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

727722 794436 794448 794460 812811

832617 894368 923232 984896 987672

994225 1038287 1053616 1081035 1108737

1108738 1131288 1145111 1162448 1265946

1272393 1279561 1633171 1723721 1800401

1809928 1809929 1819460 1841876 1885345

1885650 1976296 1997276 2007894 2037760

2040439 2077276 2102518 2105445 2108705

2119322 2122146 2126477 2134541 2134542

2149288 2156160 2166182 2166184 2201217

2203126 2215831 2220371 2236946 2242432

2242824 2244623 2258417 2265526 2311425

2345073 2351105 2365097 2402996 2406302

2438367 2441946 2443359 2445645 2445750

2461347 2464793 2464797 2467820 2467846

2469559 2479956 2485571 2486984 2491648

2502883 2515938 2545480 2546614 2546748

2555589 2558472 2563698 2568515 2571864

2572673 2583501 2590366 2594213 2594541

2596252 2602429 2607018 2611972 2621006

2621007 2621011 2621012 2622808 2627436

2642852 2647226 2651532 2654791 2661174

2662308 2667610 2668013 2668276 2669433

2671510 2671511 2685600 2689714 2692110

2697649 2711106 2717475 2718275 2719055

2719606 2719611 2724315 2737037 2760323

2766428 2773734 2775247 2777169 2779951

2788178 2788179 2790605 2791004 2792624

2792626 2792670 2796399 2799539 2800388

2800522 2800573 2800806 2803675 2808072

2808090 2810873 2813364 2817712 2817890

2817891 2819712 2822169 2823395 2831015

2831903 2844188 2844197 2844327 2844579

2844582 2844584 2844825 2846128 2847128

2850397 2859632 2862029 2864018 2866237

2868463 2870420 2876905 2877424 2881634
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

2882185 2883557 2883786 2887131 2887315

2887442 2889498 2895959 2896181 2896960

2901633 2903119 2904438 2905058 2914262

2914395 2914397 2916451 2917710 2918851

2919224 2920561 2925741 2925933 2930599

2935195 2937187 2938322 2947492 2948386

2948387 2949328 2954652 2961636 2965375

2968408 2969357 2969373 2970092 2970116

2971011 2971152 2971407 2972818 2973154

2973537 2974142 2974797 2974800 2974904

2976415 2977070 2977284 2977414 2978116

2978839 2979106 2979116 2980160 2981022

2983616 2987701 2988520 2988538 2988596

2988615 2989018 2989536 2989542 2989545

2989725 2994171 2994450 2994527 2994794

2998662 3000220 3001038 3001413 3001847

3002389 3003415 3004167 3005598 3006990

3012302 3012485 3014551 3015705 3015706

3016873 3016977 3017609 3019407 3020032

3021258 3021835 3022275 3022878 3023150

3023395 3023599 3023830 3024059 3024450

3025748 3026228 3027505 3028521 3029849

3029857 3030574 3030576 3030703 3030988

3031016 3031197 3032713 3033070 3034745

3034935 3035166 3035683 3036759 3036760

3037144 3037681 3038505 3039104 3040010

3041624 3045223 3046615 3049440 3054432

3062613 3072663 3074907 3078911 3079870

3080143 3080762 3082854 3082869 3083597

3083836 3083967 3085073 3086273 3087887

3089892 3089898 3089901 3090237 3091243

3092335 3094863 3095482 3099803 3100559

3102052 3102083 3102637 3103279 3105359

3105517 3105518 3105519 3106238 3106241

3110536 3111212 3111662 3111718 3111719

3114441 3115402 3115998 3116036 3116043
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3117869 3118021 3118066 3118903 3119356

3119380 3119980 3122229 3123032 3123034

3123035 3125108 3125126 3126811 3127990

3129001 3129002 3129003 3129004 3129005

3129006 3129007 3129009 3129017 3129018

3129019 3129021 3129022 3129125 3130481

3130751 3132350 3132352 3132359 3132362

3132366 3132368 3132375 3132378 3132383

3132384 3132388 3132653 3133480 3134158

3134347 3134490 3134744 3135731 3136504

3137684 3138299 3138560 3139248 3140923

3143168 3143283 3143285 3144623 3145529

3146999 3149221 3149469 3150189 3150191

3151574 3151667 3153086 3154305 3154707

3154938 3155047 3155113 3155143 3155301

3155692 3156127 3156456 3156582 3157506

3157507 3157546 3157550 3159795 3161054

3161057 3161064 3161305 3163263 3164628

3166176 3168065 3168288 3169585 3169666

3169667 3169750 3170181 3170186 3170504

3172020 3173077 3174695 3174714 3176031

3177992 3181383 3181390 3182370 3182921

3182931 3182980 3183103 3184157 3184255

3184256 3184678 3184679 3184815 3185516

3186249 3188251 3190833 3192309 3192321

3193909 3194123 3195055 3195103 3196327

3197050 3200800 3200801 3200805 3201278

3201476 3201477 3202307 3203029 3203158

3203754 3204569 3205062 3205493 3205585

3206084 3206445 3206844 3206895 3206897

3207174 3207175 3207176 3207231 3207304

3207339 3207345 3207651 3207672 3208585

3209129 3209142 3209403 3209424 3209523

3209534 3209535 3209636 3209778 3210194

3210343 3210389 3210656 3211475 3211479

3211491 3211952 3212256 3212787 3212869
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3213390 3214866 3214992 3215439 3215544

3215680 3215683 3215685 3216153 3216839

3217446 3217449 3217452 3217465 3217510

3217535 3217697 3217698 3217736 3217942

3217949 3218518 3218521 3219003 3219004

3219227 3219782 3219783 3219887 3219931

3219959 3220288 3220341 3220522 3220691

3220803 3220815 3220854 3220858 3221220

3221461 3222022 3222759 3222763 3222770

3223715 3223716 3223739 3224292 3224568

3225029 3225057 3225373 3225661 3225670

3226243 3226585 3227340 3227431 3228291

3228323 3229649 3230099 3230318 3230336

3230339 3230463 3230466 3230469 3230473

3230618 3230707 3231152 3231153 3231154

3231156 3231158 3231160 3231161 3231162

3231163 3231164 3231165 3231166 3231167

3231171 3231281 3231589 3231834 3231985

3232205 3232268 3232382 3232401 3232855

3232879 3232977 3233167 3233237 3233239

3233866 3233954 3233997 3234144 3234150

3234637 3234638 3234873 3235302 3235442

3235443 3235450 3235595 3235643 3235644

3235990 3236160 3236661 3236874 3236877

3236887 3236894 3237001 3237198 3237577

3237672 3237707 3238570 3238630 3238723

3238724 3238787 3238835 3238860 3239273

3239275 3239599 3239601 3239606 3239896

3240059 3240064 3240066 3240427 3240998

3240999 3241037 3241080 3241517 3241756

3241914 3242328 3242332 3242417 3242583

3243506 3243570 3243718 3243756 3244101

3244158 3244770 3244786 3244951 3244953

3244954 3245304 3245305 3245381 3245557

3245741 3245742 3246747 3246788 3247071

3247078 3247093 3247124 3247824 3247826
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3248118 3248607 3248650 3248682 3248683

3248690 3248957 3249121 3249614 3249620

3249787 3250387 3250595 3250596 3250598

3250624 3250995 3250999 3251818 3253118

3253295 3253527 3254047 3254048 3254049

3254050 3255072 3255280 3255569 3255570

3255818 3256119 3256238 3256240 3256241

3256428 3256429 3256625 3256648 3256662

3256663 3257087 3257813 3257902 3258955

3259411 3259627 3259628 3259921 3260076

3261375 3261381 3261389 3261652 3261653

3261654 3261777 3262036 3262475 3262560

3263080 3263310 3263612 3263613 3263616

3263619 3263625 3263759 3263821 3264019

3264093 3264123 3264501 3264508 3264684

3264829 3265354 3265519 3265520 3265529

3265530 3265531 3265532 3265533 3265534

3265535 3265536 3265537 3265538 3265702

3265704 3265705 3265708 3266871 3267275

3267309 3267311 3267319 3267383 3267384

3267478 3267633 3268288 3268528 3268546

3268548 3268727 3269197 3269207 3269367

3269529 3270105 3270155 3270702 3271702

3271912 3272050 3272051 3272158 3272327

3272465 3272466 3272474 3272528 3273462

3273487 3273549 3273621 3273733 3273736

3274504 3274871 3275453 3276498 3276499

3276500 3276502 3276692 3276773 3276859

3277131 3277186 3277405 3277812 3278429

3278551 3279384 3279515 3279626 3279880

3280014 3280015 3280721 3280722 3280839

3280945 3281083 3281084 3281088 3281091

3281328 3282045 3282048 3282051 3282052

3282055 3282057 3282062 3282063 3282065

3282069 3282072 3282081 3282085 3282417

3282999 3284042 3286190 3286193 3286324
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3286887 3289936 3289955 3291996 3292000

3292002 3292003 3292007 3292788 3295043

3295596 3296621 3297722 3298284 3298322

3299693 3300229 3300232 3300666 3300668

3301094 3301097 3301102 3301114 3301116

3301117 3301120 3301123 3301128 3301145

3301146 3301148 3301150 3301155 3301156

3301157 3301160 3301161 3301173 3301183

3301186 3301187 3301189 3301200 3301201

3301204 3301206 3301207 3301208 3301209

3301210 3301213 3303876 3304088 3304455

3304457 3309822 3309824 3310179 3311188

3311359 3311567 3311927 3312642 3316957

3317547 3317988 3319812 3319815 3320410

3320649 3321051 3321209 3322128 3324806

3324809 3324811 3324812 3324818 3326975

3329327 3329540 3329541 3329734 3330371

3330372 3331683 3331684 3331688 3331689

3331690 3331691 3331692 3331849 3332433

3334194 3335085 3335087 3335088 3335091

3335107 3335109 3335119 3335979 3335981

3335984 3336205 3336207 3337470 3337474

3337527 3337543 3337947 3338092 3338950

3338951 3338952 3338953 3340153 3340698

3341527 3341750 3343193 3344969 3344970

3344975 3344978 3344979 3345799 3346697

3347050 3348875 3349617 3350307 3351040

3351041 3351042 3351044 3351047 3351048

3351052 3351911 3352205 3352273 3352997

3353005 3353741 3353743 3353781 3353787

3353905 3354189 3356346 3358371 3358782

3358790 3359414 3361335 3362615 3364465

3365500 3365890 3366023 3366258 3366454

3366456 3368475 3368476 3369824 3369836

3369840 3369846 3369857 3369859 3369861

3370655 3371112 3371113 3372906 3373482
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3373520 3373644 3375294 3376753 3378058

3378062 3378066 3378074 3378126 3380997

3381118 3381120 3381618 3381892 3382004

3382207 3384724 3384796 3385739 3385957

3386523 3386606 3386614 3387046 3387047

3387385 3387389 3387390 3389104 3389890

3391938 3394751 3396099 3396277 3396678

3398113 3399541 3401839 3402609 3402650

3402797 3403094 3405682 3406951 3408683

3409323 3411490 3412365 3414978 3415349

3416309 3416638 3418266 3418529 3418929

3420511 3420516 3420532 3420920 3420924

3421037 3422297 3424278 3425461 3426256

3427028 3431157 3431185 3431593 3431872

3435079 3435396 3435910 3437109 3437539

3438493 3439198 3439790 3445207 3446014

3448867 3449445 3449583 3450897 3450899

3450900 3450903 3450904 3454888 3455537

3456021 3456344 3458031 3458447 3459645

3462312 3464952 3465223 3465234 3466405

3466413 3468538 3472231 3473184 3476954

3479508 3479902 3479907 3479913 3479915

3480138 3480364 3485345 3485864 3487483

3488120 3488123 3488125 3490143 3490561

3490565 3490567 3490573 3490574 3490575

3492526 3492681 3492939 3494788 3495714

3495716 3496268 3496270 3496290 3497055

3498341 3501036 3501151 3502019 3503862

3504613 3505647 3505661 3507049 3509720

3512433 3519339 3519806 3520438 3521498

3522979 3523292 3524957 3526829 3527790

3530114 3531521 3531522 3533468 3535732

3538852 3540402 3541382 3543492 3544136

3545251 3545252 3545257 3545913 3546952

3549838 3550209 3550366 3550658 3552011

3554093 3554094 3557071 3558158 3558160
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3559518 3560306 3560719 3563169 3564584

3564651 3565198 3565322 3565542 3565545

3570527 3570746 3572000 3575266 3575726

3576617 3576887 3577130 3577162 3577264

3577268 3577392 3577613 3577770 3577772

3577773 3577775 3577776 3579539 3579789

3579878 3579883 3580730 3581025 3581112

3581499 3581705 3581706 3581936 3582310

3583322 3583527 3583536 3584073 3584493

3584494 3586436 3587215 3587543 3587675

3589472 3590204 3590561 3591148 3591217

3593444 3593605 3593708 3594001 3594054

3594202 3595264 3595995 3596147 3596479

3597535 3597536 3598107 3598147 3598257

3598918 3598921 3599057 3599736 3600090

3600938 3600983 3600987 3601082 3601591

3602956 3603804 3603808 3604014 3604639

3604836 3604909 3605048 3605519 3607033

3607157 3607458 3607875 3608130 3608818

3608830 3611204 3612131 3614089 3615125

3615504 3617104 3618047 3618156 3618570

3618681 3619174 3619195 3619197 3619202

3619389 3620628 3620661 3620980 3621072

3622092 3622240 3622352 3623201 3623300

3623527 3623528 3623750 3623890 3624485

3625970 3626094 3626911 3627672 3628405

3628663 3629719 3630053 3630388 3631499

3632183 3632869 3633228 3633522 3634804

3636481 3636634 3637101 3637423 3637851

3637917 3637924 3638385 3638386 3638644

3639080 3639653 3639683 3639934 3640135

3640235 3640614 3640875 3641028 3641234

3641312 3641373 3641466 3641467 3641468

3641469 3642389 3642720 3642804 3642870

3642955 3642958 3643048 3643183 3643291

3644028 3644113 3644505 3644695 3644738
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3645119 3645120 3645155 3645431 3645768

3645880 3645954 3646169 3646978 3647449

3647541 3647902 3648548 3649336 3649420

3649540 3649838 3650186 3650241 3650703

3651160 3651874 3651876 3652178 3652365

3652603 3652726 3652804 3652807 3652906

3653088 3653089 3653285 3653312 3653697

3653853 3654173 3654589 3654650 3654738

3654914 3655119 3655170 3655749 3656232

3656806 3657140 3657993 3658235 3658610

3658909 3659157 3659176 3659200 3659998

3660138 3660479 3660615 3660857 3661166

3661266 3661753 3661770 3661886 3661992

3662087 3662878 3663365 3663530 3663887

3664122 3664123 3664171 3664181 3664289

3664351 3664799 3664946 3664947 3665497

3665526 3665775 3665776 3666043 3666258

3666772 3667316 3667397 3667510 3667961

3668294 3668309 3668921 3669064 3669360

3669519 3669613 3669621 3669656 3670270

3670272 3670276 3670798 3670800 3670946

3671246 3671305 3671807 3671852 3672737

3672845 3673166 3673676 3673843 3673990

3674203 3674209 3674391 3674558 3674601

3674607 3674968 3675275 3675314 3675315

3675319 3675564 3676099 3676565 3676566

3676932 3678257 3678262 3678267 3678270

3678271 3678273 3678274 3678275 3678646

3678886 3678894 3679262 3679319 3679367

3679956 3680872 3680974 3681375 3681844

3681967 3682162 3682321 3682324 3682629

3682670 3682829 3682934 3682996 3682998

3683238 3683502 3683603 3683604 3683845

3683847 3684017 3684605 3684680 3684950

3685110 3685154 3685225 3685298 3685302

3686864 3686875 3686893 3686896 3687039
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3687040 3687053 3687750 3687854 3688257

3688263 3688390 3688392 3688781 3688993

3689016 3689652 3690392 3690748 3691053

3691056 3691316 3692040 3692372 3693085

3693126 3693174 3693251 3693986 3694308

3694458 3694522 3695101 3695103 3695104

3695111 3695126 3695271 3695637 3695833

3696091 3696628 3696649 3696740 3696802

3696860 3697676 3697955 3698005 3698148

3698318 3698381 3698452 3698557 3700004

3700121 3700164 3700267 3700346 3700350

3700913 3701238 3701642 3701813 3702144

3702775 3703652 3704146 3704429 3704988

3705000 3705352 3705388 3705404 3705502

3705589 3705662 3705784 3706018 3706875

3706928 3707139 3707287 3707625 3707864

3708632 3708791 3708808 3709020 3709376

3709465 3709564 3709661 3709873 3710011

3710371 3710553 3710557 3710682 3710919

3711244 3711819 3712503 3712647 3712873

3712877 3712904 3713047 3713361 3713835

3714008 3714172 3714741 3714989 3715021

3715306 3715307 3715362 3716546 3716594

3716596 3716651 3716820 3717126 3718209

3718552 3719067 3719479 3719833 3719938

3720098 3720141 3720368 3720505 3720544

3720622 3720864 3721278 3721362 3721449

3721766 3721795 3722158 3722686 3722687

3723454 3723455 3724041 3724542 3724629

3724665 3724754 3725120 3725406 3725412

3725790 3726225 3726374 3727264 3727266

3727276 3727315 3728776 3729063 3729990

3730706 3730707 3731158 3731633 3731681

3731807 3732061 3732130 3732230 3733021

3733083 3733658 3734431 3734692 3735353

3735581 3736514 3737084 3737238 3737285
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3738362 3738656 3738752 3738755 3739602

3739604 3739612 3740802 3741297 3741339

3741571 3741837 3741935 3741956 3742302

3742736 3743577 3743670 3743840 3743979

3744837 3744838 3744995 3745042 3745481

3746222 3746547 3747106 3747119 3747190

3747309 3747832 3747875 3747879 3747902

3747948 3747999 3748750 3749475 3749637

3750306 3752878 3753695 3754060 3754079

3754520 3754662 3754854 3755108 3755677

3756113 3756777 3757147 3757473 3757712

3757933 3758355 3758497 3758640 3759072

3759278 3759535 3759804 3759818 3759856

3759909 3760965 3761248 3761529 3761776

3762043 3764063 3764460 3764869 3765606

3765668 3766818 3766872 3766880 3766919

3766920 3766923 3767000 3767099 3768572

3768586 3769858 3769859 3769907 3770910

3770968 3771381 3774055 3775408 3775409

3776059 3779343 3779583 3781590 3781591

3781812 3783638 3783933 3785938 3786255

3786720 3788566 3788896 3789658 3789662

3796386 3796860 3798774 3799064 3800922

3801972 3802736 3803132 3803294 3803295

3803298 3803446 3803458 3803483 3803808

3803989 3804208 3804247 3804331 3804382

3805009 3805015 3805334 3805385 3805501

3805597 3807113 3807560 3808415 3808586

3808898 3809947 3810159 3810163 3810212

3810214 3810303 3810798 3811421 3811457

3812124 3812751 3812902 3813299 3813658

3813968 3813975 3814201 3814203 3814561

3814598 3816471 3816541 3818412 3818506

3818636 3818739 3819168 3819302 3819331

3819460 3819574 3819614 3819631 3819636

3819909 3819978 3819980 3820249 3820718
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3822129 3822385 3822597 3822598 3823136

3823568 3823695 3824146 3824333 3824350

3824518 3824685 3824727 3824729 3824786

3824787 3824856 3824958 3825562 3825766

3825814 3825946 3826061 3826070 3826382

3826413 3826486 3826840 3826841 3826972

3826974 3827104 3827246 3827280 3827281

3827445 3827450 3827768 3827791 3827798

3828575 3828577 3828651 3828713 3828716

3828942 3828950 3828957 3828963 3829005

3829014 3829066 3829486 3829489 3829563

3829955 3829987 3830166 3830391 3830884

3831382 3831414 3831820 3831838 3831955

3831956 3831957 3832214 3832215 3832216

3832268 3832497 3832529 3832532 3832543

3832777 3832778 3832779 3833167 3833217

3833218 3833350 3833413 3833498 3833503

3833519 3833520 3833814 3833815 3834135

3834148 3834307 3834316 3834406 3834755

3834762 3835669 3835729 3835765 3836140

3836254 3836321 3836390 3836506 3836911

3836939 3836940 3837015 3837043 3837276

3837293 3837296 3837648 3838008 3838010

3838021 3838023 3838026 3838117 3838118

3838171 3838270 3838531 3838787 3838848

3839115 3839192 3839211 3839242 3839340

3839901 3839985 3840084 3840278 3840321

3840326 3840343 3840409 3840628 3840724

3840759 3840772 3840773 3840775 3840826

3840831 3840977 3840978 3841082 3841200

3841574 3841622 3841915 3841999 3842063

3842138 3842187 3842632 3842781 3842830

3842932 3842975 3842978 3842987 3842995

3843000 3843017 3843404 3844068 3844391

3844477 3844575 3844576 3844979 3845163

3845174 3845266 3845267 3845486 3845487
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3845488 3845489 3845492 3845493 3845494

3845495 3845496 3845497 3845498 3845499

3845501 3845502 3845505 3845506 3845507

3845508 3845509 3845511 3845514 3845517

3845519 3845520 3845521 3845522 3845523

3845524 3845615 3845616 3845631 3845653

3845674 3845675 3845717 3845779 3845783

3845926 3845927 3845974 3846073 3846075

3846078 3846135 3846139 3846144 3846145

3846147 3846259 3846281 3846601 3846602

3846603 3846604 3846605 3846684 3846709

3846846 3846931 3846953 3847032 3847048

3847402 3847428 3847453 3847822 3847823

3847886 3847910 3848012 3848013 3848035

3848155 3848156 3848210 3848253 3848256

3848570 3848910 3849042 3849043 3849059

3849083 3849162 3849223 3849229 3849263

3849647 3849801 3849802 3850113 3850114

3850117 3850119 3850122 3850123 3850126

3850142 3850233 3850418 3850556 3850681

3850762 3850926 3850992 3851039 3851042

3851449 3851814 3851940 3851941 3851942

3852045 3852285 3852390 3852660 3852784

3852845 3852846 3852847 3853282 3853283

3853373 3853385 3853387 3853492 3854070

3854093 3854274 3854370 3854371 3854377

3855067 3855100 3855105 3855191 3855225

3855566 3855677 3855679 3856018 3856272

3856301 3856333 3856460 3856581 3857087

3857344 3857389 3857925 3857933 3858393

3858472 3858654 3858655 3858656 3858657

3858794 3858840 3858841 3858914 3859017

3859047 3859052 3859278 3859520 3859524

3859528 3859533 3859611 3859622 3859684

3859685 3859686 3859945 3859955 3860114

3860309 3860468 3860469 3860470 3860705
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3860743 3860826 3860827 3861004 3861765

3862072 3864485 3864910 3865394 3865395

3865553 3865555 3865909 3865910 3865911

3865941 3866261 3866373 3867464 3867980

3868837 3869160 3869322 3869785 3870384

3870728 3870823 3871014 3871871 3871943

3872290 3872343 3873032 3873052 3873531

3873874 3873970 3875258 3875499 3875502

3875603 3875604 3876159 3876197 3877856

3878859 3879836 3879853 3879854 3879855

3879864 3879865 3879866 3879889 3879961

3879962 3879963 3879990 3879992 3879993

3880047 3880048 3880285 3880299 3880300

3880301 3880302 3880435 3880520 3880540

3880548 3882292 3883097 3884501 3884502

3885330 3885548 3886392 3886395 3886420

3886421 3886431 3886478 3886685 3887076

3887459 3888079 3888235 3888522 3888585

3888586 3888588 3889088 3889169 3889170

3889704 3890460 3890709 3890822 3890826

3890827 3890829 3890913 3890916 3890993

3891472 3891597 3891608 3891958 3892116

3892463 3892548 3892553 3893248 3893771

3893773 3894112 3894233 3894331 3894825

3894852 3894991 3895330 3895588 3895662

3895686 3896019 3896413 3896417 3897287

3897349 3897450 3897695 3897699 3898089

3898166 3898412 3898492 3898579 3898666

3898995 3899024 3899250 3899573 3900089

3900192 3900386 3900444 3900480 3901055

3902166 3902468 3903371 3903448 3903817

3904102 3904460 3904528 3905722 3905732

3905733 3905735 3905739 3905740 3905741

3905777 3905780 3905805 3905807 3906268

3906274 3906678 3906683 3907091 3907093

3907651 3907653 3908226 3908601 3908654
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3908791 3909054 3909237 3909303 3922965

3949006 3953134 3956309 3969853 3973959

3978819 3979326 3980414 3984738 3984744

3985570 3985941 3986104 3989229 3989267

3990929 3993500 3994778 3995009 3995058

3995182 3995841 3996530 3996554 3997384

3998219 3999192 4000468 4000470 4001922

4002952 4003285 4003547 4003610 4004193

4004706 4004820 4004970 4005774 4006365

4006463 4006945 4007134 4007142 4009257

4009406 4009860 4010063 4010399 4010723

4011077 4011289 4011294 4011354 4012547

4012867 4012952 4013380 4013381 4013573

4013773 4013775 4013925 4014051 4015227

4015982 4016169 4016619 4016913 4017287

4017560 4017690 4018573 4018619 4019073

4019167 4019857 4019975 4020125 4020866

4022067 4022535 4022636 4023281 4023451

4023844 4024421 4024706 4024707 4024711

4024715 4024777 4024996 4025458 4026107

4026194 4026390 4027461 4027684 4027837

4027839 4028166 4028226 4028251 4028396

4028460 4028810 4028890 4029093 4029096

4029099 4029264 4029702 4030457 4030892

4031120 4031171 4031298 4031299 4031325

4031475 4031539 4031618 4032055 4032511

4032716 4033404 4033510 4033530 4034257

4034944 4034953 4036602 4036678 4036689

4036839 4037247 4037402 4037435 4037560

4037670 4038627 4038934 4038936 4038937

4039133 4039761 4040140 4042103 4042150

4043164 4044650 4048108 4049757 4052372

4052376 4060902 4066427 4069638 4069885

4085417 4086563 4086566 4096584 4098021

4103374 4106204 4106338 4109997 4112619

4117990 4119754 4120171 4120205 4124913
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4125042 4125234 4125408 4125687 4130915

4131410 4131963 4132008 4132663 4133253

4134728 4135660 4136828 4138118 4140515

4140957 4141142 4141195 4141384 4141745

4142077 4142210 4144817 4144819 4144840

4145462 4145465 4147217 4147673 4147763

4147764 4147818 4148170 4148171 4149051

4149150 4149248 4150621 4150968 4151162

4151182 4151183 4151251 4151428 4151436

4151630 4151771 4151841 4151842 4152125

4152126 4154137 4154139 4154142 4154423

4154851 4156328 4156477 4156511 4156667

4156806 4156925 4157020 4157222 4157234

4157282 4157283 4157353 4157357 4157359

4157360 4157423 4157759 4157999 4158221

4158377 4158378 4158380 4158396 4158397

4158398 4158457 4158458 4158472 4158533

4158534 4158535 4158538 4158540 4158846

4158847 4159005 4159098 4159117 4159118

4159125 4159246 4159267 4159271 4159280

4159920 4159938 4159971 4160101 4160172

4160173 4160177 4160178 4160305 4160351

4160996 4161016 4161082 4161084 4161087

4161221 4161255 4161257 4161261 4161262

4161263 4161265 4161322 4161382 4161593

4161594 4161610 4162099 4162162 4162166

4162185 4162889 4162893 4163142 4163392

4163540 4164076 4164918 4165042 4165595

4166029 4166565 4167022 4169328 4169389

4169424 4169425 4169426 4170497 4170678

4170871 4170975 4171058 4171077 4172103

4172127 4172506 4172551 4172796 4172797

4172922 4172961 4173145 4173291 4173301

4173315 4173329 4173423 4173513 4173779

4173887 4173892 4173893 4174007 4174259

4174307 4174349 4174973 4175326 4175342
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4175405 4175725 4175755 4175798 4176057

4176058 4176071 4176073 4176074 4176081

4176082 4176110 4176111 4176112 4176113

4176114 4176116 4176413 4176419 4176420

4176421 4176423 4176424 4176427 4176432

4176433 4176434 4176437 4176443 4176446

4176447 4176531 4176614 4176741 4176803

4176810 4176814 4177013 4177014 4177025

4177031 4177033 4177036 4177044 4177046

4177082 4177115 4177182 4177183 4177185

4177187 4177240 4177244 4177249 4177251

4177281 4177284 4177287 4177289 4177290

4177293 4177294 4177297 4177298 4177301

4177358 4177433 4177448 4177449 4177475

4177479 4177527 4177558 4177559 4177574

4177575 4177576 4177578 4177580 4177582

4177584 4177586 4177589 4177625 4177636

4177642 4177656 4177658 4177659 4177661

4177666 4177667 4177714 4177715 4177718

4177722 4177723 4177725 4177727 4177728

4177737 4177747 4177748 4177750 4177751

4177755 4177757 4177758 4177761 4177768

4177858 4177859 4177866 4177872 4177873

4177899 4177902 4177925 4177936 4177938

4177944 4177945 4177946 4177947 4177951

4177952 4177954 4177965 4177969 4177983

4178014 4178015 4178018 4178019 4178117

4178126 4178127 4178172 4178183 4178204

4178209 4178220 4178221 4178222 4178224

4178231 4178232 4178237 4178238 4178239

4178250 4178259 4178267 4178271 4178282

4178302 4178308 4178377 4178378 4178380

4178389 4178426 4178427 4178433 4178447

4178458 4178474 4178475 4178479 4178482

4178505 4178520 4178527 4178528 4178531

4178532 4178534 4178535 4178536 4178537

 
 

6310



Trade Marks Journal No: 1931 ,   09/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4178538 4178540 4178541 4178545 4178576

4178577 4178578 4178581 4178588 4178590

4178592 4178595 4178610 4178630 4178631

4178633 4178643 4178645 4178648 4178655

4178659 4178661 4178663 4178672 4178702

4178705 4178708 4178718 4178720 4178727

4178730 4178731 4178734 4178792 4178801

4178804 4178805 4178809 4178817 4178820

4178822 4178844 4178848 4178871 4178875

4178891 4178894 4178895 4178896 4178899

4178905 4178910 4178940 4178942 4178959

4178962 4178978 4178980 4178995 4178996

4179009 4179013 4179015 4179016 4179017

4179018 4179046 4179070 4179114 4179119

4179122 4179127 4179129 4179131 4179142

4179145 4179161 4179202 4179239 4179243

4179249 4179252 4179299 4179301 4179369

4179373 4179379 4179389 4179391 4179395

4179396 4179397 4179398 4179419 4179421

4179424 4179425 4179426 4179427 4179430

4179447 4179450 4179453 4179454 4179459

4179460 4179462 4179464 4179465 4179466

4179490 4179491 4179492 4179493 4179494

4179500 4179501 4179502 4179505 4179573

4179574 4179577 4179578 4179597 4179600

4179634 4179642 4179645 4179649 4179650

4179651 4179655 4179671 4179679 4179749

4179752 4179754 4179763 4179776 4179777

4179780 4179781 4179784 4179806 4179808

4179828 4179842 4179843 4179849 4179857

4179860 4179865 4179868 4179869 4179907

4179915 4179924 4179927 4179950 4179952

4179955 4179958 4179959 4179960 4179981

4179985 4179988 4179995 4180024 4180038

4180044 4180053 4180055 4180065 4180088

4180089 4180090 4180092 4180164 4180173
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4180174 4180181 4180192 4180196 4180197

4180198 4180216 4180218 4180219 4180220

4180235 4180240 4180241 4180242 4180243

4180270 4180281 4180284 4180285 4180286

4180350 4180372 4180375 4180384 4180385

4180387 4180390 4180393 4180395 4180401

4180440 4180447 4180449 4180465 4180474

4180478 4180486 4180487 4180492 4180499

4180501 4180502 4180505 4180515 4180518

4180529 4180536 4180538 4180560 4180562

4180566 4180578 4180580 4180581 4180584

4180589 4180591 4180593 4180594 4180599

4180618 4180622 4180627 4180650 4180654

4180668 4180699 4180703 4180708 4180709

4180751 4180752 4180753 4180754 4180755

4180756 4180757 4180758 4180759 4180764

4180765 4180768 4180769 4180775 4180795

4180798 4180799 4180809 4180848 4180874

4180906 4180911 4180945 4180946 4180950

4180955 4180958 4180975 4181009 4181013

4181015 4181016 4181024 4181029 4181041

4181044 4181048 4181064 4181099 4181101

4181102 4181105 4181112 4181115 4181124

4181125 4181126 4181133 4181148 4181152

4181176 4181183 4181184 4181189 4181191

4181192 4181199 4181213 4181214 4181215

4181220 4181226 4181229 4181230 4181231

4181233 4181276 4181301 4181302 4181307

4181310 4181311 4181316 4181318 4181319

4181343 4181347 4181349 4181356 4181357

4181364 4181365 4181366 4181370 4181371

4181372 4181399 4181406 4181408 4181411

4181435 4181436 4181461 4181467 4181472

4181484 4181492 4181494 4181530 4181534

4181538 4181544 4181545 4181551 4181552

4181554 4181566 4181567 4181568 4181570
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4181571 4181577 4181578 4181581 4181582

4181603 4181604 4181623 4181627 4181628

4181636 4181637 4181638 4181640 4181649

4181655 4181659 4181661 4181667 4181694

4181707 4181708 4181710 4181716 4181718

4181720 4181723 4181729 4181749 4181761

4181764 4181765 4181766 4181770 4181771

4181772 4181787 4181791 4181792 4181830

4181834 4181839 4181843 4181846 4181849

4181852 4181875 4181878 4181879 4181880

4181881 4181882 4181886 4181890 4181891

4181903 4181905 4181908 4181909 4181913

4181914 4181925 4181926 4181927 4181934

4181935 4181945 4181986 4181992 4181994

4181998 4182002 4182004 4182014 4182016

4182030 4182036 4182037 4182039 4182042

4182043 4182046 4182047 4182049 4182059

4182061 4182067 4182068 4182075 4182077

4182080 4182083 4182087 4182089 4182090

4182095 4182097 4182098 4182103 4182105

4182109 4182115 4182132 4182134 4182135

4182136 4182156 4182158 4182176 4182186

4182214 4182215 4182216 4182217 4182228

4182231 4182233 4182235 4182239 4182240

4182241 4182242 4182245 4182254 4182255

4182256 4182257 4182258 4182260 4182300

4182312 4182313 4182314 4182315 4182318

4182333 4182334 4182336 4182337 4182338

4182339 4182340 4182342 4182343 4182359

4182364 4182370 4182413 4182426 4182435

4182437 4182438 4182439 4182445 4182448

4182450 4182452 4182458 4182459 4182460

4182472 4182479 4182487 4182490 4182493

4182496 4182499 4182500 4182501 4182502

4182506 4182508 4182512 4182522 4182526

4182528 4182529 4182554 4182556 4182559
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4182561 4182563 4182565 4182566 4182569

4182571 4182585 4182590 4182599 4182600

4182604 4182608 4182609 4182613 4182614

4182616 4182629 4182637 4182650 4182651

4182652 4182653 4182659 4182676 4182685

4182708 4182714 4182728 4182746 4182758

4182763 4182777 4182778 4182781 4182784

4182786 4182788 4182792 4182793 4182799

4182800 4182803 4182847 4182849 4182853

4182854 4182873 4182874 4182879 4182882

4182883 4182889 4182891 4182895 4182896

4182897 4182898 4182913 4182928 4182930

4182931 4182938 4182939 4182941 4182943

4182951 4182955 4182962 4182965 4182966

4182969 4182976 4182998 4183046 4183056

4183057 4183058 4183059 4183066 4183067

4183069 4183070 4183072 4183105 4183106

4183110 4183111 4183118 4183121 4183124

4183135 4183136 4183137 4183138 4183139

4183140 4183141 4183144 4183151 4183152

4183154 4183156 4183157 4183158 4183159

4183160 4183161 4183162 4183163 4183164

4183165 4183166 4183174 4183178 4183179

4183180 4183182 4183184 4183189 4183205

4183209 4183211 4183212 4183228 4183230

4183237 4183239 4183240 4183241 4183242

4183247 4183248 4183249 4183259 4183279

4183282 4183283 4183296 4183297 4183300

4183303 4183335 4183336 4183338 4183339

4183340 4183341 4183343 4183371 4183374

4183375 4183377 4183378 4183400 4183411

4183412 4183413 4183422 4183425 4183428

4183432 4183435 4183444 4183450 4183457

4183458 4183459 4183460 4183468 4183469

4183470 4183473 4183478 4183479 4183480

4183481 4183482 4183485 4183486 4183488
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4183489 4183495 4183496 4183497 4183498

4183500 4183501 4183502 4183508 4183509

4183512 4183514 4183515 4183541 4183556

4183557 4183558 4183565 4183567 4183569

4183588 4183591 4183592 4183593 4183595

4183618 4183626 4183627 4183628 4183663

4183664 4183665 4183666 4183667 4183668

4183670 4183671 4183706 4183707 4183710

4183713 4183715 4183718 4183719 4183720

4183721 4183722 4183723 4183724 4183725

4183733 4183771 4183772 4183775 4183779

4183789 4183791 4183793 4183801 4183803

4183804 4183807 4183812 4183813 4183814

4183836 4183837 4183838 4183844 4183845

4183848 4183852 4183853 4183854 4183855

4183856 4183858 4183860 4183861 4183862

4183864 4183867 4183870 4183875 4183878

4183887 4183891 4183901 4183914 4183922

4183924 4183929 4183935 4183937 4183939

4183941 4183942 4183943 4183944 4183945

4183946 4183947 4183948 4183953 4183955

4183956 4183957 4183958 4183959 4183978

4183995 4184008 4184009 4184015 4184017

4184019 4184020 4184030 4184031 4184032

4184038 4184040 4184045 4184056 4184059

4184069 4184070 4184074 4184083 4184100

4184114 4184125 4184126 4184127 4184128

4184130 4184133 4184135 4184137 4184149

4184155 4184156 4184160 4184163 4184179

4184182 4184185 4184186 4184194 4184200

4184212 4184214 4184215 4184216 4184221

4184222 4184224 4184226 4184227 4184228

4184234 4184235 4184248 4184249 4184250

4184252 4184257 4184258 4184259 4184265

4184267 4184289 4184292 4184305 4184321

4184353 4184369 4184370 4184371 4184373
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4184376 4184389 4184390 4184391 4184396

4184397 4184399 4184401 4184402 4184417

4184432 4184436 4184439 4184440 4184446

4184451 4184452 4184461 4184474 4184478

4184480 4184500 4184504 4184510 4184512

4184513 4184514 4184516 4184517 4184521

4184523 4184524 4184526 4184527 4184529

4184531 4184544 4184549 4184555 4184558

4184564 4184567 4184568 4184574 4184575

4184583 4184585 4184587 4184589 4184590

4184596 4184597 4184598 4184599 4184603

4184607 4184618 4184631 4184634 4184637

4184642 4184644 4184652 4184656 4184657

4184663 4184666 4184667 4184668 4184671

4184674 4184676 4184680 4184688 4184696

4184699 4184701 4184703 4184704 4184714

4184725 4184753 4184754 4184756 4184759

4184767 4184768 4184769 4184770 4184771

4184772 4184774 4184777 4184787 4184791

4184793 4184803 4184827 4184840 4184846

4184848 4184850 4184862 4184870 4184880

4184881 4184882 4184884 4184885 4184889

4184895 4184900 4184901 4184902 4184903

4184905 4184906 4184910 4184911 4184914

4184915 4184916 4184920 4184921 4184923

4184927 4184928 4184930 4184931 4184932

4184934 4184936 4184938 4184940 4184941

4184942 4184949 4184950 4184951 4184960

4184961 4184963 4184973 4184975 4184979

4184986 4184987 4184990 4184999 4185000

4185015 4185016 4185018 4185019 4185020

4185025 4185039 4185041 4185043 4185048

4185064 4185069 4185071 4185072 4185080

4185086 4185088 4185091 4185092 4185096

4185098 4185105 4185110 4185111 4185113

4185121 4185122 4185123 4185124 4185125

 
 

6316



Trade Marks Journal No: 1931 ,   09/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4185126 4185131 4185134 4185135 4185136

4185138 4185139 4185141 4185144 4185149

4185153 4185176 4185177 4185179 4185181

4185182 4185183 4185184 4185185 4185188

4185191 4185193 4185194 4185195 4185196

4185197 4185198 4185199 4185221 4185225

4185227 4185228 4185232 4185235 4185250

4185252 4185259 4185260 4185263 4185264

4185272 4185279 4185284 4185286 4185289

4185297 4185323 4185326 4185331 4185332

4185333 4185335 4185336 4185339 4185340

4185346 4185347 4185350 4185356 4185357

4185359 4185360 4185361 4185362 4185367

4185370 4185371 4185372 4185380 4185381

4185382 4185384 4185385 4185386 4185391

4185392 4185399 4185407 4185408 4185409

4185415 4185457 4185464 4185468 4185469

4185471 4185473 4185474 4185475 4185476

4185477 4185483 4185484 4185491 4185494

4185535 4185556 4185557 4185565 4185566

4185568 4185569 4185571 4185572 4185573

4185576 4185577 4185578 4185579 4185581

4185589 4185592 4185596 4185600 4185610

4185612 4185619 4185620 4185622 4185623

4185626 4185627 4185629 4185640 4185646

4185662 4185680 4185684 4185715 4185716

4185726 4185729 4185730 4185738 4185739

4185746 4185748 4185749 4185750 4185756

4185757 4185759 4185764 4185769 4185770

4185786 4185787 4185799 4185801 4185823

4185830 4185840 4185843 4185855 4185856

4185859 4185866 4185867 4185871 4185873

4185874 4185876 4185878 4185886 4185887

4185888 4185891 4185895 4185900 4185902

4185906 4185909 4185910 4185916 4185931

4185932 4185933 4185934 4185938 4185939
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4185970 4186010 4186021 4186030 4186034

4186036 4186059 4186060 4186061 4186069

4186070 4186092 4186093 4186095 4186121

4186131 4186144 4186153 4186173 4186182

4186203 4186206 4186210 4186212 4186225

4186231 4186242 4186253 4186255 4186256

4186284 4186287 4186291 4186292 4186303

4186314 4186315 4186317 4186318 4186319

4186320 4186322 4186344 4186346 4186353

4186354 4186357 4186360 4186365 4186366

4186367 4186369 4186374 4186375 4186376

4186393 4186394 4186396 4186397 4186411

4186430 4186432 4186433 4186455 4186464

4186465 4186466 4186467 4186469 4186473

4186481 4186484 4186485 4186486 4186487

4186495 4186498 4186500 4186502 4186514

4186515 4186517 4186518 4186520 4186529

4186535 4186539 4186542 4186544 4186565

4186567 4186568 4186569 4186573 4186575

4186650 4186656 4186657 4186661 4186666

4186667 4186669 4186674 4186682 4186684

4186688 4186702 4186703 4186715 4186716

4186730 4186731 4186735 4186736 4186739

4186746 4186747 4186748 4186749 4186770

4186773 4186814 4186820 4186822 4186828

4186829 4186836 4186838 4186846 4186884

4186893 4186904 4186907 4186909 4186911

4186917 4186920 4186925 4186927 4186939

4186944 4186950 4186961 4186964 4186966

4186970 4186971 4186974 4186975 4186976

4186977 4186978 4186984 4186989 4186991

4187016 4187053 4187056 4187065 4187067

4187068 4187079 4187102 4187107 4187109

4187116 4187119 4187120 4187121 4187126

4187129 4187130 4187131 4187133 4187135

4187136 4187138 4187147 4187238 4187269
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4187270 4187271 4187272 4187274 4187276

4187277 4187278 4187279 4187336 4187347

4187352 4187353 4187354 4187395 4187404

4187423 4187424 4187429 4187431 4187432

4187436 4187438 4187439 4187440 4187443

4187462 4187463 4187464 4187473 4187476

4187477 4187478 4187480 4187485 4187486

4187496 4187498 4187536 4187562 4187568

4187569 4187571 4187582 4187589 4187591

4187592 4187600 4187602 4187613 4187619

4187631 4187638 4187639 4187642 4187643

4187645 4187651 4187743 4187744 4187745

4187746 4187751 4187783 4187789 4187799

4187837 4187847 4187851 4187899 4187912

4187957 4187967 4187972 4187977 4188065

4188076 4188078 4188079 4188111 4188117

4188118 4188137 4188138 4188143 4188148

4188165 4188221 4188229 4188230 4188241

4188309 4188333 4188335 4188337 4188338

4188339 4188340 4188344 4188345 4188347

4188348 4188350 4188351 4188354 4188357

4188361 4188377 4188441 4188453 4188456

4188458 4188465 4188468 4188473 4188476

4188478 4188525 4188535 4188540 4188542

4188614 4188618 4188619 4188620 4188622

4188623 4188624 4188648 4188764 4188789

4188797 4188803 4188805 4188806 4188807

4188808 4188809 4188810 4188811 4188812

4188857 4188859 4188877 4188892 4188896

4188916 4188917 4188921 4188922 4188924

4188952 4188963 4188964 4188965 4188975

4188977 4188978 4188979 4188980 4188982

4188983 4188987 4188991 4188992 4189000

4189006 4189010 4189158 4189240 4189394

4189423 4189427 4189428 4189531 4189532

4189568 4189592 4189598 4189755 4189761
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

4189766 4189817 4189864 4189866 4189984

4189986 4189999 4190044 4190105 4190107

4190111 4190114 4190115 4190120 4190121

4190122 4190126 4190194 4190294 4190297

4190306 4190319 4190321 4190484 4190485

4190487 4190493 4190525 4190700 4190707

4190753 4190958 4190960 4190963 4190964

4190965 4190966 4190968 4190969 4191185

4191186 4191187 4191188 4191649 4191650

4191762
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

117298 5 22/12/2019

119985 3 12/03/2020

123236 34 26/06/2020

160657 7 18/09/2019

160894 16 07/10/2019

160955 21 10/10/2019

165477 3 23/08/2020

199489 5 12/12/2019

199657 29 19/12/2019

199693 1 22/12/2019

199694 2 22/12/2019

199698 17 22/12/2019

200822 5 21/02/2020

204746 9 13/09/2010

205764 3 14/11/2020

246028 7 13/12/2019

246751 17 19/01/2020

247965 9 21/03/2020

248261 14 02/04/2020

251901 28 25/09/2020

301042 5 28/11/2019

302794 31 07/02/2020

303522 8 07/03/2020

303620 6 12/03/2020

303621 7 12/03/2020

303623 7 12/03/2020

303681 5 14/03/2020

383499 5 26/11/2019

383773 9 02/12/2019

383791 6 03/12/2019

383792 7 03/12/2019

383793 17 03/12/2019

383814 1 03/12/2019

386115 9 04/02/2020

386737 5 22/02/2020

386828 9 24/02/2020

386829 11 24/02/2020

387054 12 01/03/2020

388491 34 07/04/2020

388825 5 16/04/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

389457 11 01/05/2020

389762 26 10/05/2020

389764 26 10/05/2020

392941 19 12/07/2020

392955 19 12/07/2020

392956 19 12/07/2020

392957 19 12/07/2020

393793 5 05/08/2020

394174 34 16/08/2020

394847 3 02/09/2020

396449 13 13/10/2020

475374 34 17/07/2007

482804 13 16/12/2018

492077 7 01/06/2019

492078 9 01/06/2019

500601 34 10/11/2019

501053 11 21/11/2019

501054 7 21/11/2019

501265 5 25/11/2019

501306 19 28/11/2019

501307 11 28/11/2019

501308 2 28/11/2019

501313 30 28/11/2019

501314 30 28/11/2019

501428 34 29/11/2019

501429 33 29/11/2019

501430 32 29/11/2019

501431 27 29/11/2019

501432 26 29/11/2019

501433 25 29/11/2019

501434 24 29/11/2019

501435 23 29/11/2019

501436 22 29/11/2019

501535 8 30/11/2019

501537 11 30/11/2019

501538 12 30/11/2019

501540 14 30/11/2019

501541 15 30/11/2019

501585 6 30/11/2019

 
 

6322



Trade Marks Journal No: 1931 ,   09/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

501601 24 01/12/2019

501826 9 06/12/2019

501827 11 06/12/2019

502052 24 09/12/2019

502335 7 15/12/2019

502336 9 15/12/2019

503990 14 16/01/2020

504023 11 17/01/2020

504534 30 30/01/2020

505994 3 24/02/2020

506011 11 27/02/2020

506013 11 27/02/2020

506014 11 27/02/2020

506015 11 27/02/2020

509918 1 05/05/2020

512646 25 29/06/2010

513958 31 26/07/2020

515926 16 29/08/2020

515927 16 29/08/2020

516157 14 05/09/2020

516158 16 05/09/2020

516161 14 05/09/2020

516162 16 05/09/2020

516163 25 05/09/2020

516164 28 05/09/2020

516165 14 05/09/2020

516167 25 05/09/2020

516168 28 05/09/2020

516172 28 05/09/2020

517933 7 05/10/2020

518183 1 11/10/2020

521510 9 19/12/2019

521807 5 26/12/2019

522985 3 18/01/2020

523424 30 25/01/2020

527069 5 29/03/2020

527078 3 29/03/2020

530793 11 01/06/2020

535573 25 21/08/2000
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

535987 34 27/08/2020

548325 5 04/04/2011

552645 16 13/06/2011

562582 25 26/11/2018

587340 3 24/12/2019

587400 9 24/12/2019

588937 9 21/01/2020

588965 30 21/01/2020

589362 3 27/01/2020

590978 6 16/02/2020

596842 24 12/05/2020

597027 10 13/05/2013

597029 10 13/05/2013

605242 8 26/08/2013

608953 9 08/10/2020

615614 29 04/01/2004

631117 8 15/06/2004

631606 9 22/06/2014

680299 5 18/09/2015

688276 17 27/11/2019

688277 11 27/11/2019

688278 9 27/11/2019

688279 7 27/11/2019

688667 6 29/11/2019

689420 5 06/12/2019

689421 5 06/12/2019

693050 1 01/01/2020

694725 29 17/01/2020

706159 17 22/05/2016

715061 9 20/08/2006

716297 30 28/08/2016

716297 30 28/08/2016

721204 18 19/11/2020

745375 7 20/12/2016

788835 5 23/01/2008

825827 25 03/11/2018

825827 25 03/11/2018

832617 5 16/12/2008

841837 30 18/02/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

845322 5 15/03/2019

857304 30 21/05/2009

857709 25 24/05/2019

858717 7 31/05/2019

858718 7 31/05/2019

859916 5 07/06/2009

861265 34 16/06/2019

862465 29 24/06/2019

863867 6 05/07/2019

871435 3 16/08/2019

871435 3 16/08/2019

876406 27 14/09/2019

877983 3 23/09/2019

879132 7 30/09/2019

879133 8 30/09/2019

879134 9 30/09/2019

886091 16 10/11/2019

886584 6 15/11/2019

886596 34 15/11/2019

886611 16 15/11/2019

886612 16 15/11/2019

887580 3 22/11/2019

887612 12 22/11/2019

887614 12 22/11/2019

887671 24 22/11/2019

887678 4 22/11/2019

887695 9 22/11/2019

888203 30 25/11/2019

888314 24 25/11/2019

888331 12 25/11/2019

888334 12 25/11/2019

888345 30 25/11/2019

888481 1 26/11/2019

888482 1 26/11/2019

888483 1 26/11/2019

888575 3 26/11/2019

888814 24 29/11/2019

888884 12 29/11/2019

888885 12 29/11/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

888887 12 29/11/2019

888910 16 29/11/2019

889360 29 01/12/2019

889416 14 02/12/2019

889417 9 02/12/2019

889909 30 06/12/2019

889942 19 06/12/2019

889943 1 06/12/2019

889944 3 06/12/2019

889945 6 06/12/2019

889946 19 06/12/2019

889947 3 06/12/2019

889948 6 06/12/2019

889949 19 06/12/2019

889950 21 06/12/2019

889980 1 06/12/2019

889981 6 06/12/2019

889982 7 06/12/2019

889983 8 06/12/2019

889984 9 06/12/2019

889985 13 06/12/2019

889986 17 06/12/2019

890430 17 07/12/2019

890536 1 08/12/2019

890720 5 09/12/2019

890726 12 09/12/2019

890945 16 10/12/2019

890963 2 10/12/2019

890971 1 10/12/2019

891212 5 10/12/2019

891472 5 13/12/2019

891475 5 13/12/2019

891521 24 13/12/2019

891522 32 13/12/2019

891524 26 13/12/2019

891525 5 13/12/2019

891526 3 13/12/2019

891535 5 13/12/2019

891699 1 14/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

891973 8 15/12/2019

892094 18 16/12/2019

892132 24 16/12/2019

892136 16 16/12/2019

892218 5 16/12/2019

892307 3 17/12/2019

892381 9 17/12/2019

892407 5 17/12/2019

892915 3 21/12/2019

893321 1 21/12/2019

893324 17 21/12/2019

893787 9 23/12/2019

893837 11 23/12/2019

893893 5 23/12/2019

894517 5 27/12/2019

894517 5 27/12/2019

895146 26 30/12/2019

895360 30 31/12/2019

895697 30 03/01/2020

895739 3 03/01/2020

895740 3 03/01/2020

895741 3 03/01/2020

895742 3 03/01/2020

895744 3 03/01/2020

895761 26 03/01/2020

895948 30 04/01/2020

896710 3 10/01/2020

896712 3 10/01/2020

896951 25 10/01/2020

897342 3 12/01/2020

897349 3 12/01/2020

897354 3 12/01/2020

897534 29 12/01/2020

897921 30 14/01/2020

898477 12 18/01/2020

898478 12 18/01/2020

898479 12 18/01/2020

899292 12 21/01/2020

899599 5 24/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

900000 5 27/01/2020

900001 6 27/01/2020

900234 12 28/01/2020

900276 5 28/01/2020

900509 7 31/01/2020

900545 25 31/01/2020

900634 16 31/01/2020

900983 7 01/02/2020

904120 19 17/02/2020

905121 1 22/02/2020

905652 11 24/02/2020

906625 9 28/02/2020

907056 5 01/03/2020

907168 9 02/03/2020

909888 5 14/03/2020

910641 16 16/03/2020

910645 16 16/03/2020

912430 5 24/03/2010

912431 5 24/03/2010

917457 28 11/04/2020

917486 16 11/04/2020

918913 34 18/04/2010

921060 10 27/04/2020

922411 3 03/05/2020

922412 5 03/05/2020

924923 5 15/05/2020

927849 14 29/05/2020

930348 1 07/06/2020

931288 30 12/06/2020

932745 20 19/06/2020

932776 16 19/06/2020

933257 3 20/06/2020

933258 5 20/06/2020

933847 11 22/06/2020

935905 25 30/06/2020

936319 5 03/07/2020

938795 14 12/07/2020

943963 5 31/07/2020

946678 14 10/08/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

946679 14 10/08/2020

946680 14 10/08/2020

954151 16 07/09/2020

954152 9 07/09/2020

955379 20 12/09/2020

955380 20 12/09/2020

955381 19 12/09/2020

955382 19 12/09/2020

955383 16 12/09/2020

955384 16 12/09/2020

955385 9 12/09/2020

955386 9 12/09/2020

955387 6 12/09/2020

955388 6 12/09/2020

955389 2 12/09/2020

955390 2 12/09/2020

956392 9 15/09/2020

956631 11 18/09/2020

957363 4 19/09/2020

958739 6 26/09/2020

958740 9 26/09/2020

958741 12 26/09/2020

958742 16 26/09/2020

959019 32 26/09/2020

959760 25 28/09/2020

960369 30 03/10/2010

960371 30 03/10/2010

963938 11 16/10/2010 16:19:56

964853 7 19/10/2010

967285 3 31/10/2020

967963 12 03/11/2020

969793 2 10/11/2020

969795 6 10/11/2020

969796 20 10/11/2020

969797 19 10/11/2020

969798 16 10/11/2020

971581 21 20/11/2020

972832 1 24/11/2020

977107 8 14/12/2010
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

984493 10 17/01/2011

985892 34 24/01/2011

997587 5 19/03/2011

997588 5 19/03/2011

997594 5 19/03/2011

997595 5 19/03/2011

997596 5 19/03/2011

997713 34 19/03/2011

998529 5 22/03/2011

998532 5 22/03/2011

998533 5 22/03/2011

998534 5 22/03/2011

998535 5 22/03/2011

998539 5 22/03/2011

998541 5 22/03/2011

998542 5 22/03/2011

1001170 7 03/04/2011

1001376 29 04/04/2011

1001579 5 04/04/2011

1001917 6 09/04/2011

1001925 19 09/04/2011

1001926 19 09/04/2011

1003009 6 12/04/2011

1003911 29 17/04/2011

1003912 29 17/04/2011

1004158 1 18/04/2011

1004398 30 19/04/2011

1006214 3 27/04/2011

1006294 7 30/04/2011

1008189 5 09/05/2011

1010775 29 21/05/2011

1014207 11 04/06/2011

1014210 14 04/06/2011

1014618 32 06/06/2011

1017868 5 19/06/2011

1018669 16 20/06/2011

1019891 3 25/06/2011

1021742 9 29/06/2011 13:50:25

1025936 7 12/07/2011
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1028131 7 18/07/2011

1029403 16 23/07/2011

1033041 6 31/07/2011

1034565 34 06/08/2011

1035340 5 09/08/2011

1035799 5 10/08/2011

1041759 16 03/09/2011

1071766 29 04/01/2012

1087521 31 15/03/2012

1224982 16 22/08/2013

1361023 30 01/06/2015

1365947 16 22/06/2015

1439750 6 28/03/2016

1677244 29 17/04/2018

1677246 31 17/04/2018

1762465 35 10/12/2018

1764071 3 16/12/2018

1767334 4 23/12/2018

1774173 4 15/01/2019

1774421 30 15/01/2019

1775391 30 19/01/2019

1781502 7 04/02/2019

1782629 5 09/02/2019

1789312 30 25/02/2019

1792398 1 05/03/2019

1794264 8 11/03/2019

1798141 9 20/03/2019

1799679 5 25/03/2019

1806123 30 14/04/2019

1819570 16 19/05/2019

1822108 2 26/05/2019

1822330 21 26/05/2019

1823215 30 28/05/2019

1823239 41 28/05/2019

1823247 16 28/05/2019

1823248 16 28/05/2019

1823250 16 28/05/2019

1823304 38 28/05/2019

1823308 42 28/05/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1823392 5 29/05/2019

1824737 30 02/06/2019

1825014 6 03/06/2019

1825541 1 04/06/2019

1825547 7 04/06/2019

1825963 99 05/06/2019

1827880 32 10/06/2019

1838379 20 10/07/2019

1843446 42 24/07/2019

1844546 19 28/07/2019

1845381 34 29/07/2019

1845382 34 29/07/2019

1845537 38 30/07/2019

1845538 38 30/07/2019

1845539 38 30/07/2019

1845540 38 30/07/2019

1845541 38 30/07/2019

1845542 38 30/07/2019

1845543 38 30/07/2019

1845544 38 30/07/2019

1845545 41 30/07/2019

1845546 41 30/07/2019

1849917 24 12/08/2019

1849919 24 12/08/2019

1849920 24 12/08/2019

1850698 34 13/08/2019

1855021 99 26/08/2019

1857484 2 02/09/2019

1857599 38 02/09/2019

1857600 38 02/09/2019

1857603 38 02/09/2019

1857604 38 02/09/2019

1857605 38 02/09/2019

1857606 38 02/09/2019

1857607 38 02/09/2019

1857608 38 02/09/2019

1857609 41 02/09/2019

1857610 38 02/09/2019

1857611 35 02/09/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1861480 5 11/09/2019

1862256 32 14/09/2019

1862988 12 15/09/2019

1867185 99 25/09/2019

1867370 31 25/09/2019

1868653 42 01/10/2019

1869446 3 05/10/2019

1870167 43 06/10/2019

1873475 6 14/10/2019

1875481 37 22/10/2019

1876951 16 27/10/2019

1876952 41 27/10/2019

1880144 30 04/11/2019

1880145 30 04/11/2019

1880782 41 05/11/2019

1881926 5 09/11/2019

1882882 3 11/11/2019

1883313 25 12/11/2019

1883489 37 12/11/2019

1883567 5 12/11/2019

1883589 9 12/11/2019

1883590 41 12/11/2019

1883623 5 12/11/2019

1883624 5 12/11/2019

1883899 37 13/11/2019

1884161 43 13/11/2019

1885347 34 17/11/2019

1885435 12 17/11/2019

1885436 17 17/11/2019

1885437 22 17/11/2019

1885643 36 17/11/2019

1885644 41 17/11/2019

1885645 41 17/11/2019

1885646 36 17/11/2019

1885956 7 18/11/2019

1886324 24 19/11/2019

1886325 25 19/11/2019

1886326 26 19/11/2019

1886770 17 20/11/2019
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APPL NO CLASS RENEWAL DATE

1887276 5 23/11/2019

1887277 5 23/11/2019

1887281 17 23/11/2019

1887301 5 23/11/2019

1887397 5 23/11/2019

1887398 29 23/11/2019

1887487 11 24/11/2019

1887588 3 24/11/2019

1887597 3 24/11/2019

1887630 17 24/11/2019

1887638 12 24/11/2019

1887639 21 24/11/2019

1887681 30 24/11/2019

1887690 31 24/11/2019

1887729 6 24/11/2019

1887730 35 24/11/2019

1887869 17 24/11/2019

1887870 17 24/11/2019

1887871 17 24/11/2019

1887886 12 24/11/2019

1887927 11 24/11/2019

1887935 20 24/11/2019

1887950 3 24/11/2019

1887953 3 24/11/2019

1887983 38 24/11/2019

1887984 36 24/11/2019

1887985 37 24/11/2019

1887987 35 24/11/2019

1888011 16 24/11/2019

1888016 35 24/11/2019

1888124 10 24/11/2019

1888133 35 24/11/2019

1888260 30 24/11/2019

1888294 7 25/11/2019

1888297 7 25/11/2019

1888301 99 25/11/2019

1888302 2 25/11/2019

1888343 3 25/11/2019

1888380 37 25/11/2019
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1888381 37 25/11/2019

1888382 36 25/11/2019

1888383 36 25/11/2019

1888480 32 25/11/2019

1888492 14 25/11/2019

1888536 12 25/11/2019

1888563 34 25/11/2019

1888568 7 25/11/2019

1888613 11 25/11/2019

1888731 6 25/11/2019

1888759 5 25/11/2019

1888763 11 25/11/2019

1888799 3 25/11/2019

1888881 6 26/11/2019

1888892 24 26/11/2019

1888907 29 26/11/2019

1888908 30 26/11/2019

1888909 35 26/11/2019

1888960 2 26/11/2019

1889026 20 26/11/2019

1889028 20 26/11/2019

1889030 20 26/11/2019

1889033 20 26/11/2019

1889064 6 26/11/2019

1889076 37 26/11/2019

1889099 16 26/11/2019

1889131 35 26/11/2019

1889168 6 26/11/2019

1889176 31 26/11/2019

1889227 5 27/11/2019

1889233 8 27/11/2019

1889243 29 27/11/2019

1889252 35 27/11/2019

1889260 25 27/11/2019

1889291 2 27/11/2019

1889300 1 27/11/2019

1889302 44 27/11/2019

1889303 5 27/11/2019

1889304 35 27/11/2019
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1889313 16 27/11/2019

1889317 42 27/11/2019

1889375 99 27/11/2019

1889399 18 27/11/2019

1889476 10 27/11/2019

1889489 10 27/11/2019

1889522 25 27/11/2019

1889523 25 27/11/2019

1889562 5 27/11/2019

1889568 1 27/11/2019

1889631 9 27/11/2019

1889655 5 28/11/2019

1889656 37 28/11/2019

1889769 30 30/11/2019

1889778 42 30/11/2019

1889989 5 30/11/2019

1889990 35 30/11/2019

1890082 25 30/11/2019

1890084 34 30/11/2019

1890091 5 30/11/2019

1890092 5 30/11/2019

1890107 12 30/11/2019

1890298 7 01/12/2019

1890300 41 01/12/2019

1890354 99 01/12/2019

1890362 99 01/12/2019

1890398 41 01/12/2019

1890399 41 01/12/2019

1890603 17 02/12/2019

1890688 99 02/12/2019

1890689 99 02/12/2019

1890754 31 02/12/2019

1890851 1 02/12/2019

1890915 41 02/12/2019

1890916 36 02/12/2019

1890917 45 02/12/2019

1890921 99 02/12/2019

1890933 99 02/12/2019

1890981 7 03/12/2019
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1891137 18 03/12/2019

1891138 22 03/12/2019

1891139 25 03/12/2019

1891167 9 03/12/2019

1891188 5 03/12/2019

1891190 5 03/12/2019

1891205 10 03/12/2019

1891314 5 03/12/2019

1891763 41 04/12/2019

1891764 41 04/12/2019

1891765 41 04/12/2019

1891766 41 04/12/2019

1891769 41 04/12/2019

1891783 36 04/12/2019

1891801 6 04/12/2019

1891802 9 04/12/2019

1891803 16 04/12/2019

1891804 19 04/12/2019

1891805 20 04/12/2019

1891806 38 04/12/2019

1891807 39 04/12/2019

1891808 40 04/12/2019

1891809 41 04/12/2019

1891810 42 04/12/2019

1891811 6 04/12/2019

1891812 9 04/12/2019

1891813 16 04/12/2019

1891814 19 04/12/2019

1891815 20 04/12/2019

1891816 38 04/12/2019

1891817 39 04/12/2019

1891818 40 04/12/2019

1891819 41 04/12/2019

1891820 42 04/12/2019

1891835 30 04/12/2019

1891898 99 04/12/2019

1891917 30 04/12/2019

1892288 5 04/12/2019

1892291 18 04/12/2019
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1892308 11 04/12/2019

1892315 43 04/12/2019

1892342 3 04/12/2019

1892416 16 07/12/2019

1892417 16 07/12/2019

1892573 5 07/12/2019

1892652 5 07/12/2019

1892737 41 07/12/2019

1892788 99 07/12/2019

1893042 24 08/12/2019

1893088 25 08/12/2019

1893089 25 08/12/2019

1893215 11 08/12/2019

1893275 9 08/12/2019

1893280 38 08/12/2019

1893281 41 08/12/2019

1893441 9 08/12/2019

1893706 37 09/12/2019

1893761 7 09/12/2019

1893859 37 09/12/2019

1893936 5 09/12/2019

1894049 3 09/12/2019

1894050 3 09/12/2019

1894233 9 10/12/2019

1894234 7 10/12/2019

1894281 25 10/12/2019

1894435 99 10/12/2019

1894436 99 10/12/2019

1894437 9 10/12/2019

1894444 42 10/12/2019

1894536 9 11/12/2019

1894537 11 11/12/2019

1894538 7 11/12/2019

1894539 21 11/12/2019

1894541 9 11/12/2019

1894586 35 11/12/2019

1894587 36 11/12/2019

1894588 37 11/12/2019

1894589 43 11/12/2019
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1894590 3 11/12/2019

1894595 9 11/12/2019

1894596 16 11/12/2019

1894597 35 11/12/2019

1894600 32 11/12/2019

1894761 16 11/12/2019

1894762 16 11/12/2019

1894878 25 11/12/2019

1894881 25 11/12/2019

1894937 24 11/12/2019

1894938 19 11/12/2019

1894993 11 11/12/2019

1895020 35 11/12/2019

1895483 17 14/12/2019

1895675 9 14/12/2019

1895676 8 14/12/2019

1895677 7 14/12/2019

1895678 21 14/12/2019

1895679 11 14/12/2019

1895740 3 15/12/2019

1895880 5 15/12/2019

1896017 99 15/12/2019

1896151 5 15/12/2019

1896156 25 15/12/2019

1896350 5 16/12/2019

1896351 5 16/12/2019

1896352 5 16/12/2019

1896356 25 16/12/2019

1896445 36 16/12/2019

1896504 18 16/12/2019

1896604 43 16/12/2019

1896619 35 16/12/2019

1896775 5 16/12/2019

1896824 30 16/12/2019

1896825 31 16/12/2019

1897070 5 17/12/2019

1897093 99 17/12/2019

1897198 16 17/12/2019

1897205 1 17/12/2019
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1897206 1 17/12/2019

1897238 99 17/12/2019

1897240 41 17/12/2019

1897443 41 17/12/2019

1897549 5 18/12/2019

1897550 5 18/12/2019

1897551 5 18/12/2019

1897640 5 18/12/2019

1897648 5 18/12/2019

1897656 5 18/12/2019

1897667 5 18/12/2019

1897670 5 18/12/2019

1897674 5 18/12/2019

1897675 5 18/12/2019

1897960 9 18/12/2019

1898106 42 18/12/2019

1898107 42 18/12/2019

1898109 3 18/12/2019

1898116 42 18/12/2019

1898838 99 21/12/2019

1898840 11 21/12/2019

1898897 5 21/12/2019

1899002 35 21/12/2019

1899153 5 21/12/2019

1899154 5 21/12/2019

1899257 16 22/12/2019

1899459 35 22/12/2019

1899584 5 22/12/2019

1899620 99 22/12/2019

1899659 12 22/12/2019

1900059 35 22/12/2019

1900069 40 22/12/2019

1900627 16 23/12/2019

1900689 13 23/12/2019

1900690 13 23/12/2019

1900692 99 23/12/2019

1900693 99 23/12/2019

1900854 6 24/12/2019

1900893 3 24/12/2019
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1901076 6 24/12/2019

1901102 5 24/12/2019

1901190 99 24/12/2019

1901246 7 24/12/2019

1901606 1 29/12/2019

1901608 35 29/12/2019

1902025 17 29/12/2019

1902265 6 29/12/2019

1902267 19 29/12/2019

1902277 24 29/12/2019

1902282 37 29/12/2019

1902462 37 30/12/2019

1902474 29 30/12/2019

1902536 18 30/12/2019

1902537 24 30/12/2019

1902538 27 30/12/2019

1902802 9 30/12/2019

1902959 5 30/12/2019

1903055 5 30/12/2019

1903151 7 30/12/2019

1903325 30 31/12/2019

1903326 30 31/12/2019

1903327 30 31/12/2019

1903725 20 31/12/2019

1904076 42 01/01/2020

1904344 18 01/01/2020

1904381 37 04/01/2020

1904398 8 04/01/2020

1904410 37 04/01/2020

1904487 3 04/01/2020

1904488 3 04/01/2020

1904489 3 04/01/2020

1904490 3 04/01/2020

1904493 3 04/01/2020

1904494 3 04/01/2020

1904495 3 04/01/2020

1904496 3 04/01/2020

1904997 30 05/01/2020

1905145 7 05/01/2020
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1905190 41 05/01/2020

1906326 20 07/01/2020

1906327 20 07/01/2020

1906328 20 07/01/2020

1906329 20 07/01/2020

1906330 20 07/01/2020

1906625 37 07/01/2020

1906897 11 09/01/2020

1906968 6 11/01/2020

1907536 99 11/01/2020

1907587 1 11/01/2020

1907588 3 11/01/2020

1907589 5 11/01/2020

1907739 9 12/01/2020

1907798 39 12/01/2020

1907800 38 12/01/2020

1907801 35 12/01/2020

1907847 99 12/01/2020

1907886 25 12/01/2020

1908080 28 12/01/2020

1908090 99 12/01/2020

1908092 11 12/01/2020

1908182 24 12/01/2020

1908409 30 13/01/2020

1908411 30 13/01/2020

1908693 35 13/01/2020

1908960 12 14/01/2020

1909003 14 14/01/2020

1909037 9 14/01/2020

1909041 99 14/01/2020

1909044 99 14/01/2020

1909396 30 15/01/2020

1909453 99 15/01/2020

1909853 16 18/01/2020

1909854 16 18/01/2020

1909855 16 18/01/2020

1910198 39 18/01/2020

1910339 7 18/01/2020

1910387 10 18/01/2020
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1910388 99 18/01/2020

1910914 25 19/01/2020

1910923 9 19/01/2020

1911043 13 19/01/2020

1911044 13 19/01/2020

1911045 13 19/01/2020

1911449 3 20/01/2020

1911472 99 20/01/2020

1911473 99 20/01/2020

1911485 5 20/01/2020

1911745 3 21/01/2020

1911794 25 21/01/2020

1911795 25 21/01/2020

1911833 6 21/01/2020

1911983 18 21/01/2020

1912290 7 22/01/2020

1912422 25 22/01/2020

1912462 16 22/01/2020

1912497 99 22/01/2020

1912532 25 22/01/2020

1913554 5 27/01/2020

1914034 6 27/01/2020

1914035 20 27/01/2020

1914110 37 28/01/2020

1914414 14 28/01/2020

1914787 5 29/01/2020

1914859 16 29/01/2020

1914904 19 29/01/2020

1914922 30 29/01/2020

1915052 26 30/01/2020

1915944 18 03/02/2020

1915945 25 03/02/2020

1915995 44 03/02/2020

1916189 25 04/02/2020

1916190 25 04/02/2020

1916195 2 04/02/2020

1916580 5 04/02/2020

1916953 3 04/02/2020

1916954 3 04/02/2020
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1917405 43 04/02/2020

1917535 28 05/02/2020

1917597 7 05/02/2020

1917598 7 05/02/2020

1917599 7 05/02/2020

1917878 3 05/02/2020

1920097 32 09/02/2020

1920284 3 10/02/2020

1920286 3 10/02/2020

1920287 2 10/02/2020

1920288 2 10/02/2020

1920289 2 10/02/2020

1920987 14 11/02/2020

1921389 14 11/02/2020

1921710 99 12/02/2020

1921833 21 13/02/2020

1921879 35 15/02/2020

1921880 35 15/02/2020

1922095 8 15/02/2020

1922171 5 15/02/2020

1924015 26 18/02/2020

1924733 12 19/02/2020

1924976 99 19/02/2020

1926317 35 23/02/2020

1926500 31 23/02/2020

1926617 99 23/02/2020

1926618 99 23/02/2020

1926619 99 23/02/2020

1928630 44 01/03/2020

1928635 35 01/03/2020

1929478 39 03/03/2020

1929910 99 03/03/2020

1930175 3 04/03/2020

1931671 10 05/03/2020

1932111 35 08/03/2020

1932112 36 08/03/2020

1932113 37 08/03/2020

1932114 38 08/03/2020

1932115 39 08/03/2020
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1932116 40 08/03/2020

1932117 41 08/03/2020

1932468 5 09/03/2020

1932469 5 09/03/2020

1932490 5 09/03/2020

1932492 5 09/03/2020

1932493 5 09/03/2020

1932743 5 09/03/2020

1932744 5 09/03/2020

1933093 25 09/03/2020

1933094 25 09/03/2020

1933095 25 09/03/2020

1934281 10 11/03/2020

1934282 5 11/03/2020

1934442 9 11/03/2020

1935387 99 12/03/2020

1936329 99 15/03/2020

1938489 17 19/03/2020

1939418 12 22/03/2020

1939419 39 22/03/2020

1939719 1 22/03/2020

1940542 25 23/03/2020

1940604 30 23/03/2020

1941057 5 25/03/2020

1941403 5 25/03/2020

1942458 3 29/03/2020

1944033 10 31/03/2020

1944286 9 31/03/2020

1944287 9 31/03/2020

1944321 9 31/03/2020

1944322 9 31/03/2020

1944323 9 31/03/2020

1944324 9 31/03/2020

1944325 9 31/03/2020

1944326 9 31/03/2020

1944327 9 31/03/2020

1944328 9 31/03/2020

1944329 9 31/03/2020

1944330 9 31/03/2020
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1944331 9 31/03/2020

1944332 9 31/03/2020

1944333 9 31/03/2020

1944334 9 31/03/2020

1944335 9 31/03/2020

1944336 9 31/03/2020

1944337 9 31/03/2020

1944338 9 31/03/2020

1944339 9 31/03/2020

1944340 9 31/03/2020

1944341 9 31/03/2020

1944342 9 31/03/2020

1944343 9 31/03/2020

1944344 9 31/03/2020

1944345 9 31/03/2020

1944346 9 31/03/2020

1944347 9 31/03/2020

1944348 9 31/03/2020

1944349 9 31/03/2020

1944350 9 31/03/2020

1944351 9 31/03/2020

1944352 9 31/03/2020

1944353 9 31/03/2020

1944940 25 01/04/2020

1944942 41 01/04/2020

1944943 37 01/04/2020

1944944 28 01/04/2020

1944946 12 01/04/2020

1944953 37 01/04/2020

1944955 25 01/04/2020

1945814 14 05/04/2020

1946215 35 06/04/2020

1947429 24 07/04/2020

1947623 3 08/04/2020

1947624 14 08/04/2020

1947625 24 08/04/2020

1947626 25 08/04/2020

1947629 3 08/04/2020

1947631 3 08/04/2020
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1947632 5 08/04/2020

1947633 3 08/04/2020

1947634 3 08/04/2020

1947635 5 08/04/2020

1947637 30 08/04/2020

1949406 16 13/04/2020

1949626 34 13/04/2020

1950042 9 13/04/2020

1950377 35 15/04/2020

1950975 20 16/04/2020

1951439 1 16/04/2020

1951440 3 16/04/2020

1951635 1 16/04/2020

1951636 5 16/04/2020

1952648 99 19/04/2020

1952859 9 20/04/2020

1953309 35 20/04/2020

1953703 5 20/04/2020

1954006 16 21/04/2020

1954007 35 21/04/2020

1954008 39 21/04/2020

1954635 20 22/04/2020

1954636 9 22/04/2020

1954637 20 22/04/2020

1954638 9 22/04/2020

1954639 20 22/04/2020

1954640 9 22/04/2020

1959562 12 03/05/2020

1959719 43 03/05/2020

1959720 43 03/05/2020

1959721 42 03/05/2020

1959722 43 03/05/2020

1959723 43 03/05/2020

1959725 43 03/05/2020

1960339 43 04/05/2020

1960714 18 05/05/2020

1960954 99 05/05/2020

1962277 25 07/05/2020

1962279 25 07/05/2020
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1962528 99 07/05/2020

1962764 7 10/05/2020

1962933 26 10/05/2020

1963453 3 11/05/2020

1964402 7 12/05/2020

1965260 3 14/05/2020

1965970 3 14/05/2020

1965990 10 14/05/2020

1967919 7 19/05/2020

1968129 3 19/05/2020

1968184 24 19/05/2020

1968372 99 20/05/2020

1968373 99 20/05/2020

1968717 42 20/05/2020

1968884 14 20/05/2020

1971624 44 27/05/2020

1973870 35 01/06/2020

1973871 35 01/06/2020

1973872 37 01/06/2020

1973873 37 01/06/2020

1973874 42 01/06/2020

1973875 42 01/06/2020

1974289 3 02/06/2020

1974323 10 02/06/2020

1975954 5 07/06/2020

1976166 14 07/06/2020

1976174 99 07/06/2020

1977220 34 09/06/2020

1977872 42 10/06/2020

1977873 37 10/06/2020

1977874 35 10/06/2020

1978815 99 11/06/2020

1979329 12 14/06/2020

1979330 12 14/06/2020

1979331 12 14/06/2020

1979537 21 14/06/2020

1979651 25 14/06/2020

1979686 10 15/06/2020

1979706 9 15/06/2020
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1980079 5 15/06/2020

1981325 10 17/06/2020

1981923 10 18/06/2020

1982458 30 21/06/2020

1983883 11 23/06/2020

1984177 7 24/06/2020

1984219 25 24/06/2020

1984247 3 24/06/2020

1985025 30 25/06/2020

1985026 30 25/06/2020

1985029 30 25/06/2020

1986869 12 29/06/2020

1986870 12 29/06/2020

1986871 99 29/06/2020

1986899 6 29/06/2020

1986900 7 29/06/2020

1987423 8 30/06/2020

1987424 7 30/06/2020

1987510 35 30/06/2020

1988953 9 05/07/2020

1988955 21 05/07/2020

1988973 99 05/07/2020

1989076 5 05/07/2020

1989077 10 05/07/2020

1989554 14 06/07/2020

1989621 99 06/07/2020

1991021 99 08/07/2020

1991147 25 09/07/2020

1991148 25 09/07/2020

1991756 10 09/07/2020

1991757 10 09/07/2020

1993116 37 14/07/2020

1993428 99 14/07/2020

1993605 42 15/07/2020

1993917 7 15/07/2020

1993918 7 15/07/2020

1994570 16 16/07/2020

1994571 20 16/07/2020

1994572 6 16/07/2020
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1995021 35 19/07/2020

1995257 9 19/07/2020

1995258 9 19/07/2020

1996861 37 21/07/2020

1996875 1 21/07/2020

1996880 1 21/07/2020

1999201 37 27/07/2020

1999402 16 27/07/2020

1999874 5 28/07/2020

1999875 29 28/07/2020

2000311 1 28/07/2020

2005820 26 09/08/2020

2005821 26 09/08/2020

2006184 10 09/08/2020

2007678 26 11/08/2020

2007902 6 11/08/2020

2008842 35 13/08/2020

2009080 44 16/08/2020

2009317 7 16/08/2020

2009498 25 16/08/2020

2010516 3 18/08/2020

2010518 3 18/08/2020

2010519 3 18/08/2020

2010568 6 18/08/2020

2014637 5 26/08/2020

2016049 6 30/08/2020

2016050 7 30/08/2020

2017867 9 03/09/2020

2018628 7 04/09/2020

2019085 9 06/09/2020

2020634 14 09/09/2020

2020635 18 09/09/2020

2020636 25 09/09/2020

2020637 35 09/09/2020

2021527 10 10/09/2020

2022842 36 14/09/2020

2023795 22 15/09/2020

2023852 31 16/09/2020

2023853 31 16/09/2020
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2024320 9 16/09/2020

2024552 36 16/09/2020

2024553 37 16/09/2020

2024554 43 16/09/2020

2024555 36 16/09/2020

2024768 6 17/09/2020

2024769 20 17/09/2020

2024770 16 17/09/2020

2024772 16 17/09/2020

2024773 16 17/09/2020

2025150 30 20/09/2020

2025449 28 20/09/2020

2025450 28 20/09/2020

2027502 41 23/09/2020

2029002 37 27/09/2020

2029256 12 27/09/2020

2029257 12 27/09/2020

2033062 7 05/10/2020

2033666 40 06/10/2020

2034995 35 08/10/2020

2035001 35 08/10/2020

2035003 35 08/10/2020

2036233 3 12/10/2020

2036234 3 12/10/2020

2036756 31 12/10/2020

2036757 31 12/10/2020

2037145 16 13/10/2020

2037446 99 13/10/2020

2037550 30 13/10/2020

2038426 36 15/10/2020

2039077 3 18/10/2020

2039703 11 18/08/2020

2040105 7 19/10/2020

2040696 9 20/10/2020

2040697 11 20/10/2020

2040698 16 20/10/2020

2040699 41 20/10/2020

2040700 37 20/10/2020

2042065 19 21/10/2020
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2043263 10 25/10/2020

2043264 10 25/10/2020

2043266 10 25/10/2020

2043267 10 25/10/2020

2043268 10 25/10/2020

2043956 45 26/10/2020

2043957 45 26/10/2020

2044405 10 26/10/2020

2044450 99 26/10/2020

2045144 29 27/10/2020

2046230 31 28/10/2020

2046231 31 28/10/2020

2046232 31 28/10/2020

2046233 31 28/10/2020

2046900 36 29/10/2020

2046901 38 29/10/2020

2046902 41 29/10/2020

2047022 14 29/10/2020

2047126 32 29/10/2020

2047368 12 01/11/2020

2047573 3 01/11/2020

2047767 5 01/11/2020

2048382 6 02/11/2020

2049569 99 03/11/2020

2049919 6 04/11/2020

2049920 11 04/11/2020

2049921 17 04/11/2020

2049922 19 04/11/2020

2049924 40 04/11/2020

2052386 3 11/11/2020

2052387 5 11/11/2020

2052388 3 11/11/2020

2052389 5 11/11/2020

2052392 99 11/11/2020

2052393 99 11/11/2020

2052394 99 11/11/2020

2052395 99 11/11/2020

2052396 99 11/11/2020

2052397 99 11/11/2020
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2052398 99 11/11/2020

2052399 99 11/11/2020

2052400 99 11/11/2020

2052401 99 11/11/2020

2052402 99 11/11/2020

2052403 99 11/11/2020

2052404 99 11/11/2020

2052405 99 11/11/2020

2052406 99 11/11/2020

2052407 99 11/11/2020

2052408 99 11/11/2020

2052409 99 11/11/2020

2052410 99 11/11/2020

2052411 99 11/11/2020

2052412 99 11/11/2020

2052413 99 11/11/2020

2052414 99 11/11/2020

2052415 99 11/11/2020

2052581 34 12/11/2020

2053194 99 12/11/2020

2053392 16 15/11/2020

2053393 19 15/11/2020

2053394 16 15/11/2020

2053395 19 15/11/2020

2053460 30 15/11/2020

2053864 10 15/11/2020

2053899 30 15/11/2020

2053916 35 16/11/2020

2054693 5 16/11/2020

2054694 5 16/11/2020

2055203 44 18/11/2020

2055517 31 19/11/2020

2055519 1 19/11/2020

2055766 9 19/11/2020

2055954 9 19/11/2020

2056193 5 20/11/2020

2056195 5 20/11/2020

2056196 5 20/11/2020

2056198 5 20/11/2020
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2056229 45 20/11/2020

2056230 45 20/11/2020

2056276 7 20/11/2020

2056277 7 20/11/2020

2056284 12 20/11/2020

2056285 35 20/11/2020

2056300 28 20/11/2020

2056637 3 22/11/2020

2056638 3 22/11/2020

2056701 5 22/11/2020

2056822 99 22/11/2020

2056823 99 22/11/2020

2056824 99 22/11/2020

2056825 99 22/11/2020

2056826 99 22/11/2020

2056827 99 22/11/2020

2056828 99 22/11/2020

2056829 99 22/11/2020

2056830 99 22/11/2020

2056831 99 22/11/2020

2056832 99 22/11/2020

2056833 99 22/11/2020

2056834 99 22/11/2020

2056835 99 22/11/2020

2056836 99 22/11/2020

2056837 99 22/11/2020

2056838 99 22/11/2020

2056839 36 22/11/2020

2056840 99 22/11/2020

2056841 99 22/11/2020

2056842 99 22/11/2020

2057127 29 22/11/2020

2057128 30 22/11/2020

2057131 29 22/11/2020

2057136 30 22/11/2020

2057137 29 22/11/2020

2057138 30 22/11/2020

2057391 42 23/11/2020

2057392 44 23/11/2020
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

2057852 45 23/11/2020

2057931 44 23/11/2020

2058108 12 24/11/2020

2058389 25 24/11/2020

2059097 30 25/11/2020

2059167 44 25/11/2020

2059698 9 26/11/2020

 
 

6355



Trade Marks Journal No: 1931 ,   09/12/2019  
 

NOTIFICATION 
SNo. NOTIFICATION 

1 The advertisement of IRDI no 3537651 published in TM Journal 1887 dated 04.02.2019 is 
cancelled. 

2 The advertisement of IRDI no 4063407 published in TM Journal 1888 dated 11.02.2019 is 
cancelled. 

3 The advertisement of IRDI no 3756529 published in TM Journal 1888 dated 11.02.2019 is 
cancelled. 

4 The advertisement of IRDI no 3663899 published in TM Journal 1888 dated 11.02.2019 is 
cancelled. 

5 The advertisement of IRDI no 3495366 published in TM Journal 1888 dated 11.02.2019 is 
cancelled. 

6 The advertisement of IRDI no 3291200 published in TM Journal 1890 dated 25.02.2019 is 
cancelled. 

7 The advertisement of IRDI no 2693404 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

8 The advertisement of IRDI no 3393715 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

9 The advertisement of IRDI no 3664219 published in TM Journal 1893 dated 18.03.2019 is 
cancelled. 

10 The advertisement of IRDI no 3892834 published in TM Journal 1895 dated 01.04.2019 is 
cancelled. 

11 The advertisement of IRDI no 4099761 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

12 The advertisement of IRDI no 3815998 published in TM Journal 1887 dated 04.02.2019 is 
cancelled. 

13 The advertisement of IRDI no 3727111 published in TM Journal 1887 dated 04.02.2019 is 
cancelled. 

14 The advertisement of IRDI no 3680351 published in TM Journal 1889 dated 18.02.2019 is 
cancelled. 

15 The advertisement of IRDI no 3981958 published in TM Journal 1889 dated 18.02.2019 is 
cancelled. 

16 The advertisement of IRDI no 4045042 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

17 The advertisement of IRDI no 4176691 published in TM Journal 1906 dated 17.06.2019 is 
cancelled. 

18 The advertisement of IRDI no 3682010 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

19 The advertisement of IRDI no 3688030 published in TM Journal 1892 dated 11.03.2019 is 
cancelled. 

20 The advertisement of application No 4313621 published in TMJ No 1927 dated 11.11.2019 is 
hereby cancelled.
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

259778 24 04/12/2019 16:18:35

308837 7 04/12/2019 11:08:10

537870 33 05/12/2019 15:15:24

559004 5 02/12/2019 10:54:53

559169 19 02/12/2019 14:38:30

559791 5 06/12/2019 11:00:08

560027 16 06/12/2019 14:06:41

641250 5 02/12/2019 15:54:35

641521 7 04/12/2019 11:08:50

1024615 14 06/12/2019 11:04:39

1046531 28 02/12/2019 10:49:02

1046598 24 02/12/2019 10:49:53

1046605 1 02/12/2019 10:50:43

1046658 3 02/12/2019 10:55:35

1046804 3 02/12/2019 11:16:31

1046808 30 02/12/2019 11:17:01

1046861 31 02/12/2019 14:39:13

1046865 20 02/12/2019 11:17:58

1046871 31 02/12/2019 11:18:23

1046872 29 02/12/2019 11:18:53

1046890 25 02/12/2019 11:19:31

1046904 25 02/12/2019 11:19:54

1046905 16 02/12/2019 11:20:28

1046913 31 02/12/2019 11:21:36

1046915 9 02/12/2019 11:22:01

1046917 16 02/12/2019 11:22:28

1046918 16 02/12/2019 11:22:59

1046922 11 02/12/2019 11:23:50

1046923 9 02/12/2019 11:24:13

1046949 5 02/12/2019 11:26:31

1046952 5 02/12/2019 11:28:19

1046953 5 02/12/2019 11:28:44

1046955 5 02/12/2019 11:29:07

1046958 11 02/12/2019 11:29:31

1046975 29 02/12/2019 11:29:54

1046981 30 02/12/2019 11:30:19

1046985 19 02/12/2019 11:30:42

1046986 19 02/12/2019 11:31:08

1046987 19 02/12/2019 11:31:39

1046992 9 02/12/2019 11:32:03
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1046994 16 02/12/2019 11:32:25

1046995 16 02/12/2019 11:32:51

1047008 5 02/12/2019 11:34:17

1047009 5 02/12/2019 11:39:48

1047011 5 02/12/2019 11:40:10

1047014 5 02/12/2019 11:40:35

1047015 5 02/12/2019 11:41:16

1047018 5 02/12/2019 11:41:35

1047019 5 02/12/2019 12:05:07

1047020 5 02/12/2019 12:05:30

1047021 5 02/12/2019 12:05:54

1047022 5 02/12/2019 12:06:16

1047023 5 02/12/2019 12:06:37

1047024 5 02/12/2019 12:06:59

1047025 5 02/12/2019 12:07:34

1047026 5 02/12/2019 12:07:55

1047027 5 02/12/2019 12:08:27

1047028 5 02/12/2019 12:08:48

1047029 5 02/12/2019 12:09:09

1047031 9 02/12/2019 14:39:58

1047035 24 02/12/2019 12:09:42

1047037 24 02/12/2019 12:10:07

1047038 24 02/12/2019 12:10:35

1047039 24 02/12/2019 12:11:00

1047042 24 02/12/2019 12:11:23

1047043 24 02/12/2019 12:11:45

1047044 24 02/12/2019 12:12:06

1047045 24 02/12/2019 12:12:28

1047056 5 02/12/2019 12:12:51

1047058 5 02/12/2019 12:13:12

1047079 25 02/12/2019 12:13:37

1047125 16 02/12/2019 12:14:04

1047126 5 02/12/2019 12:14:28

1047130 5 02/12/2019 12:14:58

1047131 5 02/12/2019 12:16:22

1047132 5 02/12/2019 12:16:54

1047133 5 02/12/2019 12:17:17

1047134 5 02/12/2019 12:17:42

1047135 5 02/12/2019 12:18:03
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047139 5 02/12/2019 12:18:31

1047140 5 02/12/2019 12:19:15

1047143 5 02/12/2019 12:19:36

1047144 5 02/12/2019 12:20:00

1047145 5 02/12/2019 12:20:23

1047146 5 02/12/2019 12:20:51

1047147 5 02/12/2019 12:21:12

1047148 5 02/12/2019 12:21:35

1047149 5 02/12/2019 12:21:57

1047150 5 02/12/2019 14:12:42

1047151 5 02/12/2019 14:13:08

1047152 30 02/12/2019 14:13:30

1047165 5 02/12/2019 14:13:53

1047167 5 02/12/2019 14:14:28

1047169 5 02/12/2019 14:15:02

1047170 5 02/12/2019 14:15:33

1047171 5 02/12/2019 14:16:36

1047173 5 02/12/2019 14:18:23

1047174 5 02/12/2019 14:18:50

1047175 5 02/12/2019 14:19:42

1047177 5 02/12/2019 14:21:08

1047178 5 02/12/2019 14:23:41

1047179 5 02/12/2019 14:24:06

1047181 5 02/12/2019 14:24:28

1047183 5 02/12/2019 14:24:55

1047184 5 02/12/2019 14:25:19

1047185 5 02/12/2019 14:25:49

1047186 5 02/12/2019 14:26:54

1047187 5 02/12/2019 14:27:28

1047188 5 02/12/2019 14:27:53

1047189 5 02/12/2019 14:28:36

1047190 5 02/12/2019 14:29:07

1047191 5 02/12/2019 14:29:49

1047192 5 02/12/2019 14:30:46

1047194 5 02/12/2019 14:31:33

1047195 5 02/12/2019 14:32:33

1047196 5 02/12/2019 14:32:58

1047197 5 02/12/2019 14:33:24

1047200 30 02/12/2019 14:33:57
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047202 30 02/12/2019 14:35:58

1047205 30 02/12/2019 14:36:37

1047213 16 02/12/2019 14:37:06

1047217 29 02/12/2019 14:40:40

1047231 30 02/12/2019 14:41:15

1047248 30 02/12/2019 14:42:09

1047249 9 02/12/2019 14:42:37

1047251 10 02/12/2019 14:44:16

1047252 10 02/12/2019 14:44:41

1047254 29 02/12/2019 14:56:08

1047255 5 02/12/2019 14:56:51

1047256 29 02/12/2019 14:57:23

1047258 1 02/12/2019 14:57:44

1047276 11 02/12/2019 14:58:22

1047279 25 02/12/2019 14:58:48

1047280 25 02/12/2019 14:59:12

1047281 25 02/12/2019 15:00:08

1047286 5 02/12/2019 15:00:32

1047288 7 02/12/2019 15:01:02

1047301 24 02/12/2019 15:01:34

1047303 30 02/12/2019 15:02:49

1047304 32 02/12/2019 15:03:52

1047307 29 02/12/2019 15:04:13

1047309 5 02/12/2019 15:04:37

1047311 5 02/12/2019 15:05:17

1047312 30 02/12/2019 15:05:40

1047314 25 02/12/2019 15:06:11

1047315 30 02/12/2019 15:06:52

1047325 9 02/12/2019 15:07:18

1047340 19 02/12/2019 15:07:47

1047344 3 02/12/2019 15:08:19

1047345 5 02/12/2019 15:08:55

1047347 30 02/12/2019 15:09:47

1047356 8 02/12/2019 15:10:15

1047363 7 02/12/2019 15:10:48

1047373 16 02/12/2019 15:55:24

1047377 29 02/12/2019 15:11:42

1047379 32 02/12/2019 15:12:24

1047381 31 02/12/2019 15:12:58
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047385 9 02/12/2019 15:13:44

1047430 5 02/12/2019 15:14:05

1047440 5 02/12/2019 15:55:53

1047462 5 02/12/2019 15:15:44

1047463 5 02/12/2019 15:16:11

1047464 5 02/12/2019 15:17:55

1047482 9 02/12/2019 16:17:23

1047496 5 02/12/2019 16:18:06

1047498 25 02/12/2019 16:18:29

1047499 9 02/12/2019 16:19:01

1047510 5 02/12/2019 16:19:25

1047512 5 02/12/2019 16:19:49

1047514 7 02/12/2019 16:20:13

1047515 30 02/12/2019 16:20:38

1047516 30 02/12/2019 16:21:09

1047517 29 02/12/2019 16:24:36

1047518 7 02/12/2019 16:24:56

1047520 7 02/12/2019 16:25:17

1047521 7 02/12/2019 16:25:38

1047524 19 02/12/2019 16:26:00

1047525 7 02/12/2019 16:26:27

1047526 9 03/12/2019 10:12:39

1047527 19 03/12/2019 10:14:02

1047531 9 03/12/2019 10:31:32

1047532 9 03/12/2019 10:32:25

1047533 9 03/12/2019 10:37:20

1047534 19 03/12/2019 10:38:09

1047536 9 03/12/2019 10:38:39

1047537 19 03/12/2019 10:39:32

1047539 16 03/12/2019 10:40:03

1047541 16 03/12/2019 10:40:56

1047542 16 03/12/2019 10:41:24

1047558 5 03/12/2019 10:41:49

1047559 30 03/12/2019 10:42:59

1047575 5 03/12/2019 10:43:25

1047576 5 03/12/2019 10:43:51

1047577 5 03/12/2019 10:44:20

1047581 5 03/12/2019 10:46:11

1047582 5 03/12/2019 10:46:34
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047583 5 03/12/2019 10:46:55

1047585 5 03/12/2019 10:47:27

1047586 5 03/12/2019 10:47:58

1047588 5 03/12/2019 10:48:19

1047593 5 03/12/2019 10:48:56

1047594 5 03/12/2019 10:49:18

1047595 5 03/12/2019 11:09:41

1047596 30 03/12/2019 11:10:13

1047598 16 03/12/2019 11:10:36

1047638 5 03/12/2019 11:11:09

1047639 5 03/12/2019 11:11:34

1047641 5 03/12/2019 11:11:55

1047643 5 03/12/2019 11:12:28

1047644 5 03/12/2019 11:12:52

1047646 5 03/12/2019 11:13:20

1047649 5 03/12/2019 11:15:17

1047650 5 03/12/2019 11:15:58

1047651 5 03/12/2019 11:18:13

1047652 5 03/12/2019 11:20:15

1047653 5 03/12/2019 11:20:43

1047654 5 03/12/2019 11:21:05

1047655 5 03/12/2019 11:21:28

1047656 5 03/12/2019 11:21:51

1047657 5 03/12/2019 11:22:35

1047658 5 03/12/2019 11:23:21

1047665 16 03/12/2019 11:23:44

1047668 25 03/12/2019 11:24:10

1047669 24 03/12/2019 11:24:35

1047693 31 03/12/2019 11:24:57

1047694 34 03/12/2019 11:26:49

1047695 34 03/12/2019 11:27:12

1047696 31 03/12/2019 11:27:38

1047711 5 03/12/2019 11:28:48

1047716 25 03/12/2019 11:29:11

1047717 16 03/12/2019 11:29:39

1047719 6 03/12/2019 11:29:59

1047720 11 03/12/2019 11:30:22

1047721 9 03/12/2019 11:30:44

1047724 25 03/12/2019 11:31:09
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047731 9 03/12/2019 11:33:12

1047744 30 03/12/2019 11:33:35

1047745 31 03/12/2019 11:33:57

1047747 30 03/12/2019 11:34:19

1047748 25 03/12/2019 11:34:44

1047750 19 03/12/2019 11:35:05

1047751 9 03/12/2019 11:35:25

1047752 3 03/12/2019 11:45:11

1047754 9 03/12/2019 12:03:19

1047755 16 03/12/2019 11:46:11

1047759 11 03/12/2019 11:46:38

1047768 9 03/12/2019 11:47:09

1047770 16 03/12/2019 11:47:44

1047772 5 03/12/2019 11:48:29

1047779 16 03/12/2019 11:51:04

1047780 16 03/12/2019 11:52:01

1047794 5 03/12/2019 11:52:30

1047795 30 03/12/2019 11:53:07

1047800 33 03/12/2019 11:53:42

1047819 9 03/12/2019 11:54:10

1047825 30 03/12/2019 12:05:33

1047831 16 03/12/2019 12:06:22

1047847 30 03/12/2019 14:41:35

1047859 5 03/12/2019 12:08:35

1047874 16 03/12/2019 12:09:06

1047878 2 03/12/2019 12:09:40

1047889 7 03/12/2019 12:10:13

1047890 7 03/12/2019 12:10:45

1047891 7 03/12/2019 12:11:09

1047892 1 03/12/2019 12:11:40

1047893 24 03/12/2019 12:12:31

1047901 11 03/12/2019 12:13:10

1047902 14 03/12/2019 12:13:42

1047903 14 03/12/2019 12:14:21

1047904 3 03/12/2019 12:15:23

1047906 3 03/12/2019 12:15:50

1047909 29 03/12/2019 12:16:18

1047911 16 03/12/2019 14:42:32

1047912 16 03/12/2019 12:18:59
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1047914 16 03/12/2019 12:19:29

1047915 16 03/12/2019 12:19:52

1047920 9 03/12/2019 12:20:16

1047930 29 03/12/2019 12:20:50

1047938 30 03/12/2019 12:21:17

1047942 5 03/12/2019 12:21:38

1047943 5 03/12/2019 12:28:49

1047945 5 03/12/2019 12:29:14

1047949 5 03/12/2019 12:29:36

1047957 30 03/12/2019 12:29:58

1047961 29 03/12/2019 12:30:24

1047962 29 03/12/2019 12:30:48

1047963 17 03/12/2019 12:31:18

1047968 11 03/12/2019 12:31:42

1047969 7 03/12/2019 12:32:12

1047970 9 03/12/2019 12:32:42

1047972 25 03/12/2019 12:33:05

1047975 9 03/12/2019 12:33:33

1047976 9 03/12/2019 12:34:03

1047977 9 03/12/2019 12:34:31

1047978 9 03/12/2019 12:35:27

1047981 5 03/12/2019 14:43:59

1047988 3 03/12/2019 12:36:02

1047990 3 03/12/2019 12:36:34

1047991 5 03/12/2019 14:20:54

1047992 5 03/12/2019 14:21:22

1047994 10 03/12/2019 14:21:44

1048001 11 03/12/2019 14:22:05

1048002 11 03/12/2019 14:22:30

1048014 21 03/12/2019 14:22:53

1048017 32 03/12/2019 14:23:17

1048019 5 03/12/2019 14:23:44

1048022 16 03/12/2019 14:24:10

1048024 1 03/12/2019 14:44:54

1048047 29 03/12/2019 14:24:38

1048056 3 03/12/2019 14:25:05

1048057 3 03/12/2019 14:25:35

1048062 31 03/12/2019 14:26:21

1048064 31 03/12/2019 14:26:57
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048067 31 03/12/2019 14:27:48

1048081 3 03/12/2019 14:28:46

1048082 3 03/12/2019 14:29:16

1048083 3 03/12/2019 14:29:43

1048085 3 03/12/2019 14:30:11

1048087 3 03/12/2019 14:31:40

1048088 3 03/12/2019 14:32:16

1048090 6 03/12/2019 14:36:19

1048129 29 03/12/2019 14:37:00

1048144 24 03/12/2019 14:37:30

1048149 30 03/12/2019 14:56:48

1048150 16 03/12/2019 14:57:18

1048160 7 03/12/2019 14:57:41

1048163 9 03/12/2019 14:58:10

1048169 3 03/12/2019 14:58:59

1048170 5 03/12/2019 15:00:01

1048171 9 03/12/2019 15:00:42

1048172 10 03/12/2019 15:01:08

1048174 16 04/12/2019 11:09:27

1048177 5 03/12/2019 15:02:05

1048178 10 03/12/2019 15:03:06

1048180 20 03/12/2019 15:03:35

1048193 9 03/12/2019 15:04:08

1048195 9 03/12/2019 15:04:34

1048196 16 03/12/2019 15:06:01

1048199 16 03/12/2019 15:06:43

1048202 7 03/12/2019 15:09:47

1048203 17 03/12/2019 15:10:32

1048206 30 04/12/2019 11:09:51

1048208 30 03/12/2019 15:11:36

1048210 34 03/12/2019 15:12:36

1048212 16 03/12/2019 15:13:33

1048222 1 03/12/2019 15:13:57

1048223 2 03/12/2019 15:14:22

1048224 3 03/12/2019 15:14:57

1048227 6 03/12/2019 15:15:23

1048228 7 03/12/2019 15:15:49

1048229 8 03/12/2019 15:16:11

1048230 9 03/12/2019 15:16:37
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048235 15 03/12/2019 15:17:31

1048236 16 03/12/2019 15:18:05

1048237 17 03/12/2019 15:18:59

1048238 18 03/12/2019 15:19:24

1048239 19 03/12/2019 15:19:49

1048240 20 03/12/2019 15:40:09

1048241 21 03/12/2019 15:40:35

1048242 22 03/12/2019 15:41:06

1048243 23 03/12/2019 15:41:31

1048245 27 03/12/2019 15:42:23

1048246 28 03/12/2019 15:42:57

1048247 29 03/12/2019 15:43:29

1048248 30 03/12/2019 15:44:05

1048251 33 03/12/2019 15:44:40

1048252 34 03/12/2019 15:45:03

1048258 32 03/12/2019 15:45:42

1048261 10 03/12/2019 15:46:27

1048262 5 03/12/2019 15:46:55

1048263 5 03/12/2019 15:47:30

1048264 9 03/12/2019 15:48:06

1048267 9 03/12/2019 15:48:32

1048268 9 03/12/2019 15:49:03

1048269 34 03/12/2019 15:49:32

1048271 12 03/12/2019 15:50:11

1048272 12 03/12/2019 15:50:49

1048274 25 03/12/2019 15:51:24

1048277 25 03/12/2019 15:51:57

1048278 11 03/12/2019 15:52:23

1048289 5 03/12/2019 15:53:13

1048293 30 03/12/2019 15:54:09

1048296 30 03/12/2019 15:54:37

1048299 19 03/12/2019 16:01:40

1048300 19 03/12/2019 16:02:01

1048304 3 03/12/2019 16:04:13

1048308 9 03/12/2019 16:04:35

1048310 25 03/12/2019 16:04:59

1048321 16 03/12/2019 16:05:32

1048330 32 03/12/2019 16:05:58

1048343 9 04/12/2019 11:10:29
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048351 11 04/12/2019 11:12:14

1048363 3 03/12/2019 16:06:49

1048364 5 03/12/2019 16:07:15

1048365 1 03/12/2019 16:07:37

1048375 24 03/12/2019 16:08:00

1048376 24 03/12/2019 16:08:27

1048377 34 04/12/2019 10:21:35

1048379 9 04/12/2019 10:22:07

1048396 9 04/12/2019 10:22:28

1048398 16 04/12/2019 10:22:57

1048405 15 04/12/2019 10:23:49

1048411 5 04/12/2019 10:24:42

1048412 16 04/12/2019 10:25:10

1048447 24 04/12/2019 10:25:34

1048460 3 04/12/2019 10:25:58

1048463 5 04/12/2019 10:26:26

1048465 5 04/12/2019 10:27:10

1048466 5 04/12/2019 10:27:35

1048468 5 04/12/2019 10:28:03

1048469 5 04/12/2019 10:30:58

1048470 5 04/12/2019 10:31:50

1048471 5 04/12/2019 10:32:15

1048472 5 04/12/2019 10:43:15

1048473 5 04/12/2019 10:43:46

1048475 5 04/12/2019 11:13:00

1048476 5 04/12/2019 10:44:15

1048488 7 04/12/2019 10:44:44

1048492 5 04/12/2019 10:45:23

1048499 5 04/12/2019 10:45:46

1048505 3 04/12/2019 10:46:11

1048506 8 04/12/2019 10:46:31

1048507 14 04/12/2019 10:46:59

1048508 16 04/12/2019 10:47:22

1048509 18 04/12/2019 10:47:43

1048510 21 04/12/2019 10:48:09

1048511 26 04/12/2019 10:48:33

1048516 5 04/12/2019 10:48:59

1048517 5 04/12/2019 10:49:20

1048520 3 04/12/2019 10:49:44
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048521 5 04/12/2019 10:50:08

1048522 5 04/12/2019 10:50:49

1048530 5 04/12/2019 10:51:14

1048531 34 04/12/2019 10:51:34

1048532 31 04/12/2019 10:52:01

1048533 31 04/12/2019 10:52:24

1048535 31 04/12/2019 10:52:52

1048536 3 04/12/2019 11:14:06

1048538 8 04/12/2019 10:54:12

1048567 34 04/12/2019 12:26:23

1048570 34 04/12/2019 12:26:57

1048571 12 04/12/2019 12:27:21

1048574 9 04/12/2019 12:27:46

1048590 21 04/12/2019 12:28:14

1048591 2 04/12/2019 12:28:41

1048596 9 04/12/2019 12:29:15

1048605 3 04/12/2019 12:29:51

1048611 25 04/12/2019 12:30:47

1048626 9 04/12/2019 12:31:13

1048627 9 04/12/2019 12:32:15

1048628 9 04/12/2019 12:32:43

1048629 9 04/12/2019 12:33:07

1048630 16 04/12/2019 12:33:33

1048631 16 04/12/2019 12:39:14

1048632 16 04/12/2019 12:39:51

1048634 9 04/12/2019 12:40:12

1048635 9 04/12/2019 12:40:32

1048636 16 04/12/2019 12:41:26

1048637 16 04/12/2019 12:42:01

1048638 16 04/12/2019 12:42:32

1048640 9 04/12/2019 12:43:03

1048641 9 04/12/2019 12:43:34

1048645 7 04/12/2019 12:43:58

1048646 7 04/12/2019 12:44:18

1048649 30 04/12/2019 12:44:47

1048651 30 04/12/2019 12:45:09

1048652 30 04/12/2019 12:45:37

1048654 5 04/12/2019 14:08:13

1048655 5 04/12/2019 14:08:47
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048662 5 04/12/2019 14:09:35

1048667 5 04/12/2019 14:10:08

1048669 5 04/12/2019 14:10:37

1048675 21 04/12/2019 14:11:12

1048678 34 04/12/2019 14:11:48

1048686 16 04/12/2019 14:12:25

1048687 16 04/12/2019 14:13:01

1048688 29 04/12/2019 14:13:26

1048689 34 04/12/2019 14:14:24

1048708 5 04/12/2019 14:14:57

1048709 5 04/12/2019 14:15:22

1048711 5 04/12/2019 14:15:43

1048712 5 04/12/2019 14:16:09

1048713 5 04/12/2019 14:16:35

1048714 5 04/12/2019 14:16:58

1048715 5 04/12/2019 14:34:10

1048717 5 04/12/2019 14:34:37

1048718 5 04/12/2019 14:34:58

1048719 5 04/12/2019 14:35:19

1048720 5 04/12/2019 14:35:51

1048721 5 04/12/2019 14:36:13

1048723 25 04/12/2019 14:36:35

1048724 7 04/12/2019 14:37:05

1048726 7 04/12/2019 16:10:37

1048730 5 04/12/2019 14:37:33

1048731 5 04/12/2019 14:38:03

1048733 5 04/12/2019 14:38:36

1048734 5 04/12/2019 14:39:01

1048736 16 04/12/2019 14:39:23

1048738 14 04/12/2019 14:40:04

1048759 9 04/12/2019 14:40:38

1048761 3 04/12/2019 14:41:33

1048767 3 04/12/2019 14:42:50

1048768 6 04/12/2019 14:43:16

1048773 5 04/12/2019 14:44:02

1048778 7 04/12/2019 14:44:30

1048784 30 04/12/2019 14:45:29

1048785 8 04/12/2019 14:56:01

1048787 5 04/12/2019 14:56:25

 
 

 

6369



Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048788 31 04/12/2019 14:56:57

1048789 3 04/12/2019 14:57:21

1048791 24 04/12/2019 14:57:54

1048800 31 04/12/2019 14:58:21

1048803 5 04/12/2019 16:12:02

1048812 30 04/12/2019 14:58:55

1048813 25 04/12/2019 14:59:25

1048826 5 04/12/2019 15:00:00

1048828 5 04/12/2019 15:00:35

1048829 5 04/12/2019 15:01:05

1048830 5 04/12/2019 15:01:43

1048833 5 04/12/2019 15:02:16

1048834 5 04/12/2019 15:02:47

1048838 5 04/12/2019 15:03:20

1048845 5 04/12/2019 15:04:16

1048846 5 04/12/2019 15:04:49

1048863 5 04/12/2019 15:05:43

1048865 5 04/12/2019 15:06:42

1048868 5 04/12/2019 15:07:12

1048872 5 04/12/2019 15:08:14

1048873 5 04/12/2019 15:08:37

1048894 12 04/12/2019 15:09:14

1048897 16 04/12/2019 15:09:39

1048904 25 04/12/2019 15:10:02

1048906 24 04/12/2019 15:10:26

1048910 6 04/12/2019 15:11:58

1048919 25 04/12/2019 15:12:21

1048933 9 04/12/2019 15:12:45

1048961 5 04/12/2019 15:13:39

1048963 5 04/12/2019 15:14:08

1048965 5 04/12/2019 15:14:32

1048967 5 04/12/2019 15:15:07

1048978 5 04/12/2019 15:16:36

1048981 5 04/12/2019 15:18:34

1048982 5 04/12/2019 15:19:48

1048986 24 04/12/2019 15:20:30

1048990 16 04/12/2019 15:58:48

1048992 5 04/12/2019 16:02:09

1048995 5 04/12/2019 16:02:31
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1048997 5 04/12/2019 16:02:54

1049012 23 04/12/2019 16:03:27

1049017 9 04/12/2019 16:03:51

1049020 12 04/12/2019 16:04:58

1049021 12 04/12/2019 16:05:21

1049024 17 04/12/2019 16:05:48

1049029 9 04/12/2019 16:06:18

1049030 11 04/12/2019 16:06:43

1049031 9 04/12/2019 16:07:07

1049039 30 04/12/2019 16:07:29

1049073 30 04/12/2019 16:19:04

1049074 5 04/12/2019 16:19:50

1049075 9 04/12/2019 16:20:28

1049079 30 04/12/2019 16:21:07

1049087 3 04/12/2019 16:21:30

1049097 25 04/12/2019 16:21:55

1049111 12 04/12/2019 16:22:25

1049116 9 04/12/2019 16:22:49

1049133 5 04/12/2019 16:23:12

1049134 5 04/12/2019 16:23:42

1049135 5 04/12/2019 16:24:03

1049137 5 04/12/2019 16:24:27

1049144 16 04/12/2019 16:24:49

1049148 16 04/12/2019 16:25:31

1049156 5 04/12/2019 16:25:53

1049157 5 04/12/2019 16:26:14

1049159 30 04/12/2019 16:26:34

1049163 30 04/12/2019 16:27:12

1049165 16 04/12/2019 16:27:36

1049182 9 04/12/2019 16:27:59

1049183 9 04/12/2019 16:28:22

1049214 3 04/12/2019 16:28:46

1049216 3 04/12/2019 16:29:10

1049217 16 04/12/2019 16:29:36

1049218 16 04/12/2019 16:29:57

1049220 30 05/12/2019 10:14:39

1049239 16 05/12/2019 10:15:29

1049240 9 05/12/2019 10:16:03

1049243 30 05/12/2019 10:19:40
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1049273 16 05/12/2019 10:20:24

1049284 8 05/12/2019 10:20:53

1049292 7 05/12/2019 10:21:17

1049294 11 05/12/2019 10:21:53

1049307 16 05/12/2019 10:24:38

1049313 25 05/12/2019 10:25:20

1049319 5 05/12/2019 10:25:50

1049320 5 05/12/2019 10:26:19

1049321 5 05/12/2019 10:27:37

1049322 5 05/12/2019 11:39:27

1049323 5 05/12/2019 10:28:22

1049324 5 05/12/2019 10:28:46

1049325 5 05/12/2019 10:34:35

1049326 5 05/12/2019 10:35:01

1049327 5 05/12/2019 10:35:52

1049328 5 05/12/2019 11:09:23

1049329 5 05/12/2019 11:11:25

1049330 5 05/12/2019 11:12:15

1049331 5 05/12/2019 11:12:46

1049333 5 05/12/2019 11:13:42

1049334 5 05/12/2019 11:14:21

1049336 5 05/12/2019 11:14:55

1049337 5 05/12/2019 11:44:22

1049338 5 05/12/2019 11:46:07

1049339 5 05/12/2019 11:15:36

1049340 5 05/12/2019 11:16:02

1049341 5 05/12/2019 11:16:36

1049342 5 05/12/2019 11:47:03

1049343 5 05/12/2019 11:18:04

1049345 5 05/12/2019 11:56:28

1049346 5 05/12/2019 11:19:01

1049347 5 05/12/2019 11:20:34

1049348 5 05/12/2019 11:21:01

1049349 5 05/12/2019 11:21:39

1049350 5 05/12/2019 11:22:17

1049351 5 05/12/2019 11:22:46

1049352 5 05/12/2019 11:23:20

1049353 5 05/12/2019 11:57:07

1049354 5 05/12/2019 11:23:50
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1049355 5 05/12/2019 11:24:16

1049356 5 05/12/2019 11:24:43

1049358 5 05/12/2019 11:25:10

1049359 5 05/12/2019 11:25:38

1049360 5 05/12/2019 11:26:08

1049361 5 05/12/2019 11:26:33

1049362 5 05/12/2019 11:26:59

1049363 5 05/12/2019 11:27:26

1049364 5 05/12/2019 11:28:43

1049371 9 05/12/2019 12:03:01

1049415 9 05/12/2019 15:16:47

1049418 3 05/12/2019 15:18:09

1049421 1 05/12/2019 12:04:03

1049424 9 05/12/2019 12:04:35

1049425 12 05/12/2019 12:05:05

1049462 22 05/12/2019 12:05:36

1049464 3 05/12/2019 12:06:06

1049468 9 05/12/2019 12:06:40

1049472 30 05/12/2019 12:07:08

1049473 30 05/12/2019 12:07:50

1049474 30 05/12/2019 12:08:21

1049488 29 05/12/2019 12:08:47

1049496 8 05/12/2019 15:18:54

1049527 5 05/12/2019 12:09:40

1049528 5 05/12/2019 12:10:09

1049529 5 05/12/2019 12:10:39

1049530 5 05/12/2019 12:11:02

1049533 30 05/12/2019 12:11:27

1049534 30 05/12/2019 12:12:00

1049536 30 05/12/2019 12:12:32

1049537 5 05/12/2019 12:13:03

1049538 25 05/12/2019 12:13:42

1049539 5 05/12/2019 12:24:57

1049540 19 05/12/2019 12:25:52

1049605 5 05/12/2019 12:26:24

1049648 3 05/12/2019 12:27:10

1049649 16 05/12/2019 12:27:44

1049651 16 05/12/2019 12:28:58

1049653 3 05/12/2019 12:29:33
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1049656 17 05/12/2019 12:30:01

1049657 29 05/12/2019 12:30:56

1049658 29 05/12/2019 12:31:24

1049661 8 05/12/2019 12:32:04

1049666 25 05/12/2019 12:32:43

1049668 31 05/12/2019 12:33:29

1049672 5 05/12/2019 12:34:10

1049679 25 05/12/2019 14:03:14

1049682 25 05/12/2019 14:04:07

1049686 25 05/12/2019 14:04:38

1049687 12 05/12/2019 14:05:08

1049690 19 05/12/2019 14:05:34

1049691 28 05/12/2019 14:06:01

1049693 30 05/12/2019 14:06:41

1049695 29 05/12/2019 14:07:06

1049703 11 05/12/2019 14:07:39

1049705 11 05/12/2019 14:09:00

1049706 16 05/12/2019 14:09:34

1049707 9 05/12/2019 14:10:05

1049711 31 05/12/2019 14:10:33

1049714 16 05/12/2019 14:11:04

1049718 3 05/12/2019 14:11:37

1049719 3 05/12/2019 14:12:06

1049723 9 05/12/2019 15:57:39

1049724 9 05/12/2019 14:12:44

1049725 5 05/12/2019 14:13:17

1049728 5 05/12/2019 14:13:45

1049749 16 05/12/2019 14:17:33

1049766 16 05/12/2019 15:58:30

1049775 11 05/12/2019 15:11:30

1049793 3 05/12/2019 15:12:32

1049808 4 05/12/2019 15:13:04

1049818 5 05/12/2019 15:13:28

1049823 3 05/12/2019 16:24:34

1049827 9 05/12/2019 16:25:23

1049829 7 05/12/2019 16:25:57

1049832 9 05/12/2019 16:26:20

1049833 5 05/12/2019 16:27:39

1049835 9 05/12/2019 16:28:02
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1049851 16 05/12/2019 16:29:16

1049852 9 05/12/2019 16:29:39

1049853 16 05/12/2019 16:30:21

1049854 9 05/12/2019 16:30:42

1049855 7 05/12/2019 16:31:02

1049856 7 05/12/2019 16:31:22

1049866 4 05/12/2019 16:31:52

1049872 7 05/12/2019 16:32:22

1049874 9 05/12/2019 16:33:10

1049879 9 05/12/2019 16:34:57

1049880 16 05/12/2019 16:35:53

1049881 9 05/12/2019 16:36:56

1049899 7 05/12/2019 16:37:18

1049903 16 05/12/2019 16:37:40

1049904 9 05/12/2019 16:38:00

1049905 24 05/12/2019 16:38:24

1049906 25 05/12/2019 16:38:46

1050026 16 06/12/2019 11:05:14

1050082 3 06/12/2019 10:05:17

1050083 3 06/12/2019 10:18:01

1050121 34 06/12/2019 10:18:27

1050122 9 06/12/2019 10:18:49

1050123 7 06/12/2019 10:19:16

1050125 5 06/12/2019 10:19:39

1050134 16 06/12/2019 10:20:00

1050144 17 06/12/2019 10:20:50

1050145 17 06/12/2019 10:21:26

1050147 11 06/12/2019 10:21:55

1050148 30 06/12/2019 10:22:17

1050150 7 06/12/2019 10:44:59

1050159 31 06/12/2019 10:47:32

1050163 5 06/12/2019 10:49:02

1050174 16 06/12/2019 10:49:33

1050175 16 06/12/2019 11:06:06

1050177 16 06/12/2019 10:50:09

1050183 16 06/12/2019 10:50:34

1050190 14 06/12/2019 10:50:57

1050192 9 06/12/2019 10:51:20

1050199 12 06/12/2019 10:51:42
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1050215 30 06/12/2019 10:52:27

1050216 16 06/12/2019 10:52:51

1050227 30 06/12/2019 11:06:32

1050229 9 06/12/2019 10:53:19

1050242 17 06/12/2019 10:53:58

1050243 12 06/12/2019 10:54:21

1050244 7 06/12/2019 10:54:46

1050276 24 06/12/2019 10:55:11

1050279 34 06/12/2019 10:55:34

1050281 7 06/12/2019 10:55:58

1050303 9 06/12/2019 11:07:25

1050305 3 06/12/2019 11:07:52

1050306 32 06/12/2019 11:08:15

1050307 16 06/12/2019 11:08:41

1050314 30 06/12/2019 11:09:08

1050319 12 06/12/2019 11:09:39

1050322 16 06/12/2019 11:10:51

1050325 16 06/12/2019 11:11:18

1050353 1 06/12/2019 11:12:03

1050355 9 06/12/2019 11:13:16

1050357 28 06/12/2019 14:07:57

1050358 10 06/12/2019 11:13:43

1050360 30 06/12/2019 11:14:09

1050361 29 06/12/2019 11:14:43

1050363 7 06/12/2019 11:18:28

1050365 16 06/12/2019 11:19:10

1050371 12 06/12/2019 11:31:58

1050383 14 06/12/2019 11:32:33

1050384 21 06/12/2019 14:10:15

1050400 19 06/12/2019 11:33:09

1050408 6 06/12/2019 14:11:22

1050409 10 06/12/2019 11:33:40

1050412 9 06/12/2019 11:34:04

1050413 11 06/12/2019 11:34:29

1050415 30 06/12/2019 14:12:09

1050416 3 06/12/2019 11:35:07

1050419 30 06/12/2019 11:35:40

1050420 16 06/12/2019 11:36:17

1050447 1 06/12/2019 11:37:08
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1050456 9 06/12/2019 11:37:56

1050457 9 06/12/2019 11:38:39

1050458 9 06/12/2019 11:39:04

1050459 9 06/12/2019 11:40:04

1050460 9 06/12/2019 11:40:43

1050461 9 06/12/2019 11:41:13

1050468 7 06/12/2019 11:41:42

1050471 5 06/12/2019 11:44:09

1050472 5 06/12/2019 11:44:31

1050474 5 06/12/2019 11:44:52

1050476 5 06/12/2019 11:45:15

1050477 5 06/12/2019 11:45:36

1050478 5 06/12/2019 11:46:02

1050479 5 06/12/2019 11:46:35

1050480 5 06/12/2019 11:47:46

1050481 5 06/12/2019 11:48:24

1050483 5 06/12/2019 11:48:54

1050485 5 06/12/2019 11:50:01

1050491 9 06/12/2019 11:50:34

1050520 7 06/12/2019 11:51:10

1050533 25 06/12/2019 11:51:54

1050535 30 06/12/2019 11:52:38

1050536 19 06/12/2019 11:57:24

1050539 28 06/12/2019 12:00:09

1050540 30 06/12/2019 12:11:58

1050542 19 06/12/2019 12:12:24

1050545 7 06/12/2019 12:13:19

1050546 9 06/12/2019 12:13:51

1050547 11 06/12/2019 12:14:54

1050549 8 06/12/2019 12:15:14

1050550 25 06/12/2019 12:15:46

1050552 30 06/12/2019 12:16:14

1050563 19 06/12/2019 14:13:31

1050571 30 06/12/2019 12:16:47

1050572 30 06/12/2019 12:17:10

1050580 11 06/12/2019 12:17:32

1050581 25 06/12/2019 12:18:01

1050585 34 06/12/2019 12:18:29

1050586 31 06/12/2019 12:19:29
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Trade Marks Journal No: 1931 ,   09/12/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1050587 16 06/12/2019 12:19:52

1050589 30 06/12/2019 14:13:57

1050590 30 06/12/2019 12:20:22

1050594 28 06/12/2019 12:20:48

1050600 31 06/12/2019 12:21:47

1050602 31 06/12/2019 12:24:01

1050613 16 06/12/2019 12:24:24

1050620 5 06/12/2019 12:24:47

1050628 29 06/12/2019 12:25:07

1050629 32 06/12/2019 12:27:58

1050633 7 06/12/2019 12:28:28

1050636 5 06/12/2019 14:14:37

1050644 16 06/12/2019 14:16:03

1050645 7 06/12/2019 14:16:52

1050646 8 06/12/2019 14:17:38

1050647 7 06/12/2019 14:18:05

1050648 8 06/12/2019 14:18:33

1050650 16 06/12/2019 14:18:59

1050651 9 06/12/2019 14:19:30

1050654 3 06/12/2019 14:19:58

1050655 1 06/12/2019 14:20:56

1050656 16 06/12/2019 14:21:34

1050662 34 06/12/2019 14:23:54

1050663 12 06/12/2019 14:24:17

1050665 9 06/12/2019 14:33:07

1050669 6 06/12/2019 14:33:37

1050672 30 06/12/2019 14:33:58

1050677 3 06/12/2019 14:34:30

1050681 3 06/12/2019 14:34:52

1050687 5 06/12/2019 14:35:15

1050690 5 06/12/2019 14:35:36

1050692 5 06/12/2019 14:36:02

1050693 5 06/12/2019 14:36:36

1050694 5 06/12/2019 14:37:37

1050695 5 06/12/2019 14:38:49

1050698 5 06/12/2019 14:39:30

1050700 5 06/12/2019 14:39:53

1050703 11 06/12/2019 14:40:29

1050704 5 06/12/2019 14:41:02
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1050708 12 06/12/2019 14:41:27

1050710 11 06/12/2019 14:41:52

1050734 30 06/12/2019 14:42:14

1050738 9 06/12/2019 14:42:40

1050740 9 06/12/2019 14:43:09

1050742 9 06/12/2019 14:44:09

1050743 9 06/12/2019 14:44:47

1050747 9 06/12/2019 14:45:10

1050750 17 06/12/2019 14:45:32

1050754 16 06/12/2019 14:46:00

1050759 1 06/12/2019 14:46:26

1050761 5 06/12/2019 14:46:52

1050764 10 06/12/2019 14:47:25

1050776 20 06/12/2019 14:47:57

1050778 16 06/12/2019 14:56:07

1050779 16 06/12/2019 14:56:37

1050787 6 06/12/2019 14:57:08

1050788 9 06/12/2019 14:57:32

1050790 16 06/12/2019 14:58:26

1050796 16 06/12/2019 14:58:49

1050797 29 06/12/2019 14:59:14

1050798 16 06/12/2019 14:59:42

1050800 30 06/12/2019 15:00:14

1050804 5 06/12/2019 15:17:09

1050806 5 06/12/2019 15:17:28

1050807 5 06/12/2019 15:17:52

1050808 5 06/12/2019 15:18:28

1050810 5 06/12/2019 15:18:57

1050811 28 06/12/2019 15:19:24

1050813 12 06/12/2019 16:09:11

1050818 29 06/12/2019 16:09:55

1050820 9 06/12/2019 16:11:02

1050824 5 06/12/2019 16:11:47

1050827 7 06/12/2019 16:12:22

1050830 32 06/12/2019 16:13:04

1050839 24 06/12/2019 16:13:27

1050841 16 06/12/2019 16:13:54

1050842 16 06/12/2019 16:14:19

1050863 9 06/12/2019 16:14:41
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1050864 9 06/12/2019 16:15:06

1050865 9 06/12/2019 16:15:37

1050866 9 06/12/2019 16:16:01

1050867 16 06/12/2019 16:16:24

1050868 16 06/12/2019 16:16:47

1263099 30 03/12/2019 15:57:26

1661707 35 06/12/2019 12:43:55

1682530 31 03/12/2019 16:02:31
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: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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